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Final Report of the Joint Committee in the matter of Original
Application N0.580/2025; Vinod Kumar Versus State of Haryana & Ors,
Respondent(s) in compliance to the orders of Hon’ble NGT dated
27.01.2026.

1.0. Background and the Directions of Hon’ble National Green
Tribunal:

The present matter is related to a letter petition dated 09/07/2025 filed by
Shri Rati Ram, resident of village Kairwali, Tehsil Gharaunda, District
Karnal, Haryana, which has been registered suo moto as an original

application No. 580 of 2025.

The Joint Committee comprising of representatives of Central Pollution
Control Board (CPCB); Haryana State Pollution Control Board (HSPCB)
and representative of District Magistrate i.e. Additional Deputy
Commissioner, Karnal, Constituted in the matter in compliance to the orders
of Hon’ble NGT dated 28/11/2025 visited the site on 02/01/2026 &
09/01/2026 and submitted progress report on 23/01/2026, which was
considered by the Hon’ble NGT on 27/01/2026. Hon’ble NGT in its order
dated 27/01/2026 (Annexure-1), observed and directed , as follows:-

Para 02: The Joint Committee has sought eight weeks’ time for submission
of final report but we find that there is no sufficient ground for such
extension of time. In case, the project proponent has not supplied
information to the Joint Committee, then HSPCB, which is the nodal agency,
was required to take remedial action including, issuance of order for closure
of the unit. As per the report, the project proponent has violated CTE/CTO
conditions by installation of two reactors instead of one reactor and
installation of two DG sets instead of one DG set permitted by HSPCB. At
the time of inspection, one reactor was in operation but the Joint Committee
has not looked into the aspects of compliance with CTE/CTO conditions and
environmental norms with respect to control of air pollution and installation

of air pollution control devices.

Para 03: In view of the facts and circumstances, the report of the Joint
Committee may be filed on or before 15.02.2026 and in case of non-
compliance, Member Secretarv, SPCB, which is the nodal agency and
CPCB, Member of the Joint Commitiee shall appear before this Tribunal
physically or through V.C. to explain the circumstances of non-compliance.




25

2.0. Compliance of the Orders of Hon’ble NG T:

2.1. Action Taken by Nodal Agency (HSPCB) for the observations made
by the Joint Committee in its Report:

The HSPCB Regional Officer, Karnal was requested to provide the action
taken by HSPCB on the observations made by the Joint Committee during
site visit on 02/01/2026 and technical members (RD, CPCB & RO, HSPCB,)
on 09/01/2026. As per details shared by HSPCB Regional Officer, Karnal:

1. The Regional Office issued Show Cause Notice (SCN) vide letter
HSPCB/KAR/2026/SPL-1  dated 12.01.2026 for providing the
information regarding observation raised by the Joint Committee

(Annexure-2).

ii. In reference to Show Cause Notice unit submitted the request letter on
14.01.2026 for providing 8 to 10 days to submit the reply (Annexure-
3).

1. However, the unit has failed to submit the reply of observation raised
by the Joint Committee and accordingly, another Show Cause Notice
for taking closure action and initiating legal action along with
imposition of Environmental Compensation was issued by the
HSPCB, Regional Office, Karnal vide no. HSPCB/KAR/2026/5812
dt. 27.01.2026 (Annexure-4).

iv.  The unit submitted the reply of SCN on 09.02.2026 (Annexure-3)
along with copies of the data of waste tyre purchased and used, carbon
black, iron scrap wire, fuel, ETP Log book, water usage etc, as
required by the Joint Committee during visit on 02/01/2026 and two
technical members (RD, CPCB & RO, HSPCB) of the joint committee
09/01/2026.

V. Regional Office, Karnal issued direction to M/s Bajrang Industries

vide no. HSPCB/KAR/2026/5818 dated 28.01.2026 to initiate the



R R A=

————

26

batch process, including loading and firing of reactors in presence of

Joint Committee on 30.01.2026 (Annexy re-6).

2.2. Revisit of the Joint Committee for inspection of the Unit:

The Unit was revisited by the two technical members (RD, CPCB & RO,

HSPCB) of Joint Committee on 30/01/2026 for verification of th
compli

e
ance of CTE/CTO conditions and the compliance of environmental

norms in compliance to the directions of Hon’ble National Green Tribunal.
2.2.1 Consent to Establish (CTE):

L. The Joint Committee in its Status Report filed earlier before Hon’ble
NGT on 23/01/2026 submitted that:

* “The wunit has obtained CTE vide No. HSPCB/Consent/
329805018KARCTE46133] ] Dated:11/01/2018 for 01 No. of reactor
capacity 10 TPD. Subsequently, the Consent to Operate (CTO) was
obtained  vide No. HSPCB/Consent/:329805018KARCTO3271567
dated 30/05/2018 valid from 16/04/2018 to 31/03/2028 Jor 01 No. of
reactor capacity 15 TPD. It indicates that the capacity of the plant
was shown in the CTE as 10 TPD, whereas the Consent to Operate
was obtained by the Unit and the granted by HSPCB was for 15 TPD.
The more details have been requested from HSPCB regarding grant
of CTO for 15 TPD capacity for a plant installed Jor a capacity of 10
TPD.”

e It was also observed that the Unit has installed 02 reactors against
the Grant of CTE for one reactor. As per documents related to the
capacity of the reactors shared by the Unit, the capacity of the
reactors combined together is 10 TPD (5 TPD each). It was informed
by the representative of the Unit that both the reactors are being
operated at the capacity of 7.5 TPD each. The Joint Committee has

asked for more details from HSPCB, to examine and establish if the
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Unit is being operated at 15 TPD capacity in the reactors of 10 TPD

capacity combined together.’

2. The Unit in response to the show cause notice issued by HSPCR,

Regional Office, Karnal vide no. HSPCB/KAR/2026/5812 dt. 27.01.2026

submitted its reply on 09/02/2026, mentioning about CTE that:

‘It is clarified that we have already obtained Consent to Establish

from  Harvana  State  pollution ~ Control — Board —vide no.

HSPCB/Consent/: 329805018KARCTE4613311 dated. 11.01.2018 for
the proposed reactors of capacity 10 Ton/hr. Further, we have
obtained Consent to Operate from Haryana State pollution Control
Board vide no. HSPCB/Consent/:329805018 KARCTO5271567 dated.
30.05.2018 for the reactors having capacity of total 15 MT/Day. It is
submitted that we have installed 2 no. of reactors from the day one of
establishment of our industry. We have obtained permission for raw
material (tyres) of capacity 14 MT/Day i.e. we use 7 Ton tyres in each
reactor so that we can achieve our production capacity. It is also
clarified that we have already obtained Varied Consent to Operate
vide no. HSPCB/KAR/2022/6854 dated 23.12.2022 in which it is
clearly mentioned that there are 2 no. of reactors in our industry
(Copies attached as Annexures-A1, A2, & A3). The same was verifled
by Joint Committee as total approx 7 Ton Tyre were feeded in one no.

of reactor in presence of the Joint Committee.”

3. The Joint Committee obtained the following documents from HSPCB to

ascertain the capacity of the Unit:

ii.

iii.

Copy of the application submitted by the Unit for obtaining
Consent to Establish (CTE).

Copy of the CTE granted to the Unit.

Copy of the Project Report submitted by the Unit for obtaining
various permission including abstraction ol ground water.

Copy of the CTO granted to the Unit.

 E————————SSSS
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Copy of the varied Consent to Operate (CTO) granted to the Unit.

The examination of the above documents by the Joint Committee revealed

that:

1. The Unit submitted application for obtaining Consent to establish vide
Application No: 4613311 dated 21-12-2017 (Annexure-7) for seeking
average production of 600 kg/day wire, 1600 Kg/day oil, 1400 Kg/day
» carbon and 400 Kg gas.

ii.  The raw material at full capacity was shown as 04 tons tyres /day in

the CTE application.

iii. However, against the application for the capacity of 04 tons tyres /day,
the Unit was granted Consent to Establish for the reactor of 10
Ton per hour vides CTE No. 329805018KARCTE.4613311 dated
11/01/2018 (Annexure-8).The capacity of 10 tons per hour
mentioned in the CTE appears to be a typographical error and

may have been intended as 10 tons per day.

iv.  As per documents related to the capacity of the reactors shared by the
Unit in CTE Application documents, the capacity of the reactors

combined together is 10 TPD @ 5 TPD each (Annexure-9).

v.  The project report of the unit issued by Chartered Accountant on
14/09/2017 (Annexure-10) also mentions the capacity of the Plant

as 10 Tons waste tyres and rubber scrap Per day with 02 reactors.

vi. - Further, against the capacity of 04 tons tyres per day in CTE
application, 10 TPH (TPD) in CTE, capacity of 02 reactors shown as
10 TPD combined together in the documents shared by the proponent
and also mentioned in project report, Consent to Operate (CTO), the
Unit applied for Consent to Operate (CTO) for the capacity of 14
Tons waste tyres per day vide CTO Application No. 5271567 dated
10-04-2018 (Annexure-11).
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The consent to operate (CTO) was granted to the Unit for raw
material of 14 MT tyres per day with reactor of 15 MT/day vide
CTO 329805018KARCTO5271567 dated 30/05/2018 with validity
upto 31/03/2028 (Annexure-12).

Subsequently, a varied consent to operate (CTO) was issued to the
Unit by HSPCB vide No. HSPCB/KAR/2022/6854 dated 23/12/2022
with validity upto 31/03/2028 (Annexure-13) mentioning that this
varied consent is only for the purpose of fuel and emission standards.
The number of reactors/furnaces mentioned in the varied consent

is 02 reactors.

Based on the above facts, it may be concluded that:

® The Unit had installed 02 reactors. But, the capacity of the reactors

as per documents made available to the Joint Committee is 10 Tons

per day combined together.

However, in view of the fact that HSPCB has granted Consent to
Operate (CTO) for 14 Tons tyres per day despite 10 Tons capacity
mentioned in the CTE, the Unit is operating at the capacity of 14 Tons

tyres per day.

One reactor was operational during revisit of the technical members (RD,

CPCB & RO, HSPCB) of Joint Committee on 30/01/2026 and the project

proponent was able to load 07 tons tyre in one reactor.

2.2.2. Consent to Operate:

I

The M/s Bajrang Industries, is located at Village Kairwali, Nagla
Megha Road, District Karnal. The unit is surrounded by agriculture

fields on three sides
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The Unit is a recycling facility for Waste Tyres and using pyrolysis
process for the production of Tyre Pyrolysis Oil (TPO), Carbon black
& Steel Wire. As per CTO, unit is authorized for the production of
TPO/Furnace Oil — 5.1 MT/day, Carbon Black — 4.6 MT/day & Steel

Wire — 2.1 MT/day. The Consent to Operate (CTO) granted to the Unit
by HSPCB is for 14 MT tyres per day.

The Unit has installed two batch reactors of 7.5 MTD each capacity
respectively. As per the CTO, the unit is using Pyrogas as fuel for the
initial heating of the reactors. The flue gas generated due to

combustion of fuel is being discharged through a stack of height 30

meters.

The unit is using ground water for both Industrial and domestic
purpose. The Unit has applied for permission for abstraction of ground
water from Haryana ground water regulatory authority the waste water
generated through domestic activity is discharged into a septic tank of

capacity 0.5 KLD.

The Unit has installed an ETP for the treatment of the trade effluent
generated from alkaline wet scrubber. The ETP was in operation at the
time of visit and sample was collected on 30.01.2026 and sample
report no. 4398 dated 09.02.2026 shows parameters i.e. pH, BOD,
COD, TSS are within limit (Annexure-14).

The Unit has made arrangement for recycling of treated water in the
process.

[t was observed during earlier visit on 02/01/2026 and 09/01/2026 that
the Unit has installed two DG sets whereas CTO has been granted for
one DG Set. However, during revisit on 30/01/2026. it was observed
that the Unit has removed one DG set. In response to show cause
notice issued by HSPCB, the Unit has informed HSPCB on
09/02/2026 that “Due to some technical fuult our genset was not
working and was under repair and in the mean while yve took genset

of 45 KVA on rent for emergency purpose Jrom 29.12.2025 o
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12.01.2026  (copy of rent bijl Is attached). Now e have
returned/removed the rented gensel from our premises & the same
was verified by the Joint Committee on 30.01.2026. Now our genser
has been repaired and which is complying with CAQM Directions also
as we are using CPCB IV+ DG Set of capacity 62.5 KVA (Copy of
repair bill is attached).

During revisit of the technical members (RD, CPCB & RO, HSPCB)
of Joint Committee on 30/01/2026, one reactor was in operational
condition which was operated at capacity of 7 tons per day. The stack
emission sample was collected by HSPCB in the presence of Joint
Committee and as per analysis report received from HSPCB
laboratory (Annexure-15), the unit was found complying with the
limits prescribed by HSPCB in the consent to operate for PM, SO2

and NOx parameters, with one reactor in operation.

The Joint Committee was informed by HSPCB Member that HSPCB
team again monitored stack emissions on 04/02/2026 with two
reactors in operation and as per analysis report shared by HSPC B, the
unit was found complying with the limits prescribed by HSPCB in the
consent to operate for PM, SO2 and NOx parameters, with two

reactors in operation.

However, the examination of analysis reports shared by HSPCB for
the monitoring conducted on 30/01/2026 with one reactor in
operation and on 04/02/2026 with two reactors in operation revealed
that the quantity of emissions shown in both the reports is .94
m’/sec. In view of the fact that emission flow rate with one reactor in
operation and with two reactors in operation cannot be the same, the
Joint Committee could not ascertain with the analysis report of
04.02/2026 whether the Unit is complying with the emission norms

with two reactors in operation.

2.2.3. Compliance status of SOP for tyre Pyrolysis plant:
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The CPCB has issued Standard Operating Procedure (SOP) for Recycling of
Waste Tyre Scrap for the recovery of Tyre Pyrolysis Oil, Pyro Gas and Char
in Tyre Pyrolysis Oil (TPO) Units on January 16, 2024 in compliance of the
orders of Hon’ble NGT dated 25/1072021 in the matter of OA No. 400 of
2019.

The Unit has not ypet Sully upgraded to Advanced Batch Automated
Technology Process (ABAP) as per CPCB SOP dated 16.01.2024 for
"Recycling of Waste scrap for the recovery of Tyre Pyrolysis Oil, Pyro Gas
and Char in Tyre Pyrolysis Oil (TPO) Units"

The Joint Committee verified the compliance status of the other points of

SOP issued by CPCB, by the Unit as under:
sop ,
2.4.1 Unit should have a valid The Unit was established in 2018 and
Consent to  Establish (CTE), | has obtained Consent to Establish
‘Consent to Operate (CTO) under (CTE) from HSPCB Vide no
Water and  Air  Act and HSPCB/Consent/:

' Authorization under the Hazardous 329805018KARCTE4613311 dated.
cand Other Waste (M& TM) Rules, | 11.01.2018 after  establishment.
2016 issued by SPCB /PCC & Fire Further, HSPCB has issued CTO to
 Safety Certificate issued by the | the Unit vide no.
concerned department. HSPCB/Consent/:329805018

sameis valid till 31.03.2028. Further
HSPCB has issued Varied CTO vide
No. HSPCB/KAR/2022/6854 dated

23.12.2022

*Fomgliance Status as on 30/01/2026

KARCTO5271567 dated. 30.05.2018

'2.4.2 Unit to co]ﬁp]} with emission | As per Analysis report no. 902 dated

& eftluents standards as prescribed " 09.02.2026 (attached as Annexure-9)

by the concerned SPCBS/ PCCs in | the parameters  were  found  in
cz)nsent to operate (CTO) under Air | prescribed  limits e, Suspended
and  Water Act. Further the‘l’articular Matter (SPM) is 7].44
| management of Hazardous \vastc‘mg/Nm3 against the limit of 80
generated has to be done as per the | mg/Nm?

conditions  prescribed  in theJ\

authorization issued by the SPCBs /| As per Analysis Report no. 886 dated
PCCs under the Hazardous and | 04.02.2026, received from the HSPCB
Other Waste (M & TM) Rules, lxlbomlory (attached as Annexure-8) ,
12016. the  parameters was found within
preseribed  limit e, Suspended
Particular  Matter (SPM) is 61.25
mg/Nm® against the limit of 80
mg/Nm’, |
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243 The feed to ABAP type
reactor has to be in the form of used
tyre scrap whole tyres /cut tyres /

chips / shred /mulch /granules etc.

However, the examination of analysis
reports shared by HSPCB Sfor the
monitoring conducted on 30/01/202¢
with one reactor in operation and on
04/02/2026  with two reactors in
operation revealed that the quantity
of emissions shown in both the
reports is 0.94 m3/sec. In view of the
Jact that emission flow rate with one
reactor in operation and with two
reactors in operation cannot be the
same, the Joint Committee could not
ascertain with the analysis report of
04.02/2026 whether the Unit is
complying with the emission norms

| with two reactors in operation.

Complying with. It was observed that
the reactor is fed in the form of used
tyre scrap whole tyres /cut tyres

' 2.4.4 Initial heating of the reactor
 has to be done either by using pyro
“ gas stored during previous cycle or
by use of pyro water/ purge water
(oil mix water)/ oil water emulsion,
or by tyre pyrolysis oil or any other
fuel approved by concerned SPCBs
/PCCs. After generation of pyro gas,
the same is to be used for the
purpose of heating reactor. The {lue
gas

should be vented out to the
environment through an alkaline
scrubber  with mist eliminator
attached to a chimney of at least 30
meters height. Plants to install
adequate air pollution  control
devices (APCDs) forcontrolling tlue
‘aas emissions..

2.4.5 A compressor/ air blower has

to be installed for mixing of air with
pyre water for ensuring proper
burning while using  pyro
water/purge  water during initial
heating. 7

12.4.6 In order to control fugitive
"emissions from the reactor shell

_during operation, its proper sealing |

Complying with. Stored Pyro gas is
used for initial heating of reactor and
the flue gas is vented out in the
environment through stack of height
30 metre attached with alkaline wet
scrubber.

Complying with. Air compressor is
installed in the premises.

Pa rtiaily Complying.

Sealing of reactor is maintained bur

10
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should be ensured.

S e —

2.4.7 ABAP type TPO units to
construct or install a sufficient
capacity suction hood / industrial
dust collector attached to a bag filter
‘at feeding door and same should
~must be operational at the time of
' removal of steel

:scrap wire and char from the
reactor.

—_—
' 2.4.8 Suction hoods also to be

installed at all the transfer points
- across the work zone such as at char
- bagging area etc. to control fugitive
~emissions. All suction hood to be
' connected to a common manifold
leading to alkaline scrubber with
' mist eliminator attached with stack
- of 30 m height (installed for venting
~out flue gas emissions).

[ Jugitive  emissions are  being
continuously  generated Srom the
lubricating system of the reactors and

'the/'e Is no arrangement to capture

these fugitive emissions.
Partially Complying.
The unit has installed dust collector
attached with bag filter at the feeding
door, but is connected manually with
pipes rather than having permanent
suction hoods over the feeding door.

Partially Complying.

The unit has installed dust collector
attached with bag filter at the feeding
door, but is connected manually with
pipes rather than having permanent
suction hoods over the feeding door.

2.4.9 Unit to ensure no spillage of
' char during removal/ unloading of
'steel scrap from the reactor. The

flooring  should  be  paved/
concretized along with proper slope
‘and drains for movement of steel
'scrap. This operationto be made
cleaner by use ol vacuum cleaner
after each batch operation.

>2.4.10 Unit  to install

water

Not Complying.

Flooring is paved but spillage of char
on the entire premises within and
outside the plant shed in the premises
was visible.

No  vacuum cleaning system  was
observed.

Partially Complying.

sprinkling system for prevention ot‘J

fugitive emission at the all transfer
points for arresting fugitives.

| 2.4.11 The removal of char should
be through a mu“hzmizcd\ systcxln.
The unloading of char from the
reactor is to be done under

| controlledconditions In 'SL.lCh a

' manner that the material inside the

 The unit has installed water sprinkling |

' system  for prevention of fugitive
“emission above reactors.

However, there is no arrangement of
capturing and controlling fugitive
emissions  continuously  generated
SJrom the lubricating system of the |
reactors. )

[ Partially Complying.

The removal of char is done through
conveyer belt and the char is being
bagged in the HDPE bags. Nitrogen
purging system is installed in the unit |

11
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reactor is  not open to the  premises.

atmosphere at any point of time. |

The char shall be bagged in the | However, the spillage of char on the
HOPE bags with proper sealing. It ! entire premises within and outside
should be ensured that no spillage | the plant shed in the premises was
take place during the collection of | visible.

the char in the bags. The removal of
char should be started only after
Nitrogen purging. S

12412 A permanent arrangement  Complying.
should be made for Nitrogen |
purging. Prefilled nitrogen gas
cylinders will not be allowed to use
for purging. All units to have PLC ‘
based Nitrogen generator . \ R

2.4.13 Excess pyro gas if any  Partially Complying.

should be flared through properly

designed flaring system of adequate | The unit has installed flaring system

capacity considering the emergency | at the height of 30 metre for flaring

situation in which the entire gas the excess gas. However, no data was

may have to be flared. The flaring | shared to ascertain whether system

should be done at a minimum height | installed by the Unit is designed for

of 30 meter. flaring the entire gas in case of

, S _| emergency.

2.4.14 Unit to install Programme  Not Complying.

Logic Controller (PLC) based |

system for control of temperature | The unit has not adopted Programme

and pressure inside the reactor. ‘Logistic Control (PLC), Sensors &
Alarms Jor detection of gas leakage,
 Fire alarms etc as prescribed under
the SOP issued by CPCB for
"Recycling of Waste Tyre Scrap Jor
Recovery of Tyre Pyrolysis Oil, Pyro
gas and Char in Tyre Pyrolysis Qil
Units". "The unit has only installed
temperature and pressure gauges for
monitoring  of  temperature  and
pressure  in the  reactors  and

| condensers as a safety measures.
2.4.15 Unit to install Programme  Not Complying.
LLogic Controller (PLC) based auto
activation for stopping of gas| The  wunit  has not  installed
supply to the burner and for “ Programme Logistic Control (PLC)
switching off the burners in case of | based auto activation Jor stopping of

increase ol pressure and | gas supply,as prescribed under the
temperature inside the reactor. SOP issued by CPCB for "Recycling

| of Waste Tyre Scrap for Recovery of
Tyre Pyrolysis  Oil, Pyro gas and
| Char in Tyre Pyrolysis Qil Units".

12
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2.4.16 Unit to install PLC based
auto  activation of  bypass
arrangements for bypassing the pyro
gas from reactor to first separalor
tank in case of blocking /chocking
of outlet vent inside the reactor or
direct bypass for flaring

2.4.17 Unit to install PLC based
carbon monoxide (CO) gas sensors
' connected

with sirens (hooters) in case of
release of CO.

‘l Not Complying.
} The  wunit  has  not  installed
| Programme  Logistic Control (PLC
based auto activation of bypass
arrangement for bypassing the pyro
gas from reactor.

Not Complying.

PLC based sensors have not been
provided.

' 2.4.18 The collection of the oil from
the condensers should be in closed
| vessel
- and storage also should be in closed
- metallic tanks. (Oil/ Liquid is stored
~at atmospheric pressure in metallic
tank. Since this is not pressureized
tank, there is no need of vent. The
presence of vent releases low
' molecular weight HC into the air
| and creates odour, There should be
no manual handling of oil. Transfer
~of oil should be carried out through
| pumps.

Complyingﬁ

The collection of the oil from the
condensers is stored in closed vessel
and storage also is being done in
closed metallic tanks. (Oil/ Liquid is
stored at atmospheric pressure in
metallic tank. Transfer of oil is being
carried out through pumps.

2419 Unit to connect first
- separator tank with the oil storage
tank for storing heavy oil fraction.

There should not be any release

valve at the first separator tank.

2.4.20 At the end of the pyrolysis
process the reactor has to be cooled

before the removal of char. During

cooling process, the reactor should
be purged with Nitrogen gas.

12.4.21 The removal of char should
be  started after the reactor
temperature comes down to below

50 C or first separator tank
temperature comes down to 40 0C.
2.4.22 The inside temperature of the
reactor should not exceed 500 oC
and the [first separator tank
temperature should not exceed 450
C during the entire batch operation.
12.4.23 Waste  water  (Pyro
water/Purge  water/Oil - mixed

|
“water/oil water emulsion) generated | Waste water generated during the |

Complying.

7Complyin0.

Complyihg.

Was  found
inspection,

complying

Complying.

during

13
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during the process should not be
discharged anywhere and:

i.  Should be treated in suitable
ETP of sufficient capacity.
Oily  sludge should be
disposed through TSDF or
can used to make char
briquettes, for  subsequent
‘ transfer /sale to the cement
manufacturing plants or other
! such  industries  having
authorization  for co -

' processing or;

a. ETP discharge may be used for
 briquettes manufacturing. The
 briquettes so manufactured shall be
disposed through processing in
cement kiln

'b. ETP sludge may be used for

briquettes  manufacturing.  The

' briquettes so manufactured shall be

disposed through processing in

' cement kiln.

|

ii. Pyro water/Purge water /Oil
mixed water/oil walter
emulsion may be used for
briquettes manufacturing in a
briquetting plant by mixing it
with sawdust and char in
suitable proportions. These
briquettes so manufactured
using the pyro water/purge
water/oil  mixed  water/oil
water emulsion and char are
to be utilized only in

processes where temperature |

is 1000 C or more to avoid
emissions  of  obnoxious

gases; or

iii.  Pyro water/Purge water/ oil
mix water/oil water emulsion
should be used for Initial
heating of the reactor.

12.4.24 Unit to ensure that treated | Complying.

process treated in ETP. Unit has
signed anagreement with GEPIL for
disposal of ETP sludge.

14
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water be re-used in unit itsell & |

there is zero effluent discharge.

2.4.25 Unit to have a covered
/closed separate storage tank for
storage of pyro water /purge water
/oil mix water/ oil water emulsion.
The pyro water be transferred from
final storage tank to pyro water /

purge water/ oil mix water J oj|

water emulsion storage tank in

closed loopthrough pumps,

wastewater & sale of
various products and by-products.

12.4.27 The transportation of Char
should be done in bags (small or

2.4.26 Unit should carry out stack
and ambient air quality monitoring
for SO2 PM and CO at |east once in
' siX months from a recognized
laboratory at identified monitoring
location. The unit shall maintain a
log book for recording the plant,
operation, monitoring of the stack
‘emissions and ambient air quality,
generation &  utilization  of

The Unit has made arrangement to
recycle treated effluent.
Complying,

The Unit has provided covered /closed
Separate storage tanks.

As per Analysis report no. 902 dated
09.02.2026 (amended date
11.02.2026) (attached as Annexure-9)
the  parameters were found in
prescribed  limits  i.e. Suspended
Particular Matter (SPM) is 71.44
mg/Nm® against the limit of g0
mg/Nm?

| As per Analysis Report no. 886 dated

1 04.02.2026 (amended date

11.02.2026),  received  from the

HSPCB Laboratory  (attached as

Annexure-8) |, the parameters was

found  within prescribed limit ..

) Suspended Particular Matter (SPM) is

| 61.25 mg/Nm? against the limit of 80 |
mg/Nm?,

However, the examination of analysis
reports shared by HSPCB Jfor the
monitoring conducted on 30/01/2026
with one reactor in operation and on
04022026 with  two reactors in
operation revealed that the quantity
of emissions shown in both the
reports is 0.94 m3/sec. In view of the
Jact that emission flow rate with one
“ reactor in operation and with two
reactors in operation cannot be the
same, the Joint Committee could nor
ascertain with the analysis report of
04.02/2026  whether the Unit s
complying with the emission norms
with two reactors in operation.
Complying.

T —
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Jjumbo) in closed vehicles to ensure
that there is no spillage of char
during their transportation.

2.4.30 The Tyre Pyrolysis Oil and
char shall be stored in areas separate
[distinct from the processing area
(shed where the reactors
areinstalled). Tyres shall be stored
in earmarked area / open area on a
_paved platform.

B. Safety Measure to be adopted
2.4.31 Automatic contro] systems
such as Programmed Logic Control
(PLC) shall be adopted for
‘ measurement and  control of
temperature and pressure along with
safety inter-locks in case of increase
of temperature or pressure to cut off
heating of the reactor should be
provided. It should be ensured that
the reactor is under positive
| pressure at all the time.

The char was found packed and stored
in bags

Complying

‘Not Com plying.

The unit has not installed
Programme Logistic Control (PLC)
based Sensors & Alarms for detection
of gas leakage, Fire alarms etc as
prescribed under the SOP issued by
CPCB for "Recycling of Waste Tyre
Scrap for Recovery of Tyre Pyrolysis
Oil, Pyro gas and Char in Tyre
Pyrolysis Oil Units". The unit has
only installed temperature  and

2.4.32 A sensor for CO gas to be
installed in the working area to
ensure that concentration of CO in
the working area does not exceed
theprescribed limits for
occupational safety and health as
per I'actory Act 1948. It will also be
coupled with a warning /alarm
system so that the plant operator can
take adequate steps to rectify the
' situation. -
2.4.33 Sensors along with alarm
system should be provided at all the
transfer points throughout the plant
to detect any leakage of flammable
vapours from the system.
2.4.34 I'ire detectors, sprinklers and
firc: hydrant  with  necessary
pumping system and water storage
should be provided in the process

arca,product and  raw  material

pressure gauges for monitoring of
temperature and pressure in the
(reactors and condensers as a safety
“ measures ’
' Not Complying.

[ I’;lrtially Complying.

' Sensors along with alarm system are
provided only on reactors.

Complying.

|
|

|

16
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| Storage area,

2.4.35 Unit to install fire hydrant
System: connected directly to the |
Water tank and DG set for direct |
electric supply. Unit should also
have ABC type fire extinguisher
cylinders & fire buckets filled with
- sand and water,

12,436 The safety instruction for
'safe operation of plant will be
displayed at the gate, plant working
~area and  other critical places.
Further, training will be imparted to
‘the workers for safe operation of
these plants.

12.4.37 On site emergency plan, as
per the requirements under the
Factories Act, 1948, will be made
iand implemented to handle any
accident, fire/leakage or any other
emergency - situation.  All - such
- measures shall include raw material
 storage,  product  storage  and
_handling thereof, N
' 2.4.38 The plant will be operated
~under the continuous supervision of
‘a qualified  person having
experience of running such units.

1 2.4.39 All the 7}7)761'7501:1577/\\7/7(51'1(76& in
the premises should wear an air
filter mask

to avoid inhaling of the fine char

2.4.41 Unit to carry out annual
health  check-up  of all  the
employees working in the unit &
submit its report to concerned |
SPCBs/PCCs on annual basis. |

2.2.4: Other Observations/Findings:

Complying.

Not Complyii'ng.

Not Complying.

The Unit has prepared an emergency
plan but this does not cover the
processes and emergencies involved in
the plant. However, unit has displayed
the contact nos of the concerned
agencies in case emergency.

Not Com plﬁng. :

The owner is the only technical person
in the plant. No other technical

| persons are appointed.

The workers in the premises were
wearing masks as observed during
inspection.

Not Complying. No such data was
shared by the Unit.

I. The Unit has partially provided Green belt as verified by HSPCB on

13.02.2026 (Photos attached as Ann

ii. During inspection of the industry o

raised the issues related to various d

exure-16).

102.01.2026, various nearby villagers

iseases and cancer cases rising in their

17
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villages and accordingly, Regional Office, Karnal sent request letter to the
Civil Surgeon, Karnal for providing the details of such cases including
cancer cases and cause of discase/cancer and no. of similar cases reported
during last 05 years, A report in this regard was received from the in-
charge of PHC, Kutail, Karnal, wherein it is mentioned that: “4 survey was
conducted in villages namely Kutail, Kairwali and Amritpur Kalan on
dated 09.01.2026 and observed that the factory is 1 KM away from village
Kairwali. There is no cancer or Asthma patient in the factory. There is no

increase in no. of patients  related to  bronchitis/Asthma/Skin

Disease/Cancer patients (Annexure-17).”

The photographs taken by the Joint Committee duding site inspection are

attached as Annexure-18.

a.

Conclusion and Suggestions for Remedial Actions :

The following major non-compliances and shortcomings were observed by

the Joint Committee:

I.

iii.

The Unit has not yet upgraded to Advanced Batch Automated
Technology Process (ABAP) as per CPCB SOP dated 16.01.2024 for
"Recycling of Waste scrap for the recovery of Tyre Pyrolysis Oil, Pyro
Gas and Char in Tyre Pyrolysis Oil (TPO) Units". The Unit has not
installed  Programmable Logic Controller (PLC) for controlling
various process parameters as specified in the SOP issued by CPCB on
January 16, 2024 in compliance of the orders of Hon’ble NGT dated
25/10/2021 in the matter of OA No. 400 of 2019.

The spillage of char on the entire premises within and outside the plant

shed in the premises was visible.

There is no system in place for the continuous capture and control of
fugitive emissions arising from the reactor lubricating system. The
emissions generated due to the heating of lubricating oil were
observed to be dispersing both within and beyond the process shed.

During the site visit conducted on 02/01/2026, the villagers expressed
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serious concern over visible black particulate matter settling on crops
i the nearby fields. This is critical and of significance in view of the
fact that stacks are designed to discharge and disperse particulate
matter and other pollutants into the upper atmosphere so as to
minimize their impact on ground-level concentrations. whereas,
fugitive dust emissions remain uncontrolled and can adversely affect

the ground-leve] concentration of particulate matter and other

pollutants.

The Unit has not developed a greenbelt along the plant periphery, as
per guidelines.

In view of the above and the non-compliances/observations reported in the

Section 2.2.3, the suggestions are being made by the Joint Committee for the

remedial actions:

HSPCB may issue necessary directions to the Unit Jor upgrading ro
Advanced Batch Automated Technology Process (ABAP) as per CPCRB
SOP dated 16.01.2024 for "Recycling of Waste scrap for the recovery
of Tyre Pyrolysis Oil, Pyro Gas and Char in Byre Pyrolysis Oil (TPO)
Units",  including  installation of Programmable Logic
Controller (PLC) for controlling  various  process parameters  as
specified in the SOP issued by CPCB on January 16, 2024 in
compliance of the orders of Hon'ble NGT dated 25/ 1072021 in the
matter of OA No. 400 of 2019 and also as per observations macde by

the Joint Committee in Sections 2.2, 3, in atime bound manner

The Unit shall make appropriate arrangements for capturing fugitive
emissions and channelizing them through the stack or any other
suitable system, based on the recommendations of a process audit,
which may be carried out a reputed institute in consultation with

HSPCB.

19
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The Unit shall develop green belt across ifs periphery. The green belt
may not be less than 5% of the total area of the plot in line with CPCB

guidelines.

The examination of analysis reports shared by HSPCB for the
monitoring conducted on 30/01/2026 with one reactor in operation
and on 04/02/2026 with two reactors in operation revealed that the
quantity of emissions shown in both the reports is 0.94 m’/sec. In view
of the fact that emission flow rate with one reactor in operation and
with two reactors in operation cannot be the same, the Joint
Committee could not ascertain with the analysis report of 04/02/2026
whether the Unit is complying with the emission norms with two
reactors in operation. Therefore, it is suggested that HSPCB shall
conduct monitoring of stack emissions with two reactors operating at
Jull capacity to ensure that the Unit operates only by complying with

prescribed emission norms.

In view of varying figures regarding installed capacity mentioned in
CTE application, CTE, CTO Application, CTO, Project Report etc, it
is suggested that HSPCB may get a adequacy study conducted through
a reputed agency and modify the consent or incorporate additional

conditions based on the recommendation of the report.

20
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4.0. Submission:

In complianee 10 the directions of Hon'ble NGT, the Jomt Commutiee 1s
submitting this final report before  1502/2026, which may kindly be
considered and taken on record The Joint Committee shall abide by further

directions of Hon'ble NGT, in this matter.

| VW’ Lo
11 Kamaljit Singh, Dr. Narender

harma Yogesh Kumar Mehta, HCS

=, Regional Officer, Scientist *I°, CPCB, RD. Addmonal. l)_Lpul)
HSPCB, Karnal Chandigarh Commissioner.
Karnal

Date: February 13,2026
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Item No. 01 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
IPAL BENCH, NEW DELHI

Original Application No.580/2025

Vinod Kumar Applicant
Versus

State of Haryana & Ors. Respondents

Date of hearing: 28.11.2025

CORAM:  HOWBLE MR. JUSTICI ARUN KUMAR TYAGI, JUDICIAL MENSER
HON'BLE MR. SUDHIR KUMAR CHATURVEDI, EMBER

Applicant:  None for the Applicas

Application is registered based on & letter petition received by post
CRDER

1. M. Vinod Kumar, son of St Rati Ram, resident of village Kairwali
‘Tehsil Gharaunda, District Karnal, State of Haryana has sent by post the
present letter petition dated 09.07.2025 to this Tribunal, which has been
treated and registered as Original Appiication No 580/2025 for exercise of
suomoto jurisdiction as per judgment of Honble Supreme Court in
Municipal Corporation of Greater Mumbai vs. Ankita Sinha and

others 2021 SSC Online SC 897.

2. The relevant part of the letter petition enumerating grievances of the

applicant is reproduced as follows -

“ - Y & # 2Ty T A B AT VT
i & 7 g @ o a

X

X X



3.

of the letter petition enumerating grievances of the applicant reads as

under.

46

e 7 & o F Rl T 9T A XY < el i e

ey oty T a7 9t B T s e § -

1. 75 & B @t T S & T 100-150 AT B G
T T S 7 @ et o o & s A
7 g et T A & A w e P s
1 [ 8 e AT S ST G & I 7 ) awh &
b a7 3 ety e da h G g ST & ST A G
el & R # T O, AT T R He
Refeat & s 3 e o @ #1 g arwT @ A T A
F 7 R & # o w0 wRe S
T 7 5 1 gt w7 ST A g o dacd awt w+
TR HTIT A & I 0T 67 A7 AT A
A a7 g R B

2. 7 & P 7 ey e S ¢ R T G, e
wmawwmm/wawﬁm
& T b7t 97 o e e A ST o e T
a7 ST & et a1 i A ) R A
& Ra AR w7 o Rar & Sroat @ et ary e
1

3. g@u st v o @l w a Gt e T
3T & I T T S R G &

4. T @ FH G+ Ay Rae 75 @ ¢ b
et et e g 3 o T i  d A g 0
TR Y 3 B T R g7 v 91 5 T 2023 7 g
SO G0 T g o) Ay gy @ A e a7
T forT AT AT, YT S R
ST Foo A T T &1 g $ § Gt & gO
a7 F o A 6 gAY W3 g @ o
ara, Eodto & b, @ aTTEHe T T B DT @1

7. T T @ e & R e bt @ gt T @
T SO A A T
x X x x

English translation by the Regitsy ofthe above quoted relevant .,.n: 2 3
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“Subject Regarding pollution caused by tyre burning factory in
puputaxed =T and its closure.

x b

The. mqmr is mm I, Vinod Kumar, son of Shri Rati Ram, resident
of village Kmm/nh, Tehsil Gharaunda, District Kanal, request
the followi

1. A factory called Bajrang Industries is located approximately
100-150 meters from our village, Kairwali. This factory burns old
When the

Jactory is operating, breathing becomes difficult and the stench
is terrible, leading to serious illnesses like allergies, asthma, and
cancer. The villagers have previously submitted numerous
requests regarding this matter, but no satisfactory action has
been taken. The villagers have met with the factory owners
‘several times to inform them of this, but they have consistently
ignored their concerns.

2. When tires are bumed, they emit thick black smoke and toxic
gases that are extremely angerous to the environment and
animals. The factory smoke forms thick biack clouds and enters
the village, causing severe breathing difficulties for the illagers.
A video of this will be shown upon request, and a photo is
attached.

3. 0ld people and smali children have to face a lot of problems
and the villagers are very sad about this.

4. Sir, with great regret i have to write that several people in the
village have died due to the toxic smoke emanating from the
faclary Mahendra Singh, son of Kishan, died in June 2023 due

is toxic smoke. His dughterinlaw has also developed
cancer and is being treated at the All India Institute of Medical
Sciences, New Delhi, in Jhaijiar. In addition, the fuctory's smoke
has caused

from asthma, respiratory problems, tuberculosis, psoriasis, and

Therefore, I request you to get the above factory closed from our
village.

X x X

Primafacie, the averments made in the application raise substantial

lati arising out of the of the

enactments specified in Schedule-] to the National Green Tribunal Act,

2010.
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In view of the averments made in the application, we consider it

appropriate to have responses of (1) Additional Chief Sccretary (ACS),
Environment and Climate Change Department, Government of Haryana;
(2) District Magistrate, Karnal; (3) Haryana State Pollution Control Board
(HSPCB); and (4) M/s. Bajrang Industries, situated in Village Kairwali,
Tehsil Gharaunda, District Karnal, Haryana (the Project Proponent) who
are impleaded as respondents no. 1to 4. The Registry is directed to prepare
and attach memo of parties o the application and issuc notices to

respondents no. 1 to 4

6. Notice is ordered to be served on respondent no. 4 through the
District Magistrate, Karnal and for this purpose notice issued to
respondent no. 4 may be sent to the District Magistrate, Karnal by e-mail
for getting service of the same effected on respondent no. 4 and sending

his report in this regard within ten days.

7. Inview of the averments made in the application, we also consider
it appropriate that a Joint Committee be constituted to verify the factual
position and take appropriate remedial action. Accordingly, we constitute

a J

t Committee comprising of representatives of Central Pollution

Control Board (CPCB); Haryana State Pollution Control Board (HSPCB);

and District Magistrate, Karnal and direct the same to meet within two
weeks, undertake visits to the site, look into the grievances of the
applicant, associate the applicant and reprasentative of the concerned
project proponent, verify the factual position and take appropriate
remedial action by following due course of law. The HSPCB will be the

nodal agency for co-ordination and compliar.ce.

8. Factual and Action taken Report by the Joint Committee und25

replies/responses by the respondents riay be filed within one month from

the date of receipt of a copy of this order.



9. List on 27.01.2026 for further consideration.

10. A copy of this order may be sent to the Member Secretary, CPCB;
Member Secretary, HSPCB; and District Magistrate, Karnal by e-mail for

requisite compliance.

11, The applicant may be informed about the date of hearing fixed and
may be asked to join the proceedings physically or through V.C. on the

next date of hearing fixed

Arun Kumar Tyagi, JM

Sudhir Kumar Chaturvedi, EM
November 28, 2025

Original Application No.580/2025

R
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GFE Regional Office, Karnal Region =

o E ===
RS Haryana State Pollution Control Board '
N i, 1ug, Haryana s P ool B maney Erowt o OB

No. HSPCB/KAR/2026/Spl-1

To

M/ Bajrang Industrics,
Village Kairwali Nagla Megha Road, Karnal,

" o Cause Notice for providing Information under Section 25 of Air
(Prevention and Control of Pollution) Act, 1981,

nREAS, Your unit M/s Barang Industre, Vilage Kairwll Ngla Megha Road,
amal was Inspeced by the Jont Committee an 02.01.2026 and 0901 20s¢ comprising of
Ot Deputy Commissoner, Kanal Regional Diretor, CPCB, Chandigary & Regional
Vi P, Kanal Region consttute by Honbl NGT in OA i 530 of 026, ey
vnod Kumar Vs Stae of Haryan and Ors. and at th tim of the nspeci oo pr non
compliances were observed which are as folows
e/ represenative was requested to provide the details regaring
Salefpurchase of product raw material,consumption dat, production o, o
Syer stock. water consumption, treatment and discharge and ETP Logbooks etc.
o recycle shallsubmiton monthly bass the Information regarding quanty
of waste tyres used and end product produced, extended  producey
ty uch other

onsibili P
“he recycler shal fle annual quaterly returnsin the Form as specifed g e
lon or nd of

©

Whereas, your unit has installed two DG sets, whereas the CTO has been
obtained from HSPCB for one DG Set only and unit has obtained CTE for 1
reactor, however at the site it was observed that unit has installed 02 nos, of
rectors.

S

On 02/01/2026, villagers present during the inspection raised. concerns
regarding black smoke and fugitve emissions emanating from the stace,
Gomnected to the reactors. In view of the apprehensions expressed by the
villagers, the Joint Committee decided that the plant operation woutd be
farried out In 1ts presence, from loading through product recovery,

upon visitng the site n 09/01/2026 by two techmical members of the joint
commilttee Le. RD, CPCB and RO, HSPCE, it was observed that the you had
already intiated the batch process, including loading and fiing of the
reactors, without waiting for the Jolnt Commitee. Therejore, the foine
Commitee was unable to verly the aliegations regarding. biack

in view of above, you are hereby directed to submit the compliance of above
e

Gan visit and plant operation would be carred out i the presence of Joint Commtias x02 ;
that monitoring of stack emission can be done.

(e Rn(\‘{nal officer
KarnalRegion

auX
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‘GSTIN: 06AASFBS689A1Z8

BAJRANG INDUSTRIES
Vill Kairwali, Nagla Road, Tehsil Gharaunda, Karal- 132114, Hry (INDIA)

+a1 9896296158, 5215142804
E-mail bajrangind06@gmail. com
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& LiFE Regional Office, Karnal Region /2
N7 Haryana State Pollution Control Board T3
) )

. 24l SCO- 767 above Punja Natina Bnk,Namasty how Ko

No.HSPCB/KAR/2026/ 3¢ 2.
To

Dated: 27 / 01 /2026

M/s Bajrang Industries, =
Village Kairwali Nagla Megha Road, Karnal.

- Show Cause Notice for Closure under Section 31 - A of the Alr (Prevention
and Control of Pollution) Act, 1981 and under Section 33 - A of the Water
(Prevention and Control of Pollution) Act, 1974 and Initiating legal action
under the provisions of Air (Prevention and Control of Pollution) Act, 1981
and Water (Prevention and Control of Pollution) Act, 1974 and along with
Imposition of 2
Compensation Policy.

B

'WHEREAS, the Central
of Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981; and vide
provisions of these Acts every water/air polluting industry/unit/operation/process is
required to obtain consent to establish and consent to operate from the State pollution
Control Board; and,

WHEREAS, for the purpose of protecting and improving the quality of
environment and preventing and abating environmental pollution, the standards for
discharge/emission of environmental pollutants from the industries, operations or

specified under ules,
mandatory to every Industry, operations or processes to keep their effluent/emission
quality within the specified norms all the time; and

WHEREAS, Your unit M/s Bajrang Industries, Village Kairwali Nagla Megha Road,
Karnal was inspected by the Joint Commilttee on 0201 i
of Additional Deputy Commissioner, Karnal, Regional Director, CPCB, Chandigarh &
Reglonal Officer, HSPCB, Karnal Region constituted by Hon'ble NGT in OA no. 580 of
2025; titled as Vinod Kumar Vs State of Haryana and Ors. and at the time of the

1. 1t was observed that the unit has installed 02 reactors against the Grant of
CTE for one reactor. As per documents related to the capacity of the reactors
k shared by the Unit,the capacity of the reactors combined together is 10 TPD
»~ (5 TPD each). It was informed by the representative of the unit that both
the reactors are being operated at the capacity of 7.5 TPD each, if the
Unit is being operated at 15 TPD capacities in the reactors of 10 TPD
capacity combined together.
The unit was asked to provide the procurement and raw material (Used
Tyres) consumption data, production data, raw material and product stock
data, water abstraction and usage data and ETP Logbooks etc, but it was
Informed by the representative of the it thit the same is not being
maintained.

iy
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Portalgpg
also to the concerned SPCB providing details on annul production of pg
1 purchasing ,,,,m
d
the time rame as prescribed on the Porta. The annual report s required
be supported with electricity bills of the financial year for hich annyy
return has been submitted. However, no such record was made avallapre
by the unit to the olnt Committee.

4 two DG Sets, wh

been obtaine from HSPCB for one DG Set only.
On 02/01/2026, vilagers present during the inspection raised concerny
regarding black smoke and fugitive emissions emanating from the stack,
connected to the reactors. In view of the apprehensions expressed by the
villagen. the, [alm Committee decided that the plant operation would be
ts presence, from loading through product recovery,
In(lmilng mnnlmmlg of stack emissions at the consented capacity,

n[thz Joint committee Le. kD, CPCB and RO, HSPCB, it was observed th
the you had already initiated the batch process, including loading -
Jiring of Therefore,

‘THEREFORE. you are hereby show caused for 15 days as to why closure action
under section 33-A of Water (Prevention & Conteol of Pollution) Act, 1974 and under
section 31-A of Air (Prevention & Control of Pollution) Act, 1983 for the violations
rel‘cmd =bovc 10t to be taken against your unit.

case you fail to comply with the deficiencies mentiozied above within
mpuxauu period it wit be pre:umml mmm. Have nothing {0 sy i thi regard and
will
section 33 - A of the Water (Prmmm. m control of Pollution) Act, 1974 & under
section 31 - A ofthe A (Prevention and cuntrol of Pollution) Act, 1981,

“This may be treated as most urgens

@

|

al Keglop 8
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GSTIN : 06AASFBS6B9A1ZB

BAJRANG INDUSTRIES

Vill Kairwali, Nagla Road, Tehsil Gharaunda, Kamal- 132114, Hry (INDIA)

\ +91 9896296158, 8215142804
E-mail; bajrangind06@gmail .com

LER ?/
Regional TG
A}l)-a';- Se "B'-1,11L1 Dated..271 02 [20>€
J.

. E.E. Clerk
ercsana 0)0 >
Sub:- Reply of Show Cause Notice issued by Regional Officer, Karnal Region,
HSPCB.
Ref: SCN letter Mo. HEPCB/KAR/2026/5812 di. 27.01.2026,

In this regard, it is submitted that the aboave-mentioned Show Cause Notice was
issued to Mfs Bajrang Industries, Village Kairwali Nagla, Megha Road, Kamal for closure
under Section 31-A of the Air (Prevention and Control of Pollution) Act, 1981 and under
Section 33-A of the Water (Prevention and Controd of Pollution) Act, 1974, and for initiating
legal action along with the imposition of environmental compensation as per the palicy of the
Board.

With reference to the above-mentioned Show Cause Neflice, it is submitted that
the unit is committed to compliance with all environmental laws and directions issued by the
Haryana State Poliution Control Board and other competent authorities. In response to the
Show Cause Notice, we respectiully submit our point-wise reply for your kind consideration
as under:-

Point No. 1: Regarding the operation of 15 TPD capacity reactors in place of 10 TPD
capacity reactors.

Reply: In this regard, it is submitted that we have already obfained Consent to
Establish from the Haryana State Pollution Control Board vide No.
HSPCB/Consent/320805018KARCTE4613311 dated 11.01.2018 for the
proposed reactors of capacity 10 Tonthr. Further, we have obtained Consent to
Operate from the Haryana State Pollution Control Board vide No.
HSPCB/Consent/320805018KARCTOS5271567 dated  30.05.2018 for the
reactors having a total capacity of 15 MT/Day.

It is further submitted that we have installed 2 Nos. of reactors from the very first
day of establishment of our industry. We have obtained permission for raw
matarial (tyres) of capacity 14 MT/Day, i.e., we use 7 Ton fyres in each reactor
so thal we can achieve our production capacity. It is also clarified that we have
already obtained Varied Consent to Operate vide No. HSPCB/KAR2022/6854
dated 23.12.2022, in which it is cleardy mentioned that there are 2 Nos, of
reactors in our industry (coples attached as Annexures A-1, A-2 & A-3). The




Paint No. 2:

Point No. 3:

Reply:
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same was verified by Joint Committee as total approx 7 Ton Tyre were feeded
in one no. of reactor in presence of the Joint Commities

Regarding raw material {used tyres) consumplion data, production data, raw
material and product slock dala, water abstraction and usage data. and ETP
logbooks, etc.

In compliance with the observations mentioned in the Show Cause Notice, we
submit all the relevant documents of our unit, which are as under:-

i. Complete data’summary of waste tyre iron scrap wire is attached as Annexure
A4,

fi. Complete data/summary of shredded rubber tyre scrap is atlached as
Annexure A-5.

iii. Complete data/summary of carbon black iz attached as Annexure A-B.
iv. Complete data/summary of fuel oil is altached as Annexure A-T.

v. Data sheet of purchase of tyres s attached as Annexure A-B,

vi. Data sheet of list of sale of fuel oil stock is attached as Annexure A-9,

vil. Data sheet of list of sale of waste tyre iron scrap wire is attached as
Annexure A-10,

vili. Data sheet of list of sale of carbon black is attached as Annexure A-11.
ix. Copy of the ETP logbook is attached as Annexure A-12.
%. Details of water usage are attached as Annexure A-13.

Annual report on the EFR Portal.

It is mandatory for the unit to submit its annual report on the EPR Portal and
also to the concemed State Pollution Control Board, providing details of annual
production of TPO, char, steel, and other producis, including details of sources
of purchasing waste tyres and details of actual users to whom the products
have been sold within the time frame as prescribed on the Portal. The annual
report is required to be supported by eleciricity bills of the financial year for
which the annual return has been submitted.

Proof of data submission on the CPCB EPR Portal is attached as Annexure
A-14, and copies of electricity bills are attached as Annexure A-15.

Point No. 4: |t was observed that the unit has installed two DG sets, whereas the CTO has

Reply:

been obtained from HSPCE for one DG set only.

It is hereby submitted that we have aiready obtained permission for a DG set of
capacity 62.5 KVA from HSPCB. Due lo a lechnical fault, our DG set was not
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working and was under repair, and in the meanwhile, we took a 45 KVA DG set

on rent for emergency purposes from 28.12.2025 to 12.01.2026 (copy of rent
bill is attached as Annexure A-186).

Mow, we have removed the rented DG set from our premises, and this fact has
been verified by the Joint Committee on 30.01.2026. Our DG s&t has now been
repaired and is complying with CAQM directions, as we are using a CPCB IV+
DG set of capacity 62.5 KVA (copy of repair bill is attached as Annexure A-17).

Point No. 5: Regarding black smoke and fugitive emissions emanating from the stacks

Reply:

connected to the reactors.

In view of the apprehensions expressed by the villagers, the Joint Commitiee
decided that the plant cperation would be carred outl in its presence, from
loading through product recovery, including monitoring of stack emissions at the
consented capacity. However, upon visiting the site on 08.01.2026 by two
technical members of the Joint Committee, i.e., the Regional Director (RD),
CPCB, and the Regional Officer (RO), HSPCE, it was observed that the unit
had already initiated the batch process, including loading and firing of the
reaclors, without waiting for the Joint Committee. Therefore, the Joint
Committee was unable to verify the allegations regarding black smoke/fugitive
emissions and non-compliance with emission norms,

It is necessary to mention here that, in compliance with the directions of the
Joint Committee, on 30.01.2026, we started loading in the presence of the Joint
Committee and fired the reaclors. Thereafter, when one reaclor was
operational, samples of rade effluent were collected from the ETP, and air
emission samples were also collected from the stack. The Joini Committee
directed that both reactors be operated simultaneously so that air sampling
could be camied out again. Further, on 04.02.2026, both reactors were
operational, and samples were again collected from the stack by HSPCB

Mareover, as per direction of Joint Committee on 30.01_2026, we have planted

trees and maintained green bell in our premises and display board having name &
address have been placed at the plant gate as per direction of Joint Committes
(photographs attached).

Keeping in view the above submissions, it is our humble requast to your good

self to file the above-mentioned SCN, as we have already submitted all compliances to the
observations raised by the Joint Committee during the time of inspection, Further, we
undertake to comply with all applicable provisions under Section 31-A of the Air (Prevention
and Control of Pollution) Act, 1981 and Section 33-A of the Water (Prevention and Control of

Pollution) Act, 1974, and all directions issued by HSPCE in letter and spirit.

S

M= Bajrang Industries,

Village Kairwali Nagla,
Megha Road, Karnal
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Al
&=  HARYANA STATE POLLUTION CONTROL
P BOARD
[ ] SCO-131 Sector-17, HUDA Jagadharl Ph.01732-
200137
Wehrite: wimAspchgoiin E-Mail -#sp:i.pi@.ﬁmlﬂmm
Telephone No.: 0172.2577870.73
No. ASPCHW Consent/ ; J19B0501BKARCTE4613311 Dated:11/01/2018
To.
M's: Bajrung Industries
Village Kairwall Nagla Meghs Roadr=
EARNAL o ZCOTigil
B0 . s .
Sub. : Grant of consent to Establish to M/s Bajrang Industries
Please refer to your appllutmn no, 461331 1 recm:d lon dared 2017-12-21 in
regional office Yamuna Nigat B T
With referetice to your sbove application for timsv: ot o f“EﬁhTREM!s‘Bumng Industries is
here by granied mu:ﬁﬂnﬁ?ﬁﬂg&:ﬂg specificali pﬁfEEEu and conditions,
Consent Under - - | ATR/WATER . P Y TR e T
Perfod of consent 1012018 1012038
Industry Type Recycling/Pyrolysis plant of waste pneumatic tyre/ tyre seraps
| Category ORANGE —
Investment(In Lakh) | 9il0.. - R
Total Land Area (Sq.| 3200.0 BB y L B
m:::,} L - - -
Total Bmllllp-&.rﬁ[ﬂq 5000, 7y e
Quantity of effluent ‘“" ¥ "--'fi i .:r-.-*f"' bag
I Trade 20KLDay e |
2. Domestic 0.5 KL/Day
Number of outlets 2.0
Mode of discharge
1. Domestic Scptic Tank
2. Trade ETP
Permissible Domestic EMuent Parameters
L NA lo o
Permissible Trade EfMuent Parameters
1. BOD 130 mgA
2. COD 250 mg/l
3, 58 100 mg/
4. Ph min 5.5 mgll
3. Phmax Om
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6, Oil and Grease 10 mg/l
Number of stacks 1
Helght of stack

I. Reactor System ] 18 Meter
Permissible Emisslon parameters

1. SPM [150 mg/m3
Capaclty of baller
1. Nil l0 Ton/he
Type of Furnace i
1. Reactor |10 TPH (Proposed)
Type of Fuel
1. Wood |10 Ton/day
. it v - SHARMA, ~FTerinnea-y
; Jo Reglonal Officer, Yamuna Nagar
i ffm}uﬂﬂ State Pollution Control Board.
Terms and conditions
o BT e o Pl s ;
I PR r B ol ; Sl : ie
oty Sk e L
the | geed iy, iR LD
2 = =The ahove'Consent to Establish' {s valid for 60 months from the date of its issuelo be

. extended for another one year at the discretion of the:Boardior till the time the unit

starts its trial production whichever is earlier. The unit will have to set up the plant
end obtain consent during this period.

The officerfofficial of the Board shall have the right to access and inspection of }11:
industry in-connection with the various procgsses and the treatment facilities being

s provided ﬁhﬁl%c%?ly with the condfructiof:of building/machinery. The effluent
: |43

should conform

filiient'sfandards 45 applicable ==

That necessary u-j'an',gtm-:ﬂl shall be made by the "indusu}r for the control of Air
Pollution before commissioning the rl_ant. The emitted pollutants will meet the
emission and other standards as laid'will be prescribed by the Board from time to time.

The applicant will obtah ." : ] r.ni ’ d&‘%:n;:ﬁnn 25/26 of the Water (Prevention &
lernrof PnIIuH‘ﬁn]iA}gff!ﬁd'-hﬁﬁdn gcction 21/22 of the Air (Prevention &
Cm:itrul_nf Pollution) Act,1981 as amended to-date-even before starting trial
production

The above Consent to Establish is further subject to the conditions that the unit
complies with all the laws/rules/decisions and competent directions of the
Board/Government and its functionaries in all respects I:u:?m‘c commissioning of the
operation and during its actual working strictly,

No in-process or post-process objectionable emission or the effluent will be allowed, if
the scheme furnished by the unit turns out to be defective in any actual experience

Znh:n EIFWifui?h 11!I=1:-:.1-tr|1|1eut_;.:‘I= will gi-.g.n only gmpnru}r connection end permanent
ection & unit wi given after verifying the consent ted by the B
both under Water Act and Air Act. g et
Unit will raise the stack height of DG Sev/Buoiler as per Board's norms.

Unit will maintain proper logbook of Water meter/sub meter before/after
commissioning.
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No. HSPCB/Consent/ : 329805018KARCTOS5271567

To.

HARYANA STATE POLLUTION CONTROL

59

BOARD
SCO-131 Sector-17, HUDA
Jagadhari Ph.01732-200137
E-mail; hspcb.pkli@sify.com

Dated:30/05/2018

M/s :Bajrang Industries
Village Kairwali Nagla Megha Road

Subject: Grant of consent to operate t
Please refer to ymwﬂpplicﬂmn

Industries .
827156 received on dated 2018-04-10 in regional

office Yamuna Nagar. With reference. Wmvﬁ application for consent to operate,M/s
Bajrang [ndustries is here by granted consent as per following specification/Terms and

conditions.

Consent Under ! T, e Rl €
Period of consent is'ﬁi‘m'ﬁjmﬁ —

Industry Type L] ysis plan 0 tic tyre! tyre scraps ol
Category ORANGE —
Imvestment({in Lakh) 3.0

Total Land Area(Sq.| 30000

meter)

Total Builtup Area(Sq.| 2000.0

meter) =E = i B

Quantity of ¢MBRRE & 1 SURE e, e RN

I Trade 20KLDay L
2. Domestic 0.5 KL/Day st Ao
Mumber of outlets AR :

Modeofdischarge  ~ & - L. ..

1. Domestic septic tank % o

2. Trade reuse in process and horticulture

Domestic Effuent Parameters

1.BOD 30 mg/l_ l.
Trade Effluent Parameters =

1. BOD 30 mg/l

Number of stacks 1

Height of stack

L. stack 130 m .
Emission purameters )
LSPM | 150 mg/m3

Product Details

1. pyrolysis oil 5.100 Metric Tonnes/day

2. wire 2.1 Metric Tonnes/day

Ax
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3. carbon |0.046 Metric Tonnes/day

Capacity of beiler

1.0 |0 Tonbr _
Type of Furnace

1. reactor l 15 mtd

Type of Fuel

1. Wood | L5 Toniday

Raw Material Details _

tyres | 14 Metric Tonnes/Day )

— — ' Regional Officer, Yamuna Nagar
e | St P Haryana State Pollution Conirol Board,
Terms ami conditions

1. The applicants shall maintain good house keeping both within factory and in the premises.
All hose pipelines values, storage tanks etc. shall be leak proof. In plant allowable pollutants
levels, if specified by State Board should be met. strictly,

2. The upp'lmmt.l’l:mnpan}r-ahali wmpiymih and carry out directiveiorders issued by the Board
in this consent order at ent nmeq wmugdl,uughmcc of his /its part. The
applicant/company shi]} I:n: liable for such Tegal action against him as per provision of the
law/act in case of violation of any order/directives, Issued at any time and or non compliance
of the terms and conditions of his consent order. :

3. The applicant shall make an application for grant of consent al least 90 days before the date
of expiry of this consent. :

4. Necessary fee as preseribed for obtaining rmewa:lmmcnl shall I:u, paid by the applicant
alongwith the mm&appﬁm:m

5. If due to any technological improvement or ﬂﬂ:mmﬂm Board is of opinion that all or any
of the conditions referred to above required variation (including the change of any control
equipment either in whole or in part) this Board shall after giving the applicant an opportunity
of being heard vary all orsuch condition and there upon the applicant shall be bound to comply
with the conditions so varied. |

6. The industry shall provide adequate arrangement for fighting the accidental leakages,
discharge of any pollutants gas/liquids from the vessels, mechanical equipment etc. which are
likely to cause environment pollution. i

7. The industry shall comply noise pollution (Regulation and control) Rules, 2000.

8. The industry shall comply all the direction/Rules/Instructions as may be issued by the
MOEF/CPCB/HSPCB from time to time.

9. The industry shall ensure that various characteristics of the effluents remain within the
tolerance limits as specified in EPA Standard and as amended from lime to time and at no time
the concentration of any characteristics should exceed these limits for discharge.

10. The industry would immediately submit the revised application to the Board in the event of
any change in the raw material in process, mode of treatment/discharge of effluent. In case of
change of process at any stage during the consent period, the industry shall submit fresh
consent application alongwith the consent to operate fee, if found due, which may be on any
account and that shall be paid by the industry and the industry would immediately submit the
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consent application to the Board in the event of any change during the year in the raw material,
quantity, quality of the effluent, mode of discharge, treatment facilities etc.

11. The officer/official of the Board shall reserve the right to access for the inspection of the
industry in connection with the various process and the treatment facilities. The consent to
operate 15 subject to review by the Board al any time.

12. Permissible limits for any pollutants mentioned in the consent to operate order should not
exceed the concentration permitted in the effluent by the Board.

13, The industry shall pay the balance fee, in case it is found due from the industry at any time
later on.

14, 1f the industry fails to adhere o any of the conditions of this consent to operate order, the
consent to operate so granted shall automatically lapse.

15. If the industry is closed temporarily at its own, tlwy shall inform the Board and obtain
permission before restart of the wnit.

16. The industry shall cnmp!rﬂl'ﬁwﬂmﬁmw‘ﬂulﬁﬂmhmtmns issued from time to time by
the Board. .

Spndﬂt Conditions :

L. Unit will operate & maintain its APCM efficiently/regularly.

2. Unit will submit will ﬁﬁiﬁi‘ﬂ ) ’m’!ﬁt lmi:rﬁﬁ“war&;ﬁs:twuth in 3 months as per
policy of the Board. ~—

3, Umtm]lnmdm::hai‘#@ﬁ?ﬂlﬂqqg@g t’ﬁ&uﬁ%—dwﬂl contral odor

T

W Officer, Yamuna Nagar
Hﬂr}fnﬂi State Pollution Control Bogrd,

— I T —_—
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(‘:_E__:‘\ Regional Office, Karnal Region
{fﬁ—%‘ Haryana State Pollution Control Board

'-‘-‘-‘,.,.'.'Pr 204 floor, SCO- 78-79 above Punjab Mational Bank, Namastey Chowk, Karnal
Website - www.hspchgowin E-Mall 1d- hspehrokar@®gmall.com

e e e 5 S A A m S s Sma

No. HSPCB/KAR/2022/ AR5 Y Dated: 203/ 12 / 2022
HROCMMS Registration 1D- 17KAR4G13308 Application No: 5271567
CAF 1Dz Date of receipt of application: 30/05/2018 |
Tor

M/ Bajrang .1|||I1.1:»:lrius.'.
Village Kairwali, Nagla Megha Road Karnal.

Sub: - Grant of varied Consent to Operate u/s 21 of the Air (Prevention &
Control of Pollution) Act, 1981 to M/s Bajrang Industries, Village
Kairwali, Nagla Megha Road Karnal.

Ref: -  Unit request received on dated 23712 /2022,

With reference tn your :1}!111 ication for obtaining varied '‘Consent to
Operate’ u/s 21 of the Air (Prevention & Contrel of Pollution) Act, 1981, varied
Consent to Operate is hereby issued under u/s 21 of the Air (Prevention & Contral
of Pollution) Act, 1981 and Rules framed there under, in continuation of already
granted consent to operate, as per details given under:-

Particulars of Consent to Operate under the Air Act, 1981 already granted
to the industry-

[Consent to Operate Certificate No. HSPCRB/Consent/329805018KARCTO52715
. 67 dated 30.05.2018

Date of issue : 30.05.2018

|Date of expiry: 31/03/2028

Type of fuel: Wood

Particulars of Consent to Operate under the Air Act, 1981 already granted
to the industry-

[Consent to Operate Certificate M. Mo, HSPCB/HKAR/2022)/ _dated
_ SI2/2022

Date of issue ! 1272022

Date of expiry: 31/03/2028

The following are the particulars of varied consent to operate issued for
fuel and emission standareds-

[ Mode of emission Stack emission
1. process emission
1

2. stack emission

No. of stack and/or no of 01
| hoods

| SAECO Ly

| Huip;h::f.smck '[:.-} 30 Meters

| Type “of fuel [coal, gas, "_mfl'nm:;ﬁfl.lﬂlnl_ii- i
apriculture waste, specifly il
any ather) ’

e e

"Quantity of fuel/ day 500 Kp/day -Biomass & 200 Lir/day -LSHS
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! No. of furnace 0z

: Type of furnace Rectors
Capacity of furnace o
‘No. of Boilers 0

Capacity of boiler

E'l';.-*r.s-r_- of boiler (coal, gas, | —

apriculture

waste, specify if |

any other)

[ Detail af control equipment | Wet Scrubber

' {cyclone/multi-cyclone/bag
filter / ESP) > T : .
LU, 2 e e S e . TE02 A | COo2 | Any other standard o
Standard of emission | SPM | muission specilied wod
paramelers | EP Rules, 1986 (o5
l | ended) apphcable tg
| i |_industry type
| B0 D 20 MNA NA
| ! mg/fm3 !
Conditions of CTO:-
1 This varicd consent 1o operate is issued in continuation o the consent to

apuerate - already pranted vide no.
HSPCE/Consent /3298050 18HEKARCTOS271567 dated 30052018 and is
anly tor the purpose of fuel and emission standards.

The other spectlications fterms and conditions specificd in the consent
L{4] operate already pranted vide nao.
H5PCH/Consent /3298050 18KARCTOS5271567 dated 30.05.2018 will
remakn the same.

Special conditions;-

not

The vnit will mstall modified APCMs before 31.12.2022 (Where PNG is
avadable) and will not be allowed 1o operate alter 01.04.2023 withoul

installation of modified APCMs,

Endst. N

(H) tor
of th

HSPCB/Consent/329805018KARCTOS5271567 dated F0.05.201H pl

HSPCB, Karnal Region

o. HSPCB/CTOVaried) 2 RS S Dated: 27712 /2022

A capy ol the above is lorwarded to the Branch Incharpe, I'° Cell, HSPCR
upleading the certificate in the HROCMMS 1 of the unit in :_'{:ml.i‘nuuunn

o consent Lus aperate already pranted vide no
R,

HSPCH, Karnal Region

/%’\T‘/
— o
epibnal OfMicer

R

40




64

BAJRANG INDUTRIES
Village Kairwali,0,Post Office Kalron, Nagla Road
Gharaunda, (Kamal)
E-Mail : sumitkhanchiB0d @gmail.com

Waste Tyre Iron Scrap Wire
Daily Summary

1-Apr-25 to 28-Jan-26

Particulars Inwards. Outwards
Cuantity Valua Qluantity Valug

Opening Balance

1-Apr

2-Bpr 1676000 kg
3-Apr

4-Apr .

S=Apr

B-Apr

T-Apr

B-Apr

3-Apr 11,676,000 kg
10-Apr

11-Apr

12-Apr 17,900,000 kg 3.31,150.00
13-Apr

14-Apr

15-Apr

16-Apr 12 548,000 kg
17-Apr 23,700.000 kg 4 3845000
18- Apr

19-Apr

20-Apr

21-Apr

Fe-Apr

23-Apr 12,180,000 kg
24-Apr

25-Apr

26-Apr

27-Apr

28-Apr

20-Apr

A0-Apr 12.510.000 kg
1-May

2=May

3-May

d4-May

Sebday

E-May 13,622,000 kg

Carried Over 74,31 3000 kg 41,600,000 kg 7,69,600.00

Page 1

Clesing Balance

Quankity

49,500,000 kg
49,500,000 ki
61,176.000 kg
§1,176.000 kg
1,176.000 kg
61,176,000 kg
&1, 176000 kg
51,176,000 kg
A1, 176.000 kg
T2 RS20 kg
72,852 000 kg
72,852 000 kg
54952000 kg
4952 000kg
84,562 000 &g
54 952.000 kg
67,601 000 kg
43901 000 kg
43,901,000 kg
43,901,000 kg
43,901,000 kg
43,901,000 kg
43,901.000 kg
36,081.000 kg
56,081.000 kg
56,081.000 kg
56081000 kg
S6.081.000 kg
56,047 000 kg
56-081.000 kg
BE. 591000 kg
fifl. 591 000 kg
BB, 551000 &g
£8,551.000 kg
B8,561,000.kg
68,501,000 kg
B2, 213.000 g

Vialue

8,91,000.00
8,91.000.00
B,90.999 69
B,90.999 59
8,890,999 69
890,999 69
§,90,999.69
8,90,999.69
890,959 B9
8,90,999.63
§.90.994 53
B.90.999 53
6.72.077.80
B,72.077 B0
B,72.077.80
6,72.077.80
7 04,465,249
4 57 489 25
4 67 48925
4 57 489 25
4 57 ,489.25
4,57 489,25
4 57 489.25
511,543,986
51154396
5.11,543.98
51154398
51154398
511543 86
5,11,543.96
5.54 62340
5,54.623 40
5,54 623 .40
5.54 62340
5,554,623 40
5,54,623.40
50163188

37,876.26

continued
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BAJRANG INDUTRIES
Waste Tyre lron Scrap Wore  Daily Summary  © 1-Apr25 to 28-Jan-26 Pape 2
Particulars Inwards Outwards Closing Balance
Quantity Walue Cluantity Walue Cuantity Valus
Brought Forward  T4313.000 kg 41500.000 ky 7,69,600.00 37.876.26
7-May 82.213.000 kg 591,631 88
B-May 82,113,000 kg 58163188
8-May 82.213.000 ko 5.91.631.88
10-May | 82113000 kg 5,91.631.83
11-May | (B2.213.000 kg 591,631,848
12-May B2.213.000 kg 591,631 88
13-May B2 213.000 kg 5.81,631.88
14-May 13,524,000 kg 19,035.000 kg 34263000 76702000 kg 4,87,618.80
15-May 34,000,000 kg 6,01,800.00 42702.000kg 277037 34
16-May 43 70 000 kg 277,037 34
17-May 47,702,000 kg 277,037 34
18-May 42,702,000 kg 277,037 34
19-May 47 702,000 kg 2,77,037.34
20-May 42, 702000 kg 277037 34
21-May 11,508.000 kg 18510000 kg 3.43.376.00 M.700.000kg 20011732
22-May 34, 700.000 kg 2,07.717.32
23-May 34,700,000 kg 207 71732
24-May 34,700.000 kn 20771732
25-May | M T00000 kg 207.717.32
26-May 34,700,000 kg 207.717.32
27-May 34,700,000 kg 2,07.717.32
28-May 12,558,000 kg 47 25E 000 kg 2,60.880.23
289-May 47 258,000 kg 2.60.B80.23
30-May 17,830,000 kg 3,04 810.00 29.328.000kg 1.61,900.53
31-May 29.328.000 kg 1.61,900.53
1-dun F3328.000 kg 1.61,900.53
2-Jun 29.378.000 kg 1.61,900.53
3-Jun 79,378.000 ky 1,.61,900.53
d-Jun 11676000 kg 41,00 000 g Z1108572
Sedun 41,004,000 kg 21108572
6-Jun 41,004.000 kg 21108572
T-Jun 41,004.000 kg 21108572
8-Jun 41,004.000 kg 21108572
8-Jun | _ 41004000 kg 2,11.085.72
10=Jun 41 004000 kg 2,11,085.72
11-Jun 11,676,000 kg 22,680,000 kg 254 054 .57
12-Jun 57 BA0.000 kg 2.54 054 57
13-Jun 52,680,000 kg 254054 57
14-Jun 52680000 kg 2.54,054.57
15-Jun S2EB0.000 kg 2.54 054 57
16-Jun 52 680000 ko 254 054 57
17-Jun 57660000 kg 2.54.054 57
Carried Ovear 1,35,255:000 hg 132075000 g 23,62,216.00 3T.876.26
continued ...
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BAJRANG INDUTRIES

Wasta Tyre Iron Scrap Wiee  Daily Summary  © 1-Apr-25 to 28-Jan-26 Page 3
Particulars Inwards Outwards Closing Balance

Qiuiantity Value Quantity Walue Cuantity Value
Brought Forward 135255000k 132075000 kg 23,62,216.00 37.876.26
1B-Jun 11,676.000 kg 4,356 000 g 2,91,914.95
18-Jun 21,760,000 kg 3.65,56B.00 42506000 kg 1,83.212.90
20-Jun 47 556,000 ke 1.93,21280
21-dun 42 596 000 kg 1.83,212.80
22-Jun 42 595,000 kg 1.83.2112.90
23-Jun 43 506 000 kg 1.53.212.90
24-Jun 42555000 kg 1,93, 211280
28-Jun 11,502,000 kg 54 188,000 kg 2,32 096,86
26-Jun 54 188000 kg 2,32 096 95
27-Jun 20.110.000 kg 3.33826.00 34078000k 1,45,962.21
28-Jun 34,078,000 kg 145898221
29-Jun | 34,078,000 kg 1.45962 21
30-Jun 34,076,000 kg 1458624
1=dul 10920000 kg 44 36000 kn 1.83.121.81
2-Jul 44598 000 ko 183121 51
3-Jul 44 98000 kg 1.83.121.61
4-Jul 44,098,000 kg 1,83,121 61
5-Jul 44,053,000 kg 1.83.121.61
B-Jul 44,983,000 kg 1.83,121 81
T-dul 11,592,000 kg 55,500.000 kg 21871582
B-Jul 56500000 kg 2,18.715.82
8- Juf 240 000 %y I02476.00 3850000 kg 147 446 70
10-Jul 38, 750040 kg 147 44670
11-Jul 38,150,000 kg 147,446 70
12-Jul 38,150,000 kg 147 44670
13-Jul 11,676,000 kg 21,890.000 kg 36204600 28.016000kg 1,03,055 94
14-Jul . 28.076.000 kg 1,03,069.94
15-dul 28,016,000 kg 1.03,059.94
TE-Jul 28,016.000 kg 1,03,059.94
17-dul 28,016,000 kg 1,05.059.84
18-Jul 28,016,000 kg 1,035,058 94
18-Jul 26,016.000 kg 1,03,058 .54
20-Jul 11, 760000 kg 38 776 (00 kg 1,349,544 95
21 =Jul 38 776.000 kg 1,38 544,95
22<Jul 3976 000 kg 1.39, 544 95
23-Jul 30.T7TH000 kg 1.30 544 95
24-Jul 3876000 kg 1,358,544 .95
25 Jul 39,775,006 kg 1,39 544 95
26-Jul 18,730.000 kg 32215600 46000k T3.835.05
27-dul 11676.000 kg 32,732,000 kg 108,751.88
28-Jul 32,722,000 kg 1,09,751.68
28-Jul I T22000 kg 1,08,751.88
Carried Over ZAE14T.000 kg 233025000 kg 40,48,228.00 37 876.26
confinued
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BAJRANG INDUTRIES

Waste Tyre Iron Scrap Wire

Particulars

Brought Forward

30-Jul
3-dul
1-Aug
2=Aug
3-Aug
4-Aug
G-Aug
fi-Aug
T-Aug
8-Aug
8-Aug
10-Aug
11-Aug
12-Aug
13-Aug
14-ALg
15-Aug
16-Aug
17-Aug
18-Aug
18-Aug
20-Aug
21-Aug
22-Aug
23-Aug
24-Aug
25-Aug
26-Aug
27-hug
28-Aug
29-Aug
30-Aug
31-Aug
1-5ep
2-Sep
3-Sep
4-Sep
8-Sap
B-Sep
T-Sep
8-Sep
83.5ep

Carried Over

Daily Summary
Inwards

Cuaniity
216,147,000 hy

11,760,000 kg

13622000 kg

9,600,000 kg

13,622 000 kg

13.622.000 kg

11,676.000 kg

2,00 243,000 kg

67

i 1-Apr-25 to 28-Jan-26
Outwards

Value Quantity Walue
232825000 kg 40,48,228.00
19,030,000 kg 3,37,782.50
18.090.000 kg 3.38,847 .50
13860000 kg 2.66,805.00
14,085.000 kg Z.81,700.00
14, 750000 kg 2.88 40500
20,470,000 kg 4,09 400.00
134 250000 kg 59.71.168.00

Page 4
Closing Balance
Quanbily Walue

37.876.26

3272000 hg 1.09,751.88
13,692,000 kg 45923.03
13,652,000 kg 45.923.03
13,682.000 kg 45.923.83
5,452,000 kg 81.748.77
25,452,000 hy 81.748.77
25,452.000 kg 81,748.77
23,452,000 kg 81, 74B.77
25,452 000 kg 8174877
25452000 kg 81,748,377
25,452 000 kg B1.748.77
16,684 000 kg 61.182.02
19,964.000 kg 61,182.02
19,084,000 kg 61.182.02
19,984 000 kg 61,182.02
19,584 000 kg 61,182.02
15.924.000 kg 47.163.86
15,824,000 kg 47.163.86
15,024,000 kg 47,163.86
15,524.000 kg 47.163.86
16,524,000 kg 47,163.86
15,524.000 kg 47,163.86
15.461.000 kg 43,808.74
15.461.000 kg #3.808.74
15,461.000 kg 4380874
15,461,000 kg 43 808.74
15,461,000 kg 43 80874
15,451 D00 kg 43805874
14 793 000 kg 38817 64
14.293.000 kg 38.817 64
14.293.000 kg 38 B17 .64
14, 293.000 kg 38.817.64
14 293000 kg 38.817.64
14,293,000 kg 3881784
14.293.000 kg 38.817.64
14,293,000 kg 318,817 64
5,499,000 kg 14 42124
5,489,000 kg 14.421.24
5,490,000 kg 1442124
5.450.000 kg 14 421 24
5.495.000 kg 14 421 24
5.459.000 kg 14 421.24
37.876.26

continwed .
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BAJRANG INDUTRIES
Waste Tyre Iron Scrap Wire  Daily Summary | 1-Apr-25 1o 28-Jan-26 Page &
Particulars Inwards Qutwards Closing Balance
Cuankity Value Quartify Vakue Cuantity Value
Brought Forward 28049000k 3,4,150800 kg 58,71,168.00 37,876.26
10-Sep 13,622,000 kg 19,121.000 kg 48.212.07
11-Sep 18121000 kg 48.212.07
12-5ep 15.121.000 kg 4821207
13-Sep 10,320.000 kg 21052800 B.801.000 kg 22191.02
14-Sep 8 B01.000 kg 2219102
15-Sep 8,801,000 kg 22,191.02
16-Sap 8.601.000 kg 22.191.02
17-5ep 11,760.000 kg 20.561.000 kg 50,173.38
18-Sap ] 20561000 ko 50,174 38
19-5ep 20,561.000 kg o0, 173.38
20-Sep | 20.561.000 kg 50,173.36
21-Sep 20.561.000 kg 50,173.36
22-3ep 20,561.000 kg 2017336
23-Sep 20,561.000 kg 50,173.38
24-Sep 13,622,000 kg 34183000 kg B0.41380
25-Sep 34183000 by 8041380
26-Sep 34183000 kg A0.413.80
27-Sep 14,320,000 kg 2897.856.00 15863000 kg 46.726. 71
ZB8-3ep 13863000 kg 4872671
28-Sep 15863 000 kg 45 726.71
a0-Sep 15463000 kg 46.726.71
1-Oct 11,676,000 kg 31,530,000 kg 71.975.15
2-Dct 31,538 000 kg 7187515
3-Oct 31,538,000 kg 7187515
4-0ct 31,530,000 kg 71,975.15
5-Oct | 31,530.000 kg T1.975.15
B-Oct 31,338.000 kg 71.875.15
T-Oct 31,530.000 kg 7187515
8-Oict 11,676.000 kg 43.215.000 &g 95,757.09
8-Oct 43.215.000 kg 85.757.08
10-Oct 43,215,000 g 85.757.08
11-Oet 431215000 kg 85,757.09
12-0et 43,215.000 kg 85,757.09
13-Oct 43215000 kg 85,757.00
14-0ct 12640000 kg 260.384.00 30575000 kg B7.740.00
15-0ct 13.524.000 kg 44,099,000 kg 94 53635
16-Oct 44,053,000 kg 84.536.35
17-Oct 44,099,000 kg a4 536.35
18-0ct A4 (59,000 kg 94 536.35
18-0cd 44,089,000 kg 84 536.35
20-0ct | | 44,088 D00 kg 84, 536.35
21-Oct 44089000 kg 84,536.35
Carried Qvaear 3,66.129.000 kg 371,530,000 kg 67,39,936.00 37,876.26

continued




BAJRANG INDUTRIES

Waste Tyre Iron Scrap Wire

Particulars

Brought Forward

22-0ct
230ct
24-Oet
#5-Oct
26-0et
270t
28-Oet
28-0cd
30-Cct
31-0cd
T=MNaw
2-May
3-Now
4-Noy
5-Nov
B-Now
T-Mov
B-MNov
9-Nov
10-Nov
11-Mov
12-Mav
13-Nov
14-Mov
15-Mov
16-Mov
17-MNoy
18-Mov
18-MNov
20-Mov
21-Mov
22-Mov
23-Mov
24-Mov
25-Mov
26-May
27-Moy
28-Noy
29-Nov
S0-Nov
1-Dec
2Dec

Carrind QOver

Daily Summary

Quaniity
156,120.000 kg

13,622 000 kg

11.582.000 kg

11,634,000 kg

13422000 kg

14,760,000 kg

10,626,000 kg

4.30,985.00% kg

69

1-Apr-25 to 28-Jan-26

Outwards
Vakse Quantity Valug
3715300004 67,39,936.00
16.380.000 kg 3,75872.00
31,120,000 kg 6.02,974.50
18,980.000 kg 3,69.407.50
18,780,000 kg 3,61,515.00
450000000 kg 84,49,805.00

Page d
Clesing Balance
Cuanbly Valug
37 8B76.26
57.721.000 kg 1.19,6811 48
&7, 721.000 ky 1,19,811.44
§7,721.000 kg 1,19,811.48
E7.721.000 kg 1,19,811.48
3. 721.000 kg 1,19,811.48
57,731,000 kg 1,919,811 48
38, 341.000 ky 79,564 41
49 633,000 kg 10082058
49,533 000 kg 1,00,820 58
43 533 000 kg 1.00.820.58
40533 000 ko 1,00.920.58
45533 000 ky 1.00.920.58
40533 MO0 %g 1.00.920 58
45,532 000 xg 1.00.520.58
§1.567 000 kg 1.21,235.27
f1 567 000 kg 1.21,235.27
30,447,000 kg 5896501
| 30,447.000 kg 59,855.01
30447000 by 99.855.01
30,447,000 kg 52955 01
30,447,000 ky 58,855.01
44 069,000 kg Bd 242 74
44,068,000 kg B4 242 74
44065000 kg Bd 242 T4
44069 000 kg B4.242.74
44,060 000 kg B4 242 74
44 053 000 kg B4 242 74
44 065 000 =g B4 2472 T4
36 55000 kg 8 31561
36 538.000 kg 6E315.61
36.539.000 kg 68.315.61
36,639.000 kg 68,315.81
35,638,000 kg 6831561
36,639.000 kg 68,315.61
36,639,000 kg 68.315.61
47 #5000 ka BB 211.36
47.565.000 kg 8621136
28,455,000 ko 51,956 64
28,485,000 kg 51,956.64
26 485000 kg 51 956 64
JE 485000 kg 51 956 64
26485000 kg h1 456 B4
37 876.26
continued
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BAJRANG INDUTRIES
Waste Tyre Iron Scrap Wire  Daily Summary  © 1-Apr-25 10 28-Jan-26 Page 7
Particulars Inwards Qutwards Closing Balance

Cuantity Value Cuantity Value Cuantity Value
Brought Forward 43085000k 4 68,000,080 kg B4, 49,805.00 37,676.26
3-Dec 11.676.000 ky 40,167,000 kg 71,54 3.61
4-Dec 17.540.000 kg 35080000 22821000 kg 40,297 .50
5-Dec 22621000 kg 40. 29750
&-Dec 22 621,000 kg 40.297.50
T-Dec 22621 000 kg 40297 .50
8-Dec 22621000 kg 40.297.50
8-Dec 10,008 000 kg 32620000 kg 56.985.90
10-Dec 32,629,000 kg 56,985,890
11-Dac 32 629.000 kg 56,985.90
12-Dac _ | 32 629.000 kg 56,985,900
13-Dec _ [17.820.000 kg 3,58, 400,00 14,709.000 kg 25,668.97
14-Deg 14,709,000 kg 25,688.97
15-Dec 14,709,000 kg 25.688.97
16-Deg 14,709,000 kg 25,668.97
17-Dec 8,400.000 kg 23,909.000 kg 3970547
18-Dac 23,109.000 kg 39,705.42
19-Dac 23.108.000 kg 39,705.42
20-Dec 23108000 kg 39,705.42
21-Dec 23,108 000 kg 39,705 42
22-Dec 23.106.000 kg 39,705 42
23-Dec £3.108°000 kg 3970542
24-Dec ,480.000 kg 20,588.000 kg o0.211.84
25-Dec 29.580.000 kg 50,211.94
26-Dec 24,580,000 kg 50.211.04
27-Dec _ 28,569.000 kg 50.211.84
28-Dec 249 563,000 kg 50.211.84
20-Dec 29 5639000 lg 50.211.84
30-Dec 29,589,000 kg 50,211.94
H-Dec 5,712.000 kg 35, 301.000 kg 58,260.49
1-Jan 35,301.000 kg 58.260.49
2-Jan 35,301.000 kg 559,260.49
3=Jan 35,301.000 ky 59,260 49
4-Jan 35,304.000 kg 50.260.449
S-Jan 35 301.000 kg 50 260.49
B-Jan 35.301.000 kg 50.260.4%
T-Jan B.775.000 kg 44 75000 kg 72787 55
&-Jan 44 76 000 kg 72 18755
9-Jan 44 076000 kg T2 TaT.54
10-Jan 44 076 000 ky 72787 55
t1-Jan _ 44.076.000 kg T2,787.55
12-Jan 17670000 kg 3,60,468.00 26406000 kg 4360713
13-Jan 25.406.000 kg 43607 13
Carried Over 4 90,036,000 ky 513,130,000 kg 95,19,473.00 37.876.26

continued |
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BAJRANG INDUTRIES
Wasle Tyre lron Scrap Wire  Daily Surmmary 1-Apr-25 to 28-Jan-26 Page B
Particulars Inwards Qutwards Closing Balance

Quanlity Valua Quantity WValue Cuanlily Walue
Brought Forward 400036000 kg 513,130,000 kg 95,19,473.00 3787626
14-Jan 4,320.000 kg 30,726.000 kg 5033847
15-Jan | 3,726,000 kg £0,338.41
16-Jan | 30,726.000 kg 50,338.41
17-Jan 30,726.000 kg 50,338 41
18-Jan 10,726 000 kg 50,338 .41
18-Jan 30,726.000 ka 50,338.41
20-Jan 30726000 kg 5033841
21-Jan 5,440,000 kg 36,166,000 kg 58 663.78
22-Jan 36166000 kg 58 663.78
23-Jan 36.166.000 kg 58 GE3.TE
24-Jan 19.020.000 kg 3.99.42000 17146000 kg 2T B12.
25-Jan 17146000 kg 27 812.01
28-Jan 17.146.000 kg 2T B1ZM
27-Jan 17.146:000 &g 278120
2B-Jan 6,480.000 kg 21626.000 kg 37 BV6.26
Grand Total 506,276,000 hg 532,150,000 kg 99,18,893.00 23,626.000 kg 37,876.26

48



Particulars

Cpening Balance
1-Apr
2-Rpr
J=Apr
4-Apr
S-Apr
E-Apr
T=Apr
B-Apr
O-Apr
10-Apr
11-Apr
12-Apr
13-Apr
14-Apr
15-Apr
16-Apr
17-Apr
18-Apr
18-Apr
20-Apr
21-Apr
23-Apr
23-Apr
24-Apr
25-Apr
2E-Apr
27-Apr
2E-Apr
20-Apr
30-Apr
1-May
2-May
I-May
4-May
S-May
6-May

Carriad Over

72

A-5
BAJRANG INDUTRIES
Village Kairwali,0,Past Office Kalron, Magla Roead
Gharaunda, (Karnal)
E-Mail : sumitkhanchi80d@gmail.com
Used Rubber Tyre Scrap
Daity Summary
1-Apr-25 1o 28-Jan-28
Page 1
Inwards Dutwards Closing Balance
Quantly Value Cuantity Value Quantity Walug

5.12.250.000 kg 76,62 886.00

35060000 kg 6,52, 116.00 547 3110000 kg 83.15,001.70

35120.000 kg 65323200 85400000 kg 12,48 498 00 499 030000 kg Th 84 043.54

SHAE0.000 kg 5,16,670.00 532 810 00K e, 82.01.388.98

32120000 kg 5,58, 888.00 565030000 kg 87.51.975.68

70,210,000 kg 12,79,637.00 6,35, 240:000 g 1.00,08,311.62
6,35, 260,000 kg 1.00,08,311.52

1.42130.000 kg 24,53 591.00 7.78.370.000 kn 1,24 43 707.79
7,78, 70,000 kg 1,24 43,707.79

32,140,000 kg 5,88,235.00  A3400.000 ka 1248, 498.00 7,28 10000 kg 1,16,87,745.50

46,530,000 kg 7.91,010.00 7,74 540000 kg 1,24, 70,944 85

7,74 540000 4g 1,24, 70,944 85
7,74 f40.000 g 1,24, 70,944 85
33.340.000 kg 5.84,150.00 808,020,000 kg 1.30,47,090.86
B,08 020:000 kg 1.30,47,090.86
B.08 02000 g 130,47 080 86

97 300.000 kg 14,62,419.00 710 720000 kg 1,14,75,988 73
40 720000 kg 1.14,75,088 73
TADT20 0K g 1.14,75,988.73
110720000 g 1.14.75,888.73
LH 7000 g 1.14,75,988.73
7,10.720.000 kg 1,14,75,988.73

TA0720000k  1,14,75,988.73
84,000,000 kg 12,62,520.00  5.26720.000 &g 1.01,19,641.57

BI6T000k  1.01,19,641 .57

£7 340,000 kg 6,77,440.00 .65, 060.000 kg 1.07,99,210.48
£.69,060.000 iy 1.07,89,210.48

60 060,000 &g 1.07.99.210.48

GEIG0NMNE  1,07,99,210.48

34,400,000 kg 5,72,760.00 TN  1,13,66,176.05
B3400.000 kg 12,53502.00 200000 1,00.18,638 05

E20060000k  1.00.18,638 .05

820060000k 1.00,18.636.05

IO 1.00,18,638.05

RIG0M0  1.00,18,638.05

E20060000k  1.00,18,638.05

87, 300.000 kg 14,62 419.00 522 760000 0 B4 46 510.38
5,39,310.000 kg 93,27, 729.00  539,800.000 kg 79,37 856.00 T72.40.657.09
continued ..




BAJRANG INDUTRIES

Used Rubber Tyre Scrap  Daily Summary

Particulars

Brought Forward

T-May
B-May
9-May
10-May
11-May
12-May
13-May
14-May
15-May
16-May
17-May
18-May
18-May
20-May
21-May
22-May
23-May
24-May
25-May
26-May
27-May
28-May
28-May
I0-May
31-May
T-Jun
Z-Jun
3-Jun
4-Jun
f-Jun
B-Jun
T-Jun
B=Jur
8-Jun
10-Jun
11-duin
12-Jun
13-Jun
14-Jun
15-Jun
16-Jun
17-Jun

Carrind QOver

Cuantity
£.39.310.000 kg

3.800.000 kg

33,900,000 kg

33,130.000 kg

38,450,000 kg

87,500,000 kg
6,270,000 kg

40,330,000 kg

62,380,000 kg
B0.250.0400 kg
2.09,430.000 ky
BE, 400,000 kg
1,44, 750.000 kg

33,130,000 kg

14,57, 650400 kg

73

\alue

93,27,729.00

5.13.760.00

5,15.280.00

4,73,759.00
8,15,200.00

13,44 344,00
8,28,767.00

6,85,610.00

9.85,655.00
14,68,900.00
30.51.942.00
9.52.840.00
16,27 408.50

4,70,446.00

2,20,61,638.50

. 1-Apr-25 o 2B-Jan-26
Inwards

Duitwards

CQuantity Valus
526,800,000 kg 79,37,856.00
600000k 14,52,864.00
52,200,000 kg 12.36.288.00
195,600,000 kg 14,51,898.00
B3,400.000 kg 12,53.502.00
67,300,000 ky 14,61,446.00
984300000k 1.47,93,854.00

Page 2
Closing Balance
CQuantity Walue

T2.40,657.09
5.50 550 00C kg 89.76.038.28
3,56 560 (00 kg 89.76,038.28
5,56 560,000 kg £8.76,038.28
5.90450.000 kg 895,06 175,72
0460000 kg 95 06,175 72
5,90 480,000 kg 95.068,175.72
£.23,550.000 kg 1,00.07.291.25
565,440,000 kg 90,73,236.84
565,440,000 kg 50.73.236.84
£55.440.000 4g 80.73.236.84
565,480,000 g 00.73.236.84
£.53, 4 0L000 kg 1.04,47 575.54
718,31 0.00] ky 1.14,37 474 97
718310000 kg 1.14,37 474 97
B.37 110000 kg 1.01,30. 444 01
B.37 110000 kg 1.01.30 44401
&30 110000 kg 1.01.30.444. 01
.37 110,000 kg 1.01.30 44401
637 110,000 ky 1,01.30.444.01
EL3T. 110,000 kg 1,01.30,444.01
EL1T. 100,000 by 1,09.30, 444,01
5.40, 540 D00 iy 8594 444,12
580,840,000 &g 92,54 308.81
8,40, 880000 4y 92,54 308.81
5,80, 840006 g 92,54,308.81
5,80 B&1.000 kg 92.54 308.81
643220000 kg 1.02.44 532 78
TAZAT0M00 kg 1.17.71.687.14
858, SE0L000 kg 1.36.37 434 27
3 HB0000 kg 146,33 96587
140211 kg 1,63.35.077.05
1043240 0 kg 1,63.35.077.05
108230 000 kg 1,68.25.960.23
1022380 1 kg 1,68,25,960.23
1032 30 000 kg 1,68.25,960.23
885 040,000 kg 1,53,13,343 19
B85 (400000 kg 1,63,13,343.19
6,85, 060.000 kg 1,53,13,343.19
& 85 040,000 by 1.53,13,343.18
§,85.060.000 ag 153.13,343.19
035040 000 kg 1.63,13,343.18
8.85.040.000 kg 1.63,13,343.19

T2,40657.09

continued .
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BAJRANG INDUTRIES
Used Rubber Tyre Scrap  Daily Summary . 1-Apr-25 1o 28-Jan-26 Page 3
Particulars Inwards Outwards Closing Balance
Cluantity Value Chuantity Valua Cuantity Valua
Brought Forward | 14i7A000k 2,29,61,638.50 534900000 kg 1,47,93,854.00 72,40,657.09
18-Jun 27 520,000 kg 3,50,054.40  B3,400.000 kg 12.52,668.00 9.20.160000kg 1.44 08 465 54
18-Jun 42 320.000 kg 6,19,988.00 071 450000 kg 1.50.47 448 02
20-Jun 5,71 430000 kg 1.50.47 448.02
21-Jumn _ﬂﬂ.ﬁdﬂ.l}m kg 5,78, 744.00 10,19, 120.000 by 1,56.44 301 47
22-Jun 98420 000 kg 14,00,027.00 1108540000 by 1.71.09.128.689
23-Jun 34.010.000 kg 4 96 546.00 1t 43550000 0g 1,76,19.143.71
24-Jun T2 620,000 kg 10,09 418.00 1216170000 iy 1,86,79,750.95
25-Jun 566001000 kg 14,49 966.00 1 195700001y 1.71.86.024 22
26-Jun 33,120,000 kg 4,60,368.00 132630000 g 1,76, 80,685 41
27-Jun 152653 000 ag 1.76,.80,685 41
28-Jun 1152690000 1,76.80,685.41
28-Jun 11.52 690000 kg 176,80, 685 41
30-Jun 32,810.000 kg 4 56,059.00 11.85.500.000 kg 1.81,60,141.03
1-Jul 84,000.000 ky 12,60,840.00  19.01,500.00k 1,68,73,382.83
Z-Jul 11,01, 500,000 kg 1,68,73,352.83
3F-Jul 1107 500600 kg 1,68,73,382 83
4-Jul 112 SOLO00 kg 1,68.73,362.83
S-dul 110 300000 kg 1,68,73,382.83
B-Jul 1111 300000 kg 1,68,73,382.83
7-Jul §2,800.000 kg 124282800 1018700004 1,56,05,006.89
8-Jul 10187000004 1.56,05 006 89
8-Jul 1018.700.000 kg 1.56.05.006.89
10-Jul 11T 00 kg 1.56.06.006.89
11=dul 10018 00 000 g 1.56.05,006.89
12-Jul 1078700000 kg 1,56.05,006.88
13-Jul B3.400 000 kg 12,35,968.00 935300000 kg 1,43 27 430,82
14-Jul 435,300,000 kg 1.43,27.430.82
15-Jul 9.35.300.000 kg 1,43.27 439 82
16-Jul 9.36.300.000 kg 1,43.27 439,82
17=-Jul . _ £.35.300.000 i 1.43,27 439.82
18-Jul 33,040,000 kg 4.16,304.00 468,340,000 kg 1,47,97 067.97
18-Jul 968,340,000 kg 1,47 97 067.97
20-dul 84.000.000 ko 12,60.000.00 BB H0 M0k 1,35, 13475.73
21-dul B84 MO.000 kg 1,35,13.475.73
22-Jul £54 340,000 kg 1,35,13,475.73
23-Jul B84 10000 ky 1351347573
24-Jul 884 340000 iy 1351347573
25-Jul 33,540.000 kg 476 268.00 817 880 000 g 140,12 227 58
26-Jul 8.57.880 000 &g 14012 227 58
27-Jul B3,400.000 kg 12.51,000.00 834480000 kg 1.27.39,054.85
28-Jul B.38 480 D00 &g 1.27,38,054.85
28-Jul 8,34 450000 kg 1,27.39 054 85
Carried Over 13,14,730.300 ky 29234 41490 15482500000 k3 2,37 47 144.00 72,40,657.09
conbinued ...
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BAJRANG INDUTRIES
Used Rubber Tyre Serap  Daily Summary  ; 1-Apr-25 to 28-Jan-26 Fane 4
Particulars Imwards Outwards Closing Balance
Quantity Valug Quanitity Walue Cuantity Valup
Brought Forward 100730000k  2,92,34414.90 125000k  2,37,47,144.00 72,40,657.09
30-Jul &34 480 000 ke 1,.27.39,054 85
31-Jul 834480000 kg 1,27,39 054 BS
1-Aug &34 480 000 by 1,27.39,054 85
2-Aug .34 480,000 ky 1,27.38,054 85
3-hug 4,000.000 kg 12,44 880.00 750480000 g 1,14,56,722.61
4-Aug ﬂ-ﬂl.ﬁﬁ?ﬂ.ﬂ-ﬂﬂl‘g 48524000 785,140,000 4g 1 AR FL AT
5-Aug 7,85,140.000 ig 1,19,71,791.17
B-Aug 7,85, 140,000 bg 1,18,71,791.17
T-fug 40, TB0.000 kg 5,79,076.00 8,25, 820 000 iug 1.25.79.438.85
8-hug £.25,920.000 kg 1,25,79.438.85
8-Aug B.25.920 00 kg 1,25,79,438.85
10-Aug 87,300,000 ky 14.59,500.00 728620 000kg 1,10,97 480.07
11-Aug 7.28.620 000 kg 110,87 480.07
12-Aug 728 620 000 ug 1.10,97 480.07
13-Aug 38.770.000 kg 5,50 534 .00 77 300000 kg 1.16,75 861 &7
14-Aug A0,480.000 kg 11,18,830.00 AT B0 000 kg 1.28,66,384 86
15-Aug 81,590,000 kg 11,58,578.00  70,000.000 kg 10,49.300.00  B.59.460000 kg 1,30,16 882 67
16-Aug 850,460,000 kg 1,30 18 BB2 67
17-Aug 5,59 450,000 kg 1,30,16 BB2 67
18-Aug | | 853460000 kg 1,30,16,882.67
19-Aug _ | 8,50 480,000 kg 1,30.16,882 67
20-Aug 27 840.000 kg 4,58,360.00 887300000 ky 1,34.50,828.14
21-Aug 47 300,000 kg 14,58,527.00  720.000.000 ka 1.19.75.831.20
22-Aug 800000000 kg 1,19.75,831.20
23-Aug 7 90 000.000 kg 1,19,75.831.20
24-Aug 7.90,000.000 kg 1,18,75,831.20
25-Aug THOMOMK  1,19,75.831.20
26-Aug 7.50,000.000 kg 1,19,75,831 20
27-Aug 41,350,000 kg 5,08,605.00 57,300.000 ky 14,57,554.00 734050000 i 1,10.96,252.14
28-Aug 7.34 050000 kg 1,10.86.252. 14
29-Aug 7.34.050.000 ig 1,10,96,252.14
30-Aug 41,600.000 kg 5.85,200.00 T.75.850.000 kg 1,17,15,2058.11
31-Aug 7,75 850.000 ig 1171520311
1-Sep 32,750,000 kg 4 .58,500.00 .08, 600.000 &g 1.21,90 461.40
2-Sap (41,420,000 kg §,79,880.00 8.50,020.000 g 1.28,11,067.93
3-Sep 8,50,020.000 kg 1,28,11,067.93
4-Sep _ A3 400.000 kg 12,49,332.00 756620000 kg 1,15,54 105.66
5-Sep 766,620,000 kg 1,15,54 105 66
f-Sep 33.190.000 kg 4.54,T03.00 7,99.810.000 kg 1.20,41,827 39
7-Sep 7.99.810 000 kg 1.20.41,827 39
B-Sep 799,810,000 kg 1,20,41,827.38
9-Sep 7,33 810000 kg 1,20.41 827 35
Carrled Over 199, 350008 kg 3,61,73,920.90 2111800000 ky 3,16,66,237.00 72,40,657.09

continued .,
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BAJRANG INDUTRIES
Used Rubbes Tyre Scrap Daily Summary  ~ 1-Apr-25 to 28-Jan-26 Page &
Particulars Inwards Qutwards Closing Balanze

| Cuantity Value Quantity Valug Cuantity Walue
Brought Forward  Z30§350000kg 3,61,73,920.90 21 11R00000ky 3,16,66,237.00 72,40,657.09
10-Sep 87 300.000 kg 14,56,581.00  TO1SI0.000 4 1,05.76,892.21
11-3ep 7.02 £40,000 iy 1,05.76,892 21
12-5ep T.02.510.000 by 1,05,76,8582.21
13-Sep 41,790.000 kg 5,22.375.00 44,300,000 by 1.11.78,155.2T
14-3ap 43.280.000 kg 34112500 7.87.550.000 g 1,18.00,697.25
15-Sep 787 590,000 kg 1,18,00.687.25
16-Sep TRTE0N0N  1.18.00,897.25
17-50p 33.910.000 kg 3.73.010.00 B4.000.000 kg 12,56 64000 737 500 000 4z 1,10.17,313. 38
18-Sep 38,420,000 kg 5,10,986.00 TERO00N 1,15.75,337.50
19-Sep 7.75,000.000 g 1,158,756, 337 50
20-Sep 7.75.820.000 g 1.15,75,337.50
21-3ep 33460000 kg 4,45.018.00 6.09,380.000 g 1,20,60 377.13
22-Sep 8,08,380.000 g 1,20,60,377.13
23-5ep 8,09, 380.000 kg 1,20,80,377.13
24-Sep 32,250,000 kg 4,00,867.50 97,300.000 kg 14,53,662.00 744330000y 1,10,72,161.82
25-5ep 33,700.000 kg 4,04,400.00 7,76,030.000 kg 1,15,40,668.62
2b6-5ep 7.78,090.000 kg 1,15,49 668.62
27-Sep 7.78.030.000 kg 1.15,49,668.62
28-Sep 778,050 000 kg 1,15.49 B68.62
28-Sep 778030000 4g 1.15.49 668 62
3He-Sep 7 78050000 kg 1.15,49 668 62
1-0het 35.10.000 kg 4.30,920.00  87.300.000 kg 14,52.689.00 7156000k 1,06,15,502.32
2-Oct 33,300,000 kg 4.16,250.00 7AQ 340000 ky 1,10,80,830.15
30ct 7 AT 30000 kg 1,10,90,830.15
4-Oct 749940 (00 kg 1.10.90,930.15
5-Oct 7499400000 kg 1,10,80.930.15
6-Oct 7AYH0000 kg 1,10.80,930.15
T-Oct | 1,00,450.000 kg 12,32,535.00 6,50.380.000 kg 1,25,12,034.68
B-Oct |67 300,000 ky 14,51,716.00 753,080,000 kg 1,10,80,431.57
8-Oct 37,890.000 kg 4,54,680.00 7.80.380:000 kg 1,16,13,824.87
10-Oct 7.90.540.000 b 1,16,13 824 87
11-0ct 730 30000 kg 1,16,13,824.87
12-0c1 ¥ 30 0000 kg 1,16,13,824 87
13-Oct 7 20,980,000 kg 1,16,13,824.87
14-Oct F0580.000 kg 1,16.13, 822 87
15-0ct 56,600.000 kg 14,40,306.00 &% 300,000 kg 1.01.95,463.50
16-Oct .54 380 (00 kg 1,01.95 46350
17-Oct 5 00000 g 1.01.85,463.50
18-Oct 6:5,E40.000 kg T.80,080.00 TAO.2200M kg 1,11,.23,166:53
18-Ouct 710,360,000 kg 9,56,806.00 B.20,580.000 g 1.21,35470.79
20-Ocl §.30,580.000 kg 1,21,35470.79
21-Oct 8.30,580.000 kg 1.21,35479.79
Carried Over 280950000k © 4,36,53,063.40 J6.81.600.000 kg 4,01,77,831.00 72,40,657.09

continued ..,




BAJRANG INDUTRIES
Used Rubber Tyre Scrap
Particulars

Brought Farward

22001
23001
24-0Ocit
25-0ct
26-0Oct
27-Oct
28-0ch
29-0ct
30-Oct
31-Oct
1-Maow

2-Mav

3-Nov

d4-Mov

S-Mov

B-Mov

T-Mov

8-Mov

9-Nowv

10-Nav
11-Mov
12-MNaov
13-Nav
14-Nav
15-Mav
16-Mow
17-Nov
18-MNov
13-Nov
20-Nov
21-Nov
22-Nov
23-MNay
24-Mov
25-Nav
26-Mov
27-Mov
28-MNov
28-Nov
30-Nov
1-Dec

2Dz

Carriad Over

77

Daily Summary  : 1-Apr-25 to 28-Jan-26
Inwards Outwards
Cruantity Valua Quantity Value
28,04,390.000 kg 4,36,53,063.40  26E1H00000 kg 4,01,77.831.00
g7 300.000 kg 14, 48,797 .00
3070.000kg 3,96.840.00
B2.800.000 kg 12,32,802.00
83,100.000 kg 12,37 355.00
67,620.000 bg 8,60.082.00
1,00, BE0.00) kg 14,18,572.00 |
31,870,000 kg 4,14,310.00 97,300.000 kg 14,47 824.00
33,870,000 kg 4,40,310.00
34 100.000 kg 4 36,480.00
32,340.000 kg 4,12,011.60
31,560,000 kg 3,99 549,60
84,000.000 kg 12,48 240,00
71,890,000 kg 9,51,619.80
B B00.000 ky 14.35,476.00
57 940000 kg 13,06.296.70
61,770.000 kg T.56,460.80
35 96.420.000 kg 5.14,54,604.90 1212700000 kg 4,82,28.419.00

Page 6
Closing Balance
Cuanlity Value
72,40,657.09
T 380 T g 1,07 13,844 00
733 20000 g 1.07.13,844 09
T 65350000 kg 1,11,78 364.28
T66.350.000 kg 1,11,78.364.28
TE650000k  1,11.78,364.28
T 66,350,000 kg 1,11,76,364,28
766,350,000 kg 1.11.78.364 .28
83,550,000 iy 89,70 602 08
£:83.550.000 i 88 70,602 08
683550 000 ig 89, 70.B0Z 08
683,550,000 5g 99 70 602 08
f,63.550 000 g 99,70 602 .08
£.63.550 000 g 9970 602.08
f.63.550 000 4g 93.70.602.08
6110450 000 kg 87 58.463 93
B.00.450 000 4g a7 56,463.93
600450000 kg a7.58.463.93
fi 00 450000 kg 87.58,463.93
£i.00 430,000 kg &7 .58 463.93
568,070,000 kg 897,23,117.50
768 930,000 kg 1,11,80.818.90
T03.500.000 ky 1,02.20.194.74
704,500,000 kg 1,02,20,194.74
737370000 by 1,07.02,151.31
TAT 370,000 kg 1.07.02.151.3
T.71.470.000 kg 1.11,85,258.09
A03810000 g 1,16,42.266.43
835,370,000 &g 1,20,86,960.18
7,51, 370,000 g 1.08,71,565.02
151 370300 kg 1,08,71,565.02
T4t MO0 kg 1.08,71,565.02
751370000 g 1,08,71,565.02
7.51 370000 kg 1,08,71,565.02
751 30.00C kg 1,08,71.565.02
823,260,000 kg 1,18,93.283.22
726 BE0.000 kg 1,04,97.744.56
725 560,000 kg 1,04,87.744.56
725,560,000 kg 1,04,87.744 56
& 24 B00.000 by 1,18.90,517.60
B85 370.000 by 1.27.62.267 24
B.86370.000 kg 1,27.52 267 .24
B.36 30000 ig 1,27.52 267 .24

72,40.657.09

continued ..
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BAJRANG INDUTRIES
Used Rubber Tyre Scrap  Daily Summary ¢ 1-Ape-25 to 28-Jan-26 Page 7
Particulars Imwards Qutwards Closing Balance
Quanftity Value Quantity Walue Cuantity Walug
Brought Forward X509 E20.000 kg 514,54 604.90 312 700000 kg 4,82 28 419.00 72,40,657.09
3-Dec 63,400,000 kg 12,37,656.00  BO2ETO.000 by 1,15.52,385.60
4-Dec £ 070000 ky 1,15.52,385.60
5-Dec B 02 970000 kg 1,15,52 385.60
6-Dec LR ATR000 kg 1,15,562,385.60
T-Dec 4270.000 kg 442 083.00 BAT240000 kg 1,20,35,132.43
8-Dec 837 0000 kg 1,20.35,132.43
9-Dec 83.400.000 kg 12,37.656.00 75380000k 1,08,36.276 62
10-Dec 755 40,000 kg 1,08.36,276. 62
11-Dec 753 0008 kg 1.0B.36.276.62
12-Dec 7:33 BA0L000 kg 1.08.36.276.62
13-Dec 7.53. 540000 kg 1,08,36,276.62
14-Oec 7,53 B40.000 kg 1,0B,36,276.62
15-Dec 7,53 B40.000 kg 1.08,36,276.62
16-Dec 7,53 BH0000 kg 1,08,36,276.62
17-Dec 84,000,000 kg 12,46,560,00 563030k 96.28, 795,94
18-Dec B,60,340.000 kg 96.28,795.94
18-Dec 6.69.840.000 kg 86,28, 790,94
20-Dec .68 B40 000 ky 96,28, 795 .94
21-Dec £.G9. 840 000 kg 96,28,795.94
22-Dac 69,540,000 kg 96,28,795.94
23-Dec £i.59.540 (00 kg 96,28.79594
24-Dec 81,000,000 kg 12,02.040.00  5.80.840 00 kg 84 54 435 57
25-Dec 5,88 BA0 000 kg B4 B4 430 57
26-Dec 5.86.840.000 5y B4 64 438 57
27-Dec 5,08 B40.00) g 84 54 43057
28-Dec 5.8, BAT 00 ky 84 B4 43857
28-Dec 5,88 840.000 kg B4 54,439 57
0-Dec 588,880,000 &g B4 54 430 57
31-Dec | | 40,800.000 kg 6,05.472.00 588,040000kg 787794895
1-Jan | 5,48,060.000 &g T8.77,948.95
2-Jan 548,060,000 kg 78,77.,948 95
Jan 548,040,000 g 78,77 94895
4-Jan 5,88.040,000 kg T8.77.848.95
5-dan 5,48.040.000 kg 78.77.948.85
B-Jan B.48.040.000 kg TE.77.B4B.95
T-Jan 67.500.000 kg 10,01,700.00  4.80.540.0005g 60.07.651.098
g-Jan 4 00,540,000 kg 69.07.651.58
8-Jan 4 A0.540 000 &g 69,07 651,98
10-Jan 450,540,000 g 69.07 651.98
11-Jan 480,580,000 g 63,07 651.98
12-Jan 4.80.540.000 &g 68,07 651.08
13-Jan 480,540,000 kg 69,07 .651.98
Carried Over 61,090,000 by 51 !;H,E!T.BIJ B E2 300,000 kg 5,47.59,503.00 72,40,857.09

continived ..
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BAJRANG INDUTRIES
Used Rubber Tyre Scrap  Dally Summary @ 1-Ape-25 to 28-Jan-26 Page &
Particulars Inwards Dutwards Closing Balance
Cuantity Value Guantity Value Cuantity Value
Brought Forward 631 00N kg 5,18,96,687.90 5610000y 5,47,59,503.00 72,40,657.09
14-Jan 54000000 kg 8.01,360.00 45850000 kg f1.31.414.40
15-Jan 4,365,540 000 g 51,31.414.40
16-Jan 33.360.000 kg 3,87,208.00 4 3500000 kg 66.01,043.18
17-Jan 458 520,000 kg B6.,01,043.19
18-Jan 455 500000 ko 86,01,043.19
18-Jan 4,53 520,000 kg 66,01,043.19
20-Jan 4,38 520,000 kg B6,01,043.18
21-Jan B8.000.000 kg 10.08,440.00 351 %0.000 kg 56,25,067.07
22-Jan 66,030,000 kg 11,63,735.00 47T 250,000 kg 68,51 857.74
23-Jan 40 AT0.000 kg 5,64.006.00 51880000 kg 74 35,126.41
24-Jan 34520000 kg 4,48,760.00 553,340,000 kg 79,23,967.14
25-Jan 33920.000 kg 4,07,040.00 S AT 20000 kg #3,99139.34
26=Jan 357260000 kg 83,99 139.34
27-Jan AT 20000 kg B3.99,139.34
28-Jan #1.000.000 kg 12.00.420.00 506280000 kg 724065709
Grand Total SE.50,B10.800 ky 548,67 436.90  3465800.000kg 5,77,68,723.00  5.06.260.000 kg 72,40 657.09

56
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BAJRANG INDUTRIES
Village Kairwali 0,Post Office Kalron, Magla Road
Gharaunda, (Kamal]
E-Mail - sumitkhanchiBD4ggmadl.com

Carban Black
Daily Summary
1-Apr-25 1o 2B-Jan-25

Ik L = R e ———— =t s Page 1

Partlculars Inwards Cutwards Closing Balante
Crisantity Walue Quantily Walus . Quantity Valye
Cponing Balance £ 50,000,200 kg 7,70,000.00
{-Agr ) R 4 L SE000NK  7.70,000.00
2-Apr 24,186.000 hg. ot |5,74,186000 kg 76999491
3-Apr - s T 1] | 14,075,000 kg 21,112.50 SE0111000Kg 7.51,120.05
4-Apr k) = S 2000k 3050000 [miMNG 71750455
ReApr 22 045,000 kg 33.067.50 513066000k 6.88,031.77
g-A| 543,066,000 by 6,83,031.77
P 37,990.000 kg £6.985.00 475000k 6,37,086.42
2 25, 160:000 kg A7.740,00 4095000k 6.03,346.35
A (24860001 __|B.530000 kg 1420500 4845TI00KG 58782054
10-Apr =S 48.270.000 kg 7240500 [0EX200k  5.35.705.74
11-Agpr [14340.000 kg 21.510.00 4015620005 5.17.262.74
12-Apr e L o ~4 i = ANk 5.17,252.74
13-Apt s 7570000 kg 56,355.00 1643000k 4.68,806.81
14-Api 4, 570000 kg 7.005.00 35072200006 4 62,897 46
15-Ag 13,140,000 g 19,710.00 145520004 4 45 088 65
16-Ag BNT000k © IBI0000kE 2415000 3SEEN00K 440,794 44
17-Agpr r =y | 5,460.000 kg 819000 35320000k 43408481
. e SESEN e 18,2000k 2733000 3BIBODYG 41169480
19-Apr e e { = DL 4,11,6%4.80
20 14.890.000 kg 22.2115.00 3XIEN00k 3,93,495.23
21-Api 15,050 000 g 22575.00 10515000015 3,75.000.74
A 1810000 kg 11, 716500 1573300k 3.65,403.27
200 24, 250.000 ky 121,100 kg 3.80.543.14
2i-Agi = ko 150000k 22575.00 J0GEBMNY 3,62,740.80
25-Apr 0 Pl N : 25,430,000 kg 38,145.00 | 25128000k 3,32,660.16
26-Apr RS b LN s T VSR A 3,32,660,16
FH-Apr { 14,500.000 kg 2238000 If639M0kg 31501158
28-Apr I 18860000k 28,290.00 24144000k 28270247
28-Agn _ | ZAT AR I00 ky 2.92,702.47
A0 2416000 g 15,B50.000 kg 23,820.00 255750004 29189114
1-May e - Sy 25575000k 291691 14
2-May ke . |LEETSE000 kg 28169114
3-May % v N 2STHM0N 29189114
4-May B - LATENN kg 2,91,681.14
& May . _ mANMlky 27360000 15Nk 2.65,687.51
&-May 28,217 000 kg 15,520.000 kg 23,260.00 Za58EL0004g 2.68.927.53
Carried Over 1,53,362.000 kg 457.700.080 kg 9,25,950,00 2,84 316.62
continued ...
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BAJRANG INDUTRIES

Particulars

Brought Forward

f-May
B-Miay
B-May
10-May
11-May
12-May
13-May
14-htay
15-May
T6-May
17-May
1B-May
18-May
20-May
21-May
22-May
23-ay
24:-May
25-May
26-May
Z7-May
2B-Kay
20-May
30-May
31-May
1=dun
2-Jun
3-dun
A-Jun
S-Jun
BeJdian
Tedun
E-Jun
8-Jun
10-dun
11-Jun
1&-Juri
13-Jun
14-Jum
15-Jun
1B-Jun
17-Jun

Carried Dver

81

Carban Black  Dally Summary - 1-Ape-25 fo 28-Jan-26 Page 2
Inwards Outwards Closing Balance
| Quantity Valug Quantity Valus Quantly Value
153352000 kg 4,57,700.800 kg 9,25,950.00 2,84,316.62
L aM5ENm0kg  2,68,927.53
3 23760000k 2.85.120.00 221892000k 24291627
AR - iy _221B82000kg 24291627
e v Bk | | Al 221592000k 24291627
T SR AN S A . 1 BI000 kg 242,816 27
121892000 &g 24291627
L LNERNY 24281827
27048000 kg | R 248540000 &g 2,62,435,04
21,970.000 kg 3295500 226570000k 2.309.274.04
LS T T bl L3630y 2,38,274.04
R 22670.000 kg 2,39.274.04
B : =, 226570000 ky 2,39,274.04
_ 226970000 by 2,39,274 04
15,180,000 kg 22,770.00 271000 22327114
Z3076.000 g = - _ iMERNOW 23397408
= _EREENOR 235974.08
e e R A e L Z,33,974.08
ek |2 BOEN00 kg 2,39.974.08
e e 36.560.000 ky. 30042000 10529000k 1.99,543.36
S N B e 1,95.246.000 kg 1.99.543.36
e r 105246000 i 1,99 543 36
25,082,000 kg ] [ o | R 241 il _2,18,83001
. o N3N0y 21863001
3455000 kg 5,182.50 2178730001y 2,15.217.13
e = R A 2,15.217.13
8 T  4TT0000 kg | 22,155.00 | 2003000k 2,00,627.17
20350300043 20062717
_ 205103000k 2.00.627 17
78,854 000 kg LNET000k 2.20.950.54
_ 231367000 by 2,20,850.64
53,150,000 kg 4,07,325.00 178807000 iy 1,70,322.61
W= _ 1TBA7 000 g 170,322,681
i 32,720.000 kg 3,92,640.00 14508700k 1,39,155.17
146087000k 1,39,155.17
s T F 145,087 000 kg 1,39.155.17
32,108,000 kg 178,196 000 g 1.63.256.05
20,180,000 kg 36,270.00 |15401600kg 1,41,103.30
Iy 1540150004 14110330
154 ME00Ig 1,41,103.30
e e o prsaiaonig 1.41,103.30
L ST, SN | ELE T 1,41,103.30
154,116,000 kg 1.41,103.30
290,451,000 kg §,56,445.000 kg 24,30,787.50 2,84,316.62
continued .
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BAJRANG INDUTRIES
Carhan Black  Daily Summary ¢ 1-Apr-25 te 28-Jan-26 Page 3
Particulars Imwards Qutwards Closing Balance
Quantity Value _ Quantity Value | Guaniiy Value
Brought Ferward 25046100 kg 6,8, H5000 kp 24,30,787.50 2,84,316.62
18-Jun | 24,186.000 kg ‘w 23700000 kg 35550.00 13502000k 1.37,588.67
19-Jun 1,54 S02.000 kg 137 58867
20-Juir 156500000 kg 1,37 588 67
1. Jut 13,760,000 g 20.640.00 14072000 kg 1.25,334.97
22-Jun 1AL T2 iy 1.25.334.97
23-Jun | 14041000 kg 1.25,334.97
24-Jun TN, o B0k 29520000 1IGNZ0NK 1,03,427.94
25~Jun ook 815400001y 7.67,920.00 638000013 57.011.79
Z6-Jun . e |B63B0000 kg 57,011.78
-Jun 66,380,000 kg 5T011 78
ZB-Jun 30,380,000 ky 36432000 36020000 kg 30,936.50
20-Jun 36,020,000 kg 30,938.50
A0-Juin prFaless - - 36.020.000 kg 30,936.50
1-Jul 24,550.000 kg s | = 60380000 kg _ 50,488.74
2-Jul L st e S5 T o 60390000 kg _50,486.74
3-Jul A = 60,380,000 kg 50,486.74
4-Jul A0 380000 kg S0,486.74
5-Jul _G0.380.000 kg 50,485, 74
B-Jul 60, 380,000 kg 50,486.74
7-Jdud 24,2000 kg 84392000 kg G8,771.04
B-Jul ol S 84,392.000 ky 68,771.04
B-Jul i Sl §4.392.000 kg 68.771.04
10-Jul R § T & 84,392,000 kg 68,771.04
11-dul T, .. B4382000 kg 68.771.04
12-Jul ) BA3a000 ky 63,771.04
13-l 24.186.000 kg 105578000 ky B6.2T1.74
1= Juil 1. DEETEL00 kg B6.271.74
15-Jul "R  LBBSTRO00Ng 86.271.74
16-Jul == 14578000k B6.271.74
17=Jul N _ (WDRETRODORI 00 BEITIT4
18-Jul TR TETs 1 0BSTB 00Ky 86.271,74
1-Jul 1B STHO00 by 8627174
20-Jul 24.350.000 by 1, T93.000kg 1,03,037.59
#14ul 132938 (00 kg 1,03,037.53
F2-Jul | 838000 kg 1.03.037.508
23-Jul £ e = ] 1S538k 1.03,037.58
Z4-Jul o SR 10303759
25-Jul = =L e, 132838000 kg 103,037.59
26-Jul | { 11, 32.838.000 kg 1.03.037.59
27-Jul (24186000 ky = 1T 000k 1,18,880.45
28-Jul 1,57 124,000 kg 1,18, 880.45
29 Jul 157124000 kg 1,18,888.45
Carried Over 4.7 629,000 kp 50550 kg 39,04, 417.50 2,84,316.62
continued ...
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BAJRANG INDUTRIES
Cartan Black  Daily Summary 1 1-Apr-25 i ZB-Jan-26 Page 4
Particulars Inwards “Dutwards Closing Balance
e  Cuantity Value | Quanlty Value Cuartity Valug
Brought Forward 46769000 kg 860,505,000 kp 30,04,417.50 2.84,316.62
30-Jul 15712400 by 1,18,889.45
31-Ju 1514000k 1,18,889 45
1-huig 107 14000 kg 118,889 45
2-hug by = g - 15714000 iy 1,168,889 45
3-Aug o A0000k - B AR 13411123
4-ug - 151400 1,34,111.23
5-Aug 2] ) 181484000 kg 1,34,111.23
B-Aug Eaid e Oy 13411123
- ESEAD 4 BB 1,34,111.23
8-Aug 1548000k 1,34,111.23
9.Aug 1,51 482 000 kg 13411123
10-Aug AT e - 208707000 by 1,50,875.68
11-Aug e i MmNk 1,50,875.68
12-Auig SLNLES. | e 208701000 kg 1,50,875.68
13-Aug X 200k 15087568
14-Aug _ 208701 000 1,50,875.68
16-Aug 20.300.000 g 210001000 kg 1.62401.41
16-Aug 25001000 kg 1,62.401 41
1-fug L3000 200 g 1.62,401.41
18-Aug s A 230,00t 000 g 1,62,401.41
19-Aug ammlg 18240141
20-Aug . S o 1230001000 kg 162.401.41
21-Aug ok e  asammwg 17772629
22-Aug i e e X 252800k 1,77,726.29
2E-hug 1 | L5R2MR000 ky 1,77.726.29
24-puig 250218000 i 1,77 72629
25-Aug 2S00k 1,77, 726.29
25-Aug : 258218000 kg 1.77,726.28
21-Aug 28,217.000 kg A 2864500y 1,92,298.14
2B-Aug — = = P L 1,92298.14
29-Aug T | LB4BNK 1.82,296.14
30-Aug v, o | 1BEATE 000 ky 1,92,298.14
F-hug 286425000 43 192,28 14
1-5ip SRR A1 D00 by 152,295 14
2.56p &l : = 2NN 19220814
3-Sep s e s : 2864350004 1,92,208.14
+Sep 1800k ~ aumowg 20822790
5-Sep 21 P _ 3MEAMk 20422710
6-Se0 B _ i — awenoolg 20422710
7-Sen oo g 1" 300y 2.04,227.10
B-Sep 310631000 kg 20422710
9-Sep 3106100 kg 20422710
39,04,417.50 2,84,316.62

Carried Ower 3m.1mu

8,60,505.000 by

cantinued ...
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BAJRANG INDUTRIES
Carban Black  Dally Summary  : 1-Apr-25 to 28-Jan-26 e SRy Page 5
Particulars Inwards 1 Qutwards Closing Balance
Quaniity Valua | Quantty ~ Velve | Quantity Value
Brought Forward 821126000k 360,525,000 kg 39,04,417.50 2,84,316.62
10-Sep 28,217,000 kg 338838 000 kg 2.17 537,38
11-Sep 138438000 kg 2.17.537.38
12-5ep 3, 38238.000 kg 2,17,537.38
13-Sep T . IMEAN0Ng  217537.38
14-Sep (3880005 21753738
15-S&p s 1 QEE T 2,17,537.38
16-Sep 338004 2,17,537.38
17-Bep 24,360,000 kg 1A 158000 kg 2,28 535 08
18-Sep e PN 363198000k 2,28,535.08
19-Sep =  1BLIB00K 2,28,535.08
20-Sep 163198000k 2.28535.08
21-Sep el 363198000k 2,28535.08
22-Sep 1420000 kg 32,130.00 341778000k 2,15.056.97
23-Sep | . 3Ty 2,15,056.97
24-Sep 28,217,000 kg 3BS850 g 2,27 565.42
25-Sep 21,800,000 kg 32,850.00 3487650001 2,14,095.83
a5-Sap | 348,095,000 by 2,14 095.83
27-Sep 22,350,000 kg 33,525.00 325745000k 2,00,349.46
28-5ep MG 20034948
29-Sep lsamsinlg 20034846
3-Sep  1BEB0000 kg 23,535.00 3100550004 1,00,609.23
1-Oct 27, 244.000 by B 2,980,000 kg 5,980.00 334 30.000 kg 2.01,237.30
20t 15,070,000 kg 2260500 11180004 1.92.185.92
30cl T 2850000 kg 34.275.00 28638910k 17841138
4-0et 206000y 1,78,411.38
-0k o i) el =4 22, 770.000 kg 34155.00 ITHIR00 Ky 1,64, 704,96
60t L 25,020,000 kg 3753000 2485k 149684417
7-Oct | ATt B JICE) » ARSI by 1,48,644.17
8-Oct 28.217.000 kg . 2TEB1EN0Rg 1,63,033.55
G-0ct 24 240,000 kg 36,360.00 252576000 kg 148757 16
10-Oc ) _ Lusme 14875716
110 252576000 bp 1.4B8.757.16
12-0c L5 576,000 g 14875716
13-Cct k | 16,210.000 kg 22.684.00 230366000k 1.39.210.12
14-0c ! o L0 1382102
150t 28,014,000 g 268 80,000 kg 1.52,441.51
18-Gct 2EA 000 kg 1,52.441 .51
170t e Y (488 3500000y 1,52,441.51
18-Oct gl Ll vt IR0k 1,52,441.51
19-0ct - 264,380,000 kg 152,441 51
20-0ct . ¥ 64,3100 kg 1.52.441.51
21-0t 64,380,000 kg 1,52441.51
Carried Over 7153500k A0 kg 42,20,056.50 2,84,316.62

i continued ...




BAJRANG INDUTRIES
Cartan Black  Dally Summary - 1-Ape-25 to 28-Jan-26

Particulars Inwards
Cruanlity

7,85.335.000 kg

Brought Foarward
22001 28, 217.000 kg
230t
24-0cl
25-0ct
H-Qet
27-0x
28-0ct
29-0ct
-0t
31-Oel
1-Mow

2-Now

3-MNoy

d-Moyw

B-Naov

G-Piow

7Mooy

B-Moy

Hehav

1Moy
11Ny
12-Mav
13-Now
1Moy
15-Now
T6-Mov
17-Nov
18-Noy
18-hav
20-Mow
A1 Moy
22 My
a-Mov
2oy
25-Now
2E-MNoy
27-Moy
2h-t0y
289-Ivov
I0-Mow
1-Dec

24012000k

4099000k

85

2-Dec

845212000 kg

Carried DOver

= : Page fi
Qutwards Closing Balance
Quantity _ Valve | Quantity Value
115000 g 42,20,056.50 2,84,316.62
290 5970001y 1,85.220.75
&= IS0 1,66,220.75
i @50k 1,65220.75
29597000k 1,65,220.75
Mo 16622075
28058100k 1,66,220.75
252,557 000 g 1,65,220.75
316.50.000 kg 1,75 585 33
116,508 000 g 1,75,586.33
B 16509000 ig 1,75,686.33
 |3:96:556.000 ky 1,75,688.33
o . EALET L 17568633
N | 3,16503000 kg 1.75.686.33
3Ry 1,75,686.33
’ LT 1,85,832.36
340,708,000 g 185832 36
I 1,85 632,36
1407080004y 1,86 832.36
340706000 kg 1,86,832.36
JATeN0ly 18583236
3ROk 1,85, 832.36
L B0 18727895
685N i 1,97,278.95
368,005,000 kg 1,97, 27895
1E8,825.000 kg 1,97,278.95
R 2 1L 1.87.278.95
E AEEEM0Y 19727885
W =S —— M50 1,97 27895
e a0k 2,06804.98
3 3265000k 2.06,804.98
393285000 i 2 06.B04.98
IS 2,06,804.98
— _ masiolg 0 206804.98
350,285000 kg 2,06,804.98
- L] 2,06,804.598
oy 4157004 2,18,448.73
424157004y 2,18,448.73
414,197 000 kg 218,448 73
424497 000 g 218,448 73
424197000 kg 2,16,448.73
20600 21844873
£ 24197 000 kg 2,18,448.73
L7000 kg 42,20,056.50 2,84,316.62
continded
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BAJRANG INDUTRIES

Carban Black  Daily Summary  © 1-Ape-25 to 28-Jan-26

Particulars

Brought Forward

J-bec
4-Dec
Sac
G-Dac
7-Dec
8-Dac
ALt
1=
11-Lec
12-0cc
13-Dec
14-Dec
15-Dec
16-Dac
i7-Deg
16-Diec
189-Dec
20-Dec
21-Dec
22-Dec
23-Doe
L o
'Il:l T
21-Dec
28-Dac
28-Dax
30-Dec
31-Dec
1-an
Fdan
J-Jan
4-Jan
5-Jan
g-Jan
T-Jdan
d-Jan
- Jai
(LS P
T h-Jan
12-Jan
13-Jan

Carried Owver

86

. = PageT
Inwards Dutwards Closing Balance
| Ouantty  Velue | Quanily  Vaue | Quatty  Vale
245212000 by TR 42,20,056.50 2 84,316.62
24,185.000 kg _AJEEBL'JI'IQ 2272000
s 1 B LN 2.27.227.05
ot AdBEI0EG 22722705
=k e 7 lommmig 22722105
g s 48083000k  227.221.05
B | QT 2.27,227.06
BI000k 473403000y 2 36.019.80
T g 2,36.013.80
K 473400000 kg 2,36,014.80
— - —Sat — _— - SRR —cnn .“-"%“"mﬂ"il _ESECI_‘IiEﬂ
= ¢ o 4TIAL 0 g  2.36,019.80
= Xy ey 23601980
£ = i AN 2.36,019.80
o ] T340 2,36,019.80
29,400,000 kg 502 401 000 kg 2.45.996 37
402803000 g 2,45,996.37
2ot _  smEoomky 24599637
:  smEmONl 24599637
I SHHMMOY  245996.37
[ . Lt YA YN 00BNk 2,45,996.37
5,0 83000 kg 2.45.996.37
25 110000 kg 5283001 254 227.08
527, 113000 kg 2 54.227 06
521513000k 254,227.08
B Uy 25422708
ST = © snammng 25422706
1 (R SRe STanmlg 28422708
4 St i, sty 2,54,221.08
182000k BT 000Ky 2.58,014.30
53974500013 2,58,014,30
5B UE000k 2,58,014.30
Py SEMEMly  258.01430
SR T A C smpeNoy 25801430
= SHMSHNR 25601430
e e e (T LRI 256.014.30
e 3370001 265414 87
S0 2,65414.87
5 83:370. 000 &g 2 65414 87
_E.EHF':"}I'W; 285414 87
| sEmNg 28541487
e ot - e - ey o SMERE
. o 5 E33T000Kg 265414.87
L4, 395,000 kg RNk 42,20,056.50 2,84,316.62
coatinued ...
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BAJRANG INDUTRIES
Cartian Black  Draty Summary ¢ 1-Ape-25 0 28-Jan-26 Page &
Particulars Inwards Cutwards Closing Balance
 Quantity Yalue Quantily Walue | Quantity Walug
Brought Forward 1084388000k 10,71,615.000 kg 42,20,056.50 2,84,316.62
14-Jan  16740.000 kg SO0k 2,70,528.50
15-Jan i AR SRALNG 27052850
16-Jan y By 2,70.528.50
17-Jan £.80,110.000 kg 2.70.528.50
1B-Jan _ sENMGOMN  270,52550
19-Jan 580,100 g 2,70,528.50
20-Jan 580,110,000k 2,70,528.50
2%-Jan 21,750.000 kg 601870000 kg 27702872
22-Jan - BO1ET00 g 27702872
23-Jan 3 e’ oty = 11 E70.000 kg 2.77.028.72
H-Jan £ 570 000 i 27702872
2h-Jan B0 B70.000 by 27102872
28-Jan (601 BT0.000 by 2,77,028.72
27-Jan LT 2,77,028.72
28-Jan 25,110,000 kg £.26, 980.000 kg 2,84, 316.62
Grand Total AT 00 kg 1015000 kg 42,20,056.50  6,5,380000 kg 2,84,316.62

87
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Particulars

Cpaning Bafance
1-Apr
2-Apr
3-Apr
4-Apr
S-Apr
B-Apr
T-Apr
8-Apr
9-Apr
10-Apr
11-Apr
12-Apr
13-Apr
14-Apr
15-Apr
16-Apr
17-Apr
18-Apr
189-Apr
20-Apr
21-Apr
22-Apr
23-Apr
24-Apr
25-Apr
26-Apr
T-Apr
2B-Apr
28-Apr
30-Apr
1-May
2-May
I-May
4-May
5-May
B-May

Carried Over

88

BAJRANG INDUTRIES

Village Kairwali,0,Post Office Kalron, Nagla Read

Quandity

25,020,000 kg

25,020,000 kg

30,163,000 kg

25.200.000 kg

25,020,000 kg

29,190,000 #g

158543000 kg

Inwards

Gharaunda, (Karnal)

E-Mail : sumitkhanchiB4@gmail.com

Fuel Qil (Kgs)
Daily Summary
1-hpr-25 {0 2B-Jan- 26

Dutwards
Value Cluantity Valug
3,560,000 kg 1,74, 440.00
18,400.000 kg 8,80,000.00
13,275,000 kg 6,52,867.50
25,330,000 kg 12,38,550.00
11,040,000 kg 5.64.000.00
5.130.000 kg 2.56,500.00
3,720,000 kg 1,86.000.00
12,540.000 kg 6,13.030.00
2,100,000 kg 1.05,000.00
22,140,000 kg 11,07,000.00
11040000 kg £.64,000.00
980,000 kg 48.020,00
2.330,000 ky 1,08, 155.00
3,710,060 kg 1.79,8935.00
2,230,000 kg 1.07,040.00
17 E20.000 kg 8,06,115.00
11,040.000 kg 5,52 .000.00
13,300,000 kg 6,52,220.00
1.79.985.000 kg 87,94 872.50

Page 1
Closing Balance
Quantity Valug

1,20,000.008 kg 47 40, 000.00
1,20,000.000 kg 47 ,40,000.00
145020000 kg 47,35,000.00
141 450,000 kg 46,23 639.90
1,41 450000 kg 46.23,638.90
1,23 060 000 kg 40,22,233.33
1.09,785.000 kg 35,88,338.08
#3.955.000 ko 274408093
83 855 000 ko 27 44 DB0.93
47 535.000 kg 273001549
47 535.000 kg 27.30.015.49
42 BO5.000 kg 2R BT.012.89
97 BO5.000 kg 258701269
52 B05.000 kg 2587012649
£, 083.000 kg 24 B3,314.75
76,445,000 kg £1,30,964.77
104 S08.000 kg 24, 74327.23
1,04 508000 kg 24 74 32723
62, 368.000 kg 19.50,141 .47
£ 368.000 kg 19.50,141.47
£2.3608.000 kg 19.50,141.47
82 368 000 kg 19.50.141.47
K7 366 D00 kg 1950, 141.47
96,528.000 kg 20,29 887 11
45,548.000 kg 20,09, 278.85
93,318,000 kg 19,62 384,32
43,318.000 kg 1962 38422
39 6038.000 kg 18,84 366 63
84 638.000 kg 18.84 366.63
87,378,000 kg 18,37 471.96
1.12.385.000 kg 21,27 46597
1,12, 355 000 kg 21,27 46597
04 778.000 kg 17,93,955.14
B TT8.000 kg 17,93,855.14
E3.738.000 kg 15.84,990.35
B3,738.000 kg 15,84 980,35
ol 526,000 kg 16,88,893.86

27717521

continued .
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BAJRANG INDUTRIES
Fuel Oil (Kgs) Daily Summary  © 1-Apr-25 lo 28-Jan-26 Page 2
Particulars Inwards Outwards Closing Balance

Cruantity Value Quaniidy Yakug Cuantity Yalua
Brought Forward 159612000 kg 175,985,000 kg 87,04,872.50 2711175.24
T-May 90,626 000 kg 16.88.803.86
B-May 99626 M0 kg 16.85.803 86
9-May 11,040,000 kg 54000000 88586000k 15,01.743.78
10-May 88.586.000 kg 15,01.743.78
11-May 8586000k 15.01,743.78
12-May 35,500,000 kg 15,99,260.00 S53088.000%g 8.99,847.78
13-May 3,795.000 kg 1,70,775.00 45293000k B35 614,04
14-May Z8.114.000 kg 11307000 kg 11,91,167.13
15-May 11,040,000 kg 54000000 BE6267 000k 10,21,059.83
16-May BE.267.000 kg 10,21,059.83
17-May 22.080.000 ky 10,20,000.00 44 187.000%p 6,80.845.23
18-May 44,187 000 kg 6,80,845.23
18-May 11,040,000 kg 5,10,000.00 33147.000kg 510,737,093
20-May EEREYRII ] 510,737,993
21-May 24 660000 kg ST.A07 000 kg 8,24 B03.56
22-May 5707 D00 kg B.24, 603, 56
23-May 57,807 000 &g 824,603 56
24-May 2.165.000 kg 06, 342 50 55642000 kg 7.93.720.33
25-May 2,110.000 kg 93.89500 53.532000%kg 1.63.621.67
26-May 53532000 &g 7 B3.621.67
27-May _ 33.532.000 kg T.63,621.67
2B-May 29,946.000 kg H3.4TE.000 kg 10,92,351.37
29-May 2,250.000 kg 1.00125.00 81,228.000kg 10,62,808.99
30-May B1.228.000 kg 10.62,908.93
31-May 812268000 kg 10.62,908,99
1-Jun 3,770,000 kg 1,67,765.00 77458.000 kg 10.13,576.66
2-Jun T7458.000 kg 10.13,576.66
3-Jun T7.458.000 =g 10.13.576.66
4-Jun 24,165,000 kg Z0.9735.000 kg 8.80950.00 80665000 ky 9.80,523.87
S-Jun B 566.000 kg 9,809,523.87
G-Jun 23,080,000 kg 10.08.000.00 55585000 kg T.18.6680.21
F-Jun 15400000 kg 84000000 40188000y 4.82.977 .18
8-Jun 4 188.000 kg 48287716
8-Jun 40.160.000 kg 45297716
10=Jun 40,168,000 kg 48297716
11-Jun 27,204,000 kg B7.433.000 kg T.72 68777
12-Jun 67 433.000 kg 1.72687.77
13-Jun 67 433.000 kg 77268777
14-Jun 19,100,000 kg 7.92,650.00 48,333.000 kg 5,53,828.51
15-Jun 48,333,000 kg 5.53,828 .51
1B-Jun 43.333.000 kg 5.53.828.51
17-dun 2.170.000 kg 84,385.00  46,163.000 kg 5.28.963.35
Carried Over 2,93,665.000 kg 167.500.000 kg 1,72,49,030.00 277175.21

canliriecd
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BAJRANG INDUTRIES
Fuel O (Kgs) Daily Summary  : 1-Apr-25 to 28-Jan-26 Page 3
Particulars Inwards Outwards Closing Balance

Cluantity Walue Quantity Value Cluantity Walue
Brought Forward  233663.000kg 3,67,500.000 kg 1,72,48,030.00 277 175.21
18-Jun 25.020.000 kg 1,183,000 kg 768,136,549
18-Jun 71,183,000 kg 76813659
20-Jun 2.070.000 kg 90,045.00  £9,113.000 kg 74677011
21-Jun 2.240.000 kg 97.440.00 £6.873.000 kg 7,22 566. T4
22-Jun B6,B73.000 kg 72256674
23-Jun _ 66,673,000 ka 7,22 566,74
2d-Jun 23450000k 8,73175.00 43423000kg 4 6918812
25-Jun 27 048,000 kg T0471.000 kg T17.221.42
26-Jun T0,471.000 kg TAT.221.42
27-Jun T0471.000 kg TAT.221.42
28-Jun 70471000 kg TAT.221 42
29-Jun ATt 000 kg TAT. 221,42
30-Jun 43175000 kg 212507500  21.295000kg 216,740,898
1=Jul 35,200,000 kg 11,040.000 kg 52200000 35455000k 342331193
2=Jul 1,375.000 kg 61.875.00 34081000 kg 3,29.056.14
3-Jul 34081.000 ky 3.20.068.14
4-Jul 4 081000 kg 3,29,056.14
S-Jul 34, 081.000 kg 3,29.056.14
B-Jul 4,081,000 kg 3,289,056 14
T-dul 24 840,000 kg 58,921,000 kg 5.41.491.08
B-Jul _ 56,921,000 kg 541.491.08
8-Jul 2.160.000 kg 92.650.00 56,741.000 kg 521,456 60
10-Jul SET41.000 kg 5.21.456.80
11=dul 36,741.000 kg 5.21,456.60
12-Jdul 56747600 kg 5.21.456 60
13-Jul 25,020,000 ky 81,761,000 kg 71662044
14-Jul 81,761 000 kg 716,629 44
15-Jul £,800.000 kg 1,14 800.00 78,369 000 kg 6,92 087 64
16-Jul T8 861,000 kg 6,502,087 64
17-Jul 26,500,000 kg 11.50.500.00 43461000 kg 4.33.522.20
18-Jul 49 461 000 kg 4,33.522.20
18-Jul 43 461,000 kg 4,333,522 .20
20-Jul 25.200.000 kg 74,561,000 kg 6,£5.262.73
21-Jul 18,250,000 kg 6.84,375.00 58.411.000 kg 4,72.424 B4
22-Jul 2,445,000 kg 110,025.00 53866000 kg 4,51,84852
23-Jul | 53 066,000 kg 45194852
24-Jul 53,966,000 kg 4,51.048.52
25-Jul 53,966,000 kg 451,848 52
26-Jul 53.866.000 kg 4 51 948 52
27-Jul 25,020.000 kg TH.956.000 ko 6.33.479.57
28-Jul 78.986.000 kg 6.33.479.57
29-Jul T8.986.000 kg B.33.479.57
Carried Over  471011000kg 512025000k 2,32,70,990.00 2,77,175.21

continued
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BAJRANG INDUTRIES
Fuel Qi (Kgs) Daily Summary 1-Apr-25 10 28-Jan-26 Page 4
Particulars Imwards Qutwards Closing Balance

Cuanlity Yalue Quantily Yalug Cuanlity Valug
Brought Forward  471,001M0kg 512,025,008 kg 2,32,70,990.00 277475
30-Jul 78,986 000 ko B.33479.57
31=Jul 2.140.000 kg 84.530.00 76,546 000 kg 6.16,316.45
1-Aug 76,646,000 kg B.16.316.45
2-Aug 11.010.000 kg 41287500  65,836.000 kg 5.28,014.80
3-fg 25,200,000 kg 91,036,000 hg 7.00,264.39
4-Aug 21,860,000 kg 8,67,500.00 63,07.000 kg 531,344 .33
S-Aug 14,040.000 kg 4.80,000,00 53036000 kg 44642278
B-Aug 58,034,000 kg 446422 78
7-Aug 2.200.000 kg B6,900.00 55836000 ka 4,29 500.00
B-Aug 55,836,000 kg 4,29 500.00
B-Aug 55,836.000 kg 4,29.500.00
10-Aug 28,180,000 kg 85,076 000 kg £, 24 45390
11-Aug §5,026.000 hg B,24,453.80
12-Aug : 85,026,000 kg .24 453 90
13-Aug 85,096,000 kg fi, 24 453 90
14-Aug 85,026,000 kg B.24 453 90
15-Aug 21,000.000 kg 1.06.006.000 kg 754,144 94
16-Aug 2.080.000 kg 82,160.00 103546000 kg 1.39.350.23
17-fug 103 346000 kg 7,39.350.23
18-Aug _ | 1,03 546,000 kg 7.39,350.23
18-Aug 105,346,000 kg 7,39,350.23
0-Aug 4,250,000 kg 1,78,200.00 95,606,000 kg 7.08,120.70
21-Aug 29,190,000 kg 1.22 846000 ny 8.78.273.03
22-Aug 1.28 B36,000 kg 8.78.273.03
23-Aug 1.22 536,000 ky B,78.273.03
24-AuQ 1.2% B36.000 ky B.78.273.03
25-fug 178 886,000 kg 8.78.273.03
H-Aug 2190000 kg 86.505.00 176656000 ig 863 34082
27-Aug 23190000 kg 4,550,000 kg 1.78,935.00 15 356.000 g 989 853.10
28-Aug 157 356 000 g 9,88, 85310
20-Aug 150,356,000 iy 9.89.853.10
30-Aug 28880000 kg 10,78,542.50 122476000 iy 800,980,779
31-Aug 122476000 ky B.00 98079
1-Sep 122,476 000 by 8.00.980.79
2-Sep | 1.22.476.000 ky 8,00,980.79
3-Sep 122 476.000 iy &.00,980.79
4-5ep 25,020.000 kg 1.47 486,000 g 9.32421.04
5-Sep 147, 455.000 kg 9.32.421.04
G-Sep 1.47 486,000 & 9.32.421.04
T-Sep 1.47 456000 &g 9.32.421.04
8-Zep 147 465,000 4g 93242104
G.Zep 147 A0 000 1 83242104
Carried Owver §,29.01.000 kg 602305000 kg 2,69.07.137.50 27TATS.H

continued
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BAJRANG INDUTRIES
Fuel Oil (Kgs) Daty Summary  © 1-Apr-25 to 28-Jan-26 Page 5
Particulars Inwards Outwards Clesing Balance

Quantity Value Quantity Valug CQuantity Yaluga
Brought Forward  G20801.000kg ,12.03.000 kg 2,69,07,137.50 2T ATE
10-Sep 28190000 kg 1,76 685000 kg 10,75,097.21
11-Sep 2.140.000 kg B3.460.00 174 ME000 kg 10,62 07576
12-Sep 174 SHE000 kg 10,62 07576
13-5ep 1.74 546000 kg 10,62 075.76
14-Sep 1.74 56000 kg 10,62 075.76
15-Sep 2.260.000 kg HB.140.00 17225000 kg 10.48,324.13
16-Sep ZB70.000 kg 1.11,930.00 153416000 kg 10,30 860,78
17-Sep 25,200,000 kg 194 616,000 b3 11,47 090 06
18-5ep 154 B16.000 kg 11,47,090.06
18-Sep 20,680,000 kg 7.70,330,00 173336000 kg 10,25,199.66
20-Sep 1.840.000 kg 81,480.00  1.71.956.000 kg 10,13,765.06
21-Sep | | 22,080,000 kg 10,56,000.00 143916000k B,B3 622 89
22-Sep 143 16,000 by B 8362285
23-Sep 3,330,000 kg 1,35,260.00 148 526.000 by B.63 99547
24-Sep 29 130,000 kg 1.75,TT6.000 by 9,99 755 88
25-Sep 26,775,000 kg 12,53,250.00 145501000 kg B33,240.34
26-Sep 1.46.501.000 kg B.33.245 34
27-5ep 2.130.000 kg 86.265.00 144371000 iy B,21,134 81
28-8ep 2.130.000 kg BE.2E5.00 142241000 &y 8.09.019 87
29-Sep 147 380 D g 8,09.019.87
30-Sep 2.250.000 kg B6.412.50 139991 000 4g T.96 222 61
1-0ed 31,136,000 kg 28,840,000 kg 11,22.872.00  1.42.287 000 g T.80.135.43
2-0e1 142,287 000 Ag 7.80,135.43
3-0c 42287 D0 g 78013543
4-Oct 147287000 ky 7.80,135.43
5-Oct 142,287 000 kg 7.80,135 43
6-Oct | 142 287 D kg 7.80,13543
7-Oct 142287 000 kg 7.80,135.43
&-0ct 31,136,000 kg 173425000 kg 8,17 792 657
8-Oct 1 TAAZ000 kg 9,17 792,67
10-Oct 3,740,000 kg 1.51,470.00 163653000 kg 8,57 999.77
11-Oet 15,680,000 kg 642 BB0.00 13000000k BA5017.TE
12-Oct 4,180,000 kg 1,71,380,00 14857000 kg 7,92 896 28
13-0ct 143873000 iy 7,92 896_28
14-0ct 18810000 g B45167.50 1.3013.000kg 6,93 349.62
15-0et 28980000 kg 20.430.000 kg 8.03230.00 11853000k 715448 70
16-Oct 23440000 kg 1320000000  110°73.000 kg 564 529 04
17-0ct 110423.000 kg 5.64.529.04
18-Ocd 28,520,000 kg 10,98,020.00  81.603.000 kg 4,18,326.54
19-0ct 81,603.000 kg 4,18,326.54
20-Oct §1,603.000 kg 4,18.325.54
21-0ct 81603000 kg 4,18.325.54
Carried Over BRLETI000 kg B.43,050.000 kg 3,70,11,049.50 2,77175.21

continued ...
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BAJRANG INDUTRIES

Fued 0d (Kos)  Daily Summary - 1-Ape-25 1o 28-Jan-26 Page B
Farticulars Inwards Outwards Closing Balance

Cuantity Valug Cuanity Value Quantity Walue

Brought Forward  R4E33.000kg £43,030.000 kg 3,70,11,048.50 27717521
22-0ct 29,790,000 ky 1.10.793.000 kg 5,560,582 49
23-0ct 1101793 000 ky 550,582 49
24-Oct 1.10:793.300 kg 5,650,582 49
28-Oct 1.10,793 000 kg 5,560,582 49
26-Oct 110,793,000 kg 5,50,582 49
27-0ct 1,10 793,000 kg 5,50,582.49
28-0ct 1,10,793.000 ky 5,50,582 49
29-Oct 24,840,000 kg 1,35,533.000 kg B,56,816.73
30-Oct 1,35 533000 kg E.56916.73
31-Oct 2170000 kg B8.9T0.00 133483000 ko &.46 406 69
1-Mov 1.33483.000 kg 6,46 406 69
2-Mov 12.680.000 kg 48818000 120733000 kg 5,84 993 %4
3-MNow 22.080.000 kg 9.84.000.00 58.703.000 kg 478.052.18
d-Mov 86, 703.000 kg 4,78,052.19
S-Mov 24.5300000 kg T3 533 000 kg 583,922 37
B-Mov 3T 110,000 kg 15,40,880.00  B6523.000 kg 4.08,650.72
T-Mov 13080000 kg 57666000 7T3443000kg 34687348
B-Mov 2.160.000 kg 89.640.00 T1.283.000 kg 33667175
S-Mov 1,283,000 kg 3.36671.75
10-Nov _ 71,283.000 kg 3,36,671.75
11-MNov | _EE.HD.D:]D ] 10,35.487.50  45,233.000 kg 2.13636.82
12-Nov 20,790,000 kg 11, 040.000 kg 5.04,000,00 53383.000 kg 2.90,898.81
13-Mov B3.383.000 kg 2.80.898.81
14-Nov £:3,383.000 kg 290 898 81
15-Mov 11,040.000 kg 49200000 52.343.000 kg 24023029
16-Nov 32.343.000 kg 2.40,230.29
17-Nov 52,343,000 kg 240,230 29
18-Mov £.480.000 kg 1,04 580.00 45.853.000 xg 228,802 34
18-Now 25,200.000 kg T5.053.000 kg 3,36,253.95
0-Noy 75,053,040 kg 3,36,253.85
21-Mov 74.053.000 kg 3.36.253.83
22-Nov 13,500,000 kg 64500000 61253000k 2.74.426.92
23 Nov 1,253,000 kg 2,74 42692
24-Nav £1,253.000 kg 2,74 426 92
25 Moy 25,770,000 kg 10,43.685.00 35,483,000 kg 1,58,971.65
26-Nov 78,980,000 kg 18,400,000 kg 8,00,000.00 46053000k 20087015
27-Nov 46,063,000 kg 2,00,870.15
28-Now 5,120,000 kg 2.17.600.00 40943000 kg 1,78,543.01
29-Mow 1,570.000 kg 67,510.00 35.373.000 kg 1,71.696.60
30-Nov 39,373.000 ko 1,71,856.50
1.Dec 2,010,000 kg B7.435.00 37383000 kg 16293145
2.Dec 17 363000 kg 1.62.931.45
Carried Over 9.66,63.000 bg 4600400k 4.57,85487.00 BT AR

continued ..




BAJRANG INDUTRIES

Fuel Ofl (Kgs)  Daily Summary

Particulars

Brought Forward

i-Dec
4-Dag
5-Dac
6-Dec
7-Dec
B-Dec
9-Dec
10-Dec
11-Dec
12-Dec
13-Dec
14-Dec
15-Dec
16-Dec
17-Dec
1B-Dec
18-Dec
20-Dec
21-Dec
22.Dec
23-Dec
24-Dec
25-Dec
26-Dec
27-Dec
28-Dec
28-Dec
30-Dec
31-Dec
1=Jan
2-Jan
3-Jan
4-Jan
§-Jan
G-Jan
7-Jan
B-Jan
9-Jan
10-dan
11-Jan
12-Jan
13-Jan

Carried Over

Quanity
£ 962,000 bg

23,020.000 kg

25 854 000 kg

16,800,000 kg

16,200.000 kg

12,240,000 kg

1,000.000 kg

17550000 kg

10,81,627.100 kg

i 1-Apr-25 to 28-Jan-26

Valum

51,000.00

51,000.00

94

Outwards

Cuandity W alue
foduioimitkg  4,57,85,487.00
22,080,000 kg 9.48,000.00
30, 24000000 kg 8,07 560.00
18.000.000 kg 7.27,.200.00
3,680,000 kg 1.50,880.00
15.350.000 kg 6.21,6590.00
2,060.000 kg 85,490.00
2,060,000 kg 89.610.00
3170.000 kg 1.28.850.00
2,000.000 kg &7,000.00
2,830.000 kg 1,10,370.00
2.930.000 kg 1,12.805,00
24,000,000 kg B.94,000.00
14,68, 090.004 kg 3,05,48 982.00

Page T
Clesing Balance
Cluantity Value
27717521
40,303,000 kg 1.71.797.58
40,303.000 kg 1.71.797.58
20063000 ko 8552155
20.063.000 kg 85,531 55
20063000 kg 85,521.55
2063.000 kg B,793.85
24,237,000 kg 1,00 966 25
24,237 (100 ko 1,00 966.25
8.887.000 kg 37.021.34
B,387.00C kg 37.021.38
8,847.000 kg 37,021.38
B,887.000 kg 37.021.38
6,827.000 kg 28.439.85
6,827.000 kg 2B.4359.85
21,567,000 kg 88.536.42
21,567,000 kg 38 536.47
21,567,000 kg 88 536 .42
18,357,000 kg 75.523.00
18,357,000 kg 75.523.00
18.387.000 kg 75,523.00
18,367 000 kg 75.523.00
34 507 000 kg 1.40.061.80
34 507 000 &g 1.40,061.80
32 507000 kg 1,31.966.04
32,597,000 kg 1.31,965.04
28.767.000 &g 1.20.508.13
28 76T.000 kg 1,20,508.13
28767000 kg 1,20,508.13
42,007 000 kg 1,68.301.05
42007 000 kg 1,68.301.05
43,007 000 kg 1,74.014.06
3,007 000 ky 1,74.014 .06
43007000 ky 1,74.014.06
43007000 ko 1,74 014.08
43007000 kg 174014 08
0.557.000 kg 24174481
60557000 kg 241446 21
57 B27.000 kg 2,09, 764 04
J3.627.000 kg 1.34.073.88
J3E27.000 ko 1,34 073 .88
J3E2T.000 kg 1,34,073 88
33627000 kg 1,34.073 88
2774751
confinued .,
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BAJRANG INDUTRIES
Fuel il (Kgs) Daily Summary  © 1-Apr-25 1o 28-Jan-26 Page 8
Particulars Inwards Outwards Closing Balance

Cruantity Walue Quantity Waluge Quantity Value
Brought Forward  10HE7000k 51,000.00 1168900005 5,05,48,982.00 27717521
14-Jan 10,800,000 kg 44 437 000 ka 1.75.556.40
13-Jan 44,427 000 kg 1.75.556.40
16-Jan 44 42T 00 kg 1.75.666.40
17-Jan &4 427000 ke 1,75,556.40
18-Jan 44 827 000 kg 1.75,556.40
19-Jan 44257 000 kg 1,75,556 .40
20-Jan 44427000 kg 1,75,556.40
21-Jan 13,600.000 kg 58027000 kg 2.26.754 43
22-Jan 2,360,000 kg 91,450.00 55.667.000 kg 217.532.18
23-Jan £5.667.000 kg 21753216
24-Jan 55,667.000 kg 21753216
25-Jan 55,667.000 kg 21763216
28-Jan 55,667.000 kg s v
Z7-Jan 55,667 000 kg 21753216
28-Jan 16.200.000 kg 71,867 000 kg P F T

Grand Total 1252700 kg 51,000.00 1175360000 kg 5,06,40432.00 71867.000 kg 2771751




BAJRANG INDUTRIES

Village Kairwali,0,Past Office Kalron, Nagla Road

Gharaunda, (Kamal)

E-Mail - sumitkhanchiB04@gmail com

Used Rubber Tyre Scrap
Slock item Register

1-Apr-25 1o 31-Dec-25

SR | Dae Particulars Veh Type Veh No. Quantty TYRE | TOTAL AMOUNT |
ND INWARD
1 01-Apr-25 Wastern Mut Lip Purchasa 1 35060.000 kg G652116.00
2 02-Apr-25 Western Mut Lip Purchase 5 35120.000 kg 653232.00|
3 | o3-Aprzs Kapra Rubber Flooring Pvi Ltd Purchase | KRPL24-25/0017 | 33880,000 kg 516670.00
4 | Dd-Apr-zs Haryana Rubber Industries Purchase Rl 7725-26 32120.000 kg 555886.00
5 | D5-Apr2h Western Nut Lip Purchase 10 35930.000 kg 693445.00
B | 05-Apr25 CLASSIC RUBBER Furchase | CRF/Z+-25/0010 34280.000 kg SEG1BE.00
7 OT-Apr-25 Nine Corporation Purchase 32 41740.000 kg TOBSED.00
B | O7-Apr25 CLASSIC RUBBER Purchase | CRFIZ4-Z5/00Z2 | 33200000 kg 567720.00
9 | O7-Apr25 CLASSIC RUBBER Purchase | CRF/24-25/0024 TH050.000 kg 582255.00
M | O7F-Agw-25 Haryana Rubber Indusiries Purchase HRI2B25-268 34140.000 kg 594036.00
11 | UP-Ape25 Green Recyclater Pvi Lid Purchase | GRPLI1GI25.25 33140 000 kg 588235.00
12 | 10-Apr25 Kapra Rubber Flooring Pyt Lid Purchase | KRPLIZ4-25/0031 | 46530.000 hg 791010.00
13 | 13Apr2t Graen Recyciater Pyt Ltd Purchase | GRPL/I13/25-25 33380.000 kg SE4150,00
14 | Z5-Apr-25 UV RUEBER INDUSTRIES Purchase UViZE-26i44 42340.000 kg 677440.00
15 | 29-Apr25 Kapra Rubber Flooring Pvt Ltd Purchage | Kripli24-25/0167 344D0.000 kg 572760.00
16 | 07-May-25 | RMJ RUBBER INDUSTRIES FRIVATE LIMITED | Purchass RMJ/Z5-26/34 F3B00.000 kg 513760.00
17 | 10-May-25 | RMJ RUBBER INDUSTRIES PRIVATE LIMITED | Purchass /252635 53500,000 kg 515280.00
18 | 13-May-25 Kapra Rubber Flooring Pyt Ltd Purchase | KRPLIZ5-26/0204 33130.000 kg 4T3759.00 |
18 | 14-May-25 A Ona Rubber Industries Purchase | ACNE/Z5-26/82 38450.000 kg 61520000
20 | 18-May2s Growen Recyclater Pvi Lid Purchase | GRPLSS/25-25 26770000 kg 3TTA5T 00
21 | 1a-May-2s Green Recyclater Pyl Lid Purchase | GRPLIGE/Z5-26 267 10,000 kg 376611,00
22 | 18-May-25 Western Nut Lip Purchase B 34120000 kg 580276.00
23 | 19-May-25 Kapra Rubber Flooring Pvi Ltd Purchase | KRPLZG-26/0223 | 33840.000 kg 497448.00
24 | 18-May-25 Kapra Rubber Flooring Pvi Lid Purchase | KRPLIZG-26v0224 | 32430.000 kg 431319.00
25 | 28-May-25 Weslern Nut Lip Purchase B 40330,000 kg 695610.00
26 | 02-Jun-25 Western Nut Lip Purchase 04 28830.000 kg 47569500
27 | 02-Jun-25 Green Recyclater Pyl Lid Purchase | GRPLEEZ5-26 33550,000 kg 500960.00
28 | 03-Jun-25 | SHIVALIK RECLAMATIONS PRIVATE LIMITED | Purchase | SRAE/S5/2025.26 33300.000 kg 402B40,00
29 | 03-Jun-25 | SHIVALIK RECLAMATIONS PRIVATE LIMMTED | Furchase | SSA/S0/2025.36 3460.000 kg 455208.00
30 | 03-Jun-25 | SHIVALIK RECLAMATIONS PRIVATE LIMITED | Purchase | SRR/D8/Z025.35 32480.000 kg 4B0B52.00
31 | Od-Jun-zh SHREE VINAYAK ENTERPRISE Purchase B85 33100000 kg 474385.00
32 | Dd-Junab ~ GHREE VINAYAK ENTERPRISE Purchase B 33330,000 hy 478285.50
33 | Od-Jun-zs SHREE VINAYAK ENTERPRISE Purchase BE &1370,000 ky 583659.50
34 | 04-lun-25 | SHIVALIK RECLAMATIONS PRIVATE LIMITED | Purchase | SRAGHZ02525 33440.000 kg 454812.00
35 | D4-Jun-25 | SHIVALIK RECLAMATIONS PRIVATE LIMITED | Purchase | SRR/1D0/202526 | 034400000 kg 510006,00
36 | Dd-Jun-25 | SHIVALIK RECLAMATIONS PRIVATE LIMITED | Purchase | SRR/101/2025-26 | 33790.000 kg S00092.00
37 | 05-Junz5 SHREE VINAYAK ENTERPRISE Purchase 85 33320.000 kg 4TB142.00
38 | 05Jun-25 SHREE VINAYAK ENTERPRISE Purchase 90 33080000 kg 474638.00
35 | OB-Jun-2s SHREE VINAYTAK ENTERPRISE Purchase o F3710.000 hy 483736.50
40 | 06-Junis SHREE VINAYAK ENTERPRISE Purchase 55 40520000 kg | 675384.00 |
#1 | OB-Junzs SHREE VINAYAK ENTERPRISE Purchase B4 40020,000 kg 566284.00
#2 | OB-Jun-25 "SHREE VINATAK ENTERPRISE Purchase 98 33130.000 kg 47042600
43 | 18-Jun2s APS PRODUCTION Purchaso APS/1G/25-26 27520.000 kg 350054,40
44 | 18-Jun-2s MEHAR GRANULATOR FVT LTD Purchase MGI24/26-26 42320000 kg E19988,00
45 | 21-Jun-25 Green Recyclater Pvt Ltd Purchase orpd9825-26 39640000 kg STET44.00
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SHREE VINAYAK ENTERPRISE

48 | 22-Jun-gs Purchase 130 33200000 hy 46148000
a7 | Z2-Jun-2% SHREE VINAYAK ENTERPRISE Furchase 131 3380000 kg 46829100
48 | Z2-Jun-25 Waestern Nul Lip Purchase 120 31530.000 kg 47925600
4% | Z3-Junzh SHREE VINAYAK ENTERPRISE Purchase 135 34010,000 kg 296546.00
50 | 22-um25 BHREE VINAYAK ENTERPRISE Purchase 140 36340.000 kg | 5az9z6.00
B1 | 24-lun-2s SHREE VINAYAK ENTERPRISE Purchase LET] BAZB0000 kg | 47048200 |
B2 | 2B-Jun-25 SHREE VINAYAK ENTERPRISE Purchase 146 33120000 kg 450366.00
53 | 30-Jun-25 SHREE VINAYAK ENTERPRISE Purchase 161 32610.000 kg 438050.00
B4 | 18-ha25 Green Recyclater Pvl Lid Purchase | GRPL110/25-28 | 33040,000 kg 416304.00
EE | Z5-Jukzs Wastern Nut Lip Purchase 189 33540.000 kg 476268 00
56 | 04-Aug-25 UV RUBEER INDUSTRIES Purchaze UV/Z5-26/273 34B60.000 ky 485240.00
5 | Or-Aug-as Rubber Reclaim Udyog Purchase iG] 40780000 kg 579076.00 |
58 | 13-dug-25 Western Nut Lip Purchasa 205 200000 kg 485640.00
59 | 13-Aug-25 Rubber Reclaim Udyog Purchase 17 4570,000 kg §4804.00
60 | 14-Bug-25 Western Nut Lip Purchase 208 38310.000 kg 521016.00
B | 1a-hugzs Western Nul Lip Purchase 208 AZT70.000 kg 50881400
B2 | 15-Aug25 Western Nut Lip Purchase 213 £2230.000 kg 59966600
B3 15-Aung-25 Western Mut Lip Purchass 218 A93860,000 kg 25891200
B4 | 20-Aug-2s BLACKGOLD GRANULEAS LLP Purchass | Bo/2-280293 Z78410.000 kg 45036000
B5 | Z7-Aug-25 SHIV ENERGY Purchase 5 47350.000 kg S0B505,00
56 | 30-ALG-25 UV RUEBER INDUSTRIES Purchase UNT25-26/306 2100000 kg 585200.00
B7 | 01-Gep-2s UV RUBBER INDUSTRIES Furchase UvI25-2a405 32750000 kg 456500.00
68 | 02-Bep-25 U V RUBBER INDUSTRIES Purchase UNI25-280425 43420000 kg STUBED.00
60 | UB-Sep-2h Western Nul Lip Purchase 263 33100000 kg 45470300
70 | 13-Bepzh Western Nut Lip Purchasa 266 A1700.000 kg BI2375.00
71 14-Sep-25 Wastern Nut Lip Purchase 267 A3220.000 kg 541125.00
72 | 17-5ep25 PP GRANULATOR Purchase | PPGRANIS1/2526 | 33910.000 kg 373010.00
73 | 16-Sepa2t Waestern Nut Lip Purchase Z75 3B420.000 kg 510886.00
74 | DiGepan Western Nut Lip Purchase ZBB 3R460.000 kg 445016.00
75 | 24Gepat APS PRODUCTION Purchass ApE3TIZ5-26 S2250,000 kg A00BGT 50
T8 | 25-Sep25 UV RUBBER INDUSTRIES Purchase UN/Z5-BIEAG 33700000 kg 204400.00
77 | 010ct2s A One Rubber Indusiries Purchase | AONE/25-26/360 | 35910000 kg 430920.00
3 02-0c1-25 Haryana Rubber Indusirbes Purchase HRS1T25-26 33300.000 kg J,ﬂzsu,nq
79 | 07-0c25 U V RUBBER INDUSTRIES Purchase UVIZE-2E707 32110000 kg 38532000
BO | O7-Oct25 UV RUBBER INDUSTRIES Purchase UNIZ5-26711 32160000 kg 385020.00
B1 | O7-Oct-25 PARAS RUBEER INDUSTRIES Purchase 3E0/Z025-26 36180.000 kg 46129500
Bz | Oo-Oetzs UV RUBEER INDUSTRIES Furchase UVI25 28713 3TE90.000 kg 45468000
83 | 100ci2s UV RUBEER INDUSTRIES Furchase UVi25-28762 33200000 kg 39840000
B4 | 18-0cl-25 U V RUBEER INDUSTRIES Purchase UVIZ5-26761 32640000 kg 391680.00
B5 | 150025 Hapra Rubber Flooring Pvi Ltd Purchass | KRPLI25-2611118 | 34860.000 hy 475728.00
B8 | 10-Oct-25 Kapra Rubber Flooring Pvt Ltd Purchase | KRPLIZ5-26/1120 | 35380.000 kg 481166.00
B7 | 24-Oct-25 UV RUBBER INDUSTRIES Furchase UNiZ5-2a7BT 33070.000 Rg 39EEAD.00
BE | 10-Now-25 Haryana Rubber Industries Purchase HRIS48/25-25 33700.000 kg 407770.00
88 | 10-Mov-25 Haryana Rubber Industries Purchasa HRUSSY 33820.000 kg 461312,00
30 | 11-Mov-25 Western Nut Lip Purchase 380 33470000 kg 485315.00
a1 | 1i-Nov-25 Western Nut Lip Purchasa 362 33660000 ky 511632.00
B2 | 11-Movgs Nine Corporation Purchasa E1diA 33730000 kg 421625.00
83 | 12-Novis MEHAR GRANULATOR PVT LTO Purchasn MGIS4/25-28 F1BT0.000 kg 414310.00
Bd | 14-Mow-25 MEHAR GRANULATOR PVT LTD Purchase MGIE525-25 3IB70.000 kg 44031000
95 | 16-hov-25 Haryana Rubber Industries Purchase |  HRIST3/25-26 34100.000 kg 436480,00
85 | 17TMov-25 Haryana Rubber Industries Purchase HRIGTE/Z5-26 32340 000 kg 412011.60
87 | 18Mov-35 Haryana Rubber Industrics Purchase HRUSE0/25-26 31560.000 hy 39354960
88 | Z5MNov-25 Green Recyclater Pvt Ltd Purchase | GRPLIZG8/25-26 | 40080.000 kg 545088.00
09 | 25-Mov-25 APS PRODUCTION Purchase APSIBE/Z5-25 31810.000 kg 40653180
100 | 29-Nov-25 APS PRODUCTION Purchase BpsT 112626 3T750.000 kg 4TZ63I0.00

74
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107 | 28-Nov-25 Western Nut Lip Purchasn 431 2B900.000 kg 460377.00
102 | 28-Nov-25 | SHREE SADANAND RUBEER INDUSTRIEZ | Purchase SSRIN825-26 31200.000 kg 3TIZER.7T0
103 | 3-kov-25 APS PRODUCTION Purchase apaiT3/5-26 289400.000 kg 358562.00
104 | 30-Ncv-25 | SHREE SADANAND RUBBER INDUSTRIES | Purchase SSRI152526 323T0.000 kg 386907.80
105 | 07-Dec-25 MEHAR GRANULATOR PVT LTD Purchass QT 225-26 S4ZT0.000 kg 442083.00
1 " Totals as per ‘Defaull’ valuation : 3EI0D0.000 kg | 510896687.90
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EAJRAMNG INDUTRIES

Village: Hairwall,0,Post Office Kabron, Nagha Road
Gharaunda, (Karmal)

E-Mail : sumitkhanchiB0d@@gmall.com

99

Used Rubber Tyre Scrap
Siock Item Register

1-Apr-24 to 31-Mar-25

SR ND Date Particulars Veh Type Weh Mo, TYRE INWARD AMOUNT | |
1 O3-Apr-24 CLASSIC RUBBER Purchase o013 N‘lrl‘:lel:l%ﬂ kg 435355.00
] 13-Apr-24 Wastern Nut Lip Purchase 18 20680.000 kg S07528.00
3 13-Apr-24 Western Nut Lip Purchase 18 34380.000 kg SATEOE.00
4 15-Apr-24 UV RUBBER INDUSTRIES Purchase [TNF T 34130.000 kg 556319.00
5 16-Apr-24 UV RUBBER INDUSTRIES Purchase U2 330680.000 kg 553548.00
5 17-Apr-24 Green Recyclater Pyt Ltd Purchase GRPLMZ 25050.000 kg 415200.00
T 1E-Apr-24 Grean Recyclater Pyt Lid Purchase GRPL13 350,000 kg 53520400
B 20-Apr-24 Kapra Rubbar Flooring Pvt Lid Purchase [Lor 34290.000 kg 534924.00
g Fohpra2d VALMERK RUBBER INDUSTRIES Purchase 118 33580.000 kg 503700.00
0 Z6-Apr-24 VALMERK RUBEER INDUSTRIES Purchase 120 25380.000 kg 443700.00
11 ZB-Apr-24 VALMERK RUBBER INDUSTRIES Purchage 138 30040.000 kg 435580.00
12 29-Apr-24 VALMERK RUBBER INDUSTRIES Purchase 140 34140.000 kg 495030,00 .
13 A0-Apr-24 Western Nut Lip Purchase a7 340,000 kg G4803E,00
14 01-May-24  CLASSIC RUBBER Purchass 0104 33100,000 kg 49650000
15 02-May-24 VALMERK RUBBER INDUSTRIES Purchase 144 30020,000 kg 435200,00
16 08-May-24 Green Recyclater Pyt Lid Purchase GRIPLIA1 35340,000 kg 530100.00
17T 10-May-24 Green Recyclater Pyt Ltd Purchase GRPLAS 31080.000 kg A50860.00
18 13-May-24 Waestern Nul Lip Purchase 55 33800, 00 kg 662480.00
i 13-May-24 VALMERK RUBBER INDUSTRIES Purchase 175 Z0960.000 ky 30974000

20 T6-Miy-14 Wiastern Nut Lip Purchass B0 33680.000 kg GEETHD, 00
21 5-May-24 Western Nut Lip Purchass 75 33620.000 kg SR1626.00
= T9-May-24 Wiestern Nut Lip Purchase a5 33670000 kg 535353,00
FE] 30-May-24 GREEN GLOBAL TECHNOLOGIES Purchase 169 B2260.000 kg B65075,00
24 10-May-24 GREEN GLOBAL TECHNOLOGIES Purchase 191 34000.000 kg SA5000. 00
o5 13=Jun-24 Green Recyclater Pvi Lid Purchase GRPL/BER-Z5 ATOED 00D kg 51BB40.00
28 13=Jun-24 Green Recyclater Pyt Lid Purchasa GRPLIGTR24-25 FIET0.000 kg 4T71380.00
Fi 13=Jup-24 Green Recyclater Pyt Lid Purchase GRPL/S024-25 SA090.000 kg 4TTI60.00
8 23-Jun-24 Kapra Rubber Flearing Pvi Lid Purchase | KRFPL/24-25/0123 | 33060.000 kg AT2044.00
F= 25-Jun-24 UV RUBBER INDUSTRIES Purchase UNI2024-2561 FAE20.000 kg 42530000
30 02-Jid-24 Green Recyclater Pyt Lid Purchase GRPLT24.25 ﬁ-ﬁﬂﬂm ] G20020.00
1] D3-Juk-24 Waastern Nut Lip Purchase 119 S14E0 000 kg 62634800
T 03-0d-24 Samsara Recycling Private Limited Purchase o8 32140000 kg SET150.00,
33 05-Jui-24 Bamsara Recycling Private Limited Purchase 101 32 BEeU000 kg 4E18348.50 |
k] 05-Jul-24 Samsara Recycling Private Limited Purchase 100 32130.000 kg 4T0704.50
35 Qf-Jul-24 GREEN GLOBAL TECHNOLOGIES Purchase GGT#4-25282 36100000 kg S0TE4AT.AD
£ QE-ful-24 Samsara Recycling Private Limited Purchase 103 0050000 kg 440379.00
i D-Jul-24 Sameara Recyciing Private Limited Purchase 102 JEZ80.000 kg 53150200
a8 DE-Jul-24 Samsara Recycling Private Limited Purchase 105 28670.000 kg 434665,.50
g [i-Jul-24 GREEN GLOBAL TECHNOLOGIES Purchase BOT/24-25205 34450000 kg 516006.50
40 06-dul-24 GREEN GLOBAL TECHNOLOGIES Purchase GET24-25206 440,000 kg SE0384.40
i D5-Jul-24 GREEN GLOBAL TECHNOLOGIES Purchase GOTR24-25207 33590000 kg 50754490
L ¥ 0g-Jul-24 Samsaara Recycling Private Limited Purchase 104 1220000 kg 45737300
43 07 -dul-24 Western Nul Lip Purchase 121 42830000 kg E42300,00
LS 8- Jul-24 ‘Wesatern MNut Lip Purchaze 123 33460.000 kg S01900,00
d5 [8-Jul-24 Weatern Mut Lip Purchase 124 33170.000 kg 4GTEED 00
46 16-Jul-24 Western Nut Lip Purchase 151 31800000 kg 53583000
AT 17-Jul-24 GREEN GLOBAL TECHNOLOGIES Purchaze GOTI24-250324 41130.000 kg E21474,30
48 20-Jul-24 Western Nut Lip Purchase 158 72168550
49 73-Jul-24 Western Nut Lip Purchaze 181 IOE0,000 kg £11604.00




50 26=Jul-24 Hine Corporation Purchase 402 216B0.000 kg GEEEE0.00
EF ZT-Jul-28 UV RUBBER INDUSTRIES Purchase | uw2024-25(108 30120000 ky 48192000
52 2B=Jul-24 U v RUBBER INDUSTRIES Purchase UNVIZ024-25109 427200000 kg 8352000
53 2E=Jul-24 UV RUBBER INDUSTRIES Purchasa UNIZ024-25M110 41040000 L] 656640.00
ud 28-Jud-24 UV RUBBER INDUSTRIES Purchase U202 4-25M111 40020.000 kg B20310.00
55 Z8-J1-24 UV RUBBER INDUSTRIES Purchase | UWZ024-25112 3ZBA0.000 kp 50902000
56 Tu-Jul-24 UV RUBBER INDUSTRIES Purchase LNi2024-251113 32500.000 kg S03T750.00
57 20-Jul-24 1/ V RUBBER INDUSTRIES Purchase | UW2024-251114 34720.000 kg 538160.00
] 26-Jul-24 UV RUBBER INDUSTRIES Purchase | UV/Z024-25115 F4Z60.000 kg 531340.00
50 30-Jul-24 UV RUBBER [NDUSTRIES Purchase | UViZ024-251116 | 21360000 kg 541080.00
0 30-Jul-24 Green Rocyclater Pvt Lid Purchase | GRPLBEZ4-25 ATEE0.000 ky GR0G20,00
3 T-hug-2d U ¥ RUBBER INDUSTRIES Purchase | UVia024-25117 |  33250.000 ky £15375.00|
(] F0-Aug-24 U ¥ RUBBER INDUSTRIES Purchase | UVEUZA-25162 |  B3200.000 kg 564400,00
6 3 1-Aug-ad UV RUBBER INDUSTRIES Purchase | UV/ZZ4-Z5104 |  G3860.000 kg 526360.00
[ T-Aug24 U v RUBBER INDUSTRIES Purchase | UViZ0Z4-25M166 | 33360.000 kg 51708000
3 Ti-Aug2d UV RUBBER INDUSTRIES Purchase | UWV/2024-251165 | 33000000 kg 51150000
[ [4-Sap-24 CLASSIC RUBBER Purchase | CRF/24-25M1032 F3660.000 kg AGBIE1.00
&7 05-Eap-28 Waestern Mut Lip Purchass 214 34270.000 kg G2028T.00
RE ZE-Sep-24 MINE SEAS RUBBER INIDNA Purchase 785 32980.000 kg 434850.00
T 20-Seg-24 Western Nut Lip Purchase 244 33120000 kg 5133650,00
0 29-Sep-24 SKB RUBBER TECH PYT LTD Purchase SRPLS1Z 33T50.000 ky 47250000
T J-Sep-24 MIME SEAS RUBBER INDIA Purchasa T82 27530.000 kg 41445000
72 03-Ockad SHRI MAHAVIR RUBBER INDUSTRY Sales 172
FE] DE-Doi-24 U ¥ RUBBER INDUSTRIES Purchase | LUV/2024-25/237 EZ070,000 kg 54400500
T4 07-Oci-24 HKapra Rubber Flooring Pvt Ltd Purchase | KRFPL24-25/0260 | 40960.000 kg SB3680.00
7= 06-0el-24 Grosn Rocyclater Pyt Ltd Purchase | GRPL/144/24-25 | 33710.000 ky 438230.00
76 5-0ct-24 U V RUBBER INDUSTRIES Purchase | UwZ0Z4-Z5/247 201 70.000 kg BEZE0S.00
77 1E-ct-24 Radhe Exim Pvi Ltd Purchase 1232 30030000 kg S185T1.00
78 16-Cot-2d Radhe Exim Py Ltd Purchase 1231 33120000 kg S19aBa00
75 16-Cict-24 Radhe Exim Pyt Ltd Purchase 1230 FAR00.000 kg 53065000
B0 15-0ck24 SHIVALIK RECLAMATIONS PRIVATE LIMITED | Purchase | SRRU1BA/2024-25 | 32810000 ky 328100.00]
a1 D2Mow-24 Green E":rdﬁhr Pyt Litd Purchass ERPL118624-25 34340, 000 kg 515900,00 |
[F] 3-Haw-24 UV RUBBER INDUSTRIES Purchase | UV/2024-25245 33340.000 kg S16TT0.00
B D3-Mioy-24 U Y RUBEBER HNDUSTRIES Purchase LNVr2024-28250 33-1ED.DMD:-B S514280.00
i BB-Hav-24 UV RUBBER INDUSTRIES Purchase | UV/2024-25257 | S4270.000 kg 531105.00
B Ta-Hov-24 Green Recyclater Pyt Ltd Purchase | GRPLTWZE-25 | 30240000 kg 473670.00
(] 1 BMy-24 NINE SEAS RUBEER INDIA Purchase BANZ2024-25 JH580.000 kg 503850.00
BT 1B-Hov-24 NINE SEAS RUBEER INDIA Purchase BABIZ0R4-25 AB040.000 kg BEBE00. 00
Be 21-Mov-24 Western Nut Lip Purchase EEE] 33650,000 kg 51840000
BT Z1-Mov-2# Western Nut Lip Furchase EET] 20E80 000 kg 65566000
a0 27-Nov-24 Kapra Rubber Flooring Pyt Lid Purchase | RRAPLIZ4-250357 | 471620.000 kg §15976.00
a1 F8-May-24 Kapra Rubber Flooring Pyt Lid Purchase | RAPLIZ4-25/0361 |  33470,000 kg 495356.00
] Z8-Mav-24 Kapra Rubber Fleoring Pyt Lid Purchase | KRPLZ4-25/0388 |  40BT0.000 kg B04576.00
3 O5Dhac-24 ‘Western Nut Lip Purchass 354 32540.000 kg 51T336.00
] OB-Dec-24 Rubber Reclaim Udyog Purchass 18 33520,000 kg 55078400
B | O8-Dec2d Rubber Reclaim Udyog Purchase 7 33320.000 kg S5E444.00
T T6-Dec-24 RADHI CORPORATION Purchase | RL/24-25077 41310.000 kg ET007E.00]
o7 73 Dec24 UV RUBBER INDUSTRIES Purchase | UVicUza-26a1d X3050,000 kg 495750.00
BE Z5-Dec-24 UV RUBBER INDUSTRIES Purchase | Uvie24-26/315 F3020.000 kg 495300.00
ge 24-Dec-24 Haryana Rubber Industries Purchase HRK24-257341 40510.000 kg EG30489.00
100 28-Dec-24 CLASSIC RUBBER Purchase | CAFA-Z51613 FR0T0.000 kg 566515,00
] 25-Dec-24 CLASSIC RUBBER Purchase | CRFZ4-25/1614 | 38230000 kg SEB35.00
102 28 Dec-24 Hapra Rubber Flooring Pvi Ltd Purchase | KRPLZ4-25/0456 |  A00TO.000 kg 5§1015.00
03 28-Dac-24 CLASSIC RUBBER Purchase | CRF24-ZW1616 | 33450000 kg 485025.00
104 20-Dec24 GREEN GLOBAL TECHNOLOGIES Purchase | GGT/24-25733 29450,000 kg 427025.00
105 4-Jan-25 U v RUBBER INDUSTRIES Purchase | UV/2024-25337 36550.000 kg B29975.00
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106 05-Jgn-28 UV RUBBER INDUSTRIES Purchase UNVI2024-261338 42900000 kg E3150:0.00
107 05-1an-25 UV RUBBER INDUSTRIES Purchase | UV/2024-25(338 | 39660.000 kg 597800.00
108 06-Jan-25 UV RUBBER INDUSTRIES Purchase | UWIZ024-25/342 40130000 kg G01350.00
708 U6-Jan 25 U V AUBBER INDUSTRIES Furchase | UWZUa4-25343 39540000 kg 593100.00
110 08-Jan-25 Western Mut Lip Purchase 428 SA620.000 kg STBE85.00
11 Ug-langb Western Nut Lip Purchase 433 34140.000 kg ST1645.00
112 10-Jan-25 Western Nul Lip Purchase 438 24040,000 kg 5T5276.00
113 10-Jan-25 Haryana Rubber Industries Purchase HRU24-25358 37920.000 kg SO6968,00
114 12-Jan-25 SHREE SADANAMD RUBBER INDUSTRIES Purchase S5RV24-25/306 34190000 kg 526526.00
115 18-Jan-25 Western Mut Lip Purchasae 445 35540000 kp 521130.00
116 20-Jan-25 Fubber Reclaim Udyog Purchase 5 41550000 kg GT9580.00
117 21-Jan-25 MINE SEAS RUBBER: INDIA Purchase BE152024-25 27540.000 kg 38556000
18 Z1-Jan-25 Rubber Reclaim Udyog Purchase a7 41450000 kg BTI450.00
118 I3-Jan-25 A One Rubber Industries Purchase | AOMERDLZ4-75 33230.000 kg 5168000
120 Z3-Jan-25 A One Rubber industries Purchase | AOMEI10/24-25 38310.000 kg ER0S50.00 |
13 Fi-Jan-26 Rubber Reclaim Udyog Purchase 38 35370000 kg 57295400
122 24-Jan-25 A One Rubber Industries Purchase | AOME313724-25 ITTE0.000 kg GO4640.00
12 25-Jan-25 Westarn Nut Lip Purchase 450 41770000 ky GTB674.00
124 Hi-lJan-25 A One Rubber Industries Purchases AOMNEI0M24-25 Q2070000 kg 673120.00
175 20-Fab-75 A One Rubber Induslries Purchase | AOMNE/SUGIZA-2E |  33520.000 kg 63632000
EFT] Za-Feb-2s A One RuBber Indusiries Purchass | ADMNEIIRTIZ4-25 |  S3660.000 kg 5368000
127 28-Fab-25 GREEN GLOBAL TECHNOLOGIES Purchasa GG T/24-25/838 FESE0.000 ky 583805,00
128 OH-Mar-25 A One Rubber Indusiries Purchase | AUNEMZ524-25 F3560,000 kg B3EHA0,00
120 14-Mar-25 NINE SEAS RUBBER INDIA Purchass 202425 35150000 ky SETZ50.00
130 T0-Mar-25 Groen Recyclates Pvt Lid Purchase | GRPLHAZ4-25 HETI0. 000 kg 451650.00
13 1 -Mar-25 Green Recyclater Pyt Lid Purchase | GRPLIA8/24-25 | 33570.000kg S08050.00
13z 27-Mar-25 Mine Corporation Purchasa 1550 4D560.000 kg BES5E0.00
132 77-Mar-25 Mine Corporation Purchase 1551 41400000 kg TOIB00.00
134 Z8-Mar-25 Haryana Rubber Industries Purchase HRV24-25431 3010.000 kg STE1TO.00
135 #0-Mar-25 Western Nut Lip Purchase B3z AX370.000 kg G44041,00
136 P0-Mar-25 Westam Mut Lip Purchase 533 34260.000 kg EATZ36,00
T A0-Mar-25 Nine Corporation Purchase 1578 30590000 kg BTE830.00
138 A0-Mar-25 APS PRODUCTION Purchase | APS 24-2556 33640000 kg 575244.00
1 Totals as per 'Default” vakuation ; 4TEAZI0000 ky | TATGTTI5.20 |
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BAJRANG INDUTRIES

Village Kairwali,0,Post Office Kalron, Nagla Road
Gharaunda, (Karnal)

E-Mail : sumitkhanchi80d4@gmail.com

Fuel Oil Ltr 27101950

Stock ltem Register

1-Apr-25 to 31-Dec-25

SR Date Particulars Vch | Veh Cuantity VALUE
NO Type | No. | FUEL OIL
OUTWARD
1 U5-Apr-25 | MATIONAL OIL PRODUCTS JK BRANCH | Sales 4 20000 fr 880000.00
2 06-Apr-25 National il Products Sales| 6 12000 Itr 540000.00
3 OT-Apr-25 Mational Oil Products Sales 8 12000 I S46000.00
4 O7-Apr-25 MANNIX INSTRUMENTS PRIVATE Sales | 10 12000 Itr 508800.00
LIMITED
5 (%-Apr-25 Mational Qil Products Sales| 14 12000 Itr 564000.00
B [ B-Apr-25 SUN INDIA IMPEX Sales | 34 20000 itr S20000.00
7 23-Apr-25 Hational Oil Products Sales| 40 12000 r 564000.00
8 Dd-May-25 National il Products Sales | 53 12000 ir 552000.00
9 Of-May-25 Hational Qil Products Sales| 55 12000 Itr 546000.00
10 | 05-May-25 Hational Oil Products Sales| 59 12000 I 540000.00
11 12-May-25 Mational Qil Products Bales| 60 120040 Itr S40000.00
12 15-May-25 Mational Qil Products Sales | 66 12000 Itr 540000.00
13 1T-May-25 | NATIONAL OIL PRODUCTS JK BRANCH | Bales| &9 24000 Itr 1020000.00
14 | 19-May-25 Mational Qil Products Sales| 70 12000 r 510000.00
15 UE-Jun-25 National Oil Products Sales| B85 24000 itr 1008000.00
16 | 07-Jum-25 National Qil Products Sales | &7 20000 itr 840000.00
17 S0=Jun-25 SUN INDIA IMPEX Sales | 108 20000 |tr 860000.00
18 01-duil-25 National Oil Products Sales | 108 12000 Hr 522000.00
19 | 04-Aug-25 National Oil Products Sales | 121 120040 lir 538000.00
20 | 05-Aug-25 National Oil Products Sales | 123 12000 kr 480000.00
21 21-Sep-25 MWational Oil Products Sales | 144 24000 Itr 1056000.00
22 25-S8p=25 Mational Oil Products Sales | 148 20000 Hr 840000.00
23 | 14-Oct-25 National il Products Sales| 171 12000 Itr 528000.00
24 15-06-25 | NATIONAL OIL PRODUCTS JK BRANCH | Sales | 176 20000 fr 820000.00
25 18-Ocl-25 Mational Qil Products Sales | 178 12000 Itr 480000.00
26 18-Oct-25 MNational 0il Products Bales | 179 20000 Itr 840000.00
27 | 03-Mov-25 National Qil Products Sales | 184 24000 Itr 984000.00
28 | O-Nov-zs National Oil Products Sales | 185 | 20000 1r | 820000.00
28 | O7-Mov-25 National Qil Products Sales | 190 12000 itr 492000.00
30 | 12-Nov-25 National Qil Products Sales| 193 | 12000 itr 504000.00
3 15-Nowv-25 National Qil Products Sales | 184 12000 itr 492000.00
32 22-Mov-25 AGGARWAL ENTERPERISES Sales | 197 15000 itr 645000.00
33 | 26-Mov-25 Aggarwal Enterprises JAK Sales| 199 | 20000 Itr E00000.00
34 03-Dec-29 National Qil Products Sales | 205 240040 ltr 948000.00
1 Totals as per "Default’ valuation 543000 lir | 23287800.00
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BAJRANG INDUTRIES

Village Kairwali,0,Post Office Kalron, Nagla Road
Gharaunda, (Kamal)

E-Mail : sumitkhanchi804@gmail.com

Fuel Oil (Kgs)
Stock ltem Register
1-Apr-25 to 31-Dec-25

SRNO[ Dae Particulars Veh | Voh [ Quantity FUEL | Value
Type | Ne, OIL

1 03-Apr-25 Partap Construction Co, Sales| 1 3560.000 kg 174440.00
2 06-Apr-25 Balaji Enterprises Sales| 7 2235.000 kg 112867.50
3 07-Apr-25 Partap Construction Go, Sales g 750000 kg 183750.00
4 -Apr-25 Fartap Construction Co, Sales| 18 3550.000 kg 177500.00
5 11-Apr-25 Balaji Enterprises Sales| 19 1580.000 kg 7800000
6 | 14-Apr-25 Partap Construction Co, Sales| 24 | 3720.000kg | 126000.00
T 18-Apr-25 Balaji Enterprises Sales| 26 1800000 kg 80000.00
B 15-Apr-25 Balaji Enterprises Bales| 28 10840.,000 kg 523030.00
g9 16-Apr-25 BRIGHT COLORS INDIA Bales| 29 2100.000 kg 105000.00
10 18-Apr-25 Partap Construction Co, Sales| 33 3740.000 kg 187000.00
11 2d=-Apr-25 Jai Maa Laxmi Enterprises Sales | 41 980.000 kg 48020.00
12 25-Apr-25 Balaji Enterprises Sales| 43 2230.000 kg 108155.00
13 27-Apr-25 Partap Construction Co, Sales | 46 A710.000 kg 179935.00
14 29-Apr-25 Shree Sachidanand Tar Products Sales| 50 2230.000 kg 10704000
15 D2-May-25 SHREE RAM ASSOCIATES Sales | 52 17620.000 kg BOG115.00
16 (5-May-25 Balaji Enterprises Sales| 56 2260.000 kg 106220.00
17 12-May-25 Partap Construction Co, Sales| &1 3740.000 kg 168200.00
18 12-May-25 SHREE SALES CORPORATION Sales| 62 20720000 kg B90960.00
19 13-May-25 Partap Construction Co, Sales| 63 3795.000 kg 1T0775.00
20 24-May-25 BRIGHT COLORS INDIA Sales| 73 2165.000 kg 96342.50
21 25-May-25 Shree Sachidanand Tar Products Sales | 74 2110.000 kg 93895.00
22 29-May-25 Balaji Enterprises Bales| 7B 2250.000 kg 100125.00
23 D01-Jun-25 Partap Censtruction Co, Sales | 81 3770.000 kg 167765.00
24 C4-Jun-25 SHREE SALES CORPORATION Sales| 83 20975.000 kg 880950.00
25 14-Jun-25 SHREE SALES CORPORATION Sales| 91 19100.000 kg T92650.00
26 17<Jun-25 BRIGHT COLORS INDIA Sales| 92 2170000 kg 94395.00
27 20-Jun-25 Shree Sachidanand Tar Products Sales | 95 2070.000 kg 9004500
28 | 21-Jun-25 Balaji Enterprises Sales | 97 2240,000 kg 97440.00
29 24-Jun-25 SHREE SALES CORPORATION Sales| 99 23450.000 kg 873175.00
30 30-Jun-25 Munjal Metal Industries Sales| 106 1650.000 kg T0950.00
3 3-Jdun-25 Shiva Qil & Chemicals Sales | 107 28125.000 kg 1184125.00
32 I2-Jul-25 Munjal Metal Industries Sales | 109 1375.000 kg 61875.00
33 De-Jul-25 BRIGHT COLORS INDIA Sales | 110 2180.000 kg 92650.00
34 | 5-Jul-25 Shree Sachidanand Tar Products Sales | 113 2800.000 kg 114800.00
35 17-Jul-25 PASSI OIL& CHEMICALS Sales | 114 289500.000 kg 1150500.00
36 21-Jul-25 HARSH TRADERS Sales | 115 18250.000 kg 684375.00
ar 22-Jul-25 Munjal Metal Industries Sales | 116 2445.000 kg 11002500
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38 3-Jul-25 Balaji Enterprises Sales| 119 | 2140.000 kg 84530.00
39 O2-Aug-25 Balaji Enterprises Sales | 120 11010.000 kg 412875.00
40 Ua-Aug-25 | ABHINANDAN SALES CORPORATION Sales | 122 10820.000 kg 409500,00
41 O7-Aug-25 Balaji Enterprises Sales | 124 2200.000 kg 86900.00
42 TE-Aug-25 Shree Sachidanand Tar Products Sales | 127 2080000 kg 82160.00
43 20-Aug-25 BRIGHT COLORS INDLA Sales| 128 2200.000 kg B8000.00
44 20-Aug-25 Munjal Metal Industries Sales | 120 2050.000 kg 90200.00
45 | 26-Aug-25 Balaji Enterprises Sales| 131 | 2190.000 kg 86505.00
48 | 27-Aug25 Balaji Enterprises Sales| 132 | 2210.000 kg 8729500
47 27-Aug-25 Shree Sachidanand Tar Products Gales| 134 2320000 kg 91640.00
48 | 30-Aug-25 HARI CHAND ROSHAN LAL JAIN Sales| 135 | 11050.000 kg 414375.00
48 | 30-Aug-25 KUBER TRADERS Sales| 136 | 17830.000 kg 6E64167.50
a0 11-Bep-25 Balaji Enterprises Sales| 138 2140.000 kg 83460.00
51 15-5ep-25 Balaji Enterprises Sales| 140 2260.000 kg 88140.00
52 16-Sap-25 Shree Sachidanand Tar Products Sales | 141 2870000 kg 111930.00
53 | 19-Sep-26 SHREE SALES CORPORATION Sales| 142 | 20880.000 kg | 770330.00
a4 20-5ep-25 Munjal Metal Industries Sales| 143 1840.000 kg 81480.00
55 23-Sep-25 Munjal Metal Industries Sales | 146 1490.000 kg 62580.00
5B 23-5ep-25 Balaji Enterprises Sales | 147 1840000 kg T2680.00
57 | 25-5ep-25 | ABHINANDAN SALES CORPORATION | Sales| 148 | 10875000 kg | 413250.00
58 21-Sep-25 Balaji Enterprises Sales| 151 2130.000 kg 86265.00
59 2B8-5ap-25 Shree Sachidanand Tar Proaducts Sales | 154 2130.000 kg BE265.00
60 30-Sep-25 BRIGHT COLORS INDIA Sales | 156 2250.000 kg 896412.50
61 01-0et-25 KUBER TRADERS Sales | 158 1T7880.000 kg 695532.00
62 U1-Cel-25 | ABHINANDAN SALES CORPORATION Sales | 160 10960.000 kg 42T7440.00
63 10-Oct-25 Balaji Enterprises Sales | 166 | 3740.000 kg 151470.00
B4 11-0e-25 TYAGI LUBE AGENCY Sales | 167 15680.000 kg B42880.00
65 12-0ct-25 Shree Sachidanand Tar Products Sales | 168 2010,000 kg 82410.00
66 | 12-0ci25 Balaji Enterprises Sales | 168 | 2170.000kg | 88970.00
67 14-0ct-25 Shree Sachidanand Tar Products Sales | 172 2880,000 kg 117360.00
68 14-0r1-25 Balaji Enterprises Sales| 173 2160.000 kg 88560.00
60 14-0ct=-25 Shree Sachidanand Tar Products Sales | 174 2730.000 kg 111247.50
70 15-0ct-25 Balaji Enterprises Sales | 177 | 2030.000 kg §3230.00
T | 18-0c1-25 Shiva il & Chemicals Sales | 180 | 28520.000 kg 1098020.00
T2 31-001-25 Balaji Enterprises Sales | 182 2170.000 kg BBOT0.00
i3 02-MNov-25 DIVYANSH ENTERPRISES Sales| 183 12680.000 kg 488180.00
74 (6-Mow-25 HARSH TRADERS Sales | 186 18710.000 kg T29690.00
75 O7-MNow-25 BRIGHT COLORS INDIA Gales | 188 2040.000 kg B4660.00
76 {8-Nov-25 Shree Sachidanand Tar Products Sales | 191 2160.000 kg 89640.00
[~ 77 | 11-Nov-25 VENUS INTERNATIONAL Sales | 192 | 26050000 kg | 1035487.50
78 18-Now-25 Balaji Enterprises Sales| 195 2490.000 kg 104580.00
79 25-Mov-25 VENUS INTERNATIONAL Sales| 198 | 25770.000 kg 1043685.00
BO 28-Nov-25 Shree Sachidanand Tar Products Sales | 200 2830.000 kg 120275.00
81 | 28-Nov-25 Balaji Enterprises Sales| 201 | 2290000 kg 97325.00
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B2 29-Nov-25 Munjal Metal Industries Sales | 203 1570000 kg 67510.00
B3 01-Dimc-25 Munjal Metal Industries Sales | 204 2010.000 kg 87435.00
84 05-Dac-25 Munjal Metal Industries Sales | 207 2020.000 kg 87Tav0.00
86 | 05-Dec-25 HARSH TRADERS Sales | 208 | 1B220.000 kg T19690.00
BB 08-Dec-25 VENUS INTERNATIOMNAL Sales | 200 18000.000 kg T27200.00
87 | 09-Dec-25 Partap Construction Co, Sales | 210 | 3680.000 kg 150880.00
aa 11-Dec-25 Shree Sachidanand Tar Products Sales| 211 2130000 kg 88395.00
89 11-Dec-25 HARI CHAND ROSHAN LAL JAIN Sales | 212 11140.000 kg 442815.00
a0 11-Doc-25 Munjal Metal Industries Sales| 213 2080.000 kg 90480.00
'l 15-Dec-25 BRIGHT COLORS INDIA Sales| 215 2060.000 kg 85490.00
a2 17-Dec-25 Munjal Metal Industries Sales| 216 | 2060.000 kg 8961000
93 | 20-Dec-25 Balaji Enterprises Sales| 217 | 1010.000 kg 41410.00
o4 20-Dac-25 Shree Sachidanand Tar Products Sales | 218 2160.000 kg BT4B0.00
85 26-Dec-25 Munjal Metal Industries Sales | 219 2000000 kg BT000.00
96 ZB-Dec-25 Balsji Enterprises Sales | 220 2830.000 kg 110370.00
1 Tetals as per 'Default’ valuation : B41510.000 kg | 26254377.00
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BAJRANG INDUTRIES

Village Kairwali,0,Post Office Kalron, Nagla Road
Gharaunda, (Karnal)

E-Mail : sumitkhanchiB04@gmail.com

Fuel Qil Ltr 27101950
Stock [tem Register

1-Apr-24 to 31-Mar-25

SR MO Data Particulars Weh Type | Vch No. | Quantity TOTAL

FUEL OIL | AMOUNT
LTR
1 2-Apr-24 Ealaji Enterprises Sales 3 2200 ir 118250.00
2 D4-Apr-24 AGGARWAL ENTERPERISES Sales [ 20000 itr | 980000.00
3 D9-Apr-24 AGGARWAL TRADER Sales 1 12000 Itr 612000.00
1 13-Apr-24 AGGARWAL TRADER Sales 15 12000 tr | 636000.00
5 17-Apr-24 AGGARWAL TRADERS HP BERANCH Sales 20 12000 ir | 600000.00
] 29-Apr-24 M.R. ENTERPRISES Sales 39 20000 ir | 980000.00
T O7-May-24 Ultra Bitumen Jk Branch Sales 52 20000 itr | B880000.00
& 26-May-24 Aggarwal Enterprises JAK Eales 74 20000 #r | #B0000.00
" ] 41-May-24 AGGARWAL TRADERS HP BRANCH Sales g3 20000 ir | 940000.00
10 03-dun-24 AGGARWAL TRADERS HP BRANCH Sales BE 20000 #r | 980000.00
11 1B-Jun-24 Ultra Bitumen Jk Branch Sales 108 10000 r 470000.00
12 18-Jun-24 SUN INDIA IMPEX Sales 108 10000 itr | 450000.00
13 26-Jun-24 Ultra Bitumen Jk Branch Sales 112 26000 r | 1222000.00
14 04-Jul-24 AGGARWAL TRADERS HP BRANCH Sales 121 G000 Itr 276000,00
15 05-Jurl-24 Mational Oil Company Sales 124 B004D Itr 360000.00
16 08=Jul-24 MANNIX INSTRUMENTS PRIVATE Sales 1289 12000 Iir 436800.00
LIMITED

17 09-Jul-24 AGGARWAL TRADERS HP BRANCH Sales 130 12000 lir 528000.00

18 10-Juil-24 BRIGHT COLORS INDIA Sales 132 2075 lir 91300.00
18 23-Jul-24 AGGARWAL TRADERS HP BRANCH Sales 135 12000 Iir S04000.00
20 02-Aug-24 Ultra Bitumen JK Branch Sales 140 20000 tr 820000.00
21 13-Aug-24 Ultra Bitumen Jk Branch Sales 146 12000 Hr S40000.00
22 29-Sep-24 Ultra Bitumen Jk Branch Sales 169 10000 ir 410000.00
23 29-Sep-24 Mational Oil Company Sales 170 10000 FHr 410000.00
24 09-0ct-24 AGGARWAL TRADERS HP BRANCH Sales 175 12000 Hr 498000.00
25 11-Oct-24 AGGARWAL TRADERS HP BRANCH Sales 176 12000 Hr 504000.00
26 12-0ct-24 TYAGI LUBE AGENCY Sales 178 11000 itr 484000.00
27 16-0ct-24 Ultra Bitumen Jk Branch Sales 183 20000 Itr B40000.00
28 21-0ct-24 AGGARWAL TRADERS HP BRANCH Sales 188 20000 I B40000.00

29 Z3-Dct-24 Krishna Steel Sales Sales 191 1445 Itr T9475.00
30 25-0ct-24 Mational Oil Products Sales 193 20000 Itr B20000.00
31 26-0hct-24 AGGARWAL TRADERS HP BRANCH Sales 194 12000 Itr 498000.00
32 26-0cl-24 AGGARWAL TRADERS HP BRANCH Sales 195 12000 tr 498000.00

33 27-0ct-24 AGGARWAL TRADER Sales 196 12000 Itr 492000.00 -

34 Dd=Mov=-24 AGGARWAL TRADERS HP BRANCH Sales 198 12000 Itr 516000.00
35 07 -Nav-24 Uitra Bitumen Jk Branch Sales 2 20000 I 8§40000.00
36 07 -MNov-24 AGGARWAL TRADERS HP BRANCH Sales 202 20000 Hr B40000.00
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37 07 -Mov-24 | JAI GURUJI INTERNATIONAL KARNAL Sales 203 2200 Itr 103400.00
38 10-Mav-24 AGGARWAL TRADERS HP BRANCH Sales 204 20000 itr | 860000.00
39 T3-Mov-24 AGGARWAL TRADERS HP BRANCH Sales 208 12000 itr | 50400000 |
40 1 E-Mow-24 AGGARWAL TRADER Sales 212 12000 Hr | 482000.00
41 17-Nov-24 AGGARWAL TRADER Sales 213 12000 Ir 504000.00
42 18-Mov-24 AGGARWAL TRADER Sales 214 12000 itr 504000.00
43 20-Mew-24 Mational Qil Products Sales 216 12000 r | S16000.00
44 23-Mav-24 Mational Oil Products Sales 217 20000 Itr 880000.00
45 (d-Dec-24 SUN INDIA IMPEX Sales 222 20000 r | 820000.00
46 18-Jan-25 SUN INDIA IMPEX Sales 254 20000 Itr | 820000.00
47 13-Feb-25 MANNIX INSTRUMENTS PRIVATE Sales 265 12000 ltr | 45360000
LIMITED
48 2H-Fab-25 MANMNLX INSTRUMENTS PRIVATE Sales 273 12000 kr | 461040.00
LIMITED
49 05-Mar-25 MANNLX INSTRUMENTS PRIVATE Sales 277 12000 Hr | 461040.00
LIMITED
50 07-Mar-25 Mational Ol Products Sales 282 BODO Itr 336000.00
51 10-Mar-25 MANNIX INSTRUMENTS PRIVATE Sales 2B8 12000 Hr 4T1720.00
LIMITED
a2 12-Mar-25 Mational Qil Products Sales 291 12000 Itr 540000.00
53 17-Mar-25 MANMIX INSTRUMENTS PRIVATE Sales 298 12000 lir 483600.00
LIMITED
54 18-Mar-25 TYAGI LUBE AGENCY Sales 302 7000 Itr 328000.00
55 18-Mar-25 TYAGI LUBE AGENCY Sales 306 12000 Itr S564000.00
56 21-Mar-25 TYAGI LUBE AGENCY Sales 310 28000 ttr | 1392000.00
1 Totals as per "Default’ valuation : TB2020 Itr | 33369225.00
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BAJRANG INDUTRIES

Village Kairwali,0,Post Office Kalron, Nagla Road
Gharaunda, (Karnal)

E-Mail : sumitkhanchi804@gmail.com

Fuel Gil (Kgs)
Stock Item Register
1-Apr-24 to 31-Mar-25

SR NO Date Particulars Vieh Veh | Quantity oil kgs Value
Typa Mo

1 D2-Apr-24 BRIGHT COLORS INDIA Sales 2 1980.0040 ko 108300.00
Z 0&8-Apr-24 Balaji Enterprises Sales 7 2150.000 kg 119325.00
3 11-Apr-24 Balaji Enterprises Sales 14 2160.000 kg 119880.00
A | 16-Aprza Balaji Enterprises Sales | 18 | 2160000 kg | 11988000
5 16-Apr-24 SATYAM CONSTRUCTION CO Sales 19 £105.000 kg 11552?.5!:'
3] 17-Apr-74 Balaji Enterprises Sales 21 2145.000 kg 119047 .50
T 18-Apr-24 Balaji Enterprises Sales 22 2145.000 kg 119047.50
& 20-Apr-24 AMBAY TRADING CO. Sales 23 22120.000 kg 1155770.00
9 21-Apr-24 SATYAM CONSTRUCTION CO Sales 24 32500000 kg 180375.00
10 23-Apr-24 BRIGHT COLORS INDIA Sales 25 1980.000 kg 105930.00
™ 2B-Apr-24 Shiva Oil & Chemicals Salesg az 23580.000 kg 1193148.00
12 27-Apr-24 Shree Sachidanand Tar Products Sales 33 1835.000 kg 9450250
13 A0-Apr-24 Balaji Enterprises Sales 41 2125.000 kg 109437.50
14 02-May-24 Balaji Enterprises Sales 44 2135.000 kg 109952,50
15 02-May-24 Balaji Enterprises Sales 45 1360.000 kg T0040.00
16 02-May-24 SATYAM CONSTRUCTION CO Sales 47 F80.000 kg 41080.00
7 11-May-24 SIGMA ENTERPRISES Sales 56 B1890.000 kg 459500.00
18 13-May-24 Shree Sachidanand Tar Products Sales 58 2110000 kg 108665,00
19 14-May-24 Shiva Oil & Chemicals Sales 54 21735000 kg 1075882.50
20 15-May-24 VIKANSHU PETROCHEM Sales 62 11895.000 kg 591776.25
21 18-May-24 BRIGHT COLORS INDIA Sales B4 2125.000 kg 109437.50
22 18-May-24 Balaji Enterprises Sales B5 1475.000 kg 75225.00
23 26-May-24 Shree Sachidanand Tar Products Sales -] 2085.000 kg 106335.00
24 28-May-24 Balaji Enterprises Sales TG 1990.000 kg 99500.00
25 31=May-24 Balaji Enterprises Sales 82 1370.000 kg E8500.00
24 08-Jun-24 Balaji Enterprises Sales 93 2120000 kg 106000,00
27 10=Jun-24 DIVYANSH ENTERPRISES Sales ar 18555.000 kg B881362.50
28 10-Jun-24 HARSH TRADERS Sales 98 11435.000 kg 543162.50
28 11-Jun-24 Balgji Enterprises Sales | 100 2130.000 kg 106500.00
30 1 3=Jun-24 Balaji Enterprises Sales 102 2135.000 kg 104615.00
# 17-Jun-24 Balaji Enterprises Sales | 105 2170.000 kg 106330.00
3z 1B-Jun-24 Balaji Enterprises Sales | 106 1380.000 kg 67620.00
33 18-Jun-24 BRIGHT COLORS INDIA Sales 107 2155.000 kg 105595.00
3 24-Jun-24 Shree Sachidanand Tar Products Sales | 111 2120000 kg 103880,00
35 27-Jun-24 Shiva Oil & Chemicals Sales 113 21890.000 kg 1006940.00
36 2T-Jun-24 Balaji Enterprises Sales 114 1360.000 kg 63240.00
aF 28-Jur-24 Balaji Enterprises Sales 116 1665.000 kg T7422.50
38 28-Jun-24 Balaji Enterprises Sales 117 2125.000 kg 98812.50
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30 01-Jul-24 Balaji Enterprises Sales | 119 1365000 kg 63472.50
40 GJuil=24 VIKANSHU PETROCHEM Sales 126 11070.000 kg 487080.00
41 OB-Jul-24 Shree Sachidanand Tar Products Sales 127 2865.000 kg 12606000
42 10-Jul-24 Balaji Enterprises Sales 131 2175.000 kg 85700.00
43 2T =Jul-24 Balaji Enterprizes Sales 136 1470.000 kg 66150.00
aa 2-Jul-24 Balaji Enterprises Sales 137 2115.000 kg 95175.00
45 31-Jul-24 TYAGI LUBE AGENCY Sales 138 11075.000 kg 487300.00
46 DE-Aug-24 Balaji Enterprises Sales 141 2120.000 kg 9B580.00
47 | D7-Aug-24 BRIGHT COLORS INDIA Sales | 142 | 2095.000 kg 97417.50
48 O=Aiig-24 Balaji Enterprises Sales 144 1330.000 kg B1845.00
49 D-Aug-24 Balaji Enterprises Sales 145 2120.000 kg 98580.00
50 1 7-Aug-24 Shree Sachidanand Tar Products Sales 147 2650.000 kg 121200.00
51 29-Aug-24 Balaji Enterprizes Sales 148 1340000 kg 60300.00
52 {-Aug-24 Balaji Enterprises Sales 150 2125.000 kg 95625.00
53 -Alig-24 Shiva Oil & Chemicals Sales | 151 | 28720.000 kg | 1263680.00
54 29-Aug-24 ERIGHT COLORS INDIA Sales 152 2110.000 kg S7T0E0.00
55 3-Aug-24 Balaji Enterprises Sales 153 1505.000 kg 67725.00
56 04-Sep-24 Balaji Enterprizes Sales 154 1030.000 kg 46350.00
&7 05-Sep-24 Balaji Enterprises Sales 155 2135.000 kg 96075.00
58 07-Sep-24 Balaji Enterprises Sales 157 2150.000 kg 96750.00
59 07-5ep-24 Shree Sachidanand Tar Products Sales 158 2680.000 kg 120600.00
60 17-Sep-24 Shiva Oil & Chemicals Sales 158 | 298930.000 kg | 1264542.50
61 17-Sep-24 Balaji Enterprises Sales 160 1530.000 kg 67320.00
62 22-5ep-24 BRIGHT COLORS INDIA Sales 161 2140.000 kg 95230.00
63 26-5ep-24 Balaji Enterprises Sales 164 1600.000 kg T0400.00
64 2b6-Sap-24 Balaji Enterprises Sales 165 2135.000 kg 93940.00
65 7 -5en-24 Balaji Enterprises Salas 166 2395.000 kg 105380.00
o6 28-Sap-24 Shiva Qil & Chemicals Sales 167 28500.000 kg 1187000.00
g7 04-Oct-24 Balaji Enterprisas Sales 173 2175.000 kg 97875.00
58 T3-Cct-24 Partap Construction Co, Sales 178 A700.000 kg 166500.00
69 13-0ct-24 TYAGI LUBE AGENCY Sales 180 10855.000 kg 482020,00
70 15-0ct-24 Shree Sachidanand Tar Products Sales 181 2100.000 kg 95550.00
™ 16-Chct-24 BRIGHT COLORS INDIA Sales | 182 2125.000 kg 96E87.50
72 17-Oct-24 Balaji Enterprises Sales | 184 | 2165000 kg 99590.00
73 17-Oct-24 Balaji Enterprises Sales | 185 2175.000 kg 100050.00
T4 18-0ct-24 Balaji Enterprises Sales 186 2120.000 kg 97520.00
75 | 19-Oct-24 Balaji Enterprises Sales | 188 | 2120.000 kg 97520.00
76 23-0ct-24 Shree Sachidanand Tar Products Sales 190 2655.000 kg 120802.50
T 24-0ct-24 Balaji Enterprises Sales 182 2190.000 kg 100740.00
Fi:3 05-MNov-24 Balaji Enterprises Sales 199 1775.000 kg B1117.50
79 13-Nov-24 Shree Sachidanand Tar Products Sales | 206 20805.000 kg 132177.50
80 13-Nov-24 BRIGHT COLORS INDIA Sales | 207 2120.000 kg 96460.00
81 13-MNov-24 Balaji Enterprises Sales 209 2145.000 kg 98026.50
82 14-Mov-24 Balaji Enterprises Sales 210 2210.000 kg 100897.00
83 20-MNowv-24 Balaji Enterprises Sales | 215 2250.000 kg 102625.00
84 25-Mov-24 Balajl Enterprises Sales 218 2235.000 kg 102139.50
85 27 -Mowv-24 Shiva Qil & Chemicals Sales 219 29840.000 kg 1301024.00
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Big 28-Mov-24 Balaji Enterprises Sales 220 2255.000 kg 102038.75
ar 02-Dec-24 Partap Construction Co, Sales 221 3850.000 kg 173250.00
88 04-Dec-24 Partap Construction Co, Sales | 223 3800.000 kg 171000,00
a9 07-Dec-24 Balaji Enterprises Sales 224 2210.000 kg 99450,00
90 8-Dec-24 Partap Construction Co, Sales 225 3770000 kg 169850,00
91 10-Diec-24 Shree Sachidanand Tar Products Sales | 226 2140.000 kg T9608.00
892 11-Dec-24 Shiva Oil & Chemicals Sales 227 29820.000 kg 1289715.00
83 12-Dec-24 Balaji Enterprises Sales | 228 2240.000 kg 100800.00
04 12-Dac-24 BRIGHT COLORS INDIA Sales 229 2090000 kg 84050.00
85 18-Dec-24 | VAISHNAVI PETROLEUM PRIVATE LIMITED | Sales 231 17650.000 kg T750125.00
96 20-Dec-24 HARSH TRADERS Sales 232 12230.000 kg 513660.00
a7 22-Dec-24 HARSH TRADERS Sales | 233 12090.000 kg 507780.00
a8 23-Dec-24 Balaji Enterprises Sales 234 2260.000 kg 99440.00
a4 24-Dec-24 Balaji Enterprises Sales 235 2020.000 kg BEEZD.DO
100 27-Doac-24 Shree Sachidanand Tar Products Sales 237 2140.000 kg 94160.00
101 Z8-Dac-24 HARSH TRADERS Sales | 238 | 11975.000 kg 502950.00
102 30-Dec-24 HARSH TRADERS Sales 239 11730.000 kg 492660.00
103 IN-Dec-24 Balaji Enterprises Sales 241 1720000 kg TBTG0.00
104 04-Jan-25 HARSH TRADERS Sales 244 11660.000 kg A86805.00
105 UB-Jan-25 HARSH TRADERS Sales 2449 11650.000 kg 48638750
106 08-Jan-25 VIKANSHU PETROCHEM Sales 247 16315000 kg 685230.00
107 08-Jan-25 Balaji Enterprises Sales 248 2260.000 kg 99440.00
108 10-Jan-25 Shree Sachidanand Tar Products Sales | 251 2135.000 kg 93940.00
109 18-Jan-25 Balaji Enterprises Sales 256 1790.000 kg TETE0.00
110 20-Jan-25 BRIGHT COLORS INDIA Sales 257 2140.,000 kg 94160.00
111 24-Jan-25 M/S HARI OM ENTERPRISES Sales 259 20860.000 kg 876120.00
112 30-Jan-25 Balaji Enterprises Sales | 260 1615.000 kg T4290,00
113 30-Jan-25 VIKANSHU PETROCHEM Sales 261 21405.000 kg 341820.00
114 14-Feb-25 BRIGHT COLORS INDIA Sales 288 2240.000 kg 100800.00
115 16-Feb-25 Shree Sachidanand Tar Products Sales 287 2335.000 kg 105075.00
116 18-Fel-25 SATYAM CONSTRUCTION CO Sales 268 000,000 kg 135000.00
1F 22-Fab-25 HARSH TRADERS Sales 270 18550.000 kg 793012.50
118 8- eb-25 TYAGI LUBE AGENCY Sales 2T 23015.000 kg 1035675.00
719 27-Feb-25 Ealaji Enterprises Sales 272 2245,000 kg 101025.00
120 £8-Fab-25 Shree Sachidanand Tar Products Sales 274 2080.000 kg 94640.00
121 05-Mar-25 SHREE RAM ASSOCIATES Sales | 275 | 18435.000 kg 723140.00
122 05-Mar-25 HARSH TRADERS Sales 278 11605.000 kg 510620.00
123 OB-Mar-25 Shree Sachidanand Tar Products Sales 283 2070.000 kg a7290.00
124 DE-Mar-25 SHREE RAM ASSOCIATES Sales 283 16205.000 kg T37327.50
125 | 09-Mar-25 Partap Construction Co, Sales | ZB6 14180.000 kg 659370.00
126 13-Mar-25 BRIGHT COLORS INDIA Sales 293 2145000 kg 102960.00
127 16-Mar-25 HARSH TRADERS Sales 285 11540.000 kg 507760.00
128 18-Mar-25 SHREE RAM ASSOCIATES Sales 305 16645.000 kg T73992.50
129 21-Mar-25 Balaji Enterprises Sales 08 2245.000 kg 110005.00
130 21-Mar-25 SHREE SALES CORPORATION Sales N2 23560,000 kg 1118100.00
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131 23-Mar-25 VIKANSHU PETROCHEM Sales 315 22225000 kg 1066800.00
132 Z3-Mar-23 Partap Construction Co, Sales 36 3275.000 kg 155562.50
133 | 24-Mar-25 Partap Construction Co, Sales | 220 3175.000 kg 150812.50
134 25-Mar-25 Shree Sachidanand Tar Products Sales 323 2090,000 kg 103455.00
135 25-Mar-25 Balaji Enterprises Sales 324 2245.000 kg 110005.00
136 26-Mar-25 KHATU SHYAM PETRO-CHEM Sales 327 Z3790.000 kg 1135972.50
137 27-Mar-25 Partap Construction Co, Sales | 328 3185.000 kg 151287.50°
138 3 -Mar-25 Partap Construction Co, Sales 332 3810.000 kg 166630.00
1 Totals as per 'Default’ valuation : BAS450.000 kg | 40348610.50
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A-lo
BAJRANG INDUTRIES
Village Kairwali 0,Post Office Kalron, Nagla Road
Gharaunda, (Karnal)
E-Mail : sumitkhanchid0d@agmail.com
Waste Tyre Iron Scrap Wire
Stock tem Register
1-Apr-25 to 31-Dec-25 =
3R NO Date Particulars Veh | Veh Mo.| Quantity WIRE Value
Type OUTWARD
i 12-Apr-25 SHRI LAXMI STEELS Sales| 21 17900.000 kg | 331150.00
- 17-Apr25 SHRI LAXMI STEELS Bales| 32 | 23700.000kg | 438450.00
3 14-May-25 Batra Trading Co, Sales | 64 19035000 kg | 342630.00
4 I 5-May-25 M/S SHREE SAl TRADERS Sales &7 18340.000 kg azamsfqn
§ | 15-May-25 M/S SHREE SAl TRADERS Sales| 68 | 15560000 kg | 27718200
8 | Zi-May25 BINDAL STATINLESS LTD Sales| 72 | 19510.000 kg | 34337600
7 30-May-25 SHRI LAXMI STEELS Sales| 79 | 17930.000 kg | 304810.00
[ 18-Jun-25 B.L. ENTERPRISES Sales | 94 21760000 kg | 385568.00
] 2T-Jun-2% SHRI LAXM| STEELS Sales | 103 20110000 ky | 333B28.00
10 09-Jul-25 BINDAL STATIMLESS LTD Sales| 111 18440.000 kg | 302416.00
11 13-Jud-25 SHRI LAXMI STEELS Sales| 112 | 21810000 kg | 3J62046.00
12 26-Jul-25 SHRI LAXMI STEELS Bales| 117 | 18730.000kg | 32215600
13 31-Jul-25 SHRI LAXMI STEELS Sales| 118 | 15030.000 kg | 337782.50
14 {D=fisg-25 SHRI LAXMI STEELS Sales | 125 19090000 kg | 338847.50
H 15-Aug-25 Shivay Trading Company.P.B Sales | 128 12880,000 kg | 266805.00
16 | 21-Aug25 Shivay Trading Company.P.B Sales| 130 | 14085.000kg | 281700.00
17 Z7-Aug-25 VALLEY IRON & STEEL CO. LIMITED Sales | 133 14790000 kg | 28B8405.00
18 H-Sep-28 VALLEY IRON & STEEL CO. LIMITED Sales | 137 20470000 kg | 40940000
19 | 13-Sap-25 VALLEY IRON & STEEL CO. LIMITED Sales | 130 | 10320.000kg | 2105z8.00
20 27-Spp-25 Shivay Trading Company.P.B Sales | 153 14320000 kg | 297856.00
21 | 18025 VALLEY IRON & STEEL CO, LIMITED Sales| 175 | 12640.000 ky | 260384.00
22 | 2E-Oct2s VALLEY IRON & STEEL CO. LIMITED Sales| 181 | 19380.000 kg | 375972000
23 07-Mov-25 | MAALAXMI IRON & STEEL OVERSEAS PRIVATE LIMITED Bales | 187 15070.000 kg | 291604.50
24 O7-Mow-25 VALLEY IRON & STEEL CO. LIMITED Sales | 189 16050.000 kg | 311370.00
25 | 19-New-25 SHRI LAXMI STEELS Sales | 196 | 19100.000 kg | 369407.50
28 28-MNov-25 SHRI LAXMI STEELS Sales | 202 18780000 kg | 361515.00
27 04-Dec-25 BINDAL STATINLESS LTD Sales | 208 17540.000 kg | 350800.00
28 13-Dec-25 BINDAL STATINLESS LTD Sales | 214 17920000 kg | 358400.00
1 Totals as per ‘Default’ valuation . 495460,000 kg | 9152005.00
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BAJRANG INDUTRIES

Village Kairwali,0 Post Office Kalron, Magla Road
Gharaunda, (Karmnal)

E-Mall : sumitkhanchiB04@gmail.com

Waste Tyre lIron Scrap Wire
Stock ltem Register

1-Apr-24 to 31-Mar-25

113

5 A0 Dale Particulars Veh TypelVch No) CQuantity wire Valua
1 05-Apr-24 BINDAL STATINLESS LTD Sales 8 14765000 kg 327783.00
2 DE-Apr-24 Jal AMBEY TRADERS Sales 10 10100.000 kg 227250,00
3 23-Apr-24 TIRUPATI METALS Sales 27 20010000 kg 4TT238.50
4 | 26-Apr-24 BINDAL STATINLESS LTD Sales 31 10565.000 kg 269407.50
5 16-May-24 BINDAL STATINLESS LTD Sales 63 11170.000 kg 283159.50
i fib-Jun-24 BINDAL STATINLESS LTD Sales BE 16855.000 kg 429809.25
Fi (d-Jul-24 EBINDAL STATINLESS LTD Sales 122 10375.000 kg 233437.50
8 G- Jul-24 BINDAL STATINLESS LTD Sales 123 10280.000 kg 231300.00
9 | 05-Jul-24 TIRUPATI METALS Sales | 125 | 20335000 kg | 523626.25
10 | 12-Jul-24 BINDAL STATINLESS LTD Sales | 133 | 15415.000ka | 353003.50
11 20-Jul-24 BINDAL STATINLESS LTD Sales 134 13220.000 kg 299433.00
12 | O07-Aug-34 BINDAL STATINLESS LTD Sales 143 13535.000 kg 31214400
13 | Z1-Aug-24 BINDAL STATINLESS LTD Sales 149 11220,000 kg 244035.00
14 | 06-Sep-24 Keshav Enterprizes Sales 158 19210.000 kg 427422.50
15 | 24-Sep-24 BINDAL STATIMLESS LTD Sales 163 10625.004 kg 229445.00
16 | 2B-Sep-24 BINDAL STATINLESS LTD Sales 168 16290.000 kg 355122.00
17 | 02-0cl-24 Keshav Enterprises Sales 171 19095.000 kg 416271.00
18 | 05-Oct-24 BINDAL STATINLESS LTD Sales 174 12840.000 kg 295320.00
14 11-0ct-24 BINDAL STATINLESS LTD Sales 17T 10805.000 kg 248515.00
20 18-0ct-24 BINDAL STATINLESS LTD Sales 187 13555.000 kg 325320.00
21 28<0cl-24 BINDAL STATINLESS LTD Sales 197 19225.000 kg 461400.00
22 | 10-Mov-24 Keshav Enterprises Sales 205 18360.000 kg 417690.00
23 | 15-Nov-24 BINDAL STATINLESS LTD Sales 211 12580000 kg 295630.00
24 | 14-Dec-24 BINDAL STATINLESS LTD Sales 230 11600000 kg 255200.00
25 | 2B-Deg-24 BINDAL STATINLESS LTD Sales 238 10865.000 kg 241230.00
26 | 30-Dec-24 BINDAL STATINLESS LTD Sales 240 14385.000 kg 309492.50
27 | M-Jan-25 BINDAL STATINLESS LTD Cradit Mot | -14385.000 kg | -308492.50
28 | 0-Jan-25 BINDAL STATINLESS LTD Sales 242 14385.000 kg 309492.50
29 | 0B-Jan-25 BINDAL STATINLESS LTD Sales 248 18965.000 kg 407747.50
30 16-Jan-25 SHRI LAXMI STEELS Sales 252 21540.000 kg 420030.00
KE | 16-dan-Z5 SHRI LAXMI STEELS Sales 253 17905.000 kg 349147.50
32 | 22-Jan-i5 Keshav Enterprises Sales 258 20270.000 kg 390197.50
33 11-Feb-25 BIMDAL STATINLESS LTD Sales 264 18140000 kg 365574.00
34 | 20-Feb-25 BINDAL STATINLESS LTD Sales 268 23890.000 kg 441965.00
35 | 05-Mar-25 SHRI LAXM| STEELS Sales 279 18610.000 kg 344285.00
36 | 17-Mar-25 Keshav Enterprises Sales 200 | 18380.000 kg 334516.00
ar 21-Mar=25 SHRI LAXMI STEELS Sales 313 17305.000 kg 313220.50
38 | 27-Mar-25 SHRI LAXMI| STEELS Sales 329 18410.000 kg 335982.50
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[Tﬂtals as per 'Default’ valuation : I

| 562205.000 kg| 12192350.50
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BAJRANG INDUTRIES

Village Kairwall,0,Post Office Kalron, Nagla Road
Gharaunda, (Karmal)

E-Mail ; sumitkhanchi04Egmail.com

Carban Black
Stock ltem Register
1-Apr-24 to 31-Mar-25
5R WO Dale Particulars Wch Type | WCH MO | CARBAN BLACK | TOTAL
PERKGS | AMOUNT
1 0i-Apr-24 RAWAL ENTERPRISES Sales 1 24055,000 kg 36082.50
] 03-Apr-24 Jal DURGA ENTERPRISES Sales 4 3940.000 kg 5510.00
3 O3-Apr-od Vikash Enterprises Salus & 4475.000 kg BT1Z.50
4 O7-Apr-24 Kumar and Sons Sales g E765.000 kg 13147.50
5 09-Apr-24 RAWAL ENTERPRISES Sales 12 11475.000 kg 17212.50
[5 1 0-Apr-24 Kumar and Sons Sales 13 BB10.000 kg 13215.00
T 15-Apr-24 RAWAL ENTERPRISES Sales 16 13450,000 kg 20175.00
] T E-ARr2a RAWAL ENTERPRISES Sales 17 B165.000 kg 12247 50
g 23-Aprgd SOHEE BROTHERS Sales 26 13095000 kg 19642 50
10 23-Ap2d GARG TRADING COMPANY Sales 28 53000000 kg | 396000.00
11 26-Aor-24 M3 NIKHIL ENTERFRISES Sales ] J4000.000kKg | 40B000.00
12 Z5-Ape-24 M35 MIKHIL ENTERPRISES Sales 30 34000000 kg | 40B000.00
13 27-hpe-24 M5 MIKHIL ENTERPRISES Sales 34 IE000.000 kg | 420000.00
14 EV-hpr-24 Kumar and Sons Sales 5 B470,000 kg 12T05.00
15 ZB-Apr-24 Kurnar and Sons Sales 38 6825000 kg 10237.50
iE Z9-Apr-24 SOHEB BROTHERS Sales ar 11625.000 kg | 17737.50
17 Z0-hpr-24 MS NIKHIL ENTERPRISES Sales 38 35000000 kg | 420000.00
18 10-Apr-24 Kumar and Sons Sales az 12225.000 kg 1833750
19 -Apr-24 M5 NIKHIL ENTERPRISES Salus 43 17680000 kg | 193380.00
20 DZ-May-24 SOHEB BROTHERS Sales a8 11065.000 kg 1664250
21 02-May-24 MS NIKHIL ENTERPRISES Sales 48 36000,000 ky | 36000000
7] T4 May-24 SOHEE BROTHERS Sales 45 11205000 kg 1T092.50
23 6 Way-24 Meharban and Sons Sales 50 19860.000 kg 79840.00
24 07-May-24 Kumar and Sons Sales 51 T125.000 kg 10687.50
25 D8-May-24 SHRI HARI TRADING COMPANY Sales 53 23585.000 kg 4T170.00
26 OE-Way-24 GUPTA ENTERPRISES Sales 54 11565.000 kg 17247 50
27 08-ktay-24 Meharban and Sons Sales 55 21840.000 kg 32760.00
=5 12-May-24 GUPTA ENTERPRISES Salos a7 104%95.000 kg 15742.50
78 To-May-24 Meharban and Sans Sales ] 21830000 kg | 32745.00
30 T5- ey JA| DURGA ENTERPRISES Sales &1 B5B5.000 kg 12877.50
a1 18- hay-T4 Meharban and Sons Sales 66 20030.000 kg A0045.00
3z 1B ey-24 JAl DURGA ENTERPRISES Sales 87 10340000 kg 15510.00
33 Z0-hay-2A KHURAMNA ENTERPRISES Sales B8 22155.000 ky 33232.50
34 Z2-May-24 KHURANA ENTERFPRISES Sales CE] 21725.000 kg 32EET.50
35 23-May-24 KHURAMA ENTERPRISES Sales 0 21700.000 kg 3255000
a6 24-hhay 24 HHURANA ENTERPRISES Sales T 20865.000 kg 31447.50
37 T T KHURANA ENTERFPRISES Sales 72 21400.000 kg | 32100.00
38 25 Miay-24 JAl DURGA ENTERPRISES Sales 73 7005000 kg 11857.50
B 2B-May-24 JAl DURGA ENTERPRISES Sales 77 6380.000 kg 056500
al 20-May-24 Meharban and Sons Sales 7a 21740.000 kg 32610.00
41 20-hisy-24 JAl DURGA ENTERPRISES Sales T 5340000 kg B010.00
42 Z0-May-24 Balaji Enterprises Sales B0 1410.000 ky 70500.00
FE) 30-May-24 SHRIMAHA LAXMI ENTERPRISES Sales B 20030000 kg | 30045.00
44 31-May-24 JAl DURGA ENTERPRISES Sales B4 7105.000 kg 10657.50
a5 Dz-Jumrzd SHRI MAHA LAXMI ENTERPRISES Bales BS 20550,000 kg 30640.00
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46 O3-Jun-24 Kumar and Sons Sales ar TZ200.000 kg 10800.00
ar Oa-Jun-24 SHRI MAHA LAXMI ENTERPRISES Sales 88 21685000 kg | 32377.50
a8 03-dun-24 JAI DURGA ENTERPRISES Bales B85 4990,000 kg T485.00
49 05-Jur-24 GUPTA ENTERPRISES Bales B0 B015.000 kg 1352250
50 06-Jun-24 SHRIMAHA LAXMI ENTERPRISES Sales ] 21165000 kg | 31747.50
51 O7-Jun-24 SHRIMAHA LAXMI ENTERPRISES Sales 9z 21180000 kg | 31770.00
] DE-Jum-24 CHOUDHARY AND SONS Sales o4 20205000 kg | 30307.50
53 DE-Jum-24 CHOUDHARY AND SONS Sales o5 20965000 ky | 31447.50
54 1 1-dur-24 GUPTA ENTERPRISES Sales Y 9800000 kg 14850.00
£5 11-Jun-24 CHOUDHARY AND S0NS Sales 101 15355000 kg | 2303250
56 13-Jun-24 JAl DURGA ENTERPRISES Sales 103 10035000 kg | 15052.50
57 16-Jun-24 GUPTA ENTERPRIGES Sales 104 540,000 kg BE10.00
58 20-Jun-24 GUPTA ENTERPRISES Sales 110 TH0.000 kg 14625.00
) 27-Jun-24 JAI DURGA ENTERPRISES Sales 15 7760.000 kg 11640.00
50 28-Jun-24 Kumar and Sons Sales 118 B240.000 ky 12360,00
B 1 -Jul-24 CHOUDHARY AND SONS Sales 120 19780.000 kg | 29670.00
B2 [B-Jul-24 CHOUDHARY &AMND SONS Sales 128 13060000 kg 19550.00
B3 0a-Fab-25 GARG TRADING COMPANY Sales 262 33520000 kg | 30168000
[T (4 -Fash-25 GARG TRADING COMPANY Sales 283 3T000.000 kg 333000.00
&5 D5-Mear-25 RAJBIR SINGH EROTHERS AND LUCKY BROTHERS | Sales 276 22195000 kg | 33292.50
&6 (5. Mar-25 VERMA ENTERPRISES Sales 280 24075.000 kg I6112.50
67 06-Waw- 25 RAJEIR SINGH BROTHERS AND LUCKY BROTHERS | Bales | 281 13410000 kg | 20115.00
68 D8 Mar-25 VERMA ENTERPRISES Sales | 284 13550,000 kg | 20325.00
B9 DS-Mar-25 CHOUDHARY AND SONS Sales 267 13240.000 kg | 19860.00
70 0-Mar-25 RAJBIR SINGH BEROTHERS AND LUCKY BROTHERS | Sales 260 7410.000 kg 11115.00
71 11-Mar-25 RAWAL ENTERPRISES Sales 290 515.000 kg T72.50
72 12-Mar-25 VERMA ENTERPRISES Sales 292 0650,000 kg 14535.00
73 13-Mar-o5 RAJBIR SINGH BROTHERS AND LUCKY BROTHERS | Sales 254 21555000 kg | 3233250
74 16-Mar25 Kumar and Sons Sales 256 23735000 kg | 38560250
75 16-hiar-25 VERMA ENTERPRISES Sales 297 15880000 kg | 23835.00
76 17-Mar-25 MAI LUXM| ENTERPRISES Sales 300 22305.000 kg 33457.50
77 17-Mar-25 VERMA ENTERPRISES Sales 300 15675.000 kg 23512.50
T8 18-hlar-25 RAJBIR SINGH BROTHERS AND LUCKY BROTHERS | Sales 03 T570,000 kg 11355.00
) 18-Mar 25 VERMA ENTERFRISES Sales an4 Z2OTS 000Ky | 3431250
BO 19-Mar-25 Kurmar and Sons Sales 307 BE25.000 kg SH3T.50
B 20-Mar-25 VERMA ENTERFRISES Sales 308 24195000 kg | 3629250
B2 21-Mar25 RAWAL ENTERPRISES Sales 3 16445000 kg | 24667.50
(X 57 Marat RAWAL ENTERPRISES Bales | 314 | 14530000k | 21795.00
B Z-Nar 25 MAI LUXMI ENTERPRISES Sales | 317 4505,000 kg 6757.50 |
a5 23 Mar_25 BHAGWATI TRADERS Bales 318 24415000 kg | 3662250
[T 23 Mar-25 VERMA ENTERFRISES Sales 318 10045000 kg | 15067,50
87 24-Mar-25 BHAGWATI TRADERS Bales 321 23835000 kg | 3575250
BE 25-Mar-25 MAHIE GREEN EARTH PRODUCT Sales 322 Z3055000 kg | 3458250
BO 26-Mar-25 RAJBIR 5INGH BROTHERS AND LUCKY BROTHERS | Sales 325 B785.000 kg 1097750
B0 26 -Mar 25 MAHIE GREEN EARTH PRODUCT Sales 326 25175000 kg | 3776250
i ZB-MAnE5 MAI LUXMI ENTERPRISES Sales 330 3110.000 kg 4665.00
oz 79-Near-25 BHAGWATI TRADERS Sales 331 21450.000ky | 32175.00
%) 31-Mar-25 RAJBIR S5INGH BROTHERS AND LUCKY BROTHERS | Sales 333 10825.000ky | 16237.50
1 Tatals as per 'Default’ valuation - 1482355000 kg| 5101120.00
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BAJRANG INDUTRIES
Village Kairwali,0,Post Office Kalron, Nagla Road

Gharaunda, (Karnal)

E-Mail : sumitkhanchi804@gmail.corm

Carban Black

Stock Item Register

1-Apr-25 to 31-Dac-25

SR Date Particulars Weh |Veh No.| Quantity CARBAMN Value
MO Type OUTWARD
q 03-Apr-z5 MAI LUXMI ENTERPRISES Sales 2 14075.000 kg 21112.50
2 4-Apr-25 | MAHIE GREEN EARTH PRODUCT | Sales 3 25000.000 kg 37500.00
3 05-Apr-25 MaAl LUXMI ENTERPRISES Sales 5 22045000 kg 33067.50
4 07 -Apr-25 Monu Kumar and Sons Sales 1 15070000 kg 22605.00
B 07 -Apr-25 MAl LUXMI ENTERPRISES Sales 12 Z2820.000 kg 34380.00
B DE-Apr-25 | MAHIE GREEN EARTH PRODUCT | Sales 13 25160.000 kg 3TT40.00
7 D8-Apr-Z5 MAI LUXMI ENTERPRISES Sales| 15 9530.000 kg 1429500
-] 10=Apr-25 Monu Kumar and Sons Sales 16 25400000 kg 38100.00
] 10-Apr-25 VERMA ENTERPRISES Sales 7 22870000 kg 34305.00
10 1 1=Apr-25 Monu Kumar and Sons Sales| 20 14340000 kg 21510.00
11 13-Apr-25 MAI LUXMI ENTERPRISES Sales 22 20860.000 kg 31290.00
12 13-Apr=25 Monu Kumar and Sons Sales 23 16710.000 kg 25065.00
13 | d-Apr-25 VERMA ENTERPRISES Sales 25 4670000 kg T005.00
14 | B-Apr-25 VERMA ENTERPRISES Sales T 13140.000 kg 19710.00
15 | G-Apr-25 Monu Kumar and Sons Sales 30 16100.000 kg 24150.00
16 17-Apr=-25 CHOUDHARY AND SONS Sales 31 5460.000 kg 8190.00
17 }B-Apr-25 MAI LUXMI ENTERPRISES Sales 35 B160.000 kg 12240.00
i8 1B8-Apr-25 CHOUDHARY AND SONS Sales 36 10060.000 kg 15090.00
18 20-Apr-25 Monu Kumar and Sons Sales a7 14810.000 kg 22215.00
20 21-Apr-25 CHOUDHARY AND SONS Sales 38 15050.000 ka 22575.00
21 Zd-Apr-25 RAWAL ENTERPRISES Sales 33 TE10.004 kg 11715.00
22 24-Apr-25 MAI LUXMI ENTERPRISES Sales 42 15050, 0040 kg 22575.00
23 25=Apr=23 CHOUDHARY AND SONS Sales 44 15470.000 kg Z23205.00
24 25-Apr-25 VERMA ENTERPRISES Sales 45 2860.000 kg 145940.00
25 271-Apr-23 CHOUDHARY AND SONS Sales 47 14820,000 kg 22380.00
26 2B-Apr-25 CHOUDHARY AND SONS Sales 45 15270.000 kg 22905.00
27 2B-Apr-25 Maonu Kumar and Sons Sales| 49 3580.000 kg 5385.00
28 30-Apr-25 Monu Kumar and Sons Sales| 51 15880.000 kg 23820.00
29 05-May-25 GARG TRADING COMPANY Sales 54 22800000 kg 2736800,00
30 06-May-25 CHOUDHARY AND SONS Sales a7 15520.000 kg 23280.00
3 08-May-25 GARG TRADING COMPANY Sales| 58 23760.000 kg 285120.00
32 15-May-25 MIS MAHAN BRICK FIELD Sales 65 21870.000 kg 32855.00
33 20-May-25 CHOUDHARY AND SONS Sales ] 15180.000 kg 227TT0.00
34 25-May-25 GARG TRADING COMPANY Sales 75 22960.000 kg 275520.00
35 25-May=-25 RAWAL ENTERPRISES Sales TG 12030.000 Hg- 18045.00
36 25-May-2n VERMA ENTERPRISES Sales I 4570.000 kg 6855.00
b T a0-May-25 VERMA ENTERPRISES Sales 80 3455.000 kg 5182.50
38 01-Jun-25 VERMA ENTERPRISES Sales| &2 14770.000 kg 22155.00
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39 | 06-Jun-25 GARG TRADING COMPANY Sales| B84 31200.000 kg | 374400.00
40 | 06-Jun-25 RAWAL ENTERPRISES Sales| 86 21950.000 kg 32925.00
41 | 08-Jun-z5 GARG TRADING COMPANY Sales| B8 32720.000 kg 392640.00
42 | 12-Jun-25 RAWAL ENTERPRISES Sales| B9 12340.000 kg 18510.00
43 12-Jun-25 VERMA ENTERPRISES Sales| 90 11840.000 kg 17760.00
44 18-Jun-25 RAWAL ENTERPRISES Sales| 53 23700.000 kg 35550,00
45 | 21-Jun25 RAWAL ENTERPRISES Sales| 06 13760.000 kg 20640,00
48 | 24-Junzs GARG TRADING COMPANY Sales| 08 24600.000 kg 285200.00
47 | 25-Jun-25 GARG TRADING COMPANY Sales| 100 30560.000 kg I66720.00
48 | 25-Jun-25 GARG TRADING COMPANY Sales| 101 28560.000 kg 359520.00
49 | 25-Jun-25 RAWAL ENTERPRISES Sales| 102 21120.000 kg 31680.00
50 | 28-Jun-25 GARG TRADING COMPANY Sales| 104 30360.000 kg 364320.00
51 | 22-Sep-25 KHURANA ENTERPRISES Sales| 145 21420.000 kg 32130.00
52 | 25-Sep-25 VERMA ENTERPRISES Sales| 150 21800.000 kg 32850,00
53 | 27-Sep-25 KHURANA ENTERPRISES Sales| 152 22350.000 kg 33525.00
54 | 30-Sep-25 KHURANA ENTERPRISES Sales| 157 15680,000 kg 23535.00
55 [ 01-Del-25 RAJESH SHARMA & SATBIR | Sales| 158 2990.000 kg 5980.00
g6 | 02-Oct-25 KHURANA ENTERPRISES Sales | 161 15070.000 kg 22605.00
&7 D3-Oct-25 KHURANA ENTERPRISES Sales | 162 22850000 kg 34275.00
&8 | 05-Ocl-25 VIJAY LAXMI ENTERPRISES | Sales| 163 22770.000 kg 34155.00
g8 | D6-Ocl-25 VIJAY LAXMI ENTERPRISES | Sales | 164 25020,000 kg 37530.00
B0 | 09-Oct-25 VERMA ENTERPRISES Sales| 165 24240.000 kg 36360.00
1 13-Oct-25 Western Nut Lip Sales| 170 16210.000 kg 22694.00
1 Totals as per "Default’ valuation : 1071015.000 kg | 4220056.50
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Waste Tyre Management System

Procurement List

Finaneial Year .

203% 2026

20252026

2025-T026

20252026

FLIFE S

20252026

20252026

ANZE-F0T6

20252026

HIE2026

20252006

hitps-ffepriyres.cpeh. govinirecyclenvies-procuremeant-data
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Mame of Supplier

HARYANA RUBBER INDUSTRIES -
SHREE SADANAND RUBBER INDUSTRIES
GHEEN RECYCLATER PRIVATE LIMITED
APS PRODUCTION

HARYAMNA RLUIBBER IMDUSTRIES

APS PRODUCTION

BMEHAR GRAMULATOR PRIVATE LIMITED
APS PRODUCTION

SHREE SADANAND RUBBER INDUSTRIES
WEST NUT LLP

AFPS PROCUACTION

Waste-Tyra

Invodce Nismber

HRLSB0/25-26

ESRIV 18 2526

GRPL/ 2682526

APSFERSI5-26

HiR B0, 2626

ARSI 2528

MO/ TLr 2526

APETA 526

SRNG5S

aan

APS/B6/25-26

Type of raw material

Serep tyrerused tyrafoul tyre

Ecrap tyrefused tyrw'cut fyre

Scrap tyroused Tymeout Tyne

Sened yreSused hyvefcul bye

Sorap hyrefused brefcut tyre

Scrap tyresimed tyre/cut tyre

Serap iyre/used yve/cul tyre

Scrap tyrefused tyrescut tyre

Scrap fyrelused taeiout tyre

Scrap tyrefused tyrefoud v

Scrap trenused byrefcul tyre

Date of Purchased

1B /2025

207172028

25/7/2025

PR R R

1811/2025

29112025

(R i

AN TS

3N1F2025

91172025

2511025

Tyre Source Actic
Do-mﬂni; @
Bomestically @
Damesticalty @
Domastically &
Damestically @
Dermestically L=
Domestically @
Domestcaly &
tomestically @
Dormestically @
Domesticaby L]
18

hi-t
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q‘:} Statewise Dbhgaions
@n Wiaw Pyoeonsmir Dsraile
f_‘:l Recycled Cata

+ Create EPA Crecio

& View EPR Credd Data

E Yamrty L8N Cre

E Curmrrladiee Wallie

E Ceriilicale Transfer Regquest

o Wiew EPR Crads
Tmaassuon Deqs

B ook Availabiry
B AnnuntiQuanesty Hetum
B Fequaiaong

H Iy Pitile

E Generata ) Tearifer EPR
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vianagement System
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13

14

15

6

LE;

18

Fd

23

2B

0252020 :
20252026
FES-I026
20252026
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52026
2WPI0RE
ME5- 06
20252026
20252026
252026
20252026
2035 2035
ANRE-206

20252026

hitips:fepriyres cpch gov.infrecyclenfview-procurement-data
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HARYANA RUBEER :!JDI.ETEEE
HARYAMNA RLBBER INDUSTRIES
HARYANA RUBRES INDUSTRIES
MEHAR GRANULATOR PRIVATE LIMITED
MEHAR GRANULATOR PRIVATE LIMITED

MIME CORPORATION

WEST NUT LLP
HARYAMNA RUBEER INDUISTRIES
HARYANA RUBBER INDUSTRIES
UV RUBBER INDUSTRIES

KAPRA RUBBER FLODRING FVT LTD
U RUBBER INDUSTRIES

L' RUBBER INDISSTRIES

UV RUBBER INDUSTRIES

Waste-Tyre

HRIS80/ Z5-26

HRUET6/25-26

HAIFETA28-28

MG S5/ T526

BAG A 25

ST4rR

382

380

HRIMSE02E2E

HRI/ 548/ 25 26

UV 2E-26/TET

KRFPLIZ 261120

25267762

LIV/25-26/TE1

LA s 261713

"Sorap tyrssed tyacut tyre
Sorap tyrefused tyrejout tyre
scrap tyrefused fyre/ou tyre
Serap Tyre/uised IyTe/cin Tyre
Scrap tyrefused tyredcut tyne
Serap yrefused Tyradout fyne
Serap tyrefused hyrefo tyre
Eorap tyrefuzed tyrefout tyre
Scrap tyre/used tyre/cut fyre
Serap hrefused tyve/o tye
Scran tyre/used tyrejout o
Serap tyrefused Tyrefcut tyne
Scrap tyre/used tyre/oul fyve
5RO fyredusad Trradout e

Scrap tyrefused yrefout tyne

VA IS

17025

1112025

14N R025

12 HI2S

19112025

1111172025

11172025

101743025

1012025

247102025

T 10525

TR T2025

TBAINEDES

091053025

Demestically

D sriscaily

Domestically

Dommstically

Domescally
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E Tearly
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E Sock Siaelability
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[zEnevate ' Trafsfer EPR
Credis

Cirsaimgd

1]

vianagement System

Fr)

i8

an

33

as

ar

9

a1

HZE2028

20253016

HZE-2026

2025106

20252026

20252026

L5226

20252026

H25-2026

2025-2026

2052026

A0 5-F026

20252026

2052026

I
UV RUBEBER INDUISTRIES

KAPRA RUBBER FLOORING PYT LTD

UV RUBBER INDUS TRIES

PRRAS RURBER IMDUSTRIES

HARYAMA RUBBER INDUSTRIES

& ONE RUSBER IMDUSTRIES

UV RUBBER INDUSTRIES

WEST NUT LLP

WEST NUT LLP

WEST NUTLLP

PP GRANULATOR

WEST NUT LLP

WEST NUT LLP

U RUBBER INDUSTRIES

Waste-Tyre

Uhvi28-260 Tl
KRFPL/ZS-ZB/111E
U 25- 260707
80202526

HRI 4T/ 25-26
AONES2S-36/380

U RE-26/E45

275
APS/IT 2538
267

PPGRAN/391/25 25

263

W Z5-26/ 429

Sorap tynefused tynefout tyre

Serap tyre/used yreeu tyne

Scran toerused tyrefout tye

S Ty sed Tnee tyre

Scrap tyredused tyre/cut tyre

Scran Tyrefused tyredcut tyre

Serap tyrefused tyre/out tyre

Scrap tyre/used tprefcut tyre

Sorap fyre/used tyracut fyre

Serap fmefused vefoul hyre

Scrap tyredused tyre/cut tyre

Serap Tyreused TWe/cun fym

Scrap tyrefused fredcut tyre

Sorag tyresused Tynesfout Tyre

Scrap tyrefused tyre/cul tyr

arn [hlmlﬁ
190rn02s
LR T vl
O3 V2025
0201025
102025
250972025
P e Toea E2LY
1MW I0ES
/005
14/08/2025
1T I02S
R ]
D&/TRI0RE

Q2092025

Dameatically

Domestically

Disrnestically

Domestically

Damestically

Desreslically

Domestically

Domeatically

Domesticaily
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Application No, 12695

Amandrant Raguen

Somipeealiana

Chalevigs Dblgpation
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Recyeled Data

Create EPR Credis

View EPR Credd D:4a
Wuwly EPR Cro

Cortiulv iilitned Wallar

Cortihcate Transfey Beosel

Wiaw PR Credi
Transection Dwtuls
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Armual " Quaiterly Bet

Heguiaian
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Gemerate |/ Tramdler EPR
Cradiis

Cogings

42

&5

47

a5

=1

56

20252026

HEI026

A0PEFOTE

20252036

W56

22026

20252026

TS I026

20053026

2025-2026

20252026

2252026

20252030

2052028

2025200k

vianagament System
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[
UV RUBBER INDUSTRIES
BLACHGOLD GRAMULES LLP

WEST NUT LLF

WEST NUT LLP
'WEST NUT LLP
WEST MUT LLP
Rubther Reciaim Uidyog

Rubhiar Reclaim Udyog

UV RUBBER INDUSTRIES

GREEMN RECYCLATER PRXVATE LIMITED

SHREE VINAYAK ENTERFRISE

SHREEE VINAYAR ENTERPRISE

SHREE YINAYAK ENTERPRISE

Wasto-Tyra

L]
L2 5-26/ 306

B PT2

bl

05

169
UNIZS-2672T3
GRPLM 1%/ 25-26
146

161

Scrap tye/used tynseut e
Scrap tyrev/used tyre/cut tyre
SCrap Tymesused e oum Tye
Serap tyrefused Trefcut tyre
Scrap tyrefused tyralcut Tyre
Scrap tyrefused tyrefcu tyre
Scrap tyrefuses tyre/cut tyre
Scrap tyre/used fyra/out tyre
Serap tyredusad tytaseul iy
Sorap tyne/used tyrefout tyre
Scrap tyreused fy/cut Tyre
Sorap hresused Tiredcul [y
Scrap tyrefused tyrescut tyre:
Sofap tyretus ed TyIeout tyTe

Scrap Tyre/used fyrefout tyre

AWVORFHZS

20/08/2025

150852028

15/0872025

1408,2025

14/08/ 2025

1208/ 2025

079082025

ZIMOTF2025

187205

26062025

JA/06720EE

Domesgtically

Domastically

Damestically

Dornestically
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Application No. 12695
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wale EPR Credils

Viesy EPR Credil Data

parly EPA Credi

Currrilafhee Eialkey

Cevtifcste Trpnaler Fegiiest

Yiew EPR Credii
Tramamation Dotaily

Sk Avadlabdy

Anrmal! Quariery Hedwrm

Heguumibong

rAy Profie

Cenerata ¢ Transfer EPA
Credits

Touras

vianagement System

&1

65

67

M

Ii':li!-!':li!u
20Z52026
20257076
H0Ie200
20252026

20252026

H05-H026
2025-2026
20252026
20252026
gl
ANT5-F0T6
20252026

2025-2026

hitpsHepriyras cpeb govinfrecyderdew-procurement-data
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SHREE VINAYAK ENTERPRISE
SHREE VINAYAK ENTERFRISE
WEST WLIT LLP

SHAEE VINAYAK ENTERPRISE

SHREE VIMAYAK ENTERPRISE

GREEN RECYCLATER PRIVATE LIMITED

MEHAR GRAMULATOR PRIVATE LIMITED

APS PRODUCTION

SHREE WINAYAK ENTERPRISE

SHREE VINAYAK ENTERPRISE

SHREE VIMAYAK ENTERFRISE

SHREE VINAYAK ENTERPRISE

SHREE ViNAYAK ENTERPRISE

SHREE VINAYAK ENTERPRISE

SHREE VINAYAK ENTERPRISE

Wiaste-Tyre

140

135

131

130

GRPLYE 2526

MG 24/ 25-26

APSMOSIEZR

a5

a8

mmmndl:mmw
Serap tyrerused fyrefcut tye
Scrap byrefused trrefcud Tyre
Seran TyTerused tyraicu tyre
Serag tyreused tyreseut yre
Serap fyrefused tyre/cut fyre
Serap tyr/usad Tyrajiout tyre
Scrap fyvefused tyvefeut tyre
Scrap tyrefiused byredout byrs
Scrap tyrefused tyrefcut tyre
Strap lyrefused Tyrelcul Ty
Scrap tynevused tyredout tye
Serap tyra/used tye/out tyre
Scrap fyrefused tyre/ou hne

Serap tyre/used Tra/eat e

AN 20TS

230672025

22706/2025

2206/3025

22061025

2106/ 3125

19/06/025

18082025

06,06 2025

0EAD6S20ES

06/ 06/2025

D606 2E5

Q5062025

05062025

04/D6/ 2025

Damegtizaly

Domesticaly

Dermestically

Domestically

Demestically

Darnastically
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T

T8
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B

HE5-2026

02E-J026

20252008

HT52026

2025102

20252026

20252026

202E-M28

20252026

2025308

20E5 2026

2252026

20252026

20252026

hbips:epriyres cpeb govinfrecycleriiew-procurement-dala
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Wiaste-Tyra
I ]
SHREE VINAYAK ENTERFRISE 6
SHREE ViNAYAK ENTERPRISE ES
SHVALIK RECLAMATIDNS PRIVATE LIMITED SARMD 202828
SHIVALIK RECLAMATIONS PRIVATE LIMITED SRRAVOVIDES-26

SHIVALIK RECLAMATIONS PRIVATE LIMITED SRR/ HIG-28

SHIVALIK RECLAMATIONS PRIVATE LIWSTED SRA/OBSI025-26
SHIVALIK RECLAMATIONS PRIVATE LIMITED SAR/G6/ 202526
SHIVALIK RECLAMATIONS PRIVATE LIMITED SRRASMZE-26
GREFN RECYCLATER PRIVATE LIMITED GRPL/AS/Z5-26
'WEST NUT LLF 94

WEST NUT LLP -]

WEST NLIT LLF B1

KAPRA RUBBER FLOORING PYT LTD KRFPL/24-25/00224
FLAPRA RUBBER FLOORIMNG PVT LTD ERFFL/24-25/00223
GHEEM RECYCLATER PRIVATE LIMITED GRPL/BS/25-26

Sorap hredepod [yrefois tyre

Serap ryredused tyre/out e

Scrap tyrefused tyredou tyre

Scrap tyreiused fyre/cut tyre

Scrap fyrefused fyre/out tyre

Serap tyrelused teredout Tyre

Soned tyrefused hywelca tyre

Scrap tyrefused tyre/cut lyre

Scrap tyrefused tynefout tyne

Serap tyrafused tye/on tyne

Sorap tyrevused typedcut tyre

Scrap byredusad tyredout Tyne

Serap lyredused tyredeul tyre

Bcrap tynesused tyre/cut e

Scrap tyrefused byre/cut yre

04/06/ 3025

DD/ 2025

D406 2025

04062025

0406/ 125

DG/ DE/I025

DIOES2I0ZS

037062025

oo A0S

02/06/2025

20552025

T8/O8 2025

TR/ EAII2S

190082025

18052025

Il‘.\nrrnﬂsull'r

Damestically

Dornestically

Domastically

Domesticaly

Dormastically
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20252006

FlivE vl

20252026

20252026

Z0I52026
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i i
KAPRA RUBBER FLOORING PVT LTD

UV RUBBER INDUSTRIES

GREEM RECYCLATER PRIVATE LIMITED
GREEN RECYCLATER FRIVATE LIMITED:

& ONE RUBBER INDUSTRIES

APRA RUBBER FLOORING PYT LTD

RMlJ RUBBER INDUSTRIES PRIVATE LIMITED
AW RUBBER INDUSTRIES PRIVATE LIMITED
KAPFRA RUBBER FLOORING PVT LTD

GREEN RECYCLATER PRIVATE LIMITED
HARYANA RUBBER INDUSTRIES

CLASSIC RUBBER

CLASSIC RUBBER

MINE CORPORATION

WEST NUT LLP

I
KRFPL/24-25/0167

U as-aitad

GRPL/ 25308

GRPLIBE/25-26

AONES25-26/82

ERFPLS24-2 5500204

RS- 10/35

RS 2634

KRFPL 74250031

GRPLAGZS-26

HRWZA 2526

CRF/24-25,/0024

:muwﬂmt:-mfm:rrz
Sefid yneslised fynefout fyne
Soorap tyrefused Dymeour [y
Serap tyre/usad tyrefeut by
Sorap tyre/used tyrefcul tyre
Serap tyre/used Tyre/out fre
Serap hyie/usad fra/cut tre
Scrap tyre/used fyra/cul tyre
Scrap fyre/used /el v
Scrap tyre/used tyrefcut tyre
Scrap byrelused tyrelout 1yne
Sorag tyre/used Tyrefoul e
Sorap tyradused Tyefout tyre
Serap tynedfused Eefcut T

Scrap tyredused tyredcut e

wmuz;.
ZEMM20ES
130402025
TEADS/ 2025
1AM 2025
13052075
10052025

OTA0S20ES

09042025
Q8047 20ES
07042028
07 0Ar20ES
o045

05/04r 0TS

Dormestically

Dormestically

Domestically

Bomestically

Domestically

Dorrastically

Deemesdically

Dormastically

Dormestically

Domestically

Dormegtically

Domastically

fL:l
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(]
HARYAMNA RLUBBER iNDUSTRIES

WEST MUT LLP
WEST NUT LLP
CLASSIC RUEBER

KAPRA RUBBER FLOORME PYT LTD

Wasie-Tyre

HRIA /526

CRF/ 24250010

KRFPLA24-25/17

Scrap tyrefssed tyrejcut tyre
Ecrap tyre/used tyna/cut tyro
Serap tynesused tyrelcut yre
Serap tyre/used tyre/cut by

Serap tyradused tyrasdcut 1yre

O/ T 20ZE

020452025

01/ M/2025

02,08/2025

Demestically

Domestcally

Baomesically
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Regd Office: Vidyut Sadan. [P-3, Secior-14, Panchlula-1341 13(HR)

. manr

S——

CIN:U0109HR [9995GC0341 65 | Website:www, uhbvnorg.in
Electricity Bill

U0 0 00
z20TR120

0055454180202 45T7408

kel

Dupliﬂteﬁ'lllll ‘ |

Account Na: zznmzmn

Name: BAJRANG Account No: 2207812000 Net Payably Amount on o befors Due Date | |- 56454.00
Address: KAIRWALI AIRWALL, Gharaunda, HR. IND Oid Acct Mo zms.uﬁmuzm-mn Dvse Date: 190272024
e ¥ No: L3371 281033 Suchargel | 854.00
Circln ; Kamal CycloiGroup: CAJNITIL | Tssue Date; 10027024 Gross Amount Payable After Due Date] |: 5740800
i Bl Month,  FERZ024 | Bill Ne: 220790820820
Sulb Division; L32-5ub-Urban Gharaunda | Kat Payabin Amaunt in waids: Fifty Six Thousand Four Hundred Filty Four Rupass Orly
Uaer i« repories Gongrated On:- 04-02-2008 12:32:24
Meter and Read Dotalls {* Lat=s MCO s shown in case of multiple MCO in ome biling cycle)
Motor Reading Date Period Meler Reading Consumed Billed B Read | My
e——- ol Niew s | [ Oid Now F- 1 ki Units Basis | Rk ] St
0.00
SV | comimone | tooamoad | a2 o | e 2131 21851 20 6500 8900 ok | ok | &
3050
ez | camizozs | 1omamoza | 2 | o | o 762 21004 20 6640 5640 ok | ok | A
|
Arrears Outstanding for tha Financial Year | ) Slab Calgulation Connection Detalls |
Deecription | Praviass Cuirrent Total (") Unit Rute Amgint [} Tarftt Cabegary LTS
S0P Chages 0.00 1216.00 1216.00 BAOO 6400 4352000 | Fials in BS (05) ] b
F.5.A, .00 Z810.80 2610.90 | Total 43820.00 Supply Voftege(ky) T
Surcharge .60 -1134.00 113400 | | Appcabie Tarf on Read Calo: | |_Senctioned Load (WWIKVA) 46007 ||
Duty .00 -BE60.00 -BBED.00 MMC "] [Be65.33
Tax 0.00 BE7.80 99790 | Sacurily Doposit I106176.03
Fixnnd Chasges [T7) 6101.92 B0, 52 DOCTDE AL0ReES
Exouss Credil 000 000 0.0 Moty Cvnershap/WED] Medar Camtumar Maler
Tolal Arrear 0,80 13272 13272 Mater Makafdeter Typa WA IS PHLTCT
Dwtalls of Charges for Current Cycle Dintails of Amount Payabile Last Paymeni Detadls
Description Aarsgaunt |} Description Amount | | Amount ) d7249.00
Fined Charges G733.15 | Curment Cycle Charpes SB32143 | Aecelpt Mo L0791 206340
Enérgy Charges 43530.00 | Anears/Oulstanding Duss 13272 | Recnipt Dats. 14002,
MMCFC for Reconnectian 000 | Sundry E.‘-hurnwm'n:n_'m 0.000.00 | Mode of Payment Credil Cands
Ammount to cover M 0.00 | Provisianal AdjusimentBR Ad|, 0.00 | Provicus Consumption Patiem
FPEAS 3120.80 | LPS Adusimani 090 | [ et month Unils Units P 3
TDSTCS 0.000.00 | 4. Secunty Dapost 1216.00 AKWH) | [DVAK)
' A mitiNon B Aug-2023 6100 8200 Ei] i
Excass Losd Swcharge 0.0 | Wet Payable Amount SE454.00 Sap-2023 BE40 040 n4 OK
Capacior Surcharga 0,00 | OnOr Before Due Datef | Det-2023 BS&0 T8O a [=
MECiGman Enargy a.000. 0 | Suchargel’) geang | | Mov-2023 6720 BE4D 318 oK
Pramium Dec-2023 G [ o GK |
Ling Servios Charges 0.00 | Gross Amount Payacte After 57408.00 Jan-2024 B30 8180 n oK |
-Cmpacior Sanvice Charges 0.00 | Due Dete(") : £
Fiebale IPrepaid .00/ pauon | Brief detalls of Sundry charges lallowances PANITAN: |
—"-!’—HH = ; umt Bocimon | LPS Enargy (LPSC Chargas) g“ lm:;::-:‘n Bill cther than "OK® Redasan:
Elsctricity Duby 654,00 o B -
[T Tax /P Tax 1067 43
%w 56321.43
[ B te be drawn in favour of | SCO L32-Sub-Lvban Gheraunda , UHBVN . GRARALNDA L W

DUAM to 03-00FM,

Paymuni of this bill can be made onling by logging on the
at any time and at office
counter o all working days during working heurs ie. 09:

Imporian Information for consumers:

Mo g

This Bill be considersd as a notice under section 56 of The
date, In case of default the conmection is liable 1o b
“The interest acoruad on security deposit during the
it shall be

m'h-r:rul ;Iﬂl:l- of ownership

Elgctricity Act 2003. Kindly pay the bill by due
disconnected aftar 15 days of dug dats.
year shall be paid in bill of ensuing financial year, The

BNl d based on previous year consumption on annual basis. This bill does ngd

on the property where this connection exists, T&C &bl appby,

Girievance ;efsning o s bil can ba
loclgesd with

Address and Talephone Number(s] of the suthorities relating to consumers gricvances

Address & Telephona rurben(s) of the

500 'OF S/Divn UHBYN
= LE2-Bub-Lirban Gharaunda

Consumer Grisvance Redressal Forum

Flal Mo.513-522, Indusirial Area, Phase-ll, Powar
Calany, Near Amartax, Panchiuls (Oppasite Sechor-

15, Parchkula),

Far all type of complainis
call &l
1512 or 1800-180-1550
Crenbudsman (Tall From)
HERC, Sac-4, Bays No. 33-38, Panchhula, Haryana ;
Emmail |0 : egrigbubdive.org.in 1800 180 2138 |
Cantact No. - 0172-2300341, 0172-2000343 [Wiglange Tol Fres)
\hatsApp Moc- BE15E61912 |
I
|
|
Page 1 of 1
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e Government of Haryana ijmlengn;;”'“ = — :
Regd Office: Vidyut Sadan, IP-3, Sector-14, Panchkula-1341 | 3HR) -~ !
CIN:U40109HR | 9995GC034 166 | Website:www.uhbv.org.in

Electricity Bill Duplicate Bill

JIJJI!IIH;I;ﬂ!lﬂlﬂ;lﬂillllllIIIHIIIIIIIIIIJIIIrllill Account No: 2207912000
0 40

z DEESOB2ZO0032024589857 1%

Hame: BAJRANG Account Mo; 2207812000 Net Payable Amount on or before Due Date (' ): 58599.00
Agdress; KAIRWALI KAIRWALI, Gharaunds, HR, IND | O Acct Mec 226350 1UZL2B1033 Duse Diate: 200032024
K No: LI2ZL281033 Suwrcharge] ) 974,00
Cincle : amal CyecledGroup: QAINTIIL Issie Dale: TV0RI024 | Gross Amount Payable After Due Dated ) 5957300 i i
S L Mo Y Bill Manth:  MARI2024 | B No- 220790176536 i fiAl 8
Sub Division; L32-Sub-Urban Gharsunda [ Mst Paryable Amount in words: Fifty Eight Thousand Five Hundred Hinety Ning Rupes Oriy I
Lisar |ot- repomus Ganeealed On:- 04-02. 0008 12-31:48 H | |
Iiliurullilamn-mm['m#mumﬁhmdmmmmﬁﬂnﬂqﬂﬂ | —I
Meter Reading Date Period Mt ber Ripading Consumad Billed Bir Read | Mir | |
o . Gia New Dips | W7 | Umr Gid Naw WE ] i Units | Basis | Rmek | Sts | |
onioss | 1omamone | 1aosenas | a2 "'1?':' Kt 1681 22008 20 7100 7100 ox | okl & ]
as3aL | | oo 3
M99 693 MI22024 | 13032024 a2 oW K | 21084 a4 0 GOED ERE0 oK ok A
Arroars Dulstanding for the Financial Year [ ) Siab Calculation Cannection Detalls
Descriptien | Previows: Curant Total{ } Linit Riarbe Amcunt (] Tarift Calegory LTE
SOF Chargas GO0 | 121600 | 21600 | | 700 B0 4544000 Flaks in BS (D3} MA,
F.5.A, 0.00 131362 1313.52 Tatal 45440,00 |_Supply Voltagelk') 0.40 kv
Swtharge 0.00 -1012.00 ABIZ00 | ["apsbeabio Tarf on Road Dais Sanctiored Loed (KWKYAL 45,00/
. Dty 0.00 B 18600 -2156,00 | MMC(T] 669,33
ﬁ; a0 06748 1067 48 Securlly Degosit 0B1TE 03 |
Charges 0.00 G733.15 673,18 DOC/DOE 31020
Excess Credil 0.00 0.00 D.i Malgs CrmershipdMOT Motar Cansumer Meterd
Total Arraar 0.00 12215 12218 Meter MakeVater Type M PHLTCT
[ Dedails of Charges for Cusrent Cycls Details of Amownt Payatie Last Payment Details
Description Amount [ ) Description Amount (] Amount]” | E454 00 L4t
Fixed Charges 733.15 | Curen Cycle Charges 584TEH3 | Racsipl No - 220791241850 |
| Enargy Changes 544000 ArreaniDutstanding Duas 12215 | Receipt Dale 1022024 |
MMCIFC for Recannection 0.0 | Sundry Charges/Allowan ces 0.000.00 | Mode of Paymant Credtl Cargs |l | |
Amaunt bo cover MG 000 | Provisional AdjustmentiBi Ad, 0.00 Provieus Consusmption Patiern [ [ !
FPEAS 3280.50 | LPS Adusiment 800 | | wat morth | UNIS e SRS |53 5
TDSTCS 0.00:0.00 | Aav. Sacunty Deposit 1218.00 (KWH) | {KVAH) -2 i S
| AmtiMan Energy chig |_Sep-7023 HE4D o400 324 | O |
Excoss Losd Surchaips 000 | Met Payabie Amount BA599.00 Del-2023 (] TOED 5 | oK {4H
Capacitor Surghange 000 | On DI"_EII'M Due Diate| ) Mo-2023 ET20 BSR40 B Ok
MSC/Graen Enargy £.000.0g | Surchame(’) 97a0p | | Desiz3 B160 B2Ed 2 oK
i e 0.00 | Gross Amaunt Payabie After Jnds an S 3 2 '
| LiE 5 Feb-2024
o D00 | Due Datel g8573.00 (| Fet G640 0 305 O
Solar Rebaln 0.00/0.000.00 | Brief details of Sundry charges fallowances PAN/TAN : .f
Govi. SubsidyB Mory Rit o0.ommoo | LPS Enemgy (LPSC Charges) E:hﬁ;mﬂ't:hhlmmmw Reason:
Edsciricty Dty G500 —
| Muriicipal Tan / P Tay _ 1106.08
by ““”.‘r‘“ en 5847683
DO 1o be drawn in faveur of | SO0 L33-Bub-Urban Ghersunda , UHBVH . GHARALNDA ]
_mpertant Information for consumaers: = |
Payment of this bill can be made online by lopging on the | This Bil be considersd &8 & notice under section 56 of The Electricity Act 2003, Kindly pay the bill by “1' |
at any time snd at office Gate. In case of default the connection is lisbie to be isconnected after 15 days of dus dete, | [ §1l
sounter on all working days during working hodrs Le. 8% | *The interest scerusd o security deposit during the year shall be pald In bl of ensuing finaneial year. The
O0ANM to D3:00PM, securily deposit shall be reviewed based on previ .mmunmﬂm.mﬂmrﬁ i
mﬁr:wﬂhnlwmﬂhml}nmpﬂum&ﬁMnimh.ﬂ.cm-w. | | ||
m“mrwmd-;mm-mmunmumpm- |
Grigvance pariaining o this bill can be For all type of complaints
. rﬂnqm Adoress & Telephone number|s) of the call at: | | !|
Consumer Grevancs Fediessal Farum Ombudsman i ﬁ:ﬁ;ﬁ”ﬁu |
SD0 'GP Divn UMBVN Flal No.510-E27, Industial Ares. Phase-l|, Power | HERL, Secd, Bays No. 33-34, Panchkula, Haryana |
~L32-Bub-Urban Gharsurda Cudany, Near Amartex, Panchinia (Oppastie Secior- Emai ID ; cor@uhbwiong, in 1800 180 2124 |
16, Panchiulaj, Conlact No. - 0172-2800341, 0172.2950345 {Viglance Tall Freg) |
Whatahap No- 6315661512
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{A Government of Herpana Undertaking)

Repd Office: Vidyur Sadan, 1P-3, Sector-14, Panchkula-1341 I3HR)
CIMN:LMOIDYHR 1 9998 GO034 166 | Websdie:wwar uhbvrorg.in

Electricity Bill

- -

Duplicate Bill

i

I]l

i
!r

Account No: 2000
RT20001084B8 8180420241109 87 i 1
Mame: BAJRANG Account No: 22078912000 | Net Payable Amount on or before Dus Date [ ) 108488.00
Arkiress: KAIRWALL KAIRWALL Ghamsunda. HR, IND Cid Asct Ho: 226350 1LFL 281033 Due Date: 160472024
K No- LE71.281033 Sunchangs( || 185800
Circla ; Kamal el Grovp, QAJNIDIL Issue Date: 0904/2024 Grass Amount Payabile After Dus Datel | 110187,00
'-"'H:T‘:‘“""‘*“"”“" B BilMonih:  APRI2024 | Bl No: 22070ETS3R04
Suils Division: Li2-Sub-Urban Gharaunda | Nat Payabis Amount in words: One Lakk Elght Thousend Four Hundred Eighty Eigint Rupees Dnly
User Id:- reporius. Generabsd On:- D4-02-2026 12-9057
Meter and Read Dotails | Lolest MO & shown in case of mullipie G0 N one hilkng cycle)
Meter Reading Date Period Meter Reading Consurmad Billed Bin Read | Mitr
o (] Hew Days i st ot Maw E: Units Units Basis | Rmric | Stz
2HEISUZ Q.00
wpoinxs | 1A0E024 | Ooo42e24 il 0 K AR 22008 a0 20 G060 6080 oK om A
A oainan_ | 1032024 | oooazoza | 27 m e #1443 2738 20 sg20 ss20 ok | ow | A
Armeara Dulslanding for the Financisl Year | ) Blab Calculation Connection Detalls e
Description | Previous Current Todal [ ) Unit Rate Aamauint |} |_Tarf Cabagory LTS
EOF Charges 0,00 ETHTZ00 4767200 | [ eoBo 8,400 3EIZ00 Flats in BS (D5) [ WA
FEA 0.00 4504.12 450412 | Total IBF1Z00 Supaly Volageh) JIEEEL
Burcharge 0.00 -38.00 3800 | | Applicable Tarill on Fead Data: Sancioned Load [KWIKVA) || 4500/
, Dty 0.00 B4TE 00 -B408.00 = MMC( ) EEED
, Tax 0.00 217856 217656 Smourity Dapuosil 10E178.03 ||
ixad Charges 0,60 1346630 1346630 | DOCIDOE A0
Excess Cradi 0.00 0.00 00 Meler Swnorship™DI Malsr Conguener Meter/)
Total Arresr .00 FO5TZ08 B3572.98 | Meler MakeMater Type NA B PALTET
Dedails of Charges for Current Cycle Dutails of Amount Payabie Last Payment Detalls T
Description Amount | ] Description Amount (] Amoure] | E5454,00 |
Finad Charges 5681.09 | Curenl Cycle Changes 4501500 ipl No 2207241820
Enargy Chames 38012.00 | AmeansOutsianding Dues 8057208 | Recuipt Date TAD2024
MMC/FC for Recanneclion 0.00 | Sundry Chargesifllowansas 0.00000 | Mode of Payment Cradit Cams
Amogur to cover MMG 000 | Provisional Adjustment/BR Ad) 0.00 Previous Consumption Patiem
FPPAS ITAZ A0 | LPS Adpustment 0.00 Units Units
TDETCS 0.0ap,py | . Sacurily Dapoal 0.00 Bl morth | (ewh povagy | MEH | Stetue
a4 g Amd*Non Energy chr : Oct-2023 G50 To80 1] oK
Excess Load Surchargs 0.00 | Net Payable Amount 10edsm.n0 | | Nov-2023 6720 GR4D ETE] Ok
| Capacilur Surchargs 0.00 | On Or Before Duwe Date( ) Dac-2023 160 G 2 QK
MEL/Green Energy D.0mp.po | Furchargal ) 169900 | |_Jen-2024 5300 F380 3 CK
| Premium Frt-2024 GE4D 5800 ] o
| Line Servics Chames 0.00 | Gross Amaunt Payable After t10187.00 | | Marziea [ 7100 B4 [
Capacitor Service Charges 0.00 | Due Date” ) E : . 4
Ealar Rabale [Prapad anmg.oanon | Brief details of Sundry charges faliowances Easkille )
Fobate/Gaushain -
LPS Enargy (LPSC Cha Date from which bl other than "OK- Rzason: L
Govi. Subs Rt 0,000,00 g | mes) i bsing issusd: 1[N,
Elogiricily Duty 592.00 e !
Municipal Tas | P Tax ™75 l
al Current Cycle |
e T AB915.00 I
[ DD to be drawn in faveur of | SDO L32-Gub-Liban Gharaunds , UHBVH . GHARALNDA =

BOAM to 03:00PM,

Payment of this bill can be made online by logging on the
Website www.uhbyn.geg,in at any time and ot office
cownter on all working days during weorking hours e, 03;

Imporiant Information for consumers:;

This Bill be consbdered & & notice wnder section
date, in case of default the connection is liable 1o
'Thﬂnhmdmnuﬂmmuhrhmldmhg
socurity depesit shall bo reviewed basod on pre
coifer any rights of ownership on the propery whore this connection exiagis. TAC shall spply.

56 of The Electricity Act 2003. Kingdly piy the bill by dus
b disconnected after 18 days of due date.

tho year ghall be pald in Bl of ensuing financial ymar. The
vigus year consumption on annual basis, This bill dees not

Address and Telephone Numben|s) of the authorities relating to consumers grievances

Griwvance peraining fo this bl can be For all type of complaints

;i Addrass & Tedaphons numbar]s) of he ey

o : B == Tz ar rF nﬁr::-]_ﬁﬁu

500 ‘0P 5/0in UHBVN Flat No.518-622, Indusined Araa, Phase-l|, Power | HERC, Sec, Bays Mo, 33-36, Fancikula, Haryana
- L32-Bub-Uban Gharaunda Colony, Mear Amartex, Panchiula (Oppasis Seclor- Emall I3 ; egriffuhbyn.arg.in 1800 1802124

15, Panctiula). Contact Mo, - 01722090041, D172-2080343 (Viglarwce Toll Free} |
WhatsApp Ho:- BRTS0E1512 i

Page 1 of 1
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{."l. Government |:lf Har}w [Jnd:n%g:
Regd Office:Vidyut Sadan, TP-3, Sector-14, Panchiula- 1 341 13(HRE)

CIN:L40I09HR 1999500034166 | Website:www.ubbviorg.in
Electricity Bill

AV, O A

Duplicate Bill

Account No: 2207912000

0781200054026 200520245648165
Hlmu. BAJRANG Account No: 2207912000 Het Payable Amount on or before Due Date [ ): 54026.00
Acdress: KAIRWALI KARWALL Gharsunda. HR, IND Old Aoct No: 2265501 UZLZE1033 Due Date: 20/052024
K Mo LIZTLZE1033 Surchargel ). BBO.DO
Circle - Karmal CyoaiGroup: CAJMIDT U issun Daie: 12052024 Gross Amount Payable After Dus Datel |: 5431500
e Bl Mooy MAYIZ024 | Bl No: 220799273141 TR RN
Sut Dhasion: L12-Sub-Lihan Gharsunda | Not Payable Amourd in words: Fiftly Four Thousand Twenty Six Rupess Only T I
Usar id- reporius Generaied Onc- 04-002-2028 12:24.36 HITT i
Mater and Read Datails {* Latest MCO i shown in case of muliple MGO in one biling cyee) il r—ﬂ
Meter Reading Date Pericd Meier Reading Consumad Billed Bill | Read | Mer |/
- o ol Haw Days Lo | oid New | " | unies Units | Basis | Rmek | Sts
225350UZ 0.00 3 f |
eatoas | CADAZ02 | 12082024 33 K 2310 2840 0 fE00 5600 oK CHI; A | |
276350102 31.00 1 if
woginas | 042024 | 12052024 33 ) | B 21738 083 20 430 f480 oK oK | (& |
1
Amrears Quistanding ler the Finsncial Year | ) Slab Calculation Cannection Detalls i !l
Dascription | Previaus Current Tatal { ) Unii | Rasis Amount [} Taill Calegory LS
S0P Charges 0.00 0.00 .00 EEEEL 4224000 | Fisis n BS (05) A
FSA 0.00 1315.38 131538 Tatal 4224000 Supply VoltagelRvy 0,40 kv
Surcharge 0.00 66,00 66,00 | | Apphicabis Tar on Rend Date: Sanctioned Load (waHvA) 45017
Dty 0.0 TH06.00 -TEO6.00 MMC) 9071.50
. Tax .60 [TTEHE B47.51 Securty Deposil 10617803
Fiad Changes .00 BHE1. 561,09 DOC/DOE I
Excess Credil 0.0 0,00 .00 Maier CramershipD| Mabar Consumer Meter
Tedsl Arrear 0.00 103,58 103.98 Meier Makaiater Type NA F-PHLTCT
Datalls of Charges for Current Cycle Datails of Amounl Payable Last Payment Details
Deseription Amount [ | Daseriplian Amount |} Amaounti” | ] 10 |
Fivzd Charges G843.58 | Currem Cycle Charges 53971.74 | Receipt o _ 230781 | | 1
Erergy Charges 42240.00 | Arrears/Oulstanding Duss 103.98 | Recsipt Dan 1 |
IMMCIFC for Reconnection Q.00 | Sundry Charges/Aliowances 0.00°0.00 | Mede of Paymenit -C..H:umm
Araour bo cover MG 0.00 | Provsional AdjusimentBR AdL 0.00 Previous Consumption Pattem H{TE 8 4
FPPAS I4E.HD | LPE Adjustmont 0.0 Biii Linits Units . [I' 1
ToeTCS o.onmgp | . Securiy Damn a0 [FW¥H) [KWAH) |
: Ami*iton ! Nav-2023 GT20 GELL 358 oK,
Expets Load Surcharpa DO | Met hnhhhmun 407600 Dmc-202 G160 [ FL DK
[ tof Surchame 0.00 | On Or Bafore Due Date( | Jan-2024 G300 G380 i i |
mm 000N 00 w]‘ BB9.00 Fab-2024 EB41] GRO0 306 DK | S {
..;u.‘;_.."'“ff*m.;._., - pr—r Zir Mar-2024 e 7100 Il oK |
Sarvice Charges : s Amoun: Peysble 2024 GOS0
Capacilor Sarvdocs Chanpes 0,00 | Dus Data|” ) B4T1500 | | Apr20d ] 306 Ok
Echrﬂnbﬂtlp;m.ﬁ - 0.000.00/0.00 | Brief details of Sundry charges jallowances PANITAN : |
Rabiie'Suushaly Rebe LPS Energy (LPSC Charges) Dwte from which bil other fhan "OK" Resson:
Govt. SubsidyBattery Rbt 0,000, 00 e bkt isonc
| Eisctricity Duty £43.00
Municipal Tax /! P Tax 1044, 58
"""I “"F}“ i 53021.74

[ DO ta be drawn in favour of

| 800 L32-Sub-Urben Gharaurda , UHEVN , GHARAUNDA

Imponant iInfermation Tor consumers:

DDA o 03 00PM.

Payment of ihis bill can be made online by lcgging on the

ot any lime and at office

Wikl by When. 07 i
coumnter on all working days during working hours La. 09:

This Bill be considered as a notice under section 56 of The Electricity Act 2003, Kindly pay tha hlﬂbrd
date, bn case of default the connection is liable to be disconnected aftor 15 days of dua dats,
*The iFterest acerued on security deposit during the year shall be pald in bill of ensuing hnehﬂyur.
securily depesil shall be reviewed based on previous yeer censumption on annual basis, This bill does not
confer any rights of ownership en the property where this connsction exists, TG shall apply, il

i

1]

Address and Telephons Numbar(s) of the suthorities relating fo conswmers grievances

Grievance pertamning w this bil can ba For all typa of
i Address & Talaphone numberis) of the srbgla
1812 or 1800-180-1560
Consumer Grievance Redressal Forum Oméudsman [Toll Fros)
ED0 "OF EiDivn LIHEVN Flat Mo.515-522, Indusirial Area, Phase, Power | HERE Sec-d, Bays No. 33-36, Panchiula. Haryana
- L32-Sun-Urhan Gharaursds Colony, Near Amarlea, Panchkula [Ooposte Saclor- Emad ID ; cgrfifiuhbvn org.in 1800 150 2124
16, Panchiwta), Comact Mo, - 0172-2090341, 01722080343 {Vigilancs Toll Fres)
VihalsApp No:- BR1SG61812
Page 1af 1



M. Crovernment nl’ le_!.-'anﬂ U:Ird-Eﬂ

e e

Regd.Office:Vidyut Sadan, IP-3, Sector-14, Panchkula-1341 | 3{HR}

CIN:UAG ] OYHR 1 9995060024 166 | Website:www uhbyn.org.in
Electricity Bill

207TB120007 3849240620247 5015

Duplicate Bill |

8

Account No: zzu‘;ojzm

Maine: BAJRANG Account Mo: 2207812000 Net Payable Amount on or before Due Date | ); 72849.00 ||
Address: KAIRWALI KAIRWALI, Gnarsunda, HR, IND Oid Acct Mo 22635 UZL281033 Cuse Date: 24/08/2024 1
K Mo: Li2ZL28 1033 Surcharge| | 1166.00 |
Circle | Kamal Cycle/Group: CAJNITL | Tesuw Date: 15/06/2024 | Gross Amount Payable After Dus Date] |: 7801500 '
Divigicr: Sub-Urtain Ho.l B Morthe  JUNZOR4 | Bill Mo: 220782248145 '
Kamal ] |
Bub Division: L32-50b-LUrban Gharaunda [ Net Payabla Amount in wards: Savertly Thras Thousand Exght Hundred Faurty Nine Fupess Orly 1
Usar Id- reporius Genarated On:- 04-02-2005 122556
“Mister and Read Detalls (" Latest MO I8 shown in case of mulbipla MCOD in one billng cycie)
Meder Reading Date Period Mcter Aeading Consumed Bi
Matar Ne. o — Daye | MOI | umi S0 . M.F. i vy L m ::
”Mgﬁ:a"f 12052004 | 1Smamoze | a4 Df:ﬂ KVARL 22840 21108 = 538 9380 o | ok | oA
ooromn | 12ms20es | rwosmozs | ae m itk 22063 22514 20 2028 8020 ok | o | A
Arrears Qutstanding for the Financial Year () Slab Caloulation Connection Deatails
Description Previows Current Total [} Unit Rate Amaunt ) Tanf Cabegary LTS
S0P Chargas 0.00 0.00 0.00 #3860 G400 BOO3Z 00 Fials in B (D5)
L (] 000 000 | Total 03200 Supply Vollaga(ev] 1:-.4{ K
Surchange 0,00 53,00 93.00 Apphcable Tarf an Read Dair '_Sh'rt.'lhrﬂl..ﬂuad EH'JTI'E\"M | RO |
Dty 0.00 T258,00 725800 MME] ) 07367
Tax 0.00 1044 58 104,58 Sucurity Deposit §O0E1TE 08
Fiaad Charges 0.00 B213 14 621314 DOCIDoE E I
Enguss Crogi 0.0 n.an 0.00 | Metar CwnershgiMD| Maler Consurer Melerd ||
Tatal Amrear .00 [TF] B.TE Meter Make/Meter Type WA S FHLTCT |
Details of Charges for Current Cycle Details of Amount Payabie Last Paymant Details
Description Amount ') Daecrintion Amount [ ) Amourd]” ) S4026.00 |
Fixod Charges 7153.87 | Curent Cycle Charges T3755.08 | Focapl o ZI0751 24818 |
Energy Charges BO0I2.00 | ArearaDulslsnding Dues 9272 | Recegl Date TRMS2024
MMEEC for Reconnecion 0.00 | Sundry Charges/Allowancaes DOMD00 | Made of Payment Cred Cards
Arncant o cover MMC 0.00 | Provisional ASusimentiSH A, 000 Frovious Consumption Pattern
FPPAS 433040 | LPS Adustment TR § r—— Unita Units
108TCS 0004000 Adv. Secunty Deposit k| L {FWH) [HVAH) e} Status
Bmitian Enargy cheg Dhec-2023 [F1E] a6l 28 o
|_Excess Load Surcharge 0.00 | Met Payable Amount 73848.00 Jan-2024 E300 6380 51 Ok
| ‘Capaciior Surcharge 0.00 | On Or Befora Due Date( ") y Fab- 2034 &40 BAOY 0.6 Ok
wm Enagy frood g | Surchagel’ ) 118500 | | Mas-2024 ET] 700 I Ok
Ling ::'-“!’-r'ﬂ_rm 0.00 | Gross Amount Paysbk After s e o 8 =
Ciaciis 5007 Due Dabe(") T5015.00 May-2024 G480 [l ] EL OH
mw fFropaid o.oon.oon oo | Brief detalls of Sundry charges /allowances PAN (TAN: J | |
Govt. REL B.00f0.p0 | LPS Enesgy [LPSC Charges) Dinde fromm which bill ather than S0K® Raason: | 1
2 Subsidy/Batiery S0 i5 baing issyed:
Wltiicioal Tas 1 F Tax 42851 | |
winl Currant Cycle [
bargas (') T3755.08

| DD to be drawn in favour of

| 8DO L32-SubeLirban Gharsunds , UHEBVN , GHARALNDA

Impartant Information for consumers:

Payment of this bill can be made anline by logging on the
at any timoe and ot ofice

counter an all working days during working hours e, 09:
DOAM 1o 03:00PM,

sacurity dep

it shaill be revis

This Bill be considered as a notice under section 88 of The
daite. In case of default the connection ks lable 1o be disconnecied after 15 days of due date.
“The interest accrued on security deposit during the year shadl be paid in bill of ensuing financlsl year, The
ed basad on previous year consumption on annusl basis, This bill does nat
confer any rights af ewnership on the property where this connection exists. TAC shail appiy.

Aict 2003, Kindly pay the bl by dus

Address and Telephone Numbaer|s) of the authorities relating to consumers grievances

Grievance peraining to this bil can be For all type of complaints.
i Wi Address & Telaphone rumbans) of e poin
Consumer Grigvanoe Ratrassal Farum Ombaitsman L L “;?';'w?"!m
oll Frea
SO0 "OF S/Dwm UHBW Flal Mo 5719522, Indusirial Area, Phase-ll, Power | HERC, Sec-d, Bays No, 3336, Purl{:hi:utu Haryana
= L32-Sub-Urban Gharaunda Calory, Near Amarias Panchkula (Opposile Seciar- Email 10 - 1500 180 2124
15, Panchhidal, Gontct No. « D172.2060341, 01722960343 {Viglance Tall Frea)
‘WhalsApp No:- 8615361812 A
(i
|
Page 1 of 1




RS

(A Government of Haryana Unde
Regd Office:Vidyut Sadan, 1P-3, Sector-14, Panchiula-134113(HR)

144 . .

riaking)

CIN:US0 0 HR | WBSGC{!}-HE:& | Wiebsitezwww uhbyn.org.in

Electricity Bill

1[||IIIIHIIIIII1lllilllllillllllﬂllﬂllllllﬂllll|

E220T20224 61003

2207912000600

Duplicate Bill Al

Account No: 2207912000

Hame: BAJRANG Account Mo: 2207912000 Met Payable Amount on or before Due Date | | B004E.00
Addrass; KAIRWALL KAIRWALL Gharsunda, HR, IND O Acct Mo: 2203501 UZL281003 Dise Date: 2207/2924
% Mo LZZL281033 Surchargal ); 25700 =
Cocle - el [ CyclaGroup, QAJWTL | Tesue Dale 130071024 Gross Amount Payaole Afler Due Date] ): 61003.00
TR Sciaideone Bt Bil Morth:  JULZ024 | Bl No: 220790670658
Sl Cvision: LaZ-Su-Urkan Gharsunda [ Mt Paysbie Amount in wards; Siny Thousand Faurty Six Rupses Only e il i
Llaa_r'l_u-m Ganerated On:- 04.02-3026 122318 . ] | {
Moter and Read Details (° Latest MCO is shown in case of mulipie MCO inons billing cycle) ! i
Meter Reading Date Paricd Meter Reading Consumed Billed Bill Rea Al
Meter Na. =i — e | Mo | unn = v . | o iy o “&.I ﬁ i
¥ i
O | 1sobz0ze | tawmizoze | 28 “ﬁ“ KVA 23108 73495 20 1720 720 ok | ok |'a !
E2BAE01LZ 30.40 L
agtnay. | 1MOBR024 | 130772024 28 = Ktk 22514 2am85 20 7440 T440 (T 0‘1 B i i
Arrears Qutslanding for the Financial Year | ) Slab Calgulation Connection Detalls !
Description Previaus Current Tatal{'] Unia Raln Amount |} Tarttf Catagory LTS || i
S0P Charges 0.00 oon | 0.00 T 6400 AB08.00 | Flaks n B4 (05) A
FEA 000 0.0 0.0 Total 48408.00 Supply Vokage V) 040 RV |
[ Surchargs 000 7400 T4.00 | | Apgicabia Tariff on Flead Dote: Sancioned Load (KWIRVA] AB.00
. Dty 000 -HR56,00 -5356.00 MM | B4G0GT
. Tax n._i']E 1428,51 1428.51 | Secuily Deposil 1081 TR0
Flaed Gharges 0,00 482709 ABET 0% [ AN
Expass Crodit 0.0 0.00 0.00 Mler CamarsnipMiD| Matar Consume: Meter!
Teaal Arroar 0.00 TA60 73.50 Mater MakaMater Type NA T-PHLTCT
Dietails of Charges for Current Cycle Dednils of Armount Payabile Last Payment Details
Descrigtion Amount{ | Dascription Aot | ) Amount]” } T3848,00
Fixed Charges 5891 50 | Cumreni Cycle Changes 8907223 | Recepl No 20T 248050
Charges 4TMOB.00 | AmearsiDutstancirg Dues 7360 | Receipt Dete qypa.%
MMCIFG for Reconneclion 000 | Sundry ChargesAlicwances 0000000 | Moda of Paymant Crgil B
Amouri 1o cover MG 0.00 | Provisional AdjustmentiBR Ad. 0.00 Previous Consumption Patiem [ Tl
FREPAS B486.60 | LPS Adjustment 0.00 BiN = Units Units uOt dotin
Adv, Sacunty Deposit [KWH] EWAH] &t lume b i|‘ !
L 000009 | pmeivion Enegy chrg 000 | Menaaz 5300 FaaD 1] o ‘
Excoss Load Surchangs 0.00 | Mot Payable Amaurt EO04E 00 Feb-2024 BEA0 EB00 308 oK
Capacitor 0.0 | On Or Before Dus Date( ) 3 Mar-2024 [ 7100 34 [+13 |
MSCGreen Eneqgy 000,00 | Surcharge(’) 5700 | |_Aeraia: 5970 I 0.6 ok, R i
| Premium Wy 2064 400 [EE] 31 DK |
Line Sarvica Charges 0.00 | Gross Amount Paysble After F100E.00 Jun-2024 Bz 9380 35.8 oK
Barvioe Changes Q.00 | Due Dase(") _—
Selar Rebate Prepaic 0.000.0000.00 | Brief details of Sundry charges fallowances FANITEN: 1 = : |
MI““;L‘ "H' 3 __Hht 2 00.a0 LPS Energy {LPSC Charges) Ea;::nmunumﬂm b Raasor: |
Elecincity Duty ]
_wl Tax (P Tax 1176593
otal Current Cyche
‘w o sus72.23
| DD to ba drawn in favour of | SD0 L32-Sub-Urban Gharaunda , IHEVN , GHARALINDA ]
Information for conswimers:
qu[mhm can bo mate online by logging on the | This Bill be considersd a8 & notice under soction 56 of The Electricity Act 2003. Kindty pay the bill by dus
o1 mny time and at offics cafe. In case of default the connection ks Bable 1o be disconnectod after 16 days of dus date,
countor on all working days during working hours 8. 09: | “The interest accrued on securlty deposit during the year shall be paid in bill of snsulng financial ynar,
SOAM to 03:00PM, ety d It shadl ba reviewed based on previous year consumption on annual basis. This bill does |
nuiu--rrr#Hﬂmwmhmmﬂhnumﬂnﬂﬂdlh.'l’lcﬂhlllllﬂm A il
Address and Telophone Number(s) of the authorities relating to consumers grievances T
Grisvence periaining io this bill can be For all type af i rvis
Mg with Address 4 Telephons number(s) of the call at: | |
Gonsimes Grievancs Redressal Forum Onbudaman ﬂﬂmrl!ﬂ‘t s |
S00 'O S/Divn LIHBVM Fiat No.519-522, Indusirial Area, Phase-ll, Power | HERC, Sec$, Bays No. 33-36. Panchiia, Haryana l [
= L32-Sus-Uiban Gharasnda Calarry, Mear Amanexs. Panchkula (Opposite Sector- Email 10 : ogrifjuhbym.orgin 1800 180 2124
15, Panchkuia), Contact Mo, - D1T2-2890241, 0172-2950343 {Wigitance Tall Frea)
WhatsApp No:- BE15861812 |
Proe 1 of 1
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(A Government anmm Lllerm&:n;;
Repd.Cffice: Vidyur Sadan, IP-3, Sector-14, Panchkula-1341 13(HR)

CIN:LMO109HR 19995 GC034166 | Website:www ubbvong.in
Electricity Bill

20T H1 200041684121 0820244223350

Duplicate Bill

Account No: 2

-

T‘Iﬂqﬂﬂ |

Hame: BAJRANG il Account No: 2207912000 Het Payable Amount on or belore Due Date {*): 4184100 | |
Agddress. KARWAL| KAIRWALL Gharaunda, HAL IND Old Accl No: 2263501 UZL 281033 Due Date: 217082024 | [
K Mo L32ZL281033 Suncherge! ): 683,00 1 | |
Circle | Kamal CyrlaGmup: QAT IeBue Date: 14082004 Gross Amount Payabla After Due Date] | 4233000 |
e Bl Morsh:  AUG024 | il No; 220796536011 |
Sun Divison; L32-Sub-Uhan Gharaurds | Ml Payabie Amaunt in words: Fourty One Thougard Sis Hundred Foury One Rupees Only | 1'EH
__ Wsed i reporius Generaled Oni- 04-02-2026 12:20:27 { I {
= Meter and Read Details |~ Latest MCO is shown in case of mullips MGG in one Diling cycia) !
Meter Reading Date  * | Poriod Maber Roading Consumed Billd B Read | Mir
il ol Hew Pa-| M | YW ol Now L Linits Units Basts | Rmwk | Sts
ZEIDIUZ | ramorooes | raoezzd | sz | % | 23408 23782 20 5740 5740 ok | ok |
Z2E3501LUE 25.80 R
M2E 103 13077024 | WDEZ024 3z ) kith 2IBEE 23158 an 5400 5450 oK Ok A
Arrears Dutstanding for the Financial Year( ) Slab Calculation ‘Connection Details
Description Previous Current Totad ) Unit Rate Amount ) Tarnifl Category Cis |
S0P Charges D.? .04 0.00 5740 G400 6736 00 Flats in BS {0S) [T
F.EA 0.00 0.0 0.00 Total 3673600 Supply Voaga(ev) 0AT RV
Burcharge .00 TR0 78.00 | [“Appicabie Tarll an Fead Div: Sancianad Load (KRVA] S i |
- Duty .00 -E:!.'Em +£356.00 " MMCL ) [
M. Tax 0.60 1175.63 1175.93 Sacirily Deposit 18ITEDS |
Fupd Changes 0.00 5179.80 5170.80 DOCDOE 3o EinE ;’ 1
Excess Croot 0,00 000 0.00 Meter Cwnershig/ 01 Metsr COnEumar Mealsn |
Totad Arrear o.00 T7.83 T7.83 Meter Maka/Maier Type MNA (B PHLTCT
Delails of Charges for Current Gycla Detalls of Amount Payabie Last Fagmnthuﬂk. I l
Description Amount () Description Amount () Amourd]’ ) EOME.00
Fingd Chargas B733.15 | Curent Cycle Charges Recepl o 2079 220a4T [
Energy Charges IETIE00 | Amesra/Ouistanding Cues TTES | Recepl Dale tworzned || ||
MMCIFC for Reconneciion 000 | Sundry Chargesidfoemnces 13482256741 .08 | Mode of Paymsan Credd Cards:
Amount io cover ML 000 | Provisional AdjusimantBR Adj. 0.00 an I:murmﬂm Pattenn
FPPAS 2566.20 | LPS Adusiment 0.00 Bill h P
TosTCSE o.00m.00 | A¥. e 0,00 ) zraas
MO0 | AmitiNen Energy chig : Feb-2024 640 6600 105 =
Excess Load Surcharge : 0L | Met Payable Amaunt 4184400 Mar-70z4 EAE0 7100 N4 0K
| Capaciior Surcharge 0.00 | On Or Before Due Date( ) Apr-2024 EEd 8040 [T ok
MEC/Green Energy pooupog | Surchanged” ) £EB.00 May-2024 (2T G600 T 0K
Premium Jun-2024 03 9350 358 DK
Lina Sarvica Charges 0.00 | Gross Amount Payable Aflec —— Juh0g4 7440 7720 T oK
Capacitor Service Charges 0,00 | Dus Date(”) ¢
Salar Rebats Prepald 0,000,000 00 | Brief details of Sundry charges /allowances: PANITAN: |
Rabate/Gasheds Febates T -- =
Gowt Subsidy/Battery Rbt oownon | LPS Enargy (LPSC Charges) !Ilwl ram which bl oeher than *OK" Fason : |
E Diuy 700 | DS on Securky [TDS far the Interes| on Secursy of Fy: | 15 D0ing Issued: R =R
Wurscipal Te /P Tax §20.71 | 2023-24 88 pex clierd LIST)
‘atal Current Cyche Securily Deposit inlorest | Inierest on ACD Securily far |
dispn aanse0p | FY: 204324 35 per chort LIST) i | |
L 1
[ DD to be drawn in favoar of | S00 L32-Sub-Urban Gharaunda , UHEVN , GHARAUNDA | |
| ¥
Impostant information for conswmers: |
Payment of this bill can be made cnline by logging on the | This Bill be considered as a notice under section 56 of The Electricity Act 2003, Kindly pay tha Bill by duw |
Website:www.uhbyn.orgin at any tims and at offics data. In ase of defaull the connection Is llatde fo be disconnected after 15 days of due date. | 19
counter on all working days during working hours e, 00: | *The imterest accrusd on securlly deposit during the year shall be paid in bill of ensuing financial year. The
DOAM to D3:00PM. wecurity deposit shall be reviewed based on provicus year consumption on annual basls. Thils bill s not
canfer any rights of cwnership on the property where this connection sxists. T&C shall apply,
Address and Telephone Numbar(s) of the authorities relating o consumers grievances
G"'mmlzﬂ':“wm"b' Address & Telephone numberis) of e F'"""“:.;":“mh
Conaumer Brigvance Redressal Fomm Ombisdsman 1912a;lr1nﬂ-r;;ﬂ-1ﬁﬁﬂ :
SD0 0P SDivn UHBYN Flal No.519-522, Indusirial Area. Phase-Il, Powar | HERC, Secad, Bays Np, 33-36, Penchkula, Haryana
- Ld2-Sub-lban Gharaunda Colony, Maar Amarbex, Panchikula (Dpposile Secior- Emall |0 | egrQuhtien ar,in 1800 180 2124
15, Parchkula). Caontact Mo, - 0172-2980341, 0172-2690343 {Wigiance Toil Fras)
WhatsApn Ne- 9815861912
Iy |
| Iil
R
| |
Paga (i of 1 |
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: (A Government of Ha;y‘r;;ah[,.lm:lb:r:u.k_ingj
Rewd Office: Vidyur Sadan, IP-3, Soctor-14, Panchkula-134113(HR)

e

L

CIN:U40109HR [ 999SGC034 | 66 | Website:waw.uhivn.org.in
Electricity Bill

2207B 120001076508 1Y8002024103230

Duplicate Bill

Account No: 2207912000

Name: BAJRANG Account No: 2207912000 Met Payableg Amount on or before Due Date (" ): 101652.00
Address: KAIRWALI KARWALL Gharaunda, HR, IND Ol Acct Mo: 2203501261033 Dua Date: 1R/002024
K Mo: LAZZFL 281033 Surcharge|” ): 1571.00
Circle : Kamnal CyceiGoup; QAINDIL tesue Daby; 1 1OD2024 Gross Amount Payable After Dus Date( ) 103230,00
E:-.:" Sublhban No.ll Bl Monih:  SEP024 | BAl No Z207ERT4ITAT
Sub Devislon: L32-Sub-Lisban Gharaunda [ Net Payahlo Amecund in words: One Lakh One Thousand 5ix Hundred Fty Nine Rugess Ordy
Lisar Ioh- reporius Geneested Onc- 04-02-3026 1201831
Meter and Reod Datalks (* Latest MCO s showm In case of muliplo MCO in one billng cycle)
Muinr Reading Date Period Meter Reading Consurmed Billed Bill | Read :
Mater No. ey e Dags | MOF | umi i e MF. v N . | o ;:
28002 | | yomanas | 1ioazize | 28 "::" Kviah 23782 24783 0 7620 TE20 o | o] s
it i
F2EAROILIE 3160 i
ey 1482024 | 1/DRI024 % e KW 23158 2352 20 T460 7460 oK a{z A
Arrgars Outstanding for tha Financial Year [ ) Sinb Calculation Connection Deiails ]
__Description | Provious Cuirrent Tolal |’} Lhnit Rate Amount | ) | Taniff Category 11 LTS
S0P Charges 0.00 3134374 3134374 TE20 6400 BTG Flas i BE (05} A
F.5.A [T 2566.20 FET ] Taotal 48TER.00 Supply YoRage(ky) 0,40 Ky
Sunchargs [ TE7.00 __maama | Agplicable Tarill on Read Date: Sanclioned Load (kWikVA) | A
Buity 000 £356.00 -8356.00 | MMCE ) BAGD.6T
. Tax 0.00 2096.64 209684 Seourity Deposit 106178.03
Faad Charges 0.00 111305 1181308 DOC/DOE s
| Encess Crodd 0.00 2,00 000 Waalnr CramarshipiDl Matar Consumer Meter/
Total Arraar 0.00 47330,03 4233003 Mderipr Maks/Malsr Typo NA I3-PHLTCT
Details of Charges for Current Cycle Dertails of Amount Payable Last Payment Datails
B Description Amount | ] Description Amownt | ) Amoun[”) GOO46.00
Elugd GM_ S350 | Current Cyce S03Z0.01 | Receipt FEI 230791 20447
Enorgy Charges ABTSBO0 | Arears/Culstanding Dues 423930,03 | Redsipl Daiw 1WOT2024
MICIFC for Reconnestion 000 | Sundry Charges/Alowances 000000 | Maode of Paymend Credil Cards
Amount (o caver MIC 0.00 | Provisional AdustmeniBR Ad). 0,00 Pravious Consumptian Patlern
FPPAS 3508.20 I;:f';w 0.0 Bl manth Units LUnits Ot | *
TDSTCS 0,0000,00 | 48, Securty Deposil g {wH) (KNAH) Ll [
Aani*iian Enargy chrg Mar-2024 BIED 7100 EIE) oK
Enciss Load Surcharge 0.00 | Het Payable Amount 101B55.00 hpr-2024 5820 BOED 0.8 o [l
Capacior Surchaips 0.0 | On Or Before Due Date|' | [T [0 3 <L
MECiGrean Energy G.0npn | Surcheegel ) 1sTipg | [ Sun-2024 020 5380 oy oK
Pramium Huil-2024 T440 TR0 0.4 i
Ling Service Cherges 0.00 Em-‘m:_nrrli'apable After A R _""'Mm EABD T %8 DK
Capacitor Survies Charges 000 | Due Dale{ | T
Salar Robato [Prepeid 0.000.000.00 | Briek detalls of Sundry charges fallowances PANITAM:
!:msnﬁwhs - Hum p.0omop | LPS Energy (LPSC Charges) Dearte: rom which bill othar than "0k Raasor:
Gaovt Ky attory i being issimd
Elgciricity Duly .00
Municipal Tax § P Tax 1163.31
‘-uul ﬁ.l;'-;l Cyele Ba128 0
| DO 1o ba drawn In tavewr of SO0 L3Z-Sub-Urtan Gharaunda , IHEVN | GHARALINDA ]
Important information Tor consumers:
Fayment of this bill can be mads online by logging on the | This Bill ba considered as a notice wnder section 5 of The Electricity Act 2003, Kindly pay the bill by due

COAM to 03:00PM,

ol any time and at office
counter on all working days during werking hours Le. 09:

“The intenest sccrued on securily deposit duri
security deposit shall be reviewed based on p

Illl_lnmdhﬁﬂt&&tmﬂmhﬂ“ﬁhhﬂunnmﬂﬂrlidmﬂdu date.
ng the year shall be paid in bill of ensuing financial year. The
reviaus year consumplion on annual basks, This bill does not
mhmmﬂMmhmwummeu.ﬂcMwm

Address and Telephane Numberis] of the autharities relating to consumers grievances

¥ |
Giigvancs i this bl can be For all type of inks ||
mm Address & Telaphone numbers) of the b _
Congumes Grisvanos Redressal Forum Onibistyrmn Tl ""t_;ﬂ"' |1ﬁ‘
500 0P SMivn UHBYHN Flat Mo.599-522 Indusirial Ares, Phasa.ll, Powar HERC, Sec4, Bays Mo. 33-36, Panchkula, Haryana [1
- LE3-Bub-Lirban Gharaunda Colany, Maar Amartax, Panchiula (Opposite Sector- Errail 10 : cgrii@uhbrenoong.in TB00 180121234
15, Panchikula), Cantac! No, - 0172-2990341, 01722690343 {Vigianca TallFres}
\WhataApn Mo~ BR1SG51A12 |
Page 1 of 1

123



& =T

R I ¥ A

(A Govemnment of Haryana Undertaking)

Regd Office: Vidyut Sadan, IP-3, Sectar-14, Panchkula-1341 13{HR)

CINU4D109HR | F9SGO0 166 | Website:www uhbva, org.in
Electricity Bill

22T RITOQOFRI T 4211020248041 8

Duplicate Bill

Account Ne: 23}'1'?112&00'

Name: BAJRANG Account No: 2207912000 Net Payable Amount on or befors Dus Date | - 7917400 | ||,
Acdross: KAIRWALI RAIRWALL Gharsunda, HIR. IND Ok fAcct Moo 2263501 UZLI81033 Duw Dwbe; 21102024 il (B 4
K Mo L3271 281033 Surcharge|” ) 1242.00
Circle : Kamal Cyck/Group: QAINTIU IBaue Date: 14/ TOV2028 Grozs Amount Payable After Dus Datel ) G0416.00 I
D"““’“"II: FED-Umn Tio Bill Monih:  OCTI2028 | Bil Noc 220790116036 |
Sub Division: L32-Sub-Uban Gharsunda | Mol Payabie Amount in wonds: 5 ty Mina Thousand One Mundred Sevenly Four Rupess Cnly 1
Usar id:- reporivs Gensraled Or:- 04-02-2026 127748
Mater and Read Details | Latest MO s shown in cage of mulliple MCO i one biling cycle) | I
Méeter Reading Date Petiod Meter Reading Consumed Billed Bl Read | Mir
Wister o, ] hew Dape | " | Vem Bid New WLF. Units Units Basis | Rmrk | Sts
T | 1oz | wwnozead | 3 “'['j""" KVh 20183 24678 0 10300 10200 o | ok |
225E0UE 4D
MEO1035 aRnRd | 142004 33 v Eh 23532 24030 20 BEG0 2060 0K oK #
Arrears Dutstanding for the Financial Year [} Shab Calubation Conneetisn Delails
Description | Previous Current Tatal | | Uit Rate A t(') Tarff Calegary L18
S0P Charges 0.0 000 0,00 10300 G5520.00 Flats in BS (DS} HA
F.5A [ 000 9.0 Total 65920.00 Supply Voitage(kl) 0,40 KV
Surcharge 0.a0 78.00 T8.00 | | Agplicabila Tariff on Fead Date: Sanctionod Load (KWKVA] 48.00¢
E. Dty L) 35600 5356 00 WG ) [BOT1ED || |
M. Tax 0.00 1163.31 11833 Security Capsll faiTa. o ||
Fixnd Ghames .00 5182.73 E182.73 DOCIDOE I ||
Excass Gradil 00D 0.0 0.00 Ml Cwnnrship/MO| Meser Mezarf |
Total Amear 000 78.04 TH. 04 Wilet MakaMebar Type. HA BPHL N
insm
Dietails of Charges for Current Cycla Detaits of Amount Payable Last Payment Detadls :
Duescription Amount (| Description Amaunt ') Amounti” | | 155400
Flxed Charges 543,56 | Curen Cycls Cherges TOOBSEE | Mecept Mo Za0ia1zi5e5 | |
Enamgy Chargas B5320.00 | Asrsars/Outstanding Duas P04 | Receip Date ez |
MMCIFC lor Récomection 0.0 | Sundry Chargas/Allowances 000000 | Mode of Payment Cradit Cards
Amount bo cover MMC 0.00 | Provisional Adjustment®R Ad) 0.00 Previous Cansumption Pattern
FPPAS 4501.20 | LIPS Adjustmant 0.00 Unita Units |
ey 200,00 | 3. Gacurlly Depast ano | Lomenth | powwp | govesn | MO! | gans
o Amit*Mon Emergy chrg x Apr-2024 BE20 B8O 3056 oK
Expass Load Surchangs 000 | Met Payable Amodwnt 79174.00 Mary- 2024 G480 [ 31 O
Capacitor Suncharge 000 | On Or Before Dus Date| ) Jun-F024 S0en E380 54 oK
MEC Grman Enargy g.oaman | Sunchargel’ ) 1242.00 Jul-2024 7440 70 304 oK
w:m Thg 000 | Gross Amou Payabie Al fueg:2024 anp L 258 oK
Iges 80
! Ll 000 DueDse( ) Boaigon | | Sop-20ed TAB0 TEID 314 =
Salar Rebals [Propaid 0.00/0,000.00 | Brief detalls of Sundry eharges iallowances PANITAN : |
ot Bul ; ':' e Doonon | LPS Energy (LPSC Charges) gem_nalv:i:-hlnﬂ-rﬂm oK Feascn:
Elaciricity Duly 0.00 i -
Muricipal Tan / P Tax 1550.90 -

Total Current Cyche L IR |
Charges ['} TH085.60 | 4
[ DD to be drawn in favour of [ =00 L52-5ub-Urban Gharaunda , UHEVN , GHARAINDA I | |

Impertant iMarmation for consumers: ]
Payment af this bill can be made online by logging onthe | This Bill be considered as a notios under section 56 of The Eleatricity Act 2003, Kindily pay the bill by dug I i
Websitezwww.uhbyn.orgin at any thme snd at office date. bn case of default the conngetion is [able to be disconnectad alter 15 days of dug date. E
counter an all werking days dusing working houwrs Le. 08: "‘I'hlh-mn-uuruunnmummmmnynrmﬂhpﬂdinmltﬂmwml ar. The
D0AM fo 03:00PM. security deposit shall be reviewsd bssed on previous year corsumption on anmual basls, This Bl does not
confer any rights of ownership on the property whers this connection exists, T&C shall apply,
=
Address and Telephone Mumber(s) of the authorities relating to consumers grievances |
Griavanca panaining 1o this bill can be For all type of comphaints
with Address 4 Telephong number(s) of ha cellak:
lodged . i
Consumar Grigwance Fedressal Fonum Omibwdsmsan 1312wr:;0g;:ﬁw;-155ﬂ
SO0 0F 50kn LIHEYN Flat Mo, 510-522, Irndustriad Area, Phasell, Powar | HERC, Sec-d, Bays No, 33-35, Panchkula, Haryana
= L32-Sub-Urban Gharaunda GColony, Near Amartex, Panchings (Opposile Saclor- Email 1D | cgri@ubbvnong,in 1800 180 2124
15, Panchiuia), Contect No. - 0172-2090341, 01 72-2000343 {Viglance Tod Free}
WhatsApp Noc- 8815661812
I l |
1
P
Papga ol 1
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(A Grovernment of Haryana Undertaking)
Repd. Office:Vidyut Sadan, TP-3, Sector- 14, Panchiula-13411 3(HR)
CIN:UMD109HR 19995GC034 166 | Websiterwwew uhbvn.org.in

g

AV AR
2Z2DTBYI2Z000T

Electricity Bill

0T

Duplicate |I,l
|

Account No: 2207912000

5312112024 THT14
Mame: BAJRANG : Account No: 2207912000 Met Payable Amount on o befors Due Date [ |: 75541.00
Address: KAIRWALI KAIRWALI, Gharaunds, HR, IND Cod At Me: 2283501 UZL2E1 033 Due Date; 25/11/2024
K Mo LIZZL 281033 Surchangel x 1163.00
Cinche | Kamal Crcle'Group: QAJRDIU Iz Date: 1771120248 Gross Amount Payable ARer Duz Date[ | TE714.00
EL":;:’” SR T e Bl Monthc  NOWEU24 | Bl No: 220786272883
Sub Diwisianc L32-Sub-Urban Gharaunda | Mat Payabls Amount in words: Sevenly Five Thousand Five Hundred Thirly One Rupans Only
Lisar |t - repoetus Geanetabad On:- 08-02-7026 121648
Moter and Read Detalls (* Laiest MGG s shown in casa of mulbiple MCO in one billng cycie)
Meter Reading Date Period I Meter Reading Consumed Billed Bl | Read | Mir
Moter Ho. i — Dupa 'l“"" Urit Oid Now e Uniits Units Basis | Rk | 518
Z2E3501LIZ 0.00 I
it 1202e | 1712024 H o KvAh 24678 25188 20 o760 760 oK ok |'.ﬂ.
Z2E3501LIZ 3120
MO0 2024 [ 17024 M W) kith 24030 2adad 20 8280 ] 0K ﬂI‘F f I!"'
it |
Arriars Dulstanding for the Financlal Year | ) Siab Calculation Connection Details
Descripbion | Provious Current Total '} Uit Rata Ameunt | ) Tariff Category I LIS
S0P Charges oo 000 0.00 BTGD 5400 G454 00 Flats in BS (DS} ] A,
FSA (.00 0.00 0,00 Tatai 62464.00 Supply VoltagelkV} 040 KV
Suircharpe 0.00 T200 7200 | | Appiicabie Tartf on Resd Dote: Sanctionsd Load W) 49007
.r; Bty 0.00 -6356.00 50 | MMC[ ] 0ETIET |
M. Tax .00 1550.90 [T Security Daposh 156178.03
Fopd Charges: Q.00 4804, B0 404 B0 POCIDDE I A
Excess Crodt 0.00 0,00 00 Miter OwnershipMDI Melsr Consumpr Mabar/!
Total Arreas 0.00 T1.70 T1.70 Mater Make/Maler Typs MAB-PHLTCT
Dwitails of Charges for Currant Cycla Dwtails of Amownt Payablo Last Paymant Details
Deacription Amount '} Description Amignt [} B[ ) THIT400
Fixgd Charges T153.97 | Curent Cyde Charges TH459.18 | Receipt Mo 22071247745
Energy Charges G2464.00 | AraaraOulslandng Dues .70 | Raceipl Dwin 208 V2024
MMCTFC for Reconnection 000 | Burdry ChargesdMlioasncas DOGD.00 | Moda of Paymant Credd Cards
Ampaunt to cover MG L.00 | Provisional AdusimentBR Ad|, 0.60 Frevicus Consumgption Pattern
FFPAS 435160 gf A@-m 0.00 Bl month Units IJ;:I: MOt Sates
Toamcs 0.00M,00 Securky, Depas 000 (KWH) | (KVAH)
Aqni-fon Energy chig ey 2024 E480 BA00 Ell [ |
Excess Load Surcharge 0.00 | Net Payable Amount rEsaq0n | |[_Jun-2024 2020 380 8- | [ox |
|_Capacior Surcharge 0.00 | On Or Before Due Date( ) Jul-024 7440 7730 W04 [
e e e el oo | [Raad | s | wio T o]
Line Service Charpes Q.00 | Gross Amount Payable After —;-ﬁ-m D960
— . TET14.00 0 10300 A D
Capecior Service Charges 000 | Due Dalsy|"}
Sclar Fabl Fropoes 00000000 | Brief details of Sundry charges fallowances PAMITAN: |
Govl BubsidylBattery Rist D000 | LPS Energy (LPSC Charges) rg'aﬂ"ﬁnﬂ:w s e
Elacericity D 0,00 :
Municipal Tax / P Tax 1479,59
g o
| D9 to ba drawn in favour of | SO0 L3Z-Sub-Urban Ghamunds . UHEVN . GRARALINDS

OAM to 03:00PM,

R

Payrreent of this bill can be made anline by bagging on the
&l any time and at office
counter on all warking days during working haurs ie. 09;

Impartant Infermation for consumers:
This Bill be considered as a notice under section 55 of The Electrici
date. In case of defaull the connection is liable to be disconnectsd
*The Interest accrued on sa

by Act 2003, Kindly pay the bill by due
after 15 days of due date.

curity deposit during the year shall ba pald In bill of ensuing financial year. The
security deposit ahall be reviewnd based on previous year consumption an annual kasis, This bill dees nat
conter ary rights of cwnarship on the properiy where this connection exists. T&C shall apply.

Address and Telephon: Mumber(s) of the autharities relating to consumers grievances

{i‘lmnmmhﬂﬁuﬁﬂ‘mh Fe all type of complaints
lodged with Ackiress & Telaphane numbens) of tha caflat: | |
Consumer Grievanca Rocdhesanl Fanm Ombudaman T Brf:::’g;lzfldm
S00 'OF &Divn UHBVM Flat No.549-822, Industnial Area, Fhase-ll, PFowar | HERG, Sec-d, Bays No. 3530, Panchhuls, Haryans ] HiiHl
= LE2-Bub-Urban Gharaunda Calary, Haar Amartax, Panchkula (Oppasile Sechor- Email ID : egrif@uhbvnoong.n 1500 180 2124
15, Panchkula), Contect Mo - 0172-2900341, 0172-2000343 [Wigiance Toll Free)
\WhatsApp Mo:- 9815061912 1l
I
Page 1 of 1
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(A Government of Haryana Undertaking)

Repd Office: Vidyurt Sadan, [P-3, Sector-14, Panchkuba=134113HR)

CIM:U40109HE 19995GC034 166 | Websiterwwor uhbvnorg.in
Electricity Bill

A TR

220T7THB1200068 B2 T2312202488854

Duplicate Bill

Account No: 2207912000

Hame: BAJRANG Account No: 2207912000 Mot Payable Amount on or before Due Date ( | Mﬂ?.ﬂﬂ- i .
Acdress: KAIRWALI KAIRWALIL, Gharsunda, HR, IND Ol Azt No: 2263501 UZLZE1033 Due Date: 231212024 i
T No: LIZZL281003 Surchaega(” ); 102700 | {
Circlo : Kamal | Cyclaiiroup: QAJNTIL o Dl 161 2720024 Gross Amount Payable After Duws Dated ) 85854.00 R e
e . Fodl Bl Mort:  DECI2024 | Bl Wo: 220794744878 |
Sub Division: L32-Sub-Urban Gharaunda [ el Payabia Amount in wonds: Sy Four Thousand Eight Hundned Twenty Soven Rupess Only | |
" Usar |0- reportus Genorated On:- 04-02-2026 1215:28 I
Meter and Read Detalls (" Letagl MCO is shown in case of mustipls MOO in ona billing opcia)
Meler Reading Data Period Mater Reading Consumad Blited Bl | Read | Mor
. aid N R ] M ol Narw WF | wnits Units Basls | Rk | Sts | Il
PRIV 700 : | ‘
PP 172028 | 18122024 2 o kWA 25766 25585 20 Baso BaRg oK oK A
2FEIEIUZ 3160 {
1003 1rEnes | enaees 0 k) EWh 2ad04 24853 a0 To80 ToBD o oK A |
Arreans Outstanding for the Financial Year [} Glab Calculation Conneation Detalis
Descripticn Provious Currant Total [} Lt Rata Amaunt | '] Tanfl Calegory LTS
S0P Changes 0.00 000 0.00 | [ B3O 6.400 53532 00 Fiais in BI5 (D5) T
FB.0 0.00 [ [ Tartail 53EIZ.00 Supply Vellage(ky) DAG Y
Burchangs 0,00 7300 7300 | [ Applicatin Tanf on Read Datn: Sanctioned Load (KWHVA) 45.00/ |
E. Duly 0.00 635600 55600 [T ETE2.03
™. Tax 0.0 4TR.ES 1475.50 Gacurnity Deposd 10E178.03
Fixad Charges Q.00 ABTE. 2T ABTELT DO i 0te
Excess Crodi 0.00 0.0 0.0 Hartor CranarshipMD] Mater Cangusnes Mdlar |
Total Arrear 080 T2.56 7286 Maiter Make/Mater Typs HA BPHLTCT ||
Detalla of Charges for Current Cycie Tiataits of Amauni Paysbis Last Payment Details %I ]
Description Amaunt | ) Description Amaunt | ) Amaunl]’) 1.00
Fixed Chanes 6101,92 | Curreni Cycle Changes Ed754.21 | Recepi Ho {Z1E818 ||
Charges 53632.00 | Amears/Uuistanding Duss 1285 | Receigt Date i s |
MMICIFC far Recomneclion 0.00 | Sundry Chargesiiiowances DOODO0 | Mode of Paymant \Cretn Cards :
Amourd o cover MMC £.00 [ Provisional AdustisibBR Ag. 0.00 Provious Gonsumption Patiern [1 |
FFPAS 3750.60 | LPS Adpstmant 0.00 Units Units !
Bill menth A e} Saius
Th&TCE o.0amyno | /v, Security Daposk o0 {KWH) [V AH) | i
Amit*Mon En Jun-2024 020 FEO) LT | oK
Excess Load Surchange 000 | Met Payable Amount £4827.00 Jul-2024 Ta40 7720 304 I o !
| Capacitor Surchange 000 | O &Elf_:}l‘l D Data] ') Aug-2004 GAGl G40 254 =3
MSCIGeean Enangy 0.00/0.00 Surcharga( ) 103F.00 Sempe2024 TaAB0 TE20 S [+
e = v Dict-20124 am&0 10300 344 O
Ling Servica Charges J S PO Py 2024 G240 BTED .2 [+
Capaciior Servce Charges 0.00 | Due Date{ | ol —
olar Fisbiale [Prepar .00N0.00/0.00 | Bried detalls of Sundry charges lallowsrices PANTTAN :
| RebaieiGaushals Rubae Data from which bl ogher than “0F" Figasqn:
| Gout. SubsidylBattery Rt GRONE | =73 Erer 0.0 Ohteoes) I g st
Electricity Duly 0.0
Municipal Tax /P Tax 12R4,58
Total Curment Cycle
Charges [} i il

[ BD to be drawn in favour of

| 200 L32-Sub-Urban Gharaunda , UHEVN , GHARALINDA

1 1

Important information for consumens:

COAM to 03:00PM,

Paymaid of this bill can be made online by logging on the
WWabsitewara.uhvn.omin ot any time and at office
counier on &l working days during working hours i.e. 08

URAL |
This Bill ba censidersd as a notice under secticn 56 of The Electricity Act 2003, Kindly pay the bill by due 1
date. in case of default the connection is lable to be disconnecied after 15 days of due date,

*Thia Interest sccrusd on securily daposit during the year shall ba pald In bl of ersulng financisl year. The i
security deposit shall be reviewed based on previous year consumption on annual basks This bl not
coffer amy rights of ownership on the propery whare this connection exists. TEC shall spply. | |

Address and Telephone Numberjs) of the authorities relsting 1o conswmers grievances

Griavancs pariining to this bill can be

Address & Telephone number(s) of the

For all lyps of compiaints |
call at:

e willy |
S S— PR O 1880
500 '0F Si0ivn UHBVH Fiat Mo 518-522, Industnal Ares, Phase-ll, Power | HERT, Sec4, Bays Mo, 3336, Panchhusa, Haryana
« L2 Bub-Lishan Gharaunta Coany, Nedr Amatex Panchiula (Opposite Sector- Emall |0 : cgrigounivn.org.in 1800 180 2124
15, Panchkuia), Contact Mo, - 0172-2000341, 01722900343 {Vigitance Toll Free)
‘WhatsApp No:- 6815961012 "

i SR
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o 1 ) N—

(A Govermment of Haryana Understaking)
Regd Office; Vidyut Swdan, 1P-3, Sector-14, Panchkula-1341 13(HR)
CIM:U401 09 HR 1999560034 | 66 | Website:www. uhbvn.org.in

Electricity Bill

Duplicate Bill

L R T

Account No: 2207912000
2207912000648 2 723 12202465854

Hame: BAJRANG Account No: 2207912000 Hel Payable Amount on or before Dus Date {): E4827.00
Address: KAIRWALI KASRWALIL Gharsunda. HR_ IND O Aait Mo 2263501 UAL281 0633 Due Date; TIA27024
K Moo L3228 281002 Surchargel ) 1027.00
Cacle - Hamal CyclaGaoup. QAN Igswes Dales 1612520024 Gross Amount Payabie After Dus Date( ): ESB54,00 | F i 4
Bdsicn: Sub-Urkan Mol | Bl bor;  DECT2024 Bill Ho: 230794744878
Suib Division; LA2-5u-Urban Gharaunda I Mel Payable Amount in words: Sixly Four Thousand Eight Hundred Twenly Seven Rupsss Only | i
User |d.- reportus  Generabed On:- D4-02-2026 12:34:25
Mater and Read Detalls [* Lates! MCO i shown in case of mulipe MED in one bilirg cycie) 1
Meder Reading Date Period Matar Reading Consumed Eillleect Bill | Read | Witr
Mt B Oid New puw | | U ] New ME- ] unite Units | Basis | Reek | Sts | |
zomaenz | imzoas | veramozs | 2 “':':" KA 25168 2555 20 538 8360 ok | ok [ & |0
E2EAG01UZ 31.60
Maioas 17102024 | 181272024 2 Kw) KWh 2o pazaz 20 Taan TEER oK [=73 A
Arrears Qutstanding for the Financial Year (') Slab Caleulation Connection Detaiks
Dezcription Previous Current’ Total | ) Unit Rain Amaouni I | | Tanifl Caegory LTS
SOP Charpas .00 (i) [H}li. [0 E400 x Flata i BS (DE) P&
F5A .00 0.00 000 Tatal 5363200 Supply Vollage(kv] 040 kY
- Surchange .00 7300 7300 Applicatée Tar® on Read Dute: Sanctioned Load (WAL 49,004
‘E Duly 0.00 F355.00 356,00 MMCL ) ATRZ.B3
M. Tas 0,00 470,50 147850 Securty Daposil 106178.03 |
Fuad Charges .64 A0TH T ARTEIT DOCIDOE Inonarar
Excess Credi 0.60 R 000 Meler CramershipD| Masar Consumer Meleri
Total Arrear 0.00 T2.86 7288 Mieler Maical\atar Typa Ml TAPHLTET
Datails of Charges for Current Cycle Dotaits of Amount Payable Last Paymeni Details jliz
Description Amount ) Description Amaunt | ) Ammount” | | 17553100
Fxad Charges §101.52 | Curenl Cycl Chargas 6475421 | Receipt Mo P PR L]
Energy Charges E3R32.00 | ArrearsOutstanding Duss 1205 | Recelp Dals | Z21zE ||
MM C for Feconnection 0,00 | Surdry Chamgasillowarcas 000000 | Mode of Payment Crott Cards |
Amount o cover MMC 0.00 | Provisionsl AdjustmeniBR Adj. 0.00 Previous Con i Patern |
FPPAS. 3750.60 | LPS Adjustment 000 : Units Units
B
iy 0000 | A3 Secuty Deposi i Mimonth | goww) | povasy | MOE | Slatus
S, Amib*Man Enengy chrg Jun-2024 5020 9380 58 " DK
|_Excess Load Surchama 0.00 | Met Payable Amount E4NZT.00 Jub-20124 Tadi TTa0 0.4 [ |
Capaciior Surcharpe 0,00 | On Or Elulpu Dwue Diate| | i | Aug-2024 5460 E740 5.8 0K |
M&Bﬂ Energy 00,00 | SUrchargal’] 02T a0 m m T 36 oK i
T 10300 A
Line Service Charges 0.00 | Gross Amount Payable After asase.00 | [ THov-202e 0 o N g‘;
Capacior Service Charges 0,00 | Dua Data(” ) :
Solar Febake /Prepai Briet detaits of Sundry charges ‘allows PAN /TAH : |
Asbaie/Gaushals Rebale 0.0040.00/0.00 . oz : =2
Govi, SubsidyBatiory Kbt DecA00 | LPS Enemy (LPEC Charges) Eﬁ”‘wﬂ- Eell pther than *0K Reason:
Elecinicity Duly 0.00 s Letlg e
Municipad Tax | P Tox -
Total Current Cycle
; G47 54,21
Charges ']
[ DO ta be drawn in favour of | 500 L32-Sub-Urban Gharaunds , UHEVN , GHARALUKDA, =
= Information for consumers: | §
Payment of this bill can be made online by logging on the | This Bill be considered as a notice under section 56 of The Electricity Act 2003, Kindly pay the bill by dus
Wi bsibecwiww ik, org.in at sny time and &t offics date. In case of default the cannectian is liable to be disconnected after 15 days of due dade.
courtar on all working days during working hours Le. 09: “The interast accrued an securlty deposit during the year shall be paid in bill of snsulng financial year. The |
DOAM to 03:60PM. security deposit shall be reviewed based on provious year consumpticn on annial basis. This bdll met || l
canfer any rights of ownership on the property where this connection exists. T&C shall apply. il
Address and Telephone Number(s) of the autharilies relating to consumers grievances 11
Grivance pertaining to this bl can be For all type of complaints
lodged wih Address & Tebaphons numbsans) of the ey
Consumer Grievanca Redressal Farum Ombudsman s ﬂ;ﬂ::?"m“
S0 'OF S/Divn UMBAN Flat No.519-522, industrial Area, Phase-ll, Power | HERC, Sec-4, Bays Mo, 33-36. Panchkula, Haryana
- LAZ-Sub-Urban Gharsunca Calomy, Ngar Amantex,Panchkula (Opposie Secior- Email 1D : egrif@vhbm,omin 1500 160 2124
15, Panchhuda). Condact No, - 0172-2090341, 1 72-2900343 {Migilance Toll Free)
WhalsAgp No:- B815861912
Page 1 of 1



(A Govomment of Haryana Undsmaing)
Repd Office:Vidyut Sadan, 1P-3, Sector-14, Panchkula-1341] I3{HR}
CIN:UA0109HR 19995 GC034 166 | Websitewww.ubbvn.org.in

Electricity Bill Duplicate Bill

0 OO

Account No: 2207942000 |
12000 1290082603 2025130948:1 I:i |'

Name: BAJRANG Account No: 2207912000 Net Payable Amount on or befors Due Date [ | 125008, '
Acliivesss: KAIRWALI KAIRWAL), Gharaunda. HR. IND Ok Azl No; 2263501 UZLIR 1653 Due Date: TS052025
; K Mo L327 2a1003 Surchangal i 197300 ]
Circle ; Kamal Cyoln/Group: CAINDTL Ispun Date:. 1802025 Gross A it Payable After Due Date( @ 13698900 i
R e N BilMonth:  MARZOZS | Bl No: 220799794008 ' ‘ . ; |
Bub Divislon: Lo2-Sub-Urban Gharaunda | Het Paysbila Amount in wards: Ona Lakh Twenty Nina Thousand Eight Rupeas Cnly I I
= User b - reportus Generated O’ - 04022026 114044 ! '
T hhr-ﬂﬂlldDﬂ!lhrlﬂtﬂdmimhmﬂrmﬂﬁumhl:l'}BhlI'rgl:jll:l@] |
Meter Reading Date Period Meber Reading =i Consumad Billed Bill | Read | mir
e old Hew Drays - ains old Mew il Lints Units Besis | Rk | St | |
oz | vimuanzs | seomzes | en | O 3‘} KA 26001 28831 20 | 1ee00 18600 o | ok | a
2363501UZ 22.00
P TTON2025 | 1R0X2025 B0 i L 25008 2T 20 16040 16040 a4 oK A
Arvears Oulstanding for the Financial Year | | Slab Calculation Connection Details "
Descriplion | Previous Current Todal () Unit Rate_ Amount |'] Tanf Catagory LTS
S0P Cherges .00 000 .00 16600 §.400 1 DE2a0. 0 Flats in BS (DS) A, |
FEA 0.0 [T .00 Todal 106240.00 Supply Vi (v} 040 KV
0.00 TEOD 75,00 Anplicable Taritt on Resd Data: Fanctioned Losd [KWHVA) 49,007
E. Duty 00 356,00 435600 MBMC[ ) 1E130.00
.M. Tax ) 127520 275,20 Becunty Depusi [ Eaaa||
Fixgd Charges .00 508102 508103 DOCIDOE E RS
Eacags Crelil .0 0.00 0.00 Meder DwnarshipMDT Mater G 1 Maglar!
Tetal Arrear 0,00 7622 76,22 Mater MakeiMgtar Tyee T E%FH.T&
I
Details of Charges for Cusrrent Cyche Detalls of Amount Fayable Last Payment Dutails | ]
D rigtion Amount|') Description Asmanint | ) Armgunt]” | I §5111.00 ||
| Fizgd Charpes 12624.65 | Curent Cycle Charges 126931.57 | Receipt Mo 220791242282 ||
Energy Charges 0240, 00 ArrearsDutstanding Dus TE2E | Reosipt Dais 43012028
MMCIFC Tor Reconnection 0.00 | Sundry Charpaslalliowances 0.0000.00 | Moxe of Payment Credit Carde
Amavel bo cover MIMC 0.00 | Provalonal AdjustmentBR Ady 0.00 |7 Provious Consumption Patiern | [']
FRPAS TEIGA0 | LPS Adustment [ Billl mosith Uiniits Uinits e FH
TO8TCS 0,0080.00 Adw. Securty Depost a0 {EWH) [KWAH)
: Amiihon Energy chrg ! Aup-2024 5480 5740 258 oK
Excest Load Surchange .00 | Met Payable Amount 129008.00 Sep-F0d T4E0 Taz20 3.6 OK
| Capaciior Surchargs 0.00 | ©n Or Before Due Dats(") Oet-20z4 5960 10300 | 344 S
MSCiGeen Energy aonmpo | Surcharpe() 17300 | | Mov-2024 9280 &7E0 3.2 o
Pramium | Dec-2024 TEal _B3A0 4 O
_Line Service Charges 000 | Grass Amdunt Payable Afler e Jan-2025 ) 8320 N34 oK
Capacitor Sarvice Charges 0l | Due Datef” |
g‘"‘”m"m’ﬁﬂ“ 0,000.000,00 | Brief dotnils of Sundry charges fallowances PANITAN:
——M“"'ma S“mm RbL 0.00/0.00 | LPS Enargy (LPSC Charges) Eﬁmm bl ogher than "DK" |nm.
Elecariclly Duly 0.6 = |
Municipal Tax /P Tas 2528.07 | : | |
Tedal Currant Cycle : ! I
“harges ('] 128931.52
| B0 w0 be drewn in favour of | S00 L32-5ub-Urban Gharaunda , UMBVH , GHARALNDS IR RE
: | |
Impartant information for consumsars: =tk i
Payment of this bill can be made online by legging on the: Truﬂlllhnmmunumdl;-mnwmﬁﬂmmlulum.Mmﬂrmﬂ-Hu v s . |
at any lime and ot office d-tu.hunHﬁhmmlcummmlpmhhﬁ:mmahriﬁdmﬂdmﬁu. |
counter on all warking days during working hours e, §9: “The Interest accrued on security depesit duiring the year shall be paid in bill of ensuing financial year, The ||
BOAM to D3:00FM. Hﬂlﬂ!‘ﬂﬂ'ﬂllﬂbﬂml’dbﬂduﬂwlwlmmnnmuﬂhﬂk.ﬂhbﬂhﬂm
mhr-ummulmuhipmu-wnmruh-mmumimh.nem“rf_ =]
I
Address and Telephans Mumber(s) of the autharities relating o consumars grievances
Grisvance perlaining o this bill can ba For all type of complaints
lockged with : Address & Telsphone numbsens) of the il
Conpsumar Grievance Redressal Forum Ombudsman 9 mr;:::'::?dm
S00 OF 3D UHBWN Flat Mo.510-522, Indusirial Area, Phase-i, Powss HERL. Sac-d, Bays Ma, 33-36, Panchimula, Haryana
- L32-Bub-Urban Gharaunda Coeriy, Near Amaniax. Panchkula {Opposite Seclar- Email B0 : egrid@unbn, ong i 1800 180 7124 !
15, Panchhuia) Contact Mo, - (1722000341, 0172-2000343 {Vigilance Toll Fres)
Whatshpp Mo:- 5615061812 [
" | | i
P@L'm 1 |
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(A Government of Haryana Undertaking)

e e

Regd Office: Vidyut Sadan, IP-3, Sector-14, Panchkula-134113(HR)
CIN:L40109HR 1 9995 G034 166 | Websitezwaw, ubbvn,ocg in

Electricity Bill

2Z0DTB12000582 24010520255 T7T107

nupnme-EHu |

Account No: 2207912000

i
i

-

NHame: BAJRANG Account Ne: 2207912000 Net Payable Amount on or before Due Date (): 56224.00
Address: KAIRWALI KAIRWALI, Gharaunda, HR, IND i Acct No: 2Z63501UZLZE1033 | Due Date: D10SZ025 1
K Wo: LAZELZE1033 Surcharged” ) 883,00
Cinca : Hamal Cycle'Group: CAJNATU Issue Date: HI042025 Gross Amcunt Payable After Due Dale{"}: STH07.00
SRS RN . bl BiMoath  APRUZ0Z5 | Bl No: 220796213060
Sub Drision: L2 Sub-Lirban Gharaunda [ [ Amound i wards: Fifty Sw Thousand Two Hunred Twenty Four Rupees Oy
User o - reportus Ganeratad On:- 04022028 11:44:54
Mater and Read Details (* Latest MCO is shown in case of muliolke MCO in ane billing cycla)
Meter Reading Date Period Meter Heading Cansumed Bingsd Bill Read | Mir
e gl O Hw oays | MY Unk Oid Rew Wr. Units Wniits Basls | Rnwk | S1s
o | 'avvzoas | 2ooamoes | 33 u;:[;“ kit 26831 7223 20 T840 Tado ok | ow | K
THRBNUZ : 3140
WEE033 THDERRE | 20042028 a TN L] xe0ar H4TE o TS0 580 oK UF- L.ﬂ.
Arrgars Quistanding for the Financial Year |’} _Slab Caleulation Coniection Details
Descripticn | Previous Currant Tatal{ ] Unit Rate Amount [} | | Teriff Cotegary [l LiTS
S0P Charges .00 0.00 0.0 TB4D B.400 501 76.00 Flats in BE D5} heA,
F5A [ 00 0.00 Tatal S0176.00 Supply Volagaikv] DA0 kY |
Suncusnge (1) §T.00 57.00 bia Tarill nn Fesd Dais: Sanctioned Load [WWKVA) | asow
E.Duty | ] BASE00 -BA5E.00 MBI ) [a71.50
M, Tax 00 2E2E07 752807 Securty Depasi E17E.0S
Fixed Charges 0.00 P27 ET JmaT e DOCIDOE N0
Excmss Credil .00 .00 0.00 Mater Crvnership®lD| Matar Consumar Metar
Total Arrear .00 56,74 BE.T4 Waler MakaMater Typo A TEPHLTOT
Dwtalls of Charges for Current Cycle Detalis of Amourt Payable Last Payment Details
[ Dascripban Ameunt | ') Description Amaunt | ) Amainit” ) 128008.00
Fixed Charges 684356 | Current Cycle Charges 189580 | Receipl Mo 2207TA24T116
Energy Changes S0976.00 | Asrears'Outsianding Duas 56,74 | Receipt Dats SUDAHIIS
MMCIFL for Reconnaction 0.00 | Sursdry ChargealBliowances 1422 141-T160.72 | Mods of Payment Cradit Cands
ANt 1 cover MG 0.0 | Provisionsl AdjustmentiBR #d|. 000 Previous Consumption Patbern
FPPAS 3652.60 | LPS Adjustmant £.00 Units Units
e 000 0o | AV, Securly Depeal woo | Lomonth | gown | poaan | | (Webe
| AmitiNaon Energy chg Sep-2024 ] Te20 36 oK
Excass Load Surcharge 004 | Net Payable Amount SEZ24.00 Cet-2024 BEE0 10300 4 [+
0.00 | On Or Before Dus Date(’ } ! Nov-2024 $280 BT60 3.2 o
ust:E;m Energy oo | Furenaned ) geang | | Dec-2024 7980 B380 314 | g |
| Premium Jan-BI25 [T B30 sed- [ [ok |
Ling Serace Chamges 0,00 | Gross Amount Payabi Afaer v i) ~
Capaciior Service Charges 0.00 | Due Dats(') sTioroo | | MerdGas [ 1 15800 = =
Raisip Gauchels Ao SOGoG.00 | Bl dutalls of Bewiky shanpes [sliowsnces PAMITAN: 1 | l
L_DabstpG ;1 om0 | LPS Enevgy (LPSC Charges) Dale from whid.w bl other than 0" Reasor:
.._._ﬂmmnw . 0.00 | TDS on Security (TDS an ACD Interest for the year 2024.| L5 20Ing Ssusd:
Municips| Tax | P Tax 12i3.64 | 2% : |
Tolal Curment Cycle Securlly Deposil inberest (ACD Inbarast for e yaar 2024-
'h.-p.-{': g18e5.60 | =
L
[ DD 1o be drawn in favour of | 500 L52-Bub-Urban Gharsunda , UHEVN . GHARALNDA |

DOAM to D3:00PM,

Payment of this bill can be made online by logging on the
Webslle:www, shbvn.org.in sl any time and al office
counter on all working days during working hours |.e, 09:

Imspartant Infosmation for consumers:

This Bill be conglidered as a notice under section 58 of The Electricity At 2003, Kindly pay the kil by due
date. In case of defauit the connection is lable to be disconnocted after 15 days of due date,

“Thi interest sccrued on seourity depesit during the year shall be paid in bil| of ensuing financial year. The
securty deposit shall be reviewasd bised on previous year consumption on snnual basis, This bill doss nat
senfer any rights of ownership on the proparty whare this connection exists. TAC shall apply.

Address and Telephone Mumber(s) of the authorities relating e GOnsuEers grievances

Grievante perlginig i this bill can be For all type of complaints
I ity Acliress & Telephone number(s) of the all ik
Consumar Grisvance Radrassal Fesum o TT PR TS 1B12u{‘r‘|:;10; 1“‘:‘“
500 '0F S0hwn UHBVM Fiaf Mo 51B-522. |ndustind Area, Phasedl, Power | HERD, Sec-d, Bays No. 53-05, Pancrinla, Haryane
= LE2-BubLirban Gharaunda Colony, Mear Amartex, Panchiula [(Opposie Seclor- Emad I} ; cgriiffunbrm.an.in 1800 1802 |
15, Panchiula). Conlact Mo, - 01722000341, 0172-2000343 (Vighance Thigfree) |
WhatsApp Mo- BE15861812 ¥
|
Page 1ol 1
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FPanchkla-1

(A Government of Haryana Undena ingl
Regd Office: Vidyur Sadan, 1P-3, Sector-14,

——

341 13(HR)

CIN:U40109HR1999SGCO3M 1645 | Websiterwvw,abbvm.acg.in
Electricity Bill

ik IlﬂlIIIIIIIIIII!ﬂlIHIIIIIIIIIIIWIIIIFHIHIIIIHIIII|
2Z0T913a0

0043605300520 264438a

Duplicate EFHI |

11
Account No; llﬂiu‘lﬂﬂﬂﬂ ‘

Name: BAJRANG Account No: 2207812000 Net Payable Amount on or before Due Date | |: 43665,00
Address: KAIRWALI KAIRVALL Gharsunda, HR, IND Ol Acct Mo Z263601UZLE01033 | Dus Date; 20M05/2025 | |

K Ma: L3271 281053 Surcharge] . 719,00 I il
Circla : Karmal CycielGroup: CAINGIU | Teus Dale. T00BG02S Gross Amount Paysble Aftar Due Datel ) 44384.00 |
. N Bl Monih:  MAY/Z025 | Bill No: 220790575847 .
Sul Divigaon: L12-Sub-Urban Gharaunda I Mat Payabie Amount in words: Fausty Thies Thousand Six Hundred Sixty Five Rupees Only

Usar - reporius Gereraled On.- 04-02-2028 114537
Meter and Read Dotails (* Lstest MCO ia shown In case of muliigle MCO in one billing cycis)

Meter Reading Date Period Matar Reading Cansumed Billed Bill | Read | Mtr
ke i Taw Do | [ - Gid wor | "™ | i Units | Basis | Rerk | sis
s | 2om4z025 | toms20zs | 20 | O9 | pvan a7 2784 20 5620
M291033 o S620 oK oK, | A
oIz | somazoes | owszozs | 20 m‘; KW 26478 25748 20 5440 5240 ox | ox | a

Arroars Dutstanding for the Finarcial Year | | Slab Calculation Connection Detalls
Description | Previous Curront Total | ) | un Rate Amaunt [ | Tarf Cabagory SER
| 507 Charges () 0.0 0.0 5620 E400 3556800 Fits in B5 (05) LN
FEA 0.0 0.00 .00 Total 3506800 | Supply VoRagevy | T'oag |
Suchange .00 700 T7.00 Applicabla Tarill on Ruad Date: Sanctioned Losd [RWHVA) BT
. |[EDuy .00 435600 -E358,00 WIC] | IEZEEER I B
, Tax .00 121364 121364 Security Deposit DE17E03 ||
Finad Charges 0.00 514232 4232 DCCDoE L0
Excuss Credil 0.00 0.00 .00 Matar CwenrBhgdMD] Meler Cangumer Water ||
Tetal Arrear 0.00 TE.06 6,96 Meter Makafatar Typa MMLTI:L | 1 .
Detsils of Charges for Current Gyels Dietails of Amount Payable Last Fayment Detaits 5
Description Amaunt [ ) Description Amount | ) Amaunil” ) [Saz2400 | |
Fixed Charges 4208.73 | Curend Cychy Gharges 4356768 | Retmipt Mo 220791299725 || |
| Enargy Charges 596800 araiGiitstanding Dues Té5E | Recopt Date 200472025
MMCIFC far Reconnectian 000 | Sundry Charges/Allwrnces 0.000,00 | Mooa of Payment Credit Cards
|_Amound o cover MMC 000 | Provisional AdusimenbBR Ad) 000 Previous Consumption Patbarn
FPPAS 255%.80 | LPS A 099 | [ pwmonn | Unit Units T T T
TDSCS 0.00.00 | 4. Securty 000 [ty | KAy
Ami*iHon Energy chrg Dil-2002d G 10300 M4 Ok,
Excess Load Suchange 0.00 | Met Payable Armount 43865.00 Wow-2024 9250 ATED 312 0K
| Capachor Surcharge 000 | On O Betore Due Data{ ) | | Dec-2034 TaED 8380 I ok |
WETGeen [.00000 | Soeharge] ) 7ia00 | |_Jen-202s B0 3124 324 ok
Ter Ll | Mar-3038 16040 16500 = oK
Line Servica 0.00 | Gross Amount Peyabile Afer £2984.00 Apr-z0zs 7580 TBA0 A oK
| Copacior Sarvice Changes 0.00 | D Date(" ) .
Ez"mﬁ:ﬂ'“ 0.000.000,00 | Brief detalls of Sundry charges isllowsness PANITAM: | L]
Govt. Subsidy/Battery RbE 0.6000.00 | HPS Energy [LPSC Charges) gﬂt:;fm?-:;um Bl other fhan "R lﬂm [ l !
Blwciricity Duty 0.00 hate
Municipal Tax | B Tax [ ||' I H ||
Total Current Cycle e [ [ ¥

F-rnn[']l
DD 1o be drawn in favous of

| 500 L32-5ub-Urban Gharsunds . UMBYN . GRARALNDA

h_Eumt Information for conswmers:

Payment of this bill can be made onling by logging on the

at ary time and at office

Website:www.uhbyngrg.in
counter on all working days during working hours ie, 03;

ﬁil!lﬂhwn-nﬂjnmuwdnuﬂmm
m.huummmm-:mmummhmm

IRy Act 2003, Kindly pay the Bill by dus
after 15 days of due dats,

“The interest accrued on secusity deposit during the year shall be paid in bill of ensuing financlal year, The
COAM to 030088, MW:Mnmmmwhmmmunmuum.mmhml
confer any rights of ownership on the proparty where this connection exists. T&C shall apply.
Address and Telephane Numberis) of the authorities relating to consumers grievances
Grhivwan 1o this bill can be For all typa of complaints
“Mm Address & Telephone numbser(s) of the i ;
Consumar Grievance Rodrssal Forum Oiibudsman imzn;.r:ﬁ;;a?-ﬁm
SO0 0F SDhm LIHEVN Flat Mo 518-522, Indusirial Arwa, Phase-IL Powsr | HERC, Sec-d, Bays Mo. 33-36, Panchiula, Harvana
- Laz-Sub-Urban Ghatainda Colory, Near Amanes, Panchkula (Dpocsile Seciar Email 1D : cgrigubibym, org in 1500 180 2424
15, Panchhuka). Condact Mo - 01722980341, 0172-2000343 {Wigiance Toll Free)
‘WhatsApp Mo~ 9815661917 :
1
!
' Faggl‘l of 1.
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1.-!;.. &uv-arﬂlmm of Haryana Und
Regd Cffice; Vidyut Sadan, 1P-3, Sector-14, Panchkula-134113(HR)

ingh

Y e i

-

CIN:U40ID9HR 19998 GO0 166 | Websiterwww.uhbvn.org.in

El

(TR ORI
22079120001

143683008z 025116122

ectricity Bill

Duplicate']?rﬂl

Account No: 2207912000

Mame: BAJRANG Actount No: 2207912000 et Payable Amount on or before Dua Date [ |: 114368,00
Androsa: KAIRWALI KARRWALIL Gharsunda, HF, IND Ol Acct Mo Z263501 UL 281033 Due Date: 30067025
B Mo L3371 281033 Surcharge( & 176400
Circla ; Karnal CyclaGroup: CAJNTGIL Eetue Date: 20V06/2025 Grass Amount Payable After Due Date{ |; 116132.00
it i BilMonth:  JUWZ025 | BH) Mo: 220702452705
Sub Divistorn: L32-Sub-Urban Gharaunda | Mat Paysbla Amount in wards: One Lakh Fourtean Thousand Thien Himdred Sixty Eight Rupees Gnly
Usar |g:- reportus Generabed On.- DE02-2026 11:47.53
IllurﬁmudI.‘r'hlh[*l.mll'ul[:\ﬂhﬂWnnmnfmmweMMhmmmqf-d-] [ 1]
Motor Reading Date Perlod Meter Roading = Consumod Billed Eill | Read
B, Old Mew Drays o i Oiel Miw BT Units Bagis | Rmrk L‘:
L2E3501UE i 0.00 & 1
rirpel 1052025 | 2006T0Es a1 o Hviig 27504, 23112 20 12160 12160 oK -0|<| |.t.
T2EIS0TUE 34.40 1
NER0%S 10MSE025 | 20062025 41 i EWh 27448 27334 20 11720 11720 oK ok A
; e |
Arrgars. Qutstanding for the Finandial Year | | ]_ Slah Calgulstion Connection Detalls
Deseriplion | Previows Current Total Unit Rato Aangunt [} Tardf Category LT3 ||
S0P Charpes .00 [FEFR 129276 12160 8,500 B2i5 0 Fiats in B3 (DS) THA,
FSA a.ra 000 000 Total BI256.00 Supply Voliageiky) 040 ky |
Surchargs 000 BA.00 B3.00 | | Appicable Teril on Read Dae: Sanctonad Load (KWHVA] 45,007
, By 0.00 635600 356,00 | MMC) 12388 83
. Tax 000 B54.66 B54 .65 Sewurity Daposil 106178.03
| Fixed Charpes 000 470822 420822 DOC/COE SFTETR
Excass Cradil [0 [ 0.00 KAaler CramarshipihiD] Mesar Caongumer Motar
Total Arrear 0.09 BLES A2.64 Wisties Make/Mater Type WA JE-PHLTET
Details ef Charges for Current Cyche Deatails of Amount Payable Last Payment Detais
jon Amount |} Description Ampunt |} Armount]” ) A3668.00
Fland Charges 16512 32 | Curredit Cycle Charges 10432225 | Receigt b 220751243458
Energy Charges BOESE.00 | Arears/Oulslanding Buss B2E4 | Receipl Date 1B/0B2025
MMCIFC for Reconnection 000 | Sundry Changes/Alicwances B9G2. 7900 | Moda of Payment Cragit Cards
Ameaint i cover MMC .00 | Provisional AdusimentBR Adj, 0.00 Previous Con n Padtern |
FPPAS 5508.40 | LPS Adjustmeant 0.00 | Units Units .

- b oo | AAV: Securty Depest poo | oot | pow | grvaiy | MOF | |siawd
==y . Ant*idan Energy chrg PNav-20024 280 §TED 2 o |
Excess Lead 0.00 | Met Payable Amount 1143ei.00 | | Dec-2024 THE0 8380 35 | [ ]
Capacitor Sucharge 000 | On Or Befors Due Date{ | Jan-303s 8040 fEn] a4 D
Mﬁ:mﬁ Energy 0.00M0.00 Surcharge(’ 1TE4.00 Mar-3075 G040 16 32 DK
Pramitsm Aar-228 TSR0 T840 314 | | DK
Line Service Changes 0.00 | Gross Ameant Payabls Afler e May-2025 Btan ] A || [bw ]

|_Capaciior Sarvice Chargas 0.00 | Dus Cobe(” | 11 |
MTMMFH 0.0000,00/0.00 | Brief detalls of Sundry charges /allowances PANITAN: |
Govt, it 0.000,00 | LFS Energy (LPSG Gharges) ﬁmmmhuwnn'ﬂr Rsascn:
Eigriricity Duly 0,00 | Feate Revision SOP ather than Domestic Supply (Fabs g it . |
| Municpal Tax [P Tax 204553 | for Mmancial yeer 2025-26)
nmn- : Rale Revision FC (Ralr for financial yeer 2025-26)
,'h:w ] 104322,25
| DD to be drawn in favour of | 500 LiZ-SubLintan Gharaunda , UHEVH , CHARALUNDA =hl
Important Informaticn far consumers:
Payment of ihis bill can be made online by logging on the | This Bill be considersd a3 8 notics under section 58 of The Electricity Act 2003, mmlymmbﬁwdu
at any time and at office Mhmmmhmhuhwhmﬂﬂmrﬂmﬂmm.
cownter on all warking days during working haurs e, 09 “Tha Intefest accrued on security deposit during the year shall be paid in bl of ensuing financial year. The
COAM to D3:D0PM, umlardrmhihlﬂHmﬁmdbmdmpwﬂnmmmwlunmmuuumh_rhhhluqn-nnt
confer any rights of ownership on the proparty where this connpction exists, TEC shadl apply, N
3 | |
Address -wm Numberis) of the authorities relating to consumers grievances | !
Grineance pertaining to this bl can be Faor all bypo of pomplaints |
b Address & Telephone numbes(s) of f1e o o
Congumar Grievance Redrasssl Forum Orrbudsman 1912“{;‘“.':4‘1 s
SDO 'GP S0 UHBV | Flat No,518-522. Induskrial Atea, Phasedl, Power | HERC. Secd. Bays e, 33-36, Fanchiaia Fayans : TR
- L32-Bub-Urban Gharaunds Codony, Mear Amariex Panchioga (Opposte Sector- Email i3 : egriffunbyn.onguin 1800 1802 jl |
15, Panchhuia i Comiact Mo, - 01 T2-2000341, 0172-2960343 {Vigilance Tall Froa)
Whalsdpp No:- 5515861512
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(A Covernment of Harvana Undertaking)

T ok i =i

Regd Office: Vidyut Sadan, [P-3, Sector-14, Panchkula-134113(HR)
CIN:U4 0 HR 19995GC03 166 | Website:www uhbvn.org.in

Eleciricity Bill

220T912000T7T40BB280T 202876150

——

Account No: 2207

Duplicate Bill

s

Hame: BAJRANG Account Ne: 2207912000 Het Payable Amount on or befors Due Date ( ): 74886.00 | || | L |
Address: KAIRIWAL| KAIRWAL |, Gharaunda, HRL IND Ok Accd No: 2IEIE0TUELZ81033 Dus Date: TAIOTI20Z5 i
K Mo L1271 281033 Surcharge( ). 116400 |
Circle ; Ramal CychiGroup: QAJNATL Igsum Dl 1807/2025 Gross Amount Payable AMer Due Data] ); TE150,00 | =l
S . BillMonth:  JULROZS | BIE No: 220796330425 ' | i
Sul Divisicn: L32-Sub-Ltan Gharsunds [ Nel Payatie Amourt in words: Seventy Four Thousand Nine Hundred Eighly Six Rupees Only
User id- reporus Genergted O 04-02:2025 11;49:19 {
Meter and Road Datails {* Lates! MCO bs shawn In case of mulliple MGE 10 ons biling cych) fi]
Maber Reading Date Period Mater Reading Consumed Billed Bl Read | Mir
Weter No. o New i | W0 | Lok Oia Naw ME 1 Unie Units Basis | Rmrk | Sts
22ISUZ 0.00
201032 HUDER02E | 18072025 28 0 KNAR 28112 28553 20 BE20 E820 0 v 4 A
ZAGISNIUT )
s it IOEI0ES | 1BIOTI2025 28 W) R 27 27756 20 5440 B440 e b A
Arrears Qutstanding for the Financial Year | Slab Caloulation Connection Datalls
Doscription Previous Current Total { ) Unit Rnta i ) _LMClhqmr LTS
S0P Chargas 0.0 .00 000 ] EBID SE212.00 Flals in BS (OS] NA
F.8A, 0.00 0.00 0.00 Tatal 55212.00 Supply Vollage(kV) D40V | |
Surcharge 0.00 E2.00 H2.00 Appkcable Tanll an Read Date Sanciiered Load (KWHVA)
E. Duty a.00 -6356.00 H56.00 MMC] | [ Tl
.u Tax 0.00 2240 88 2340 88 Securily Depost T josirkos ] |
Fiand Charges 0,00 4114.80 411480 OOCIDOE jmtene |
Excegs Credit 0.00 0o 0.00 Matar Dwnevship/MDE Meier Bm%
Total Arcanr 0.00 61,68 61.68 Meler MakaiMatar Type Fi 73
Detadls of Charges for Current Cipcle Datadls of Amount Payable Last Payment Detalls | 1
Descripbion Amaount | ) Description Amaunt | ) Amount” ) 3 F 1938800 ||
Fised Charges 11278.71 | Curent Cycle Charges 7482462 | Recwpt No Fo1280844 |!
Ervargy Changas 58212.00 | Arears'Outsianding Duas 6168 | Receipd Dole p ]
MMCIFC for Reconnection 0.00 | Sundry ChargesiAliowanses 0.000.00 | Mode of Payment Coredil Cards |
Amvunl 1 cover NMC 0,00 | Prosisicral Adjustmondi B 0,00 Previous Consumption Pattam I i
FPPAS 326600 | LPS mﬂ: .00 Bill manth Units Units e St i
TosTES o.qoian | S9 g .00 o) (VAR
i Amit*iNon Eneegy chig : Dec-2064 ToAl 8380 s oK
Excass Load Surcharge 000 | Net Payable Amount 74986.00 Jan-2025 B4 8320 324 [
CapacHor Sy 000 | On Or Bafore Due Date(') - Mar-7025 16040 16600 32 oK
WS Treen Ersrgy 0L00ML00 Surcharged ) 116400 Bar-2025 T580 TE40 14 QK
Prasmium Waay-2025 440 5E20 344 Pt
Lina Sarvcs Chamgas 0.00 | Gross Amount Payable After R Jun2iEn 11720 12160 314 T
Capacior Service Charges 0.0 | Due Dabal” )
Solar Rebass /Frepakd I PAN I TAM : J
st it ooos om0 | Brief details of Suncdry changpes ‘a nCas : . .
Govi, Ribt vaumpn | LPS Energy (LPSS Charges) ﬁmmmhuwuﬂnw Jm
| Elsctriciy Duty 000 TG e
Muriicipal Tea | P Tax 1485.11 | i |
Totad Current Cycle r i
3 7 |
.h-wﬂ 1 4aade2 |
LN | ¥ T
| DD to ba drawn in favour of | SO0 L32-Sub-Uvban Charaunda , UHBVH | GHARALINDS, T | 'Y
Important information for consumers: 5 ] 1
Fayment of this bill can be made online by logging en the This Bill be consédernd &6 s notice under section 56 of The Electricity Act 2003, Kindly pay the bill by de 3
Website:www,ahbyn.grain at any tme snd at office date. In case of default the connection is liable to by disconnected after 15 days of due date, 1454
counter on all working days during working hours La, 00: %Mmmrnud&hﬂﬁﬂgmwmhmhmdmmmu . The
O0AM to 03:00FM, mﬂmnllﬂnﬂhmMmmymtwmpﬂmmmﬂhuh.mnlghnu |
mﬁm#ﬁﬂmﬂpmhmmm:mﬂhﬂnlnﬁmmmh | |
Address and Telephons Numbar(s} of the authariies relaling 15 consumers grievances ‘
i e adas s Addrass & Talephons rimber(s) of the ’”'“‘;‘;’:"‘“ﬂ‘f‘* g
Consurier Grevanoe Rodessal Forum Ombirdsman mu‘*n:':ﬁ';:‘;“m
500 '0F S/Dwn LHBVN Fial Mo 519-522, Indusirial Area. Phase-ll, Powsr | HERG, Soc-2, Bays No, 33-36, Panchioia, Haryana
- L32-5ub-Liban Gharsunda Colany. Naar Amartas, Panchikuls (Opposilte Sector- Email ID : egrf@ubbym argin 1500 180 2924 4
15, Panchkua), Conlse Moo - 01722050341, 01722900343 {Wigiance Tol Fres)
‘WhalsApp Moc- 9815961912
PR
[ H ¥ ‘
Pagafliol 1
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""" (A Goverment of Haryana Undetiaking]
Regd Office: Vidyut Sadan, TP-3, Sector-14, Panchiula-134113(HR)
CIN:UA0 1 09HR 19995GC034 166 | Websitewww. ulibvn.org.in

Electricity Bill

TTOTELI20O0ODTEIET2ZTOA202ZHT VT SAE4

Account No: 2207912000

I}

Duplicate Bill

Iy

Mamo: BAJRANG Account No: 3207812000 _Net Payable Amount on or before Due Date ((): 76367.00
Bdiress: KAFIWAL| KAIRWALL, Gharaunda, HR. IND Ol Acot No: 2263601 UZLI81033 Due Date: 27002025
K Ho: L2FLa1033 Eurcharge| J 119700
Cinde : Famal CycleiGroup: CAJNTITL Issua Date: 1T/0EN0ES Gross Amodnt Payable Afer Due Date| ): TT584.00
Division: Sub-Urban No.l Bill Mol AUGI0Z5 | Bill Mo 220785368083
Sub Drasion: L32-Suib-Uvban Gharaunda I Met Payable Amount in words: Seventy Six Thousand Three Hurdred Eighty Sewan Rupsss Only
Lisar o~ raponus Ganerated On- 04-02-2028 115053
Meler and Read Detalls (- Latest MO |8 shown n case of muliake MGO in one billing cyde) 1
fagter Reading Date Pericd | Meter Reading Consumad Elllad Bl J Read | Mer |
W e ol Now Bs. | TN ] Gia Naw WF | Unis Units Basis m.&-_ Sts
ROBOIZ | pongs | momzozs | a0 | "0 | wean 20553 28508 20 8300 8900 o 'tﬂ: IEES!
2263501UZ 3240 1
281003 1BOTI02E | ITIDADOIS a0 proaers KW 2TTER HHAR 0 B500 8500 oK ok, A
T
Arrears Dutstanding for the Financial Year | ) Slab Calculation Connection Detalls
Description Pravious Currant Total [ ) Unit | Rate Amount |} TanA Catagary LTS
S0P Charges .09 0.00 D.OC | | Be0a [ 8800 B8M000 | Fiats in B5 (D5) A
F.EA .00 0.00 0.00 Tatal S5T40.00 Supply Viallage{k'] DA kY
Surcharge 0,00 T3.00 T3.00 Applcabie Tand on Fesd Dals: Sanclioned Lond {KAWKVA) 4800
E Culy .00 -B356.00 525600 MMC[ ) B065.00
. M, Tax .00 146811 1468.11 Security Doposh 106t78.03 | |
Fixed Charges 0.00 4887.19 4687.19 DOC/DOE EniEiar
Excwss Credil LoD .!]BZI .00 Maier CreenprshipiD] Meter Congumer Matar’
Tota) Arrear [ 73.30 73,30 Mgler Makefietar Type MB, FSPHLTGT
Dietails of Chary for G i Cycle Detaits of Amount Payable Last Payment Delails | :
Description Armount | ] Dascription Amount ") Arnount{ ) TAEEE, 00
Fispd Charges 12082 18 | Curent Cycle Chages 76313.53 | Receipt No 220791 280072
Energy Charges 5874000 | ArmearsiOutstanding Dues 73,30 | Recaipt Date 26072028
MMECFES for Reconrectian 000 | Bundry ChargesAlvwonces 000000 | Moo of Payivant Credil Cards
Amsouril 1o covar MG 000 | Proviskonal Adjistment/BR A 0.00 Provious Consumplion Pattern HE T
EPPAS 335,00 | LPS Adjusiment 0.00 Units Units i e
ToSTCS oamg | av: Securily Depost 00 sihrion {KWH] [KVAH) oy
R Al Men Enesgy ching ; Jan-025 040 B30 124 || | BE
Excess Load Surchangs 000 | MNat Payabde Amount 7638700 Mar- 2025 16040 16500 a2 [
. [ Capacsor Surcharge 0.00 | On Or Before Due Date{') Apr-2025 7580 T4 It4 O
MEC Grean Energy goanpg | Suncharge(”) 14g7. 00 | | Mey-2025 5440 5620 M4 BE
| Prramium Jun-2025 11720 12160 | 344 bR |
Line Senice Charges 000 | Grese Amaunt Papabie Aler 77584.00 Jul-2025 8440 BEO 344 |
Capaciar Gervics Gnarges 0.00 | Dus Data(’ ) ! = f"*
Schar Rebiate Prapai D.00M.000.00 | Bried detalts of Sundry changes Mllawances FAMLTAN: 1 |
FebaleiGaushls Rabale —
" Gowt, SubsigyBattary Kbt Tauong | LPS Energy (LPSC Charges) mmmmm_ bill aher than “0w® Feason:
" Electricity Duly (] ;
[ Municipel Tax /P Tax 145654
Tolal Current Cycls 2631383
.‘m-m-n

[ DD to be drawn in favour of

] SO0 L32-5ub-Urban Gharaunds , LHEVN | GHARALINDA

5 Important information for consweme s, = |
Payment of this tdll can be made online by lopging on the | This Eill b considermd a8 & nolice under section 56 of The Electricity Act 2003, Kindly pay the bill by dus
ot any time and at office date. in case of default the connection is liable o be disconnected afior 15 days of dus date.
counter on all werking days during working houwrs |8, 05; | *The interest accrued on security deposit during the year shall be paid in bill of ensulng nancial year. Tha
DOAM ta 03D0PM, gecurity depasil shall be reviewed based on previous yesr consumpticn on annual basls. This bill does nat
confor any rights af cwnarship on the proporty whors this connection exists. TEC shall apply. jil
Tl
Address and Tokephons Numbens] of the autherities relating bo CORBUMErs grievanoes i |
Gravanca pertaning i this bil can ba
Todged wilh Address & Telephone rumbars) of the
: Consumer Grigvance Redressal Forum Ombudsman
500 0P S/Diwn UHEVN Flal No.518-522, Indusiral Area, Phase-dl, Powsr | HERG. Sec4, Bays Na, 33-06, Panchisula. Hanyana 11T
- L32-Bub-Urtan Gharaunda Golony, Near Amartex,Panchiula (Opposte Seclor- Emal 1D : crt@uhbviueng.in 1800 180 2124
15, Panchiuia). Contact Mo, - 01722030341, 0172-2090343 [Vigilamca Tol ¥
WhatsApp Moc- BB1SEE1912 |

FPagetofl




(A Government of Haryana L-ndertaklng:l
Repd Office: Vidyut Sadan, [P-3, Sector-14, Panchkula-134113(HR)
CIN:U401RHR 19995GC034 166 | Websiteswww uhbvn, org.in

Electricity Bill

L T T

" ZZ0T V1200085418200 22025887448

—

Duplicate Bill

Account No:

It
|
1l
|

Nome: BAJRANG Account No: 2207912000 Mot Payable Amaunt on or before Dua Date (" ); B5410.00 1 |
L_ Address: KAIRWALI KAIRWAL, Gharaunda, HR, IND Oiid Acct Noc 22635071 UZL281033 Dise Date: 2000802025
B K Mo L3221 281033 Suicharge] |k 1329.00 |
| Circle | Hamal CycleGroup: QAJNITIU Iy Date: THOH025 Gross Amount Payable Afer Dus Dats| | mum ]
g"‘rm"“"" sub-unan ol Bl Mol  BEFI20Z5 | Bil No- 220702838653 |
Sub Divdslon: L32-Sub-Lvban Gharsunds | et Payable Amound in werds: Eighty Five Thousand Four Hurdred hinatean Fupeas Oty
Ligar |d - rapanius. Ganersted On- 04-02-2025 11,6148
Mator and Read Detaits (* Laleat MCO s shown in cass of mullipin MGO in one biling cycke)
Meter Reading Date Period Meter Reading Consumed EBitind Bil | Read | Mir
i Obd Mow Days - iy Bid Mo nF: Units Units Basis | Rmrk | Sts
228350TUZ 0.00
Finndh ATRDES | IEOwI0RE F p kin 20598 2500 20 10040 10040 oK oK 'y
22EISHIUZ 3480 3
IO 1TmERS | IB0N20RS 3z (kW) KiWh 2818 28062 20 BE 2620 oK oK 5
Arragra Dulstanding for he Finpncial Year [ ) Slab Calculation Connection Detalls
Description | Previous Current Total{'] Unit Rate Amounmt{ ) | [ Tan® Categery o5 |
S0P Charges 0.00 000 9.00 | 10040 6.600 G254 00 Flats in B3 (05) A
FEA 0,00 0.0 .00 Totad 6526400 Supaly VoRage(y) OAG RV |
Eurcharge GI] A T | [“Apgicabie Tarif an Fead Det. Sanctianad Load (KWWHVA] P i
| E. Duty 0.0 6356, (H) B35, 00 ] | 1oean 33 ||
| .H.Tu 0.00 1486.34 14595.34 Sacurity Deposit 196175.03
I, e A P P DOCDOE R
+ | Excess Credt 0,00 0,00 .00 Metar Cwnershipn/ MO Malor Corsur *r Mater’
| Totwl Arrear 0.00 TZ.83 TZ.83 eter Make'Meler Type MA TBPHLTCT
Details of Charges for Current Cycle Details of Amount Payabie Last FI,ITHI'I‘.MH.
Deseription Amount |} Description ﬂ.muii;} o] ) REFE]
Fixed Charges 1288767 | Current Cyele Cherges BA348.53 | Reoaipt Mo 220751235003
Engrgy Charges 6626400 | Amoars/Cutstandig Duss 7283 | Recuipl Dale ARDNE0RS
MMCFC for Reconnectian 000 | Sundry ChargesAlinwsnces 00000 | Mode of Paymant Lredit Carda
Amaunrd o cover MMC 400 | Provisioral Adjusiment'8R Ad. 0.00 Provious Consu Pattem ]
FPPAS 4521.40 | LFS Adjusiment 1.0 E Units Units
Bill h
= o0 | Y. Seturity Depas o nbirag [KWH) vamy | MBI | See
TOSTC ! Amit*Hon Energy chig : Phar-2]25 18040 16E00 32 oK
Expass Load Surcharge 000 | Met Payabla Amount gs4ig.00 | | 2028 7580 TEAD 3.4 =13
Capacitor Surchange 0000 | On Or Before Due Datef ) May-2025 5440 BE20 a4 0K
ESO’(‘;‘-I n Enengy 00000 00 Surchange{ "} 132900 JJ!LII\:EEE;; 'IJ::;} 12180 a4 0K
F e BE20 4.4 oK
Line Servics Gharges Q.00 | Gross Amount Payanie Aller hug 2025 8500 50 :
Capacitar Service Charges 0,00 | Due Daief” | it g == 1 =4
Solar Rebate /Prapasd G.00.000a0 | Briet detalls of Sundry charges fallowances PANITAN: |
Govi. Subsidy/Battery Fbi | 0,00.00 | LFS Energy (LPSC Charges) e SO DA Al L Reasan: i
| Ehcingity Duty oD ] |
Municigal Tax | P Tax 167346
Total Curment Cycie 1
H5346.53 |
(=) |

| DD 1o be drawn in favour of

T SO0 LaZ-HubsLirban Gharaunda | LHBVN | GHARALINDA

Important Information for consumaens:

T

0AM to B3:-00PM.

Hmﬂﬁhﬂﬂmhnﬂmnmh logging on the
atany ime and ot office

Wobsiewae.uhbynorgin
eounter on &l working days during working hours i.e, 09;

This Bill be consldered as a notice under section 56 of The Electricity Act 2003. Kindly pay the bill by dus
dade. In case of defaull the connection is Bable to be disconneciad after 15 days of dus date,

*The intarest accrued on security deposlt during the year hall be paid in bill of ensuing finanelal year, The
sty deposit shall be reviewed based on previous year consumplion on annus basie. This bill does not
confer any rights of cwnership on the propary wisre this connection exists. TEC shall apply.

Address and Telephone Number|s) of the authorities relating to consumers grievances

Grigvance paraening to this bl con be For all type of complaints
i Address & Talsphone number(z) of the gyl
i i3 Riresssl ok 1912 ?ﬁﬁ?ﬁ
S00 0P 5Dk UHEYN Flat Mo, 518-52Z, Indusirial Ares, Friassdl Fowse | HERG, Secd, Days Ma, 39-95, Panchiula, Haryana
- L32-Su-Urnan Gharaunda Calory, Near Amartes, Panchkila [Coposbs Secior- Emad 1D ; corfg@unbi.ong.in 1800 180 2124
1B, Panchieiak Corlact Mo, - 0172-2000341, 0172-2900343 [Vigilares Tall Free)
Vihatshpp Mo BEYSEE1012
- -l
E’" Page 1in1' 1,
| | .




_____ e ... 158

{A Government of Haryana Undertaking)
Regd.Office:Vidyut Sadan, IP=3, Sector-=14, Panchkula- 134§ 13(HR)
CIMN: LM 1 09HE 199956034 166 | Websiterwww uhbvn.org.in

Electricity Bill

i

Duplicate f*iu

ZioT912O00083TYIS5S231 02020864722

Account No: 2207912000

MName: BAJRANG Account No: 2207312000 Het Payable Amount on or before Due Date [} 63715.00 . [ [1]
Addrass: FEAIRWALL KARWALL Gharsunda, HIR, IND Dl Aot Mon S50 1 UZL281033 Dus Oate; 2302025 | |
K Mo L3270 289003 Surchargal’ 11 100700 |
Cicle | Kamal CycklGeolp: QAJNTIL I55ua Date: 131 0GRS Gross Amount Payable After Dus Date( ) 6472200
m: Sub-Leban Mol Bl Morih:  OGTE0E Bl o Z2OTOREITATE |
Sub Division: L32-3ub-Urban Gharaunda | hiat Payaile Ameunt in wards: Sixty Thres Thousand Seven Hundred Filteen Rupses Orily It ifl: 8 |
Ukser Iot- reportus Genesated On:. D02.2028 11-5233 ? 1l 1B |
Mater and Read Detalls (* Latost MCGO is shown in case of mufiple MCO in ane biling ovoie) | i
Meter Reading Date Period Mater Reading Consumed Billed Bill | Foad
i o Niw Days L toh Oild New WF. Units Linits Basis H‘# g'ﬂ%
225350102 0.00 P
o 1802025 | 131DE02S o] p kit 500 98T 20 Tazh T420 oK cHI A L)
ZFEISHUZ at.a0 : oo e (1
ypagay | ‘Avelzos | 4aM0e02s 25 Hw kW 28667 28018 20 Ti40 Ti40 oK CH: A || $‘|
rl I 1
Arraars Outstanding for the Financial Year [ ) Slab Calculation Connection Details i
Descripbien Pravious Current Total [} Uit Rate Amaunt | ] Tan® Categorny LTS ' 1
EOF Charges o0 [T173] oo TAZ0 &.600 AEiiTa 00 Fiata In B (D5) A |' | |
F5A I CL] 0.00 Total 58700 Sipply Valiaga(ky] [ (l
Surchame 0.00 70.00 T0.00 | | Applicable Tasiff on Read Date: Sanctiorad Load (RAVKVA) 4500
000 -335!_313] -G356.00 MMC ) 755417
ax 0.00 167345 167346 Security Deposk 10617803
Charges. 0.00 458257 SBEZ B0 DOCIDOE 101 205
Encess Credt 0.00 0,00 000 Whater CramershipfMOT Metsr Cansume Meded
Total Arrear 0.0 70,36 TOLI6 Hater MakaTiater Type HiA B-FHLTCT
Detalls of Charges for Current Cycle Detalls of Amount Payable Last Payment Detalls |
Dgscrigticn Amount ] Deseription Amaount |} Ammsuni]’ ) B5419,00
Fined Chargeas 1006L. 48 | Curenl Cycle Charges 3622 | Recopl No Z20TE1 240180
Engrgy Charges ABSTEO0 | AmearsTuisieniding Duss 10,3 | Recagi Daie 1.8
MMCIFC for Recanneclian 000 | Surdry ChargosiAllowances 000000 | Made of Payment . Cregi | |
Amauri o cover MMC 0.00 | Proviskoral AdustmentBR Ad. 0.8 Previous Conswmption Pattern [ |
FEPAS 335580 | LPS Adustment 0.00 Bill month Linits: Linits woi | l*lll i . 1
™ = 0.000.00 Aute. Securty Deposi 0.00 [KWH) [KVAH) i |
SITC : A" MNon En ' 2025 7580 7840 WA | DK |
Expess Load Suwchame 000 | Net Payable Amount EIT15.00 May-2025 5440 5620 44 5,3
Capachor Surcherge 0.00 | On Or Before Dus Date{ | Jun-2025 11720 12160 |. 34 || % I
MESCiGhan Ensmy oomngn | Serchargel ) 1040700 Jul-2025 a4 AE0 L |
A i . Aug-3025 2500 8200 324 oF
Line Service Charges 0.00 | Gross Amaurnl Payable After 84722.00 Sep-2i2s Wl 10040 i O
Capacitor Service Changes 0,060 | Due Datel ) ; | 4
Solar Rebate Frepaid B.00AL 00,00 | Brief detalls of Sundry charges /alowantes FRRETRNE T : I
RebateiGaushala : T 4|
c MM“ Batiary RBL m:_: LPS Enesgy [LPSC Chargaes) :auku;:pr kel pier tham S0H" Reason: K
Municipsl Tax /P Tax 1347 63
w:m —_— |
rges | |
[ DD to be draven in tavour of | SD0L32-Sub-Urban Gharaunds , IHEVN , GHARAUNDA ]
it Infarmation for consumens:
Paymant of this bill can be made anline by logging on the This: Bill be conzidered as a nolice under section 56 of The Ebectricity Act 2003, H.hhl]lwhhll by due
Wabe e was uhkvn,orgn at any time and at office doate. In cesa of default thoe connection is Mable to be disconnected after 15 days of due date
cpunter on all working days durlng working hours |.e. 09 *The inferest accrued on securily deposit during the year shall be paid in illﬂfmulngmq
DOAM to 03:00FM, seeuUriy deposit ahall ba reviswed based on previous yoar consumption an annual bagks. Tmhﬂ?«a | |
confer any rights of ownership on the property where this connection exists. TRC shall apply! |
1
Address and Tebephone Mumber(s) of the sutherities relating to consumers grievances 1|!'I iF i |‘
Grigvance pariaining o Shis bill can be For all type of complaints
s Aduress & Telephons numberis) of the Hn;ﬁ | [
Consumer Grievance Rodressal Fonm Omiaudsman 151“;:.“;‘1 Thitd 7 r f
SD0 OF SiDivn UHBYM Fiat No.519-822, Industrial Area. Phase-ll, Pawer | HERG, Secd, Bays No 33.36, Panchkula, Haryara J |
- Laz-Sub-Lirban Gharaunda Colony, Mear Amartax, Panchicula (Oppasite Secior- Emall & ; cgrighubkrn ong.in B 1502134 ¥
15, Parchkulal. Cantacl No. - 1172-2980341, 0172-2900543 (Wigitance Told Frea)
‘WhatlsApp hoc- 6818581912 | N |
11
|
Paga 1 of 1 |




o ErTr—

(A Government of Haryana Undertaking)

Repd.Office: Vidyut Sadan, 1P-3, Sector-14, Panchkula-1341 | 3(HR)

CIN:U4G109HR 1 9995GC0341 66 | Website;www, ubbvn.org.in

Electricity Bill Duplicate B
AT BT AN RBEAITR1 Account No: 2207
2207921700088 232201120266 T283
| Name: BAJRANG Agoount No: 2207912000 Ket Payable Amount on or before Due Date | ): 8623200
Aaddress: KARWAL| KAIRWALIL, Gharaunda, HA. IND Oid oot Mo: 2RE3501UZLZ8I033 Due Date: 206112025
K No: L3371 351033 Surchargel” ). 105100
Crcle - Karmal CyolaiGroun: OAMNDTL Issue Dale: 100112025 Gross Amount Payablo Afer Dun Date{ ) ET2E3.00
b""‘““:l Sub-Uiben Not Bl Month,  NOWI2025 | B Mo: 220702589129
Sub Division: L32-5ub-Liban Gharaunda | Met Payabls Amount in wonds: Sixty Sis Thousand Twa Hundred Thity Twe Rupses Grly
Uger Id:-reparius Gersrated Onc- 04-02-2028 11:53:80
Mater and Read Dotalls (* Latest MCO |5 shown In case of mullipla MGCO in one billing cycha)
Meter Reading Date Period Meter Reading Consumed Bllled Bil | Read
Walar No. oid New D | ] Gid New ME ] unae Units Basis | FRmrk
ﬁgﬁ;ﬂz 1S | 1nimoss | e ”'::” KVAR 20071 30251 20 7600 600 o | ok
Z2EAR0ILZ 30,09
M281033 12025 102025 5 oo L] 2917 26383 ki T80 T2B0 oK =14
Arrears Outstanding for the Financial Year | ) Slab Caloulation Connecticn Details
Description FHHII.I__ Current Tokald [} Wit Rats -imw%'l Tariff Categary
SOF Charges 0.00 0,60 apo | | TEIO 6.600 50150, Flats in BS (D)
FSA o0 0,00 4.00 Tolal 50160.00 Supgly WoRaga(Ry)
Surchaige o.0o TT.00 700 Appiicable Tartlf an Read Date: Sanctioned Load (RWEVA)
E. Dty 0.00 356,00 G54, MMAC()
. Tax [T 124793 124760 Sacurity Deposil
ud Chisrges 0.00 5107.55 5107 65 | DOC/DOE F
Exoaps Cnadil 0.00 .00 [{RE] Kailer Cwnership®iD] Mebar Cangienge M )
Tolsl Arrear 0,00 T0.58 76.58 Maler Makaatar Type HA ERHL
Dwstails of Charges for Curmant Cycle Dintaits of Amount Payabls Last Payment Details | . |
Deescription HAsrvount |} Deseription Amount | Aoyl ) 1 6ar1500 |
Flagd Charges TIE76.71 | Current Cycle Chargas 6615548 | Receipt No 220791 23483 |
Energy Charges SOTE0U | Arresrs/Oulstanding Dues 7658 | Recsipt Dale 2103025
MMCFC for Reconneciian t 0 | Sundry ChargesiMiowances 0,000.00 | Moda of Paymant Creddit Cards |
| Ammount 1o cover MMC 000 | Pravisional AdjustmentBR A, 0.00 Pravigus Consumption Patlern
FFPAS 421,80 | LPS Adustmeni 0,00 Bill i Linits WUnits M 5
TDSACE D00, | V. Security Dapost 0.00 D) pvA)
ek Ami*Man Enargy chg ’ May-2025 5440 344 oK
Excems Load Surchange O.00 | Het Payable Amount BE232.00 Jun-2025 11720 12160 3.4 DK
Surchamge 0.00 | On Or Hl_f‘ﬂFI Due Date|" § Jub- 205 &40 BAZ0 344 DK
MSCGraen Enargy nomopo | Surchanga( ) 1051.00 Aup-2025 8500 aa00 24 =13
Premiim Sap-2025 9520 10044 348 oK
| _Lina Service Charges 0.00 ﬁmmlhjmum 726300 eEnTE Tia0 7430 38 oK
Capacior Service Cha 0,60 | Diie Date(' ) ]
Solar Rebata 00000000 | Brief detalls of Sundry charges fallawances EAMITAN Y X : O L |
Govt Bub Rt o.o0mon | LPE Energy (LPSC Chargas) I‘tha_frup -M'linfn bill gthar than =0 Fipgson:
(] L5 beng Ssund A
Municipal Tax [ P Tax 2T i & H
Total Current Cyche e .

e ()
DD to ba drawn In favour of

| 50O L32-BubUrban Gharaunda , UHBVN , GHARALINDS,

-

Imponiant information for ¢ons Emers: i
Payment of this bill can be made enline by logging on the Tnumhm-ld-min-mmmmmﬂmEmnm:ma.m”mmhu_ |,
at any time and at office d-h.In-:.-uurdmmmrummhnlnmInuﬂmnmmmmdqntmm. | i
counter on all warking days during working hours e, 05: '“-|MI¢I¢CI'I.-1‘Immwmmmmlmmllhpﬂhulﬂmmﬂ"m|||“u,1}.
GAM to D3-005M, . mhmumuﬁwb-dmmmwmm.mm_mumm [
mwmﬂmpmmmmW.nnmnlnunlﬂ:.‘l'm-m:m,
oy |
Mdrwuuﬂnhphmmm-}ﬂmm-nmhnhmﬂhmwm
Grievancs peitaining o this bil can ba Far all typs of complaints
by vl Address & Telephone rumten(s) of the catlak] g
Consumer Gravance Redessal Forum Cmbudsman Ll zw{‘;l:;][h::::l-um :
500 '0F" SDin LHBYN Flat Mo 519-522, industrial Area, Phase-ll, Power | HERC, Sec-d, Bays No, 33-36_ Panchiula, Harnang ,
= L32-Gunrban Gharsunds Calory, Near Aimartes, Panchkula {Opoosile Secior- Emall 5 : egrigiuhibyn.org.in 1800 180 2124 [
15, Panchkula), Conlact No. - (11722000341, 0172-2080043 {Vigilance Tol Frea)
‘WhalsApp Mo- 5815961912 '

|
] g
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(A Government of Haryana Unde

aking)

Regd. Office:Vidyut Sadan, IP-3, Sector-14, Panchkula-1341 I13(HR} I
CIM:L400HR 9995 GO034 166 | Websileiwww.uhbvniorg.in ]
P H |
Electricity Bill Duplicate Bill |
|
L 0FRAARE AT R B Acceunt No: 2207912000
230781200070 RPO42212 202581185 |
Name: BAJRANG Account No: 2207912000 Net Payable Amaunt on or before Dug Date | ); 70904.00
Adkdress: HAIFWALD KABRWALL Gharsunda, HR. 1ND Ol Acct Mo 2203501021 2B1063 Dua Date: T212/2035
K No LI271981033 Surchargal ). 1251.00
Circha : Karnal Cyce'Group: QAINDIL Eeoue Date: 27122025 Gross Amaunt Payable After Dus Datal j; 8115500
T N Bil Morth:  DEC/Z0Z5 | Ell No: 2207081 08267 lii J i '
Sub Divigior: L32-Sub-Urban Gharaunda [ Mat Payabila Amount i wards: Savery Nine Thousand Nine Hundred Four Rupess Oniy = _i:
Liser |g:- repostus Genarated On-- D2-02-2026 11-54.20 nmEErn
m-mﬂ—db-ulhrlatanhlmmsnn-mhmuquummmamomumqrd.] (T
Meter Reading Date Period __Meter Roasing Consumpd Billed Biln Redad | M
N— - Oid New g | MOV [ e Oid New ME 1 unis Units Basis | Bmrk | Sts |
e | twve0es | sanzmes | ow “ﬁ“ ki 3251 wns | 20 | sem 9280 ok | ol ] fa J !
226350102 33.40 g
priiinhy 012025 | 1222025 32 o KWh 29353 79822 2 s7a0 E780 o oA i
| |
Arrears Qutstanding for the Financlad Year | ) Blab Calculation ] Connection Detaiks | I
Description | Previous Current Total () Unit Rala 2 mt "} _lgrﬂ Cadogony LTS
S0P Charges 0.00 GED] 00 EZE0 6.600 E1248 00 Fiala in BS (D5) o il
FSA o 000 0.00 Total §1248.00 5 Valtngeiky) TATRY
Surcharga 0.0 TEOD T8.00 | | Appicable Tarf on Fead Dae: Sanctioned Load (KW 45,000
E. Duty 0.00 356,00 550,00 MMC() 9E50.33
Tax 0,00 1/7AT 128717 Sacurity Depasil 10E178.03
ixed Charges 0.00 505069 5058 B8 COC/DOE A0 tiRgar |
Excess Credi .00 0,00 000 | Msler CwnarshipMO] Matar Cangumer Mowar
Tolal Arrear 0.00 TE.06 TE.DE Maler MakeMaler Type NAG-PHLTCT | |
Drtails of Chargas for Current Cycls Detalls of Amount Payabis Last Payment Details
| Descripgion Amount || Dascription Amount |} Aamourd[” ) | B3 |
Fiigd Chafges 1258787 | Curent Cyche Charges T8827.52 | Rucaipt Mo | 2a07E i |
Energy Gharges _ G124B.00 | AmwarsOulstanding Duss 76.06 | Receit Cee 1810 ||
MMCIFC far Reconnection 400 | Sundry Chamgesiliowancas 0.000.00 | Mode of Paymant mos Cards ||
Amount 1o cover MMWG 0.00 | Provisions! AfjustmentBH Ad). oo Previous Cansumption Pastern | [T [ [ h\l
FPFAS 41268.60 | LPS Adjustmant 000 | [ g manth Units Units == B iR
TOSITCS fupamng | AV Securly Deposit 0.00 ) {EVAY
Ami*Mon Enemgy chg Jun-FOzs 11720 12160 34 O
Expess Lood Surcharge 000 | Met Payable Amount PR Hil-2025 8440 BEZ0 344 o ! i
Copacilor Surcharge 0.00 | On Or Before Due Date( ) Aug-2025 8500 B500 24 [ The |
MSCiGreen Enamgy oo | Surchanged | 125100 | |50 8650 10040 e DK i
| Premium Oet-2025 7140 T4 318 oK |
Line Serdce C 8 0.00 | Gross Amount Payabhe Affer T 1
: B1155.00 Mow-Z025 280 TEH00 3 | D 1
Capector Service Charges 000 | Due Data( — i
Eﬂrﬁnhh-l’rmﬂ 0.0010.0000.00 | Brief details of Sundry charges fallowsnces o LS ET, |
iuh. - m"m' ._m L% Energy (LPSC Chargas) Dxate Trom which bill alher than "o Reason:
Goy L_ - i being issuad
Elesiricity Duty 0.00 —
Municipal Tax/ P Tax 156525
Total Curremt Cyela 9627 53 l A

| DO ta be drawn in taveur of

| 800 L32-Bub-Urban Gharaunda , UHEVN , GHARALNDA

P

Emportant Information for consumers:

DOAM to D3MOFM.

Faymaent of thix bill can be made enline by logging on the
Yehsiewww uhbvnorain of any time and at office
counter on all working days during working hours 1e. 09

disconnected

aftor 15 days of dus date. B t {
micial year,

doos

L= paid in bill of ensuing fina

year cansumption on annuwsl basis. This bill
canmection sxists. T&C lhﬂl& |

This Bill be considered as a notice under section 56 of Tha Elsctricity Act 2003. Kindly pay the bl by,
date. In case of dofaull the connection s Rable to be Il
“Tha imtarest accrued on security deposit during the year shall
security doposit shall be reviowsd based on provicys
canter any rights of cwnership on the property where this

Address and Toluphorne Number(s] of the suthcritivs reiating 15 consimers grievances

by 4*

Grigvance partaining 1o this bill can ba
lodged wilh

Address & Telephone number(s) of the

Consumer Grisvance Redessal Forum

Crmbudsman

500 '0F SiDivn UHBYVN Flal Mo 518522, industrial Aren, Phase-il, Power HERL, Sec-4, Bays No. 33-36, Panchiula, Haryana 11
= L32-Gub-Urban Gharaunda Colany, Mear Amestex Panchicia (Opposile Secior- Email ID ; egri@ubiim ang.in 1800 180 24_14
16, Panchikula). Conlsct Mo, - 0172-2990341, 0172-2580345 [Viglanca Ted Free)
VWhataApn Mo Q15851912
Paga 1 of 1




(A Govenment of Haryana ulms:!nE] i ;
Regd Office:Vidyut Sadan, IP-3, Sector-14, Panchkula-1341 13{HR) k
CIN:L40I09HR 1 9995GO034 166 | Website:www.uhbyvn.org.in | |'ﬁ| I f |

Electricity Bill Bupliﬂte

i |

~ AT ORI RO 0 P mwm

’ 2O0TENI20003 T 29210120263 T7818

Name: BAJRANG Account No: 2207812000 et Payable Amount on or before Due Date (' ): 3729900
Aodness: KAIRWALI KAIRWALI, Gharaunda, HR, IND Cid Aot Moe 2263501 UZ1L281033 Dun Data: 21/01/2026 |
K Mo: L377281033 Surcharge| ¢ §20.00 |
Cirdle ; Kamal Cycie'Group: QAJNDIL | issue Date: 11/01/2028 Groas Amount Payable Afler Dus Date[ |- 1781600 {
i ki BilMonth:  JANEIZE | Bl No-220Te03s2nNZ |
Sub Division: L32 Sub-Lirban Gharaunda [ Met Payabls Amount in words: Thirty Seven Thousand Twa Hundred Nirety Mine Fupeas Gty
User |- reportus Ganseated On:- 04-02- 2008 11:55:15 |
" Matar and Raad Detalks (* Latest MCO is shown in cass of muliiple MCO in one biling cyce)
# Wetas Reading Date Feriad Metor Reading Consumed Eilled Ell | Asad | M | |
I Meter No. oid N oags: | MM | el oid Noaw “E | unns Units | Basis | Rmeh | 5w | | |
im;gz 1222025 | 110172028 w0 D':;'] KNt W75 30888 20 3450 1480 oK oK A {
2IEISOTUZ Z3.40
prasarbae 120202026 | 11012028 30 ) KWh 29822 20550 20 3360 3360 oK oK A
Arvaars Ditstanding For the Fisarcisl Yeas | | Slab Caloulation Connection Details
Desctiption | Previous Current Total | ) Linit Fale Amount [} Tarill Category
S0P Charges 0.00 000 0.0 HE] B 600 2283500 [ Fiats m B (057
- FEA 0.00 0.00 0.00 Tatal 2283600 Supply Voltaga(kv)
¥ © | Surcharge 0.00 7200 7200 | [ applicable Tar#! on Fead Date: Sanctioned Load RAVEVA)
E. Duly 0.00 B A5G0 MMC[" ) |
i ﬁ Tax 0.00 166625 1665.25 Swcurity Deposh i
F ized Charges 0.00 ATE0.23 4T3 COC/DOE !
k Encets 0.0 ] 000 Miaier CwrershipD] etor |
f Total Arrear 0,00 .58 7i.58 Mater Makaldsl=r Type BAPHLTCT || |
| i
Details of Charges far Current Gycle Ditaits of Amount Payabie Last Payment Details | ||1
Dwscription Amount | ) Descriplion Amount | Amount] | TEG0400 |
E Fixed Gharges 308219 | CGurren Cycle Charges 429734 | Recelpt Mo _ 20791246133 | |
_Enargy Charpes 22836.00 | ArrearniDubstanding Dues 7158 | Raceip Dals HH2P0ES
MMCIFC for Reconneclion 0,00 | Sundry Chargas/fliowances Q0ROD | Mode of Payment Ciadit Cands
Amaun b cover MMC 0.00 | Provigionsl AdjustmestBR Adj. 0.00 Praviaus Consumption Pattern
i FPPAS 1579.20 | LPS Adjustment 000 Units Units 5 f
ToOSTCS 0.00M.0g | Adv. Becurtly Dapoal oo | e | powg | v | MO ias 4
Y | Amion Energy chg Jul-2028 441 B0 Ha [e
Excess Load Surchangs 0,00 | Het Payable Amount 37299.00 Aug-2025 [ EQ00 324 [+
Capactar Surcharge 0,00 | On ﬂfﬂlf!l‘l DOus Date]" | | Sep-2025 BE20 10040 348 oK
i MECiGrean Engrgy gonnon | Surcharge ) E Oct-2035 7140 7420 1A O
5 Promim : il gy v 7280 7800 ) oK |
| Line Service Charges 0.00 | Groas Amaunt Payabie After Dec T '
i - = o ey TG00 -8 47e) 8280 ] FIC ! I
i Selar Robuta el £.000.000.00 | Brief detalls of Sundry charges fallowances PAN[TAN: i
| ¥ Govt, SubskylBattery Rt G D000 Eau_m wninf-n bill alher than “CR" Resaor:| (|| FITT w
* | Edairicty Duty [T i I
Municipal Taa ! P Tax 72095 | | |
Taotal Current Cycle | |
Navges () ITEIT I ! |
{ | OO e be drwn in tavour of | 500 L32-Bub-Lkban Gharaunds , UHBVM . GHARALNDA T | :
| | [iL]
|
: Important Information for consumers: El
Firﬂ-!nlﬂilhlﬂ can be made online by logging onthe | This Bl be considered as a notice under secbon 56 of The Eleciricity Act 2003. Kindly pay the ball by dus
al sny time and at office date. In case of default the connection ks Bable to be disconnecied after 15 days of i dibe
counter on all working days during working hours i.e. D%; ﬂhm.mudmmwwmhm:hﬂhﬂdlnmumwmm‘.l‘h.- |
O0AM 1o 03:00PM. sacurity deposit shall bo reviewsd based on previous year consumption on annusl basis. This bill does not 15!
eonfer any rights of ownership on the property where this connection exists. TAC shall apply. I
! Address and Teléphane Number(s) of the authoritios relating o consumers grievances : |
Giigvancs pedaning Lo this bl can be For all type of complaints
I p v Address & Talaphone numbens) of the cull nk:
Consumer Grevance Redressal Forum COrmbudsman 1"12_"';:?2';&?'1!%
500 0P S/0km LHBVN Fiat No.519-522, Indusirial Ares, Phase-ll, Power | HERG, o643, Bays No. 33-36, Panchiula, Haryana
- L3Z-But-Urban Ghatsunda Calary, Mear Amanes, Panchkula (Opposile Sectar- Email 1D : egri@uhbwm.orgin 1500 180G 2 :‘L:
16, Panchkuia), Contact Mo, - (M72-2090341, 0172-2900343 {Wigilance: ) 4!
WhalsApp No.- 815961912

\
! T
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162

GSTIN: 06ACXPLI200C1ZL {_BitlrCash 0184 -2251974 (O)
Subject to Karnal Jurisdiction 94161-53974 M.

96718-53974 M.
SIKRI TRGDING CO. ="
Shnp No. 3, M.C. Market Near Dr. Gain Bhushan Hnspital Kunjpura Road, KARNAL

3

3
ABASRANLY. FNDVTRIES...| | N Dated. £)61) 24, ..

1279
" vnlﬂ*{ lJCALYM"VE{, fabhx. 1“:“'-'1 """"" Sale, Purchage, Service & Spare Parts of .
L qu{aﬂmczﬂ .ﬁ')}murﬂ wndd \zanned. Cummins, Kirlosker, Leyland, M.W.M.,
|lesTIN.QERNSERSEBIAIZAE. ...

Ruston 6BT, Mann, Shaktiman, Etc, &

\ : e ik All Kinds of Filters
| S:No.| PART No. PARTICULARS Qty. | Rate AMOUNT
-~ . [Aire d\arﬁéﬁ {) p
Us)1mo ﬁf&ﬁcﬁ hrmw

29 13 To Ip)orlag - | ISP 6?33)’ 14991 = #p

9

: Tutﬂ'lmniunA:noumzln Words) ﬂ{ Sﬁ‘?ﬂ}-—gﬁﬂ-ﬁ- Total Lﬁg? _ P

@ / cast.. % L/go - ~
|

" Sank Detalls : SGST..H.ﬁ.... . b’gu - A

. |Bank Name : Indian Bank, Karnal

L e R e T B

' {IFSC Code IDIB000K022 Customer Signature | 9-TOTAL C811-4

| TERMS & CONDITIONS : Sikri Trading Co.
= All dieputes are Subject fo-Karmal Jurisdiction .
L mlm will ba charged lh“ﬂﬂlﬁlfmﬂhmﬂw - i

i
139



163

A-11
GSTIN: 06ACXPLI200C1ZL {_Biltr Cash 0184 -2251974 (0)
Subject to Karnal Jurisdiction 94161-53974 M.
96718-53974 M.
& SIKRI TRADING CO. ik
Shop No. 3, M.C. Market Near Dr. Gain Ehushan Hmpltal Kunjpura Road, KARNAL
Mrs L-Eﬂ:‘;llﬂl'dm LEIDTRITES. i No. 1280 namd...&).,@.illé. .......
""" UI:H ; kd#ﬁ'ﬁfﬁ%‘h{,ﬁlﬁﬁ.ﬂ,ﬂh Sale, Purchage, Service & 5|I-.:arn Parts of :
P‘h N Rﬂ%d}ﬂﬂ‘nﬁ&-ﬂm&qkﬂ c-.:mnﬁn:, I{];ln:kar. Leyland, M.W.M.,
GSTIN.OSAASPRSERIAIZE. .. i Lt sy J
—Lq==-ﬂ—= e nos o
S.No.| PART No. ~ PARTICULARS Qty. Rate AMOUNT
—@®
! : valie se ) sel|Croog-| Jeee ~ AD
(ks (it soh ot |@ o~ | 8o ~FP
-; - L ' | = ﬁj
= |4ead bospin)- Lk enen) ot 22500
¥ \ T 220
| b?ﬂh(ﬂ’-?,cl"}}fi  plo3 (‘3?5'95}“ | 00
2 |faberdogs 3k |eusog| L1500 7P
»
| Total Invoice Amount (in Words)_ ¢ [[)]0 |-—e-l b 3500 =4
I 2 s =f / _ |costgow]  orc-~
|Bank Details : ; -
‘Bank g e A we N . w5y H
Ale No. 732557492 * o gn V| e [
e o Customer Signature DAL ” Lo ~#
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Ameune — &

Regional Office, Kat

nal Regio

aryana State Pollution Control Board
2o, SC0- 779 sbove P Natiore B y

Website - www hspch.orgin E-MailId- hspcbrokar@gmailcom

No. HSPCB/KAR/2026/S8 18 Dated: 20/ 01 /2026

To

M/s Bajrang Industries,
Village Kairwali Nagla Megha Road, Karnal,

Sub: - Direction regarding running schedule.
In this connection, it is submitted that inspection of M/s Bajrang
Industries, Village Kairwali Nagla Megha Road, Karnal will be carried ou

the Joint Committee on 30.01.2026 constituted by Hon'ble NGT in the

matter of OA no. 580 of 2025; titled as Vinod Kumar Vs State of Haryana
and Ors.
In view of above, you are hereby directed to initiate the

process, including loading and fi

ng of the reactors in presence of Joint
Committee on 30.01.2026. !

ReFional officer
i } al Region
Sty ®

il
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HARAYANA STATE POLLUTION CONTROL BOARD

Amerine— 7
e

PERFORMA FOR OBTAINING NO OBJECTION CERTIFICATE(N.0.C)

(For Status you may visit Website of the Board- hspch.gov.in)

Industry ID: 17KAR4613308
Application No: 4613311
Application Date: 21-12-2017

LETTERS)
ame of Industrial undertaking

PART-A

Name of the promoter/ MD/Managing H

Partner with surname first

Bajrang Industries
Village Kairwali Nagla Megha Road
KARNAL

NAME AND ADDRESS OF THE PROMOTER/INDUSTRIAL UNDERTAKING (BLOCK

Sumit Khanchi son shri Ram rattan khanchi
Village Sham Garh
Kamal

2. Address for communication » kamal , kamnal , 132116
Telephone 0184-4044791
FaxNo.
Pin Code 132116
Email Address ‘sumitkhanchi804@gmail com
3. Constitution of the firm/ company Partnership Firm
4 Lecation Vilage Kairwali Nagla Megha Road
Place/Town Kamnal
istrict KARNAL
State. Haryana
5. Main items of manufacture/activity
sr.No. Name of the Product | Quantity of Products produced/to be produced.
roduced/to be iced.
Licensed  |Installed | Avg. Actual | Average
production | Production | Production | Act
capacity | Capacity roduction
o which the
sought
1 Wire Kg/Day 600 600 600 600
2 Furnace Kilo 1600 1600 1600 1600
ol Liters/Day
3 Carbon | Kg/Day | 1400 1400 [ 1400 1400
4 Gas Kg/Day | 400 400 [ 400 400
6. Tnvestment in fixed assets(Rs. In Lakhs)
(a) Land 17
(b) Building 10
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Plant and Machinery
Other fixed assets

Total

Power requirements(KW)

Proposed Employment

Estimated date of commencement of

production

10
16/1012017
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PART-B

DETALLS OF PRODUCTION AND PROCESS
()_list the main products which are proposed to be produced

Sr.No. | Name of the Product Quantity of Products produced/to be produced. |
Licensed | Installed | Avg. Act verage
production | Production | Production | Actual

i roduction
Tor which the
sent is
sought
1 Wire KgiDay | 600 600 600 600
2 Furnace Kilo 1600 1600 1600 1600
oil Liters/Day
3 Carbon  |Kg/Day | 1400 1400 1400 1400
4 Gas Kg/Day 400 | 400 400 400
Listall ials with the daily
NA Unit
m.m.v&,“l‘ i

1 [ waste Tyre 4 Metric Tonnes/Day

Manufacturing Proceses involved :

No. of person likely to work in unit 10

Location
Wher i i ropescd 0 ot the i otherwise
Area or otherwise)
Ifthe site is situated n notifed industrial
) Wheter effuent colectonveament & YES
disposal sysem ha ben provided by the. |
oriy
) Will th applicant utlize the system,if No
provided
©) ifnot provided details of proposed
armangement for the treatment of ffuent
If notlocated i Industrial Area then give Kairwali

of nearest Residential
Area(such as village town etc.

Total Plot Area,Built up area and area
available for the use of treated sevage/trade
effluent

Total Land Area - 3200, Buildup Area -
1500

‘Area proposed to be developed 0
Ifthe site located earriver i d distnce of the body
Name of [ meters) [Descripti ]
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Doesthe ocation satisty ment

Dos theloc y the requirments No-
notifcaions on =celog1cally fragile area

etc,if o give

Month and year of proposed commissioning 16/102017

quantities of water

Sr. No. [Source Type Source Name [ Quanity acw)
|
i

1

ind Water | Tubewell 30

(within premises) 4
Sr.No. Water Consumed For D)
1 Process and wash 20

2 Sanitation/Domestic/Horticu | 1.0
Iture

WASTE WATER DISCHARGES(in ki/d)
Waste water discharge per day from

sr.No. TSource Nam. [ Quantity (kLD)

N P— ]

Proposed effluent Treatment scheme

Sr.No. J Use meat Treatment Details

Status.

\ Domesic 08 Yes Septic Tank
l2 | Trade Effuent |20 Proposed | ETP
Stack/Source of emission

sr.No. Stack Attached [ Height ofabove [ Height above top | Internal diameter

i ] level (in C[b‘m‘- g (in in (mts.)

[ [Reactorysem |18 10 {03

Proposed Air Pollution Control System
iion on type and.
Air pollution control system | Status Detail specification
name
| Scrubbers [ Proposed | wet Scrubber system

D.G Set Details

(Capacity of D.G. [Quantity of Fuel | it. of Stack [Whether

et In(KVA) d (in |provided/to be
Lis/day) provided above

roof level(in mts.)

enclosure
provided/ to b
provided(please
define clearly

Proposed method of handling and disposal of waste trapped by pollution arresting

equipment/hazardous waste
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12.  Declaration about awareness of the prescribed standards :-

a. That I am aware of the provisions of the Water Act, 1974, Air Act, 1981 & Hazaradous Waste
Management Rules,2008 and standards/norms prescribed for discharge of pollutants under EPA
Rules, 1986.

b. That we shall comply with all the provisions of Water Act, 1974, 1981 & Hazaradous
Waste Management Rules, 2008 and standards/norms prescribed for alscharge of politans wnder
EPA Rules, 1986 after commissioning of our u

c. That the work for construction tallation of pollution control measures will be done side by
side while dolng the construction snd instalaton o th T Bruat of th-umik e wi wor St
Broduction with out installing proper and adequate pollution control measure 1 per scheme enclosed
and without obtaining prior consent to operate from the

s In Case of any of the non-compilance by the it the Board vil
performance security deposited along with the security ¢

PLACE: Haryana SIGNATURI
DATE: 21/12/2017 NAME: Sumit khanchi
DESIGNATION: Partner

be at liberty to forfeit the

ADDRESS: Village Kairwali Nagla Megha Road

DOCUMENTS ENCLOSE]

1. Lease decd/ Rent Agreement / Collaboration deed.

2. Change of land se/NOC cetifcate from the Town & County Planning Department/Permission from
respective Municipal Authority in case unitissitudfed-n M.C\ aréa.

3. Proof of the Eorest Departm from Forest
Department

4. Feaibilty Repor Scheme of Effunt Tretment Plany Sewage rcatment Plant with Hydraulic Design and
design Calculations based upon the Pollution load and prescribed parameters, as applicable

5. Air Pollution Control Devices design Calculations based upon the Pollution load and prescribed parameters,
as applicable

6. In case of Brick kilns, desi itati stack i
7. Page of MOA / partnership Deed %
8. Copy of Cii TAN 14.09.2006.

(Such unit 18covered under EIA notification shall obtain environmental clearance first and then wil apply for
Consent to Establish to the Board)

9. Copy of balance sheet duly attested by CA/CA certificate w.r.. capital investment coast for the preceding
year. (capital investment coast should include the original cost of land building, plant & machinery without
depreciation but with upt ions. The cost of land and be included in the capital investment
cost even if it is on lease/renvmortgage)

10. Report of Revenue Department & other concemed departments regarding sitting parameters in respect of
Stone Crushers, Hot Mix Plants, Screening Plants, pulverizer and License of DFSC in the Case of Brick Kiln units.

1. Fard Jamabandi or Intkal whichever is applicable / Allotment lette.

12. Manufacturing Process and Process flow chart

* This is System Generated Form Signature not Required **
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a HARYANA STATE POLLUTION CONTROL
RD

-
L SCO-131 Sector-17, HUDA Jagadhari Ph.01732-
200137

Website: www. hspeb.gov.in E-Mail - hspeh, pki@sifymail.com
Telephone No.: 0172-2577870-73

No. HSPCB/Consent/ : 32980S018KARCTEA4613311 Dated:11/01/2018
To.
M/s: Bajrang Industries
Village Kairwali Nagla Megha Road
KARNAL
132001

Sub. : Grant of consent to Establish to M/s Bajrang Industries

Please refer to your application no. 4613311 received on dated 2017-12-21 in
regional office Yamuna Nagar.
Withrefrctice to your above application fo consent (0 cstablish, /s Barang Industies is
here by granted

c AIR/WATER
Period of consent | 11/012018 - 10/01/2023
Industry Type RecyclingPyrolyss plant of yre seraps
[Category ORANGE
La) |93
Total Land Area (Sq.| 32000
meter)
Total Builtup Area (Sq: | 15000
meten
aniity of effluent
1. Trade [2.0KLDy
2. Domestic [ 0.5 Ki/Day
Number of outlets | 20
[ 1. Domestic [ Septic Tank
|2. Trade. [ ere

Permissible Domestic Effluent Parameters :
LNA o

Permissible Trade Effl

t Parameters

1.BOD [30 mgn
|2.cop [250 mgn
[2.188 {100 mg
[4.ph min 5.5 man
5. Phmax. 9 mgh

|
.
ﬂ
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6. 0il and Gi [10 mg1
Number of stacks | 1

L. Reactor System | 18 Meter.
Permissible Emission paramet
1.SPM [150 mg/m3
Capacity of boler

LNil 0 Tonhr
‘Type of Furnace

1. Reactor [10 TPH (Proposed)
Type of Fuel

1. Wood [10 Tonday

starts its

Regional Officer, Yamuna Nagar
Haryana State Pollution Control Board.
Terms and conditions

The industry has declared that the quantity of cffluent shall be 2.5 KL/Day ic
2KL/Day for Trade Effluent, .0 KL/Day for. Cooling, 0.5 KL/Day for Domestic and
the same-shouldnof exceed /

above i its issue to be
extended for another one year at the discretion of the Board or il the time the unit

trial production whichever is earlier. The unit will have 10 set up the plant
and obtain consent during this peri

The officer/official of the Board shall have the right to access and inspection of the
lustry in connection with the various processes and the treatment facilitis being

of
should conform the effluent standards as applicable

That necessary arrangement shall be made by the industry for the control of Air
Pollution before commissioning the plant:  The emitted pollutants will meet the

The applicant will obiin consent under section 25/26 of the Water (Prevention &
Control of Pollution) Act, 1974 and under section 21/22 of the Air (Prevention &
Control of Pollution) Act, 1981 as amended to-date-cven before starting trial
‘productios

The above Consent to Establish is further subject to the conditions that the unit
complies with all the laws/rules/decisions and competent directions of the

oard/Government and its functionaries in all respects before commissioning of the
operation and during its actual working strctly.

Noin-pr be allowed, if
the scheme furnished by the unit turn out to be defctive in any actual experience.

‘The Electricity Department will give only temporary connection and permanent

connection 10 the unit will be given after verifying the consent granted by the Board,
th under Water Act and Air Act.

Unit will raise the stack height of DG Set/Bailer as per Board's norms.

Unit will maintain proper logbook of Water meter/sub meter before/after
2
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1 That in the case of an industry or any other process the activity is located in an area
approved and that in case the activity is sited in an residen
commerial ofagriclurl are,the neces ision for siti
process in an rsidential or nstitutionslor commercal or agricutual areaor
ty Planning laws CLU or Municipal laws has to
e obtained from the comp:l:m “Authorty in law permitting this deviation and be
mitted in original with the request for consent 1o operate.
1, “That there is no discharge directly or indirectly from the unit or the process into any
interstate river or Yamuna River or River Ghaggar.
13, Thatthe industy o the unit concened s not sitd witin any proibied disances
according to the Environmental Laws and Rules, Notification, Orders and Policies of
Cental Pllution contol Board and Haryana Stae Pollution Coniro) Board
14, Thato trade
e T e e et ot e bl pewet mow
Authority owing and operating such public sewer giving permission lette to his unit
shall be submitied at time of conset to operae.
1s. ity ime, there s adverse repor rom any adjoining nightor orany iher
party or Committee ad or any other public body
e et poTuon he Comsene v Exables oo granted shall be revoked.
16, That all the financial dues required under the rules and policies of the
Board have been deposited in full by the unit for this Consent to
Establish.
1, In case of change of name from previous Consent to Establish granted, fresh Consent
© Lsuﬂﬁmnﬂ be lévied.
18, Industey.should consumption
of water i their Process.
clearance from Central Ground Water Authority for scientific development of previous
resource.
19, ‘That the unit will take all other clearances from concerned agencics, whenever
required.
% e e -
21 ‘That the Consent o Esablish 5o granted il e nvald, ifthe unt falls in Araval
Atea or non coaforming
2 That the nit will omply w t h Hazardous Waste Management Rules andwillso
‘make the non-leachate pit for storage of Hazardous waste and will underiake not to
dispose off the same except for pit in their own premises o with the authorized
disposal authority.
2, That the unit il submit an unetaking that i will comply with all the specific and
tions as imposed in the above Consent to Establish within 30 days failing
Which Consent 1o Esublh willbe revoked
2, “That unit will obtain EIA from MoEF, if required at any stage.
2. In case of unit
Comsent o Exabish o b rcroned
2. ‘That unit will obtain consent to operate from the board before the start of product
activity
Specific Conditions
Other Conditions :
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1. unit will obtain CTO from the Board before operating the plant.

2. Unit will comply with all SOP guidelines for pyroly

is plants.

Regional Officer, Yamuna Nagar
Haryana State Pollution Control Board.

150



Arnenvre 9

A Nam _You Lan Tr_jt In Recycling

Waste Tyre Recycling Pyrolysis Plant

ASSOL“IATfiD WITH

INSTALLATION &

GOVV 133“ION ING GF AUTGVATION
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Divya International

[

N 3306, 5. G. Highwa

Sol 5860 60, (GUIARAT), INDIA
Phe 9277999, +91

ivyaint.com, Web : www.divyaint.com.

101172017

Wis Bajrang Industries

Nagla Road, Village Kairwali

i, Distt: Karnal, Haryana.

T e | st | soactonon | veree | B | tompocetnar
Reactor Size: |
2300+ anor
ReacorCapaty
Waste 4-5 Thumace; 80,00,000
Tyre Daily Quantity:4-5
1 | Recycling | DI-STPD | Tiday 40,00,000 2 ‘ +
s Dt e ;
Plant Oil: 40- 45%; GST 18%
St 10:5%
Crude carbon black:
30-35%
i e ;
v bo

2 | Remark |2 The above price is Ex-work at our Ahmedabad st
3. Taxes GST will be appiicable exira on value as per Government Rules.
4. Subject to Gandhinagar Jurisdicton.
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ANURAG KHANNA

SECTOR-13, KARNAL
CHARTERED ACCOUNTANT \ HARYANA

PROJECT REPORT

NAM

AUS BAJRANG INDUSTRIES

BUSINESS MFG & TRADING OF MIX OIL, CARBAN BLACK
ADDRESS NAGLA ROAD, VILLAGE KAIRWALT
POST OFFICE KALRON, T GHARAUNDA
KARNAL (HARYANA)
CONSTITUTION

PROPRIETOR/ INDIVIDUAL

NAME OF PROMOTERS

SUMIT KHANCHI SO SH. RAMRATIAN
RAHUL SO SH. BHIM SINGH

AMAIN RAW MATERIALS REQUIRED : WASTE TYRES, RUBBER WASTE ETC.

CAPACITY OF PLANT 10 TONNE OF SCRAP /DAY

COST OF PROJECT

OWN CAPITAL 3000 LAKHS

REQUIREMENT FROM BANK TERM LOAN: 33,00 LAKHS
CASH CREDIT LIMIT: 10.00 LAKHS

COMPILED AS PER INFORMATION AND EXPLANATION.
‘GIVEX TO ME BY PROMOTER OF THE FIRM.

Promoter

/ /]

¥ g
PLACE: KARNAL ( ANURAG KHANNAT
DATED: 14092017

M.NO. 512943

(e Barang IS

Partner

153



POWER & ELECTRICITY.

The unit requir

vact of approx. 40KW for wh

‘made to the UHBVNL
LAND & BUILDING:

The Promoters of Firm already posse

requisite land on

constructed at appox. Cost of Rs. 10 Lakhs t0 run the-

FLANT & MACHINERY

The cost of Plants and machinery Is estimated at Rs. 55.00 L

available in our country and will be procured from Reputed Suppliers. T
costis given in the financial of project report
SALARY & WAGES; -

Plan proposes to employ 7-5 employees, month

0= pen to s,
Iakhs, Other than

80007 prm. The an

al remuneration of staff comes to around Rs,

staff, Promaoters themselyes will actively involved in the various administrative act

BASIS AND PRESUMPTIONS:

While preparing this project

following basis and presumptions b

e been kept in

1+ Depreciation has been calculated

achinery & 10°

on building

2 Interest an Term Loan has be

Loan repayment period has been considered

4 It has been considered that Sales will

crease by 1

. Sales & Expenses has been considered for 4 Mont

& The salary and wages, cos

of raw materials, utiities, rent, etc. are base on the prevalling

rates. These cost factors are likely to vary with t

2. The Uit will work on § owrs s

Industies
W, Bairand >
Panmer
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INTRODUCTION

This scheme unvisages for Set

INDUSTRIES «

ROAD,

stuated at NAGLA

Gharaunda, Karnal. The aim is

atfordable prices

TECHNICAL KNOWLEDGE

Promoters of the firm are hay

Hawvever, the trained technical

PRODUCT AND 115 USES:

The proposed Project is for the

Steel vire, gasufine et these

MARKET DEMAND:

Vith the pheramenal increas
i gy

P of manutac ading Uit of /S BAJRANG

Rahul. Urit will be

» partaers S Khanchi &

sumi

ILLAGE KAIRWALIL POST OFFICE KALRON, TEMSIL

o provide good quality mix il & Carbon black at reasonable;

g more thas

stait will abso be empiosed.

manuiactore & trading of Fuel O, Carbon black, all scrap
et are mainly e i cement plants, Beick Plants etc
. bl i i during recent years the
hos ks ncreased. As every new
st stream for sty clingreclamation, d
- ez discarded
i o « increasing cost of o
" sblems including fire and bealt
hplle o the used tynes. The ssorkd generatos aboot 15
et of them in emering markets such ag China,India,
i
o™ oy
: G




i America, Southeast Asia

(o courgy generation system. Py

o are designed 1o g

e qualit

fromn polymer wwaste, Pyrolysis hias several advantages over oty

ethods. No toxic substances are d and v toral
products cbmined 3 Black s the ct rolys
1 of recycied corbon black s 3, 0 357 (depending on the fype of
satesial or main ingredicnt incustrics and the che ruciune of corbor bl
sttengthens, lengthens the andurance, and impanss - e
Carbon black proditisd by Pyrolyis process s more ccuuomical compansd L carbom
produced prmar o i o price elficient 20 b used 22 an Ingredie

in

. The unit proposes to supplies its products in a network of dealers

presd all over Haryana. Punjah, Utar Pradesh & &K

Seing th

t010% const

sector over the last few ¥

14 groving market potential {0

RAW MATERIALS AND TS AVAILABILITY:

e products manufactured by the firm.

The s ra maerials are waste tyres & rubber waste which can be e3

iy procured in

anyswhere within or outside state and aze easi

MANUFACTURING PROCESS

The manufacturing of proposed product processing, waste tyte o

rubberiplasic are foed into reactor vessel and iniial heat with wo- xt & coal under controlled

conditions of temperature

& pressure. The procsss wil bring about meleclar

fustructuring of rubber and convert it into vapour & g

pours & gases comes nto

g tank. Than this vaporised gases p

pour gas separat gh heat exchanger and

convert vapour into liquid form as fyre oil. Dy es¢ we 5ot pyTO gases v

b are

used for heating reactor & we burn the excess gases

:
o

w
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M/S BAJRANG INDUSTRIES
NAGLA ROAD, VILLAGE KAIRWALI, GHARAUNDA, KARNAL

A COST OF PROJECT :

(Rupees inlakhs )
AMOUNT
700

PARTICULARS
Land

Building
Plant & Machinery
Security

Working Capital requirement

ToTAL
SOURCES OF FINANCE :
Capiol o0
Term Loan from Bank
BankcC
TOTAL [T

DETAILS OF PLANTS EQUIPMENTS & TOOLS REQUIRED.
SNO.  Nameof Components CostRe)

1 Waste Tore Recycling Pyrolysis Plant

3 Office Furniture & Fiu
4 Taves Instalations & Freight
WORKING CAPITAL REQUIREMENTS
5 Stock of Raw Material
6 Others

s, Bajrang Industie®

rtner

1,000,000.00

10000000
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M/S BAJRANG INDUSTRIES
CALCULATION OF DEPRECIATION

BUILDING

YeaR W48 WS 09N 2N 02

Add: Addtons o o 0
Less: Degrocition < T s 2
WO, 2 % u s 7 2
PLANT & MACHINERY

(Rapessintacs)
vear Hwras e WO 0N 002 e anas

Oping lance o 63 am ma wu

Adiions 20

Less: Deprecaton .

e -
S

pant’
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WASTE TYRES & RUBBER

DING INREACTOR |

HEATING BY WOOD

3

—_—

| PRODUCE VAPOUR PRODUCE GAS

1
l o
1

CONDANCE VAPORS

| STEEL WIRE | |

|~ SCRAPE (ARBIBLACK J I‘KUDL(iiE EL OIL

PACKING INBAGS | | OIL STORAG

SELL TO MARKET

Plant Progess Flow

Wis. Bajrang industrios
~
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C-11,SECTOR-6 PANCHKUL,
Ph2577870-73 Fax:01722581201-02

From: Industry ID-17KAR4613308

M/s. Bajrang Industries
Village Kairwali Nagla Megha Road

To
‘The Member Secretary,
Haryana State Pollution Control Board,
anchkula
Sir,

HARAYANA STATE POLLUTION CONTROL BOARD o @ D
g

UWe hereby apply to consent/authorization for the year 16/04/2018 to 31/03/2028 Application

No. 5271567 dated 10-04-2018

0 Joperatelrenewal of 25826 of the 1

FomACTS o mmentcn
1 of the ontrol of
Pollution)Act 1981 as amended
Authorizat Rule 5 of the Hazardous Handling
Rules) 99 nection with my
vites i 2
PART A: GENERAL

L Name : ‘Sumit Khanchi
Designation : Partner
Office Address
Telephone/Fax and

Email Address of the applicant
(@) Name and location of the Industrisl Bajrang Indusri
Uniecmises for vhichhe ppicaton i Village Kairwal Nagla Megha Road
made.Give Revenue Surve
€ of the Tulaka .m Denciaso -

Tliphone No. and Fax Mo
&) Detsilsof Planing Permission bined

icipal Corporation /dirctories of
Urban Dmlupmcnl of Town & Coun
alnig’Haryns Urban Development

authority,which
(©) Name ufMumclplI | Comporaton
FanchayatSam t un

juris conthzumnsLm:mad-ndnlmcn(
he lense isuing Aoy
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Name
Telephone No. Fuxand
Ema

ofheofficer responsile for the mater
cometed i Follon ol s
i

it Khanchi

Sumi son
Village Sham Garh
Karnal

shri Ram ratan Khanchi

B
e s gl il otoomoomarss, 0012017
e N Dok o egston
te it i 20
e e ot
gt st e
it oot
S R A
ot e, e s S
Lakhs)).
T
iw.,. bocipton ]
s ot iy
e
i sabrealy i
Py
e —
o
(et o e
o e Ay Ve aberie
s
(b) will the applic the it =
.
2t
it i st o
T
T T ——
Rt L B AR
e
T 0z
bty
E——— 0
(9o ou e s e ooy witn
o B vis
ikl
0

(B)I yes,please sate population staying

(@)indicatesits location and distance with
reference to plant sie.

Listofpr
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s Quanity of P |
No. |
Licensed Installed Avg. Actual ‘Av:n::
prudncion [ Frocion {Podocion (ot
Eapecity” |Copaci uctionfor
o e ch the
ey}
et
1| carbon Kg/Day 46 46 46 46
2 | wire Kg/Day 2100 2100 2100 2100
3 |fueloilltyre | Kg/Day 5100 5100 5100 5100
pyrolsis oil

Name of the By-Products
No.

Quantity of By-Products produced/to be produced.

nstalled | Avg. Actual | Average
production | Production | Production | Actual
capacity Capacity. production for
which the
consentis
sought

[ Metric
| Tonnes/Day

0 [ 0

14

L
Frodicton Figres, i one monthor pamhsrsmonts:

S.No. |Name of the Raw- Quantity of the Raw-
et | Sl Ao

Unit

1 waste tyre

[14 | Metric TonnesiDay

15, Description of Process of mar
cach, showi

PART B:
NOT APPL

ufacture for Kairwali
foutput, qualty

unit process(to be

spported b fow shetand maerial
lance).

ASTE WATER ASPECTS (FOR WATER OF CONSENT) IF NOT APPLICABLE, WRITE

16, Water consumption fo different uses (m3/day).

Sr. No. | Water Consumed For

| Quantity(KLD) ]

1 |Process and wash |15 |
2 | sanitation/DomesticHoricuture |05 |
. Neme ofsthorty =




18

19

PART
APPLIG
21

n
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Source Type ‘Snurte Name

Quantity (KLD)

submersible ‘ 20

sr.
No.
1

Ground Water (outside
premises)

‘Water Treatment Details

s v ‘ Effuent [ Treatment | Treatment Detais
|Ne. o | | |
1| Domestic Effuent | 1.5 | ves Septic Tank

‘Waste Water Discharge/Dosposal Details

[SNo [Type of Effuent EfMuent wbe  [EfMucat [Mode of disposal
Recycle(KLD)  [Disposalischs
€ Quantity (KLD)

1 | Domestic 00 15 For Imigation |

Effluent

specity pH i B
Tt et
cported fordisposal o the lan of nio Srcamive). 2
ogaized by Haryana Stte
o i inistry of b For proposed unit
fumish expecied characerstics of unieated reted efMuents.
Sr|Typeof | Paramete | Cone. of Pollataat. | Unit | [Date of report |Report | Nameof |
- |Effuent_|ry anslysis | Laborato
N . |y |
Untreated Treated
1 | Domesti | Nickel | 000 000 [mgn |10/04/2018 |000 (000 |
c
|__| Effluent
g- AIR EMISSION ASPECTS(FOR AIR CONSENT) IF NOT APPLICABLE, WRITE NOT
ABLE.
Fuel Consumption
Fuel Daily Unit Calorific | Ash Sulphur | Others
Name | Comsumptio value | contents | contents
n(T/day)

RECTOR | 1500 Kg/Day 2 2 |2 2
Deaisof Sack
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tacks Numbers : 1

Stack Attached to: | Rector . |
Fuel type: wood,
1500
Material for ™S,
ion of Stack:
Shape Round,

Height above ground |18,
level(in metres):

Diameters/Size in 65,
meters

Gas quantity Nm"3/hr: 7.5

Gas Temperature 'C: | 100

Exit velocity of 65,
Tones/sec:

Details of DG Set:

Sr. [Capacity of D.G. set | Quantity of Fuel H. of Stack
No. [in(KVA) used/to be used (in | provided/to be
Lis/day) ied above

enclosure provided! to
be provided(please

1 |625 25 5

|
Yes ]

Do you have an adequate fcilty "rn.e TR

collcction of samples.
form of portholes, platforms, ladder
perCenial Board publication Emissions
Part i (December]985).

s s

fort s copy o ;
Poluton Control Bose C s o En

sh the expected characteristics for the emission.
Fuel Gas Emission quality parameter details:

For proposed.

5 [ rhnw Result

s |

1 | Rector [spm 425

|mgnms ]

Process Emission quality parameter details:

St fProcess Parameters (Cone.of pollutants.

Units

Untreated

Treated

1|RECTOR Particulate | 425
Matter (PM)

‘em

s of Process Emisi
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PART.
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Sr.No. Name of the

Details of
D

iight o tack provideto [Whether
b provided or dischargeof e

be provided
to control

process
emissions.

1 RECTOR | WOOD

[Water
Scrubber]

 ADDITIONAL INFORMATION

8D you e sy propesas o upgrde
i present system for treatment

ol of oo ciamon ad bgons
as

waste.
(b)Ifyes,give details with time-schedule for
i tuse

Capial s Rocuring Operstions and
Maintenance) expenditure on th
= ronmen prteion Suchas
uent cmission HW solid waste tree
laniaton monioing data acquision .
To which the pollion Coni equpment

te meters for g consumption
oflecrc cnery o msalled?
Which of the pollution Control
‘connected to Diesel Generator
poversoure) iocasrethe runsing i te
‘event of normal power failure.
e
azardous soldwagt generied epara

of manifacture and wa

o ems are

fi detaisof
forteligerby L
available in applicants Jand).
Hm“'g‘ucnlch?xu]s are defined under the
Manufacture, Storage and

iardous Champei Rles TN
(6t o ot Chrs
stores(imported and indigenous)

(b) Detailsof solated storage.

(c) Details of emergency preparedness plans
(On-Site/ ORF:Site prepared). 3
Brifdetail of ree plntain/ gree bet
development within applicant’s premises.
lnfnrmluun of schemes o wase

ization, source recovery and recycling
implemented an t be mplcmenied

other additional information that the
‘applicant desies to give.

fu

shed sbove

10 the best of my
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UWe berey submit | amthe uthorsd person of s urit o 359l or CTO 0d icae of sy change
{rom what i tatd n i appication i espctofra-matrals, roducs, process of mantiacur &
treatment fons, hazard e quaiy & quanbty: a lication for
consenauthoiztion e B e e o e ) et change shall be

39. I/We undertakes to funish any other information within 1 month of its being called by the
Boar tee.

rd/Committ
. for enewal 3
expiry of per
1 . f Haryana State Polluion Control onsent
Authorizaton.
Sr. [FecFor  |BankName |Branch oD Da Amount(in
No. No.Cheque Rs) |
No. |
42, Declaraton sbout awarenes of the prescribed standards i~
at 1 am aware of the provisions of the Watet Act, 1974, Air Yours aithfuly,

1981 & Hazaradous Waste Management Rules.2008 and
ﬂmﬂams/m)rm ed for discharge of pollutants under EPA
Rules,

) That we hall comply it theprovisonsof Wate Act, 1974
Air A, 1981 & Hazaradous Rules, 2008 and

andardalnoras prosobed for dscrgs of pauuum under EPA
Rules, 198 alr commissioning of ou unit

) Tt he work for construction and sl of
measures will b done ng the Consruction nd
Intalation of e main pon of s o d B 30 s 1
roducion with out installing proper i dequat pollton contol

per

operate from the Board.

d.In Case of any of the non-compilance by the uit,the Board will be

atliberty to forfet the performance security deposited along with the
curity

DOCUMENTS ENCLOSED:

1. CA. Jand build

i
Desgain’ Fortse

project.

** Thi i System Generated Form Signature ot Reguired
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SCO-131 Sector-17, HUDA
Jagadhari Ph.01732-200137
E-mail: hspeb.pk@sify.com

No. HSPCB/Consent/ :

To.
M/s Bajrang Industries
Village Kairwali Nagla Megha Road

Subject: Grant of consent to operate to Ms Bajrang Industries

Please refer to your application no. 5271567 reccived on dated 2018-04-10 in regional
office Yamuna Nagar With reference to your above application for consent to operate, /s
Bajrang Industries is here by i Terms and
conditions.

Consent Under

160472018 - 317032028

Industry Type Recy tyre/ tyre seraps
Category ORANGE
Lakh) | 930

Total Land Area(Sa.| 30000
meter)

Total Builtup Area(Sq.| 2000.0
meter)

antity of efflent
1. Trade [20KUDay
2. Domestic 105 KiiDay
Number of outlets | 2.0
1. Domestic [ septi tank
2. Trade reusein d hortcult
Domestic Effluent Parameters
1.B0D [30mgn
Parameters
1.B0D [30men
Number of stacks | 1
1. stack J30m
1.SPM [150 mg/m3
Product Detal
1. pyrolysis oil [5:100 Metric Tonnes/da

2. wire

[2.1 Metric Tonnes/aa
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3. carbon 10.046 Metric Tonnes/day
Capacity of boiler
[0 Tonhr

of Furnace
L reactor [15 ma
Type of Fuel
1. Wood [15 Towday
Raw Material Details
tyres [14 Metric Tonnes/Day.

RAJINDER  SZavizeasl
SHARMA ~ epmessress
Regional Officer, Yamuna Nagar
Haryana State Pollution Control Board.
Terms and conditions

1. The applicants shall maintain good house keeping both within factory and in the premises.
All'hose pipelines values, storage tanks etc. shall be leak proof. In plant allowable pollutants
lcvcls, if specified by State Board should be met trictly.

i ly with irect ued by the Board
in lhu consent order af all subsequent times without negligence of his /its part. The
applicantcompany shall Be'able fo such egal action agains him s per provision of the
law/act in case of time and or
of the terms and conditions of his consent order.

3. The applicant shall make an application for grant of consent at least 90 days before the date
of expiry of this consent,
4. Necessary fee as preseribed for obtaining renewal consent shall be paid by the applicant

alongiththe consent application.
5. If due to any i is Board is of opinion that all or any
of 10 above required variation (includi ‘any control

cquipment ither in whole o part) this Board shallafe giving th applicant an opportuniy
of being heard vary all or such condition and there upon the applicant shall be bound to comply
with the conditions so varied.

6. The industry shall provide adequate arrangement for fighting the accidental leakages,
discharge of any pollutants gas/liquids from the vessels, mechanical equipment ctc. which are
likely to cause environment pollution

7. The industry shall comply noise pollution (Regulation and control) Rules, 2000.

8. The industry shall comply all the direction/Rules/Instructions as ‘may be issued by the
'MOEF/CPCB/HSPCB from time to time.

9. The industry shall ensure that various characteristics of the effluents remain within the
tolerance limits as specified in EPA Standard and as amended from time to time and at no time
the concentration of any characteristics should excced these limits for discharge.

10. The industry would immediately submit the revised application to the Board in the event of
any change in the raw material in process, mod of treatmentdischarge of effluent. In case of
change of procass at any stage during the consent period, the industry shall submit fresh
consent application alongwith the consent to operate fec, if found due, which may be on any
account and that shall be paid by the industry and the industry would immediately submit the
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consent application 1o the Board in the event of any change during the year in the raw material,
quantity, quality of the effluent, mode of discharge, treatment facilites ctc.
11. The officer/official of the Board shall reserve the right to access for the inspection of the
industry in connection with the various process and the treatment facilities. The consent to
operate s subject to review by the Board at any time.
12. Permissible limits for any pollutants mentioned in the consent to operate order should not
exceed the concentration permitted in the effluent by the Board.
13. The industry shall pay the balance fee, in case it s found due from the industry at any time
later on.
14. If the industry fails to adhere to any of the conditions of this consent to operatc order, the
consent to operate 5o granted shall automatically lapse.
15. 1f the industry is closed temporarily at its own, they shall inform the Board and obtain
‘permission before restart of the unit.
16. The industry shall comply all the Directions/ Rules/Instructions issued from time to time by
the Board.

Specific Conditions :

1. Unit will operate & maintain its APCM efficiently/regularly.
2. Unit will submit wil submit sample report under Air Act/Warer Actwith in 3 months as per
policy of the Board.
3. Unit will not dischage iny efiluént ogéide the urit andwill control odor
AR A SE
Regional Officer, Yamuna Nagar
Haryana State Pollution Control Board.
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Arnexuze- |3

Regional 01 e, egion
Haryana State PBII\Won Control Board
2+ floor, SCO- 78-79 above Punjab National Bank, Namastey Chowk, Karnal
Website - www hspch gov 1d-

No.HSPCB/KAR/2022/ 435y

HROCM

MS Registration ID- 17KARa
CAF ID:

To ¥
M/s Bajrang Industries,
Village Kairwali, Nagla Megha
Sub: - Grant of varied Consent to

Control of Pollution) Act,
Kairwali, Nagla Megha Road

Dated: 23/ 12 / 2022

613308
Date of receipt of appli

tion No: 5271567
on: 30/05/2018

Applicat
icati

Road Karnal.

Operate u/s 21 of the Air (Prevention &
1981 to M/s Bajrang Industries, Village
Karnal.

Ref: - Unit request received on dated 23/12/2022.
With reference to
Operate’ u/s 21 of

Consent to Operate is hereby issued
of Pollution) Act, 1981 and Rules fr:
granted consent to operate,

articulars of Co
to the industry-

Consent to Operate Certificate No.

Date of issue :

as per det
nsent to Operate under the Air Act, 1981 already granted

your application for obtaining varied ‘Consent to
the Air (Prevention & Control of Pollution) Act, 1981, varied

under u/s 21 of the Air (Prevention & Control
-amed there under, in continuation of already
tails given under:-

HSPCB/Consent/329805018KARCTO52715
67 dated 30.05.2018

30052018

Date of expiry:

|
31/03/2028

Type of fuel:

to the industry-

Particulars of Consent to Opes

|
Wood

rate under the Air Act, 1981 already granted

Consent to Operate Certificate No.

Date of issue :

No. HSPCB/KAR/2022/.
—_/12/2022
/12/2022

dated |

[pate of expiry: 31/03/202:1\—!
The following are the particulars of varied consent to operate ssued for
fuel and emissi s-
[Mode of emission Stack emission T R e
|1 process emission
| on
ck and/or no of o1 —

stack (s)
Type of fuel (coal, gas,
agriculture waste, specify
any other)

T

Quantity of fuel/ day

30 Meters S

[ Biomass/LSHS

500 Kg/day ~Biomass & 200 L,




No. of furnace 02

Type of furnace Rectors
Capacity of furnace 0
No. of Boilers 2 0

| Capacity of boiler

Type of boiler (coal, gas,
agriculture waste, specify it
any other) i
Detail of control equipment | Wet Scrubber

(eyclone/multi-cyclone/bag

| filter/E: T dard 0
sxandard of emission [SPM S0z [ NOX ] C0Z Ay ik
parameters Jjpuese
ended) applicable
dustry © g
80 50 NA
mg/m3
e o e iy ]

1. This varied consent to operate is issued in continuation el
operat
HSPCB/Cuns:nt/IiZ‘?BOSDIHKARC’I05271567 dated 30.05.2018 and is
only for the purpose of fuel and emission standards.
2. The other spec.rcanons/mms and conditions =pacified in tha congeiy
to
HspcwconsenxlazqsusmeKAncTosz71557 Gated 30052018 will
remain the
sﬂmﬂh&mﬂm
e unit will install modified

APCMs before 31.12.2022 (Where PNG is
not available) and will not be allowed to operate after 01.04.2023
installation of modified APCM:

Regton icer
HSPCB, Karnal Region

Endst. No. HSPCB/CTO/VIried/ 4855 Dated: 23/ 12 /2022

to the Branch Incharge, IT Cell, Hspcp

ROCMMS ID of the unit in numlnuznon

pe already  granted - vide

HsPCB/Consenl/aZQEOSOlBKAR(_TOSZ71567 dated 30.083

%/K T

fficer
nspca, Karnal Region

opy of the above is forwarded
Q) for uplnadmg the certficate In the H
the

-
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Amexunt— 14
S

u
=== i
-
Report No-4338 TyMor e Dated: 09.02.2026

| hereby, certify that | Narender Hoods Board Analyst dly ppointed under
sub section (3) of section 53 of the Water (Preventon and Control of Pollution) Act 1974 (06 of
1974), received 3 sample on the 30° _day of lanuary, 2026, collected by Sh. Vimal, AEE
accompanied by, Sh, Kamalit Singh, RO, Karnl on dsted 30 day of Janary, 2025 of MJs Sajcang
Indstries, Vil Ksirwal, Nagla Miegha Road, Karnal for analst.

Further certfy that | have ansyzed the above mentioned sample on 30"

SLNo,  Parameter Name Resutt Resutt
1 samole Code a0 8250
2 Sample Collected from InetofSTP Outletof STP
3 coor L¥elowsh  Colourless -
4 odour wig Odouriess
5. pHvaueat2sc 68 718 5590 = .
6 Biologcsl Owygen Demand (ma/l 1200 95 » —
7. Chemcal Oxygen Demand (mg/) 4000 60 30
8 Total Suspended Solids ma/l 1350 20 100
il and Grease (mg/l) 385 as 1
10 Condutivity a1 25°C u/em) 39800 16370
1L TotalDissoved Soids mg/| 2800 800 2100

The Coniltions of the seats, listening and container on receipt was 3 follows:

St e o
is 09" day of Februs

S e P Eot A oy

11, Sector-06, Panchkula, aryana \

To

. HSPCB, Panchiula Boart
CC 0 gt Offc arl Tt reprt el oy t the gt sl submied o
testing.
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Amended Repert No. 886 deted 04.02.2026
Form - IV

(see Rule 20

Report No- 886 Dated: 11.02.2026
1 hereby, certify that | Narender Hooda Board Analyst duly appointed under sub.

section (2) of section 29 of the Air (Prevention and Control of Pollution) Act 1981 received a

sample on the 31 January of, 2026, collected by Sh. Vimal, AEE accompanied by Sh. Kamaljit

Singh, EE on 30" January of, 2026, of M/s Bai Vil. Kairwal,

Karnal for analysi

Further certify that | have analyzed the above mentioned sample on 31 _day

January of, 2026, to 04" _-February-2026 and declare the result o analysis to be as follows:-
Parameter Name Result Limit

3 Sample Code 886

2 Name of Plant/ Section # Pyrolysis Plant

3 Stack Attached to # Wet Scrubber

a Normal Operating Schedule (hr/day)# 08 hrs/day

s Type of Chimney # Metal

6 Stack Temperature (%C) # 102

7 Average stack velocity (m/sec) # 478

8 Pressure at Metering Point (mmhg) # 72

9. Stack Height from Ground Level # 30m

0. Diameter of the Stack # 0sm

1. Quantity of Emission (m?/sec) 04

2. TypeofFueld Pyrogas

13 *Suspended particulate matter (mg/Nm3) 6125 8

Method of Testing As per relevant part of Indian Standard Methods for Measurement of Air penunm
5 rol

15:1125: Ambient and E lation part Il of Ce
Board.
TheCondtions ofthe sel, enin and continer n reclp was s fllows:
er had in order,sip on the signat
the vepresenh\we of e sy and e Soar.
Signed this
T Laboratory, )

C-11, Sector-6, Panchkula, Haryana A . » £
To Blat®
The Member Secretary, HSPCB, Panchkula Board Analyst
This the particular i for testing.

T formation s proided by e i e

vt ofthe Reort
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Amended Report No. 902 dated 09.02.2026

Form -1V

(see Rule 20)

Report No-902 Dated: 11.02.2026
1 hereby, certify that | Narender Hooda Board Analyst duly appointed under sub

section (2) of section 29 of the Air (Prevention and Control of Pollution) Act 1981 received a

sample on the 05" _February of, 2026, collected by Sh. Randeep Sindhu, AEE on 04*_February
of, 2026, of /s Vill. Kairwali, Nagla Megha Road, Kamnal for analysis.

Further certify that | have analyzed the above mentioned sample on 05

Eebruary of, 2026, to 09" _-February-2026 and declare the result of analysis to be as follows:-

s Parameter Name Result Limit
1 Sample Code 902

B Name of Plant/ Section 02 No. of Reactors

5 Stack Attached to # 02 No. of Reactors

4 Normal Operating Schedule (hr/day)t 08 hrs/day

s. Type of Chimney # Metal

3 Stack Temperature (°C) # 105

7 Average stack velocity (m/sec) # 454

8 Pressure at Metering Point (mmhg) # 730

9. Stack Height from Ground Level # 0m

0. Diameter of the Stack # osm

11. Quantity of Emission (m¥/sec) 094

2. TypeofFuel Pyrogas

13 Suspended particulate matter (mg/Nm3) 7144 8
1. Sulphur dioxide (mg/m3) 160 50
15, Oxide of Nitrogen (NO) (mg/m3) 70 50

Method of Testing As per relevant part of Indian Standard Methods for Measurement of Air Pollution
15:11255 (P-1) Stack/1S:5182(P-4) Ambient and Emission regulation part i of Central Pollution Control
Board,

The Conditions of the seals, lstening and container on receipt was as follows:

Container had it seal found intact and in order, slip on the container had the signature of
the representative of the industry and the Board,
Signed this -11.02.202
Haryana State Pollution Control Board Laboratory, \
C-11, Sector-6, Panchkula, Haryana R
To o

The Member Secretary, HSPCB, Panchkula Board Analyst
Regional Office: Karnal. This test report relate only o the particular sample submitted for testing.

e,

CoRT pall

vend of e Reports++
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i Keharwali, Haryana, India ==
Kalron Main Rd, Keharwali, Haryana 132114,
India
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Keharwali, Haryana, India ==
\ Kalron Main Rd, rwali, Haryana 132114,
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A Survey was conducted in Village Kutail , Kairwali and
Amritpur Kalan on dated 09.01.2026.

In Village Kutail there are Rice Shellers that produce mild
smoke from their chimneys .

In village Amritpur Kalan there is no factory .

In village Kairwali there is Bajrang factory opened in 2018,
where scrap tyres get melted and fuel oil and carbon powder
are manufactured from this . Smoke is emitted from the
chimney . The factory is 1 km away from village Kairwali .
There is no Cancer or Asthma patient in the factory. Currently
there is no increase in no. of Patient realted to bronchitis /

Asthma / Skin Disease / Cancer patients .
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P ‘E ﬂ GPS Map Camera

T 3
#" | Karnal,Haryana,India &
; ' Keharwali Amritpur Kalan Road, Karnal, Karnal, Haryana
132114, India
' Lat 29.591598, Long 77.036788
| Friday, 30/01/2026 03:43 PM GMT+05:30
! Note : Captured by GPS Map Camera




m GPS Map Camera

= | Karnal,Haryana,India =

Keharwali Amritpur Kalan Road, Karnal, Karnal, Haryana
132114, India

¥ Lat 29.591657, Long 77.036813

Friday, 30/01/2026 03:42 PM GMT+05:30

! Note : Captured by GPS Map Camera
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ﬁ GPS Map Camera

_» © Karnal,Haryana,India
Keharwali Amritpur Kalan Road, Karnal, Karnal, Haryana
132114, India
Lat 29.591709, Long 77.036885
Friday, 30/01/2026 03:42 PM GMT+05:30
¥ Note : Captured by GPS Map Camera
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ﬁ GPS Map Camera

., % Karnal,Haryana,India ¥
Keharwali Amritpur Kalan Road, Karnal, Karnal, Haryana
+ 132114, India
] = Lat 29.591697, Long 77.036938
‘Friday, 30/01/2026 11:18 AM GMT+05:30
--J_' Note : Captured by GPS Map Camera
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ﬂ GPS Map Camera

_» 1 Karnal,Haryana,India
% Keharwali Amritpur Kalan Road, Karnal, Karnal, Haryana
132114, India

Lat 29.591695, Long 77.036936
Friday, 30/01/2026 11:18 AM GMT+05:30

" Note : Captured by GPS Map Camera
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: Q GPS Map Camera |

Karnal,Haryana,India &=

Keharwali Amritpur Kalan Road, Karnal, Karnal, Haryana
132114, India

. Lat 29.591642, Long 77.036924

' Friday, 30/01/2026 11:17 AM GMT+05:30

Note : Captured by GPS Map Camera




ﬁ GPS Map Camera

Karnal,Haryana,India &

" Keharwali Amritpur Kalan Road, Karnal, Karnal, Haryana

132114, India

¥ Lat 29.591512, Long 77.036898

| Friday, 30/01/2026 11:16 AM GMT+05:30
Note : Captured by GPS Map Camera
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